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lOK SABHA DEBATES 

LOKSABHA 

Thursday, April 6. 19891Chaitra 16, 1911 
(Saka) 

The Lok Sabha met at Elevsn of the Clock 

[MR. SPEAKER in the Chait1 

ORAL ANSWERS TO QUESTIONS 

[English] 

Disease In man-go blooms 

*512. SHRI BAlASAHEB VIKHE 
PATll: Will the Minister of AGRICULTURE 
be pleased to state: 

(a) whether the disease in mango 
blooms is responsible for an estimated sixty 
percent loss of mango crop; 

(b) if so, whether any remedy to this 
disease has been found; 

(c) whether the mango growers of 
Konkan, Goa and Valsad district of Gujarat 
have urged Government for aerial spraying 
of mango growing areas; and 

(d) if so, the reaction of Government 
thereto? 

[ Trcms/ation] 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE AND 
COOPERATION IN THE MINISTRY OF 
AGRICULTURE (SHRI SHVAM LAL 
YADAV): (a) loss to mango crop due to 

disease in mango blooms occurs in a num-
berot States including Gujarat. Maharashtra 
and U.P. The extent of the loss, however, 
varies depending on the severity of the pest! 
disease attack~ 

... 
(b) Yes, Sir. 

(c) No, Sir. 

(d) In view of reply to part (c), the 
question does not arise. 

SHRI BALASAHEB VIKHE PATIL: Mr. 
Speaker, Sir, the Government have admit-
ted that the PesVdisease in mango blooms 
causes heavy loss to mango crop. As you 
know, the quality of mango produced in 
Maharashtra and Konkan is much better 
than that of Uttar Pradesh and Bihar. But the 
disease in bloom causes 40 to 80 percent 
loss of the crop and the farmer finds himseH 
totaUy lost. The Government do not provide 
any protection to him. The Government 
should introduce an insurance scheme for 
this purpose aJso on the lines of those al-
ready introduced for other crops. I do not 
know whether the Government proposes to 
take or not any action in this regard. The total 
production of mango in Pakistan has gone to 
the extent of 80 million tonnes and they are 
exporting to the extent' of more than 15 
thousand tonnes. Our target for this year is 
10 thousand tonnes. Japan has refused to 
accept the mango because of its being af-
faded by the disease. It is the best means of 
providing employment in the rural areas. 
Some improvements have been made in the 
biological control process but the disease 
has not been brought under control even 
after taking recourse to the use of pesticides. 
The Government provides 50 percent -sub-
sidy to the State Governments for aerial 
spray on sugarcane and other crops. May I 
know whether the Government propose to 
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provide similar amount of subsidy for this 
crop as is being provided to the State 
Governments for aerial spraying on sugar-
cane and some other crops. As you know it 
is quite difficult to spray the upper part of the 
mango trees. So pesticides are sprayed on 
the parts which are approachable. But due 
to the lack of pesticide spraying, we have to 
suffer a heavy loss of mango crop. Process-
ing Centres are inadequate in number to 
meet the present requirements of work to be 
undertaken by them. May I knowwhetherthe 
Government proposes to open more proc-
essing centres. 

SHRI SHYAM LAl YADAV: Sir, the 
hon. Member has made a reference to sev-
eral things, first of them all is the production 
of mango crop. Mango crop is produced 
particularly in the States of Uttar Pradesh, 
Andhra Pradesh. Bihar, Orissa, Karnataka, 
Tamil Nadu, Gujarat, Kerala, Mad_hya 
Pradesh, Maharashtra and West BengaL 
We are exporting the total quantity of mango 
crop produced in these states. The ~otal 
production of mango crop during 1987-88 
had been about 14900 tonnes, say about 15 
thousand metric tonnes. Secondly, the han. 
Member has referred to the restrictfons 
imposed by Japan. I may tell you that this is 
not true. Japan objected to the process 
adopted here for repening the mangoes. 
Theydid not wantto import this type of ripped 
mangoes. They have proposed that we 
should adopt the incubatory technique 
which has been agreed to. The Indian Gov-
ernment has been keeping a direct contact 
with the Japanese Government and the 
technique would be adopted as soon as that 
machine is available with us. The talks are 
on advanced stage. He has made a refer-
ence to the need of aerial spraying on the 
mango crop. As I have submitted, no State 
Government has made such a demand. 
Besides, aerial spray on mango blooms is 
not very useful and the hone Member very 
well knows about these problems. I would 
not like to waste the precious time of the 
House by repeating those things. The dis-
eases in the mango crop can be identified 
and the details regarding the medicines and 
now the disease can be controlled are not 

available. The information to the farmers in . 
this regard is supplied through the media. 
Two types of diseases are prevalent in the 
crop and their cure has been found out. The 
medicines to check these diseases are 
available with us in sufficient quantity and 
the farmers are taking advantage of these 
medicines.)"; 

The han. Member has sought informa-
tion about the bi010gical control process. I 
would like to inform in this connection that 
the Horticulture Institute of ICAR in Lukhnow 
has been conducting research and experi-
ments are also baing made to kill the mango 
m iii bug by using lady bird bridal. Sim ilar 
experim 9nts have been made on other fruits 
like lemon, orange etc. in Karnataka. But the 
Horticulture Institute in Lukhnow has been 
conducting the same experiment, on mango 
crop only for tt,e first time and the medicines 
to the farmers will be made available as soon 
as the experiment succeed. 

The han. Member has also sought the 
information about the various research 
centres. I would like to inform him that three 
research Centres are working at Central 
level. They are Indian Agricultural Research 
Institute, Central Research Institute of Delhi, 
Indian Institute of Horticulture, Banglore and 
of Horticulture, Lucknow. Besides, seven 
regional research stations are also working 
at State level in 7 states. In this way there are 
various centres engaged in this work 
throughout the country and there is no need 
to set up more research centres. 

I 

SHRI BALASAHEB VIKHE PATIL: 
would like to know whether the Centre 
Government is prepared to sanction subsidy 
for aerial spray to the State Governments. 
May I also know whether the Government 
have formulated any scheme for increasing 
the production of mango crop and whether 
the Government propose to provide market-
ing facilities to enable the farmers ~o sell their 
produce at a fair price and a facility to enable 
then to establish Cooperative Processing 
Units. I would also like to know the reaction 
of the Government regarding adoption of the 
new technology, the genetic science and 
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tisII. cullin. I .... I8ChnDIagy .. 10 be 
adpten then, whIIt are ....... ...., to be 
achieved and • nat. whaIhar the G0vern-
ment would prapara a time bound pr0-
gramme to enable 1he farm .. to get the 
disease free plants at 1ha earIest. 

SHRI SHYAU LAL YADAV: So far as 
the matter regarding setting .., poc_ing 
unh by the cooperative instrutions is con-
cerned, any cooperative institution can do 
this wark. The Government would do con-
sider the maHer in case • project for the 
propose is sent to NCDC which provides 
financial asaistance in 8Idt casps. ~ re-
gants tias .. cultura, we have not made 
c::onsict.abIa progress in this field 80 far but 
there are certain fIVe qualtias d mangoes, 

. AmrapaIi in one ~ them. WhicI1 .8 rather 
less prone to the diseases. But ·this quality 
has been developed just 12 ,ears back and 
no more new variety is there. But as I have 
already stated. we have made .-quats 
arrangements and pesticides are available 
with us in sufficient quality to prevent the 
disease. 

(English] 

PROF. MADHU DANDAVATE: Mr. 
Speaker, Lal me flfSl.. (/ntemJptions) 

[ Translation] 

MR. SPEAKER: Profesaor Sahib, do 
you also agree that the aeriaf spray on 
mango crop is not pass"? 

(Eng/ish] 

PROF. MADHU DANDAVATE: Sir;' 
represent the Constituency which produces 
the best Alanso mangoes in the whole 
country. (/ntenvplio/Js) 

[ TranslaOOn1 

MR SPEAKER: That is Wh) • am ask-
ing whetherthe provision for subsidy should 
not be introduced or not 

[English] 

PROF. MADHU DANDAVATE: Sir, the 
hone Minister, in the written reply to part (c) of 
the question, 'Whether the mango growers 
of Konkan, Goa and Valsad district of 
Gujarat have urged Government for aerial 
spraying of mango growing areas". he said 
"No-. I think, the han. Minister has not col ... 
lected enough information. Is it not a fact that 
particularly from the Konkan region of Ma-
harashtra which produces the best AHonso 
mangoes in the country. exports them and 
gets you ... (Interruptions) You are invited to 
my place. I will giV8ll the bast mangoes. It will 
not be as bitter as the Zero Hour. 

I want to know this from the hon. Minis-
ter. Is it not a fact that from the Konkan 
region, ... here are certain innovative mango 
gf'O'lt8FS, who· have been awarded special 
awards by the Central Government for their 
experimentation in the field of mango-grow-
ing and for producing mangoes far in ad-
vance of the traditional normal season of 
mangoes, but their complaint has baan that 
in spite of producing the best production. 
because c:l cartain diseases, the production 
suffers, and they have suggested certain 
ways out. ShaU f request the hon. Minister to 
find out from certain experts in the Konkan 
ragion as to what concrete measures can be 
taken to prevent the disease and also aug-
ment the production and to given them the 
necessary assistance and also encourage-
ment so that our foreign exchange reserves 
also can be increased? 

SHRISHYAMLAL YADAV: lagreewith 
the suggestion made by the hen. Member 
and we shall taka it into consideration. We 
shall find out what best can be done for the 
farmers. 

MR. SPEAKER: So many things can be 
done. 

SHAI A.J.V.B. MAHESWARA RAO: 
Sir, now-atdays the mango growers face 
many problems. I want to know from the hon. 
Min;ster whether there is any crop insurance 
for mango crop. 
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SHRISHYAMLAL YADAV: Thera Is no 
crop insurance for mango crop. 1t is for the 
State Governments to coma up with such a 
proposal. If they send such a proposal, then w. can certainly consider It. 

MR. SPEAKER: This Is Something. you 
888. out of the blue-insurance. But make it, 
assured against pests and I think we will be 
much assured. That is the only thing. 

[ Translation] 

Do something about subsidy f you have 
withdrawn it. This has not been a good thing. 

[English] 

Aerial spray ;s the best thing. It will 
induce people and it will save lots of 
foodgrains. fruits. everything and it must be 
assured. Last year I wrote to you that in 
Punjab it had been discontinued. I think it 
should be done. 

SHAI SHYAM LAL YAOAV: Subsidy is 
there in the aerial spray. The only question is 
that for mango. it is not profitable. i.e. after a 
great study, it has been found out that It is not 
profitable ... (Interruptions) 

MR. SPEAKER: Profitable for whom? 

SHRI SHYAM LAL YADAV: For the 
farmers or for anybody because soma trees 
are very long and some are very small and 
the spray does not go down ... (Interruptions) 

MR. SPEAKER: No. We know it. We 
get the orchards sprayed. I know it. There is 
no problem on that and we can sort it out. 

Development of Kaklnada Port 

-513. SHRt C. SAMBU: Will the Minis-
ter of SURFACE TRANSPORT be pleased 
to state: 

(a) whether thera is any proposal to 
develop Kakinada Port to meat the growing 
demand for loading and unloading of cargo 
there; and 

(b) If so, the details of the steps taken in 
this redard? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI RAJESH PilOn; (8) The Govem-
ment of Andhra Pradesh has submitted to 
the Government of India a Detailed Project 
Report for the further d9velopment of Kaki-
nada Port. 

(b) The report is being examined. 
" 

SHRI C. SAMBU: Now the major ports 
in our country are highly conjested. It is 
taking weeks to unload the cargo ;n thess 
ports. The major ports on the eastern coasts 
like Madras and Calcutta are very conjested. 
There is an inordinate delay in loading and 
unloading the cargo from the ships which are 
calling particular'y at Madras port causing 
great inconvenience to traders, exporters 
and importers. Hence I would ask the han. 
Minister whether there is any proposal from 
the Government to convert the Kakinada 
Port into a major port. 

SHRI RAJESH PILOT: I have be$n off 
and on replying questions on Kakinada Port 
that it is one of the very important minor 
ports. Earlier there was a scheme where 
Central Government used to help in devel-
opment of minor ports. But during the time of 
Madhu Dandavateji when Janata Party was 
in Government, they took a deciSIOn that we 
should not help the minor ports from the 
Central Government. That is why. after the 
5th plan no help was given. But in the Sev-
enth Plan Government took a decision after 
the working group submitted a report that 
Rs. 100 crores may be diverted forthe deveJ-

" opment of minor ports. Government could 
not afford Rs. 100 crores, but we decided 
that Rs. 20 crores be given for development 
of minor ports. Out of Rs. 20 crores. Rs. 10 
crares were earmarked for Kakinada Port. 
We selected two ports-Radi in Maharash-
tra and Kakinada in Andhra Pradesh. But 
now the State Government has projected 
the development of the port to the Asian 
Development Bank which is giving round 
about As. 120 to As. 130 crores. That raport 
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has come. The Central Government has 
technically cleared it. I am very hopeful that 
in the second or third week of April .. the 
Planning Commission win take a decision to 
project it before the Asian Development 
Bank. 

SHRI C. SAMBU: In 1984 the hen. 
Prime Minister of India ~isited this area and 
this port also. At that time he had given an 
assurance in a public meeting at Kakinada 
that Kakinada port would be converted into a 
major port with good facilities. May I request 
the hon. Minister to at least give an assur-
ance that conversion of this port into a major 
port would be taken up during the Eight Plan 
period? 

SHRI RAJESH PILOT: I am nqt ,aware 
and I am sure, the hon. Prime Minister could 
not have said that of converting Kakinada 
into a major port because if that was the 
policy, we would have known it in the Gov-
ernment. I am in the Department. (Int9rrup-
tions) 

SHAt A.J.V.B. MAHESWARA RAO: In 
1984 the Prime Minister announced that in a 
public meeting. (Interruptions) 

MR. SPEAKER: Do not rise like this. 

SHRI RAJESH PILOT: Why I have said 
this is there is a correspondence between 
the hon. Chief Minister and the hon. Prime 
Minister on the subject and in none of the 
letters of the Chief Minister of Andhra 
Pradesh he has mentioned this. That is why t 
I said that maybe the Prime Minister had not 
said that. 

As for converting it intO a major port, it is 
not our policy at the moment to convert any 
minor port into a major port. As I have said 
we are projecting it to the Asian Develop-
ment Bank. In turn it will become a very 
important port after spending Rs. 120 c;rores 
on it and thera will be all round development 
in that area. 

[ Translation] 

'SHRI V. TULSIRAM: Mr. Speaker, Sir, 
in his repty the hon. Minister has stated and 
also hell given it in writing that the Govern-
ment of Andhra Pradesh has sent a proposal 
fOJ further development of this port. I would 
like to know from the han. Minister clearly as 
to when he is going to consider the above 
proposal and given clearance on it and by 
what time he will initiate the work on it. 

I would like to make yet another submis-
sion. I do not want to delve on the matter 
whether there were any talks with the Hon. 
Prime Minister, whefher or not the Hon. 
Prime Minister has ever said it. Treating him 
as the Prime Minister, I would like to tell the 
hon. Minister that Tetangana district will be 
greatly benefited by the Kakinada Port be-
cause the people of Adilabad, Nizamabad 
and Warrangal districts have to go a long 
distance from there. But districts like Ray-
alseema and Nalgonda can also get the 
benefits of it. He is a young ~nd capable 
Minister. I expect him that he will exploit his 
dynamism in further developing the port. I 
request him to take adion in this regard. 

MR. SPEAKER: Tulsiji has used so 
much of applausive words for you. Please do 
something. 

SHRI f:tAJESH PILOT: I am a little bit 
distressed at one point about the han. 
Member. When he comes to Derhi, he talks 
very high of the youth. But when he is in 
Hyderabad, he does not cooperate with 
them. He is an hen. Member of Parliament. .. 

MR. SPEAKER: Have not you ever 
heard that people indulge in double talks 
with the changing circumstances? 

SHRI RAJESH PILOT: It is a very 
important minor port. If yql4 look at its han-
dling capacity, you will cOme to know that 
there has gee" a constant increase in its 
handling capacity for the last 4 to 5 years. As 
at present, we are handling about 12 to 13 
lakh tonnas of cargo annually at this port. 
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I would Uk. to remind the hone Minister 
that t had myself written to the hone Chief 
Minister in June, 198B-that w. are making 
efforts at the Central level but h. should also 
provide funds in their Annual Budget. for the 
Kakinada port and try to include the aame in 
the Eighth Five Year Pian. But I regret to say 
that the hon. Chief Minister did not make any 
such programme in their Annual Budget and 
did not include the project in their Eighth Five 
Year Pian. 

[English] 

SHRI A.J.V.B. MAHESWARA RAO: 
No, Sir, it has been projeded in the Annual 
Budget. 

SHRI RAJESH PILOT: I am telling you 
from my own records. 

[ Translation] 

Even then we have provided Rs. I crores in 
our total Budget whereas we had requested 
them to make required allocations in their 
Annual Budget and to include the project in 
their Eighth Plan. So far as we are con-
camed, we consider it to be very important 
and we have been making every effort to see 
that the Planning Commission approves it 
early for Asian Development Bank. In this 
regard, we are making our constant efforts. 

(English] 

SHRI KADAMBUR JANARTHANAN: 
Mr. Speaker, Sir, nowadays transport 
through water is getting importance in our 
country. But for the past several years, ow-
ing to undue delay in dredging, heavy ships 
are not able to enter the new· ports like 
Tuticorin Port, thereby leading to large .. scale 
retrenchment of labour. As you know,~ Sir, 
even now labour problem is going on in my 
constituency. I wouJd like to know through 
you, Sir, whether the dredging of the Tuti-
corin Port will be done within the year 1989 
because I know that for some reason orthe 
other. it is being stopped. In the interest of 
the labour-orientation development of the 
Tuticorin Port and the Chidamberna district 

which is named after a great fraedornflghter. 
I want to know categorically from the hon. 

,Minister whether dredging of the Tuticorin 
Port will be done within the year 1989. 

SHRI RAJESH PILOT: Mr. Speaker. 
Sir, every port has a plan for its dredging and 
the Dredg;ng Corporation takes it up as per 
the schedule. We have also been insisting 
and we are helpful that after some time we 
will be able to develop dredging system in 
each port so that each port becomes inde-
pendent in its dredging. 

Dredging is very important for any major 
port. As far as the Tuticorin Port is con-
cerned, I think there are some litigations 
going on. Because of that there is some 
hurdle. But I will take it up and we will see thai 
dredging is done. On the pretext of dredging. 
we do not let the labour suffer. That is not our 
policy and we take care to see that labour is 
looked after., So, as far as dredging of the 
Tuticorin Port is concerned. I will again take 
it up. 

DR. P\RUPASINDHl) BHOt: Hon. 
Speaker. Sir, I have got a personnel experi-
ence about the Kakinada Port ... (/ntenup-
tions) So, I want to know what is the present 
draught position in the inner harbour. Will the 
Minister consider to have an outer harbour 
and provide facilities there because Kaki-
nada Port ;s the deepest Port from where the 
western part of Orissa is also exporting , 
many materials? My information is that the 
handling cost and dredging cost will be 
cheaper. I would like to know from the hon. 
Minister whether in the 8th Plan--whather 
the Andhra Pradesh Government will give 
the proposal or not-the Kakinada Port wiR 
be considered to make it a major port as also 
make an outer harbour. 

SHRI RAJESH PILOT: The draft in the 
Kakina~a Port is round about two metres. As 
far as the inclusion of the project in the 8th 
Plarr-is concerned, I have already infonned 
the House that we will coordinate with the 
State Govern ment and we will cooperate 
and put all our efforts so that it is included in 
the 8th Plan because it is one of the impor-
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tant ports in that sector which should be 
taken care of. As I have already said. the 
A.D.B. is already being asked to assist in this 
projed. 

Development of Captiva Port. for 
Transportation of Coal 

·514. SHRI SAIKANTHA DAnA 
NARASIMHARAJA 
WADIYARt: 

SHRI C. MADHAV REDOI: 

Will the Minister of SURFACE TRANS-
PORT be pleased to state: 

(a) whether Government have a pro-
posal to develop captive ports for the trans-
portation of coal to the Central coastal ther-
mal power stations; 

(b) if so, the details 01 the captive ports 
proposed to be developed initially; 

(c) whether any foreign companies 
have been engaged therefor; 

(d)" if so, the details of those foreign 
companies, amount proposed to be spent on 
the study, etc.; and 

( e) the details of the programme of 
Government in this regard? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI RAJESH PILOT): (a) to (a). A state-
ment is given below. 

STATEMENT 

(a) and (b). A proposal forthe develop-
ment of captive Port facilities for the pro-
posed thermal power stations of the National 
Thermal Power Corporation at Kayamkulam 
in Kerala and Nandikur in Karnataka has 
been received. 

(c) No foreign company has been 
engaged for the above captive ports. 

(d) Does not arise. 

(e) It is proposed to commission a 
detailed feasibility study undel the Indo-
Dutch Bilateral Programme ~egarding the 
development of captive Ports as wall as 
other alternative facilities. 

SHRI SRlKANTHA DATTA NARA-
SIMHARAJA WADIYAR: Sir, the han. Min-
ister has stated in the Statement that a 
proposal for the development of captive Port 
facilities for the proposed thermal power 
-stations of the National Thermal Power 
Corporation at Kayamkulam in Kerala .tI1(I 
Nandikur in Karnataka has been receivM2:1 
would like to know if the proposals have 
been submitted by the respective State 
Governments or by any other Organisation. 
What is the estimated cost of the proposed 
projects and what action the hone Minister 
proposes t6 take to expedite the same in 
view of the severe ~wer shortages in both 
these States? Both these States are facing 
severe power crisis and what action does the 
hone Minister contemplate to assist in the 
development of the proposed captive ports 
in the States? 

SMRI RAJESH PILOT: Sir, keeping in 
view the ooal requirement and the future 
power generation in the country, the Central 
Electricity Board Authority has proposed 
13-locations in the country for setting up 
thermal stations and these two locations one 
in Kayamkulam in Karata and other Nan-
dikur in Karnataka-hava been taken up by 
the N. T.P.C. and the proposals are in prog-
ress for the final decision of the Govemment. 

St{R1 SRIKANTHA DATTA NARA-
SIMHARAJA WADIYAR: My second sup-
plementary is this. f would like the han. 
Minister kindly to explain for what areas the 
feasibility study is proposed to be consid-
ered under the Indo-Dutch Bilateral Pro-
gramme. I would also like to know when the 
study would be made and whether a time-
limit has been fixed for completion of the 
same and whether the financial participation 
is also contemplated. Will the proposed 
projects of Karnataka and Kerala be in-
cluded in the same? The Minister has stated 
in his statement that alternative facilities are 
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also being contemplated. I wOuld like to 
know what the altemative facititi8~ are. 
which the Government are contemplating. 

SHAt RAJESH PILOT: As I have 
mentioned. this q~estion has two parts, one 
by the Power Department They have their 
study and they have their plan 10r location of 
the plants. We have to make arrangement 
for coal transportation and receiving the coal 
attha ports. We, at the moment. have in mind 
two places. We have the expansion pro-
gramme in Tuticorin in the Seventh Plan 
itself and the other one is that in Madras q 
separate captive port is being thought over.n 
Ennore. D.P.R. is in progress and all these 
proposals are in discussion under the Indo-
Dutch Bilateral Programme for the develop--
ment of the captive ports in aU these loca-
tions. 

SHRI C. MADHAV REDOI: Sir. the 
question relates to the development of cap-
tiva ports iA the east as well as the west coast 
and the proposal had come from the NTPO 
or the Central Elactricity Authority. Sir, the 
super thermal stations set up by ~the NTPC 
so far had been mainly concentrated in the 
North India and the nearest super thermal 
station to the S.outh is only Ramagundam, 
and there are huge transmission Io~es 
when you transport power from Ramagun-
dam to Tamil Nadu of Karala. In view of this, 
the proposal was made that there should be 
a captive port not only at the unloading point. 
but also at the loading point so that the coal 
could be transported by sea which is 
cheaper. In view of this, I would like to know 
how soon the Government of India is going 
take this up and whether this Indo-Dutch 
bilateral programme includes a definite proj-
ect report to be prepared by tha authority and 
if so by what tima the proposal is likely to be 
submitted. 

SHRI RAJESH PILOT: Mr. Speaker, 
Sir, as I mentioned, there are 13 locations. If 
the hone Member wants, I can read them out. 
They are mainly in the southern part Of the 
co uritry-Visakhapatnam, Cuddalore, Tri-
karpur, Goa, Tuticorin (Expansion) North 
Madras, Nag apattinam , Nandikur, Dhabel, 

Pondicherry, Kayankulam. Karwar and 
Vadinar. 

I have information from the Power Min-
'istry and the power sector that all these 
locations have been selected and they are 
likely to come up in the Eighth Plan or Ninth 
Plan whenever the resources of Govern-
ment permit. So, on the one hand this plan-
ning is going on. We also have plan in 
coordination with the Power Ministry to cre-
ate faciliti9$ in a captive form for the ports in 
the mines and also transportation to the 
ports. At the moment we selected these two 
sites, they are in the final stage and we are 
likely to include them as early as possible. 

PROF. P.J. KURIEN: Sir, because of 
the acute shortage of power in Kerala, the 
Government of India was pleased to sanc-
tion a super thermal plant in Kayamkulam 
and in this very House the Minister of Energy 
said that the Kayamkulam thermal plant will 
be commissioned by 1995 and one of the 
captive ports is to support the Kayankulam 
thermal plant, because if coal is taken 
through Railways it will be costlier, and if it is 
taken through sea, it is cheaper. That ,s 
viable also. So, if the super thermal plant is 
decided to be commissioned in 1995. and 
when you set up a captive port, you still have 
it undef"Consideration and you are waiting for 
som~ bilateratagreement. I do not know how 
these two will be co-ordinated. So, I would 
like to know whether you have in principle 
accepted the Kayamkulam captive port and 
if so, whether you are going to start the work 
so as to commission it before the completion 
of the thermal plant which is in 1995. 

SHRI RAJESH PILOT: Mr. Speaker, 
Sir, as I mentioned in my earlier reply, it has 
to be totally coordinated by bot'" the Minis-
tries. Obviously I cannot answer to that 
saying, 'All right, my Department will have a 
captive port at the location so and I so" be-
cause the Power Ministry may take a deci-
sion that this location is not approved. So, 
this has to be coordinated through Planning 
Ministry and all the three Departments. But 
as I have mentioned, as far as the Govern-
ment is concerned, the captive coal trans-
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portation facilities have to be managed for 
the next 20 years depending on the coal 
requirements for the power sector and the 
power requirement of the country. So, this 
has .to be the net result of the work from all 
the three Departments. I cannot say that 
captive facilities for so and so coal will be 
given till the tima the location is confirmed by 
the Power Ministry and the project Is sanc-
tioned. Till the project is gtven we really 
cannot say in advance that this much will be 
available in the coal sedor. But we are 
concerned with the subject and coordination 
and policy formulation is being done in coor-
dination with the power sedor. 

Short Team Loans for purchase of 
Agricultural Inputs 

*515. DR. G.S. RAJHANS~ Will the 
Minister of AGRICULTURE be pleased to 
state: 

{a} whether short term loans are ad-
vanced by Union Government to various 
States for the purchase of agricultural in-
puts; if so, on what basis; 

(b) the details of the loans sought by the 
States and made available to them during 
1988-89; 

(c) the names of the States whicH had 
not been provided with the loans in aoeorl 
dance with their requirements and de-
mands; and 

(d) the reasons therefor? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE AND 
COOPERATION IN THE MINISTRY OF 
AGRICULTURE (SHRI SHYAM LAL 
YADAV): (a) to (d). A statement is given 
below. 

STATEMENT 

(a) to (d). Yes, Sir. Short-term loans are 
sanctioned to State Governments to assist 
them in the purchase and distribution of 
agricultural inputs like fertilisers, seeds and 
pesticides. Due consideration is given to 
factors like requirement and consumption of 
fertilizers, impact of droughtlfloods and the 
under-developed .lature of the Coopera-
tives hAndling fertilisers while sandioning 
the short-term loan. The details of short-term 
loans demanded and sanctioned to different 
States during the year 1988-89 are given in 
the Annexure below. The States could not be 
provided short-term loans aocording to their 
demands because of budgetary constraints. 

ANNEXURE 

Short Team Loan Demanded and Sanctioned to States 

(Rs. in erorss) 

51. No. State l SfJ.8.-as. 
Demanded Sanctioned 

1 2 3 4 

1. Andhra Pradesh 25.00 22.60 

2. Assam NR 3.25 

3. Bihar 45.00 29.20 

4. Gularat 70.00 12.56 

5. Haryana 48.32 8.75 
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1 2 3 4 

S. Himachal Pradesh 2.00 1.80 

7. Jammu & Kashmir 18.94 2.95 

8. Karnataka 23.00 14.55 

9. Karala 8.00 4.20 

10. Madhya Pradesh 23.00 12.60 

11. Maharashtra 30.50 16.45 

12. Manipur NR 0.70 

13. Meghalaya 2.00 0.30 

14. Orissa 30.02 16.20 

15. Punjab 99.50 20.85 

'6. Rajasthan 76.64 12.65 

17. Tamil Nadu 12.39 14.60 

18. Tripura 0.60· 0.94** 

19. Uttar Pradesh 100.00 38.05 

20. West Bengal 50.00 26.10 

~1. Goa 2.00 0.40 

22. Sikkim 0.85 0.30 

Total 677.76 260.00 

N.R.: Requiremont not received. 

• For one season only 

•• Loan sanctioned for both the seasons though the requ~st was for one season 
only. 

DR. G.S. RAJHANS: In the reply, it is like earthquake are also taken into consid-
mentioned that due consideration is given to eration while granting short-term loans? 
factors like drought and floods while granting 
short-term loan. May I know from the hone SHRI SHYAM LAL YADAV: These 
Minister whether other natural calamities calamities like flood and drought are consid-
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.,.ed, _ sent by the State Governments, 
whle granting short-term loans. H the QU8S-
tionof earthquake has also been brought by 
some State. that will, also be ·considered. 

DR. G.S. RAJHANS: We have already 
drawn the attention of the Minister several 
times regarding the havoc created' by'" the 
earthquakes. W. have hardly received' any 
loan on this account. In this connection, may 
I draw the attention of the Minister that the 
Stales .8 Andhra Pradesh have received 
lion'. shara whereas States like Bihar, ,his 
own State Uttar Pradesh, Haryana and 
Punjab have baan badly neglected. 

SHRISHYAMLAL YADAV: I would like 
to inform the hone Member that I have s,tated 
in the reply itself, what are the considera-
tions tor giving short-term loan. These loans 
are primarily given for fertilizers. seeds, and 
insecticides. The demand raised the each 
State is not completely met, because of 
budgetary oonstraints, and, therefore. it is 
not possible to gr/e the entire money that is 
required by the States. That is why, there are 
some differences. If the hone Member wants. 
I would say, in Biharinthe Kharifseason. the 
assessed requirement of fertilizer was 315 
tonnes and in the percentage share of 
underdeveloped State, it is 37.20/0. Now, we 
granted them Rs. 6.40 crores. On the ground 
of backwardness in cooperative sector, they 
ware given As. 11.20 crores. The total enti-
tlement was As. 17.60 crores. And the total 
allocation was Rs. 15.60 crores. West Ben-
gal has got Rs. 13.05 crores. So. on the basis 
of under-development of cooperatives, they 
get a bettar share than those who are co-
operatively developed States. 

The money that has been available to 
the Central Government has baen constant 
at As .. 260 cror.s per year, for the last many 
y ...... In the year 1980-81, it was Rs. 200 
Clore .. Then, it was raised to Rs. 250 erores 
in 1982-83. In the year 1983-84, it was raised 
to As. 260 crores and the same amount is 
continuing till 1989-90. Within that limit, we 
have to advance short-term finance. 

DR. G.S. RAJHANS: In~ view of this. a. 

little more consideration should be shown to 
Bihar. 

SHRI BIRINDER SINGH: Crop loan is 
advanced to farmers. But in case of natural 
calamities like drought or floods, these crop 
loans are converted into short-term loans 
and the payment is to be deferred. I want to 
know from the hone Minister when the pay-
ment of the loan is to be d~fer:red, why do 
they.·charge the same rate of interest-
rather in certain cases they charge penal 
rate of interest. I would iike to know whether 
the Minister will give consideration to this 
whether, when the crop loans are converted 
into short-term loans, the deferred period 
could be exempted from the interest or not? 

SHRISHYAMLALYADAV: Thisques-
tion is entirely different from the quest;on that 
has baen put in here because thi~ deals with 
short-term loan given by the Central Govern-
ment to the State Governments. Now the 
State Governments, through their coopera-
tives or other institutionS, give short-term 
loans to farmers and they get the loans at 
different rates. The rate of interest has been 
reduced this year. 

For the amount up to Rs. 5.000/-. the 
rate of interest is 100/0. This continues be-
tween Rs. 5,0001- and As. 7,500/ ... 

As. 7.500 to Rs. 10,0001 .. 11.5% 

Rs. 10,000 to Rs. 15,000/- 11.50/0 

Above As. 15,000 up to Rs. 25.000/-
12.5%. 

140/0 has been reduced to 12%. 

In the areas where there has been 
drought, it has already been announced that 
the total interest will not increase the princi-
pal amount. H Rs. 100/- loan is taken, the 
maxim",m interest to be paid is Rs. 100/-. In 
the drought areas, special consideration has 
been shown to the farmers. 

PROF. N.G. RANGA: What is the penal 
rate of interest which is being charged? 
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Recently we were informed by the Minister in 
charge of Finance that the banks have 
agreed to waive penal rate and to charge at 
simple interest rate. May I have any informa· 
tion from the Minister? 

SHRI SHYAM LAL YADAV: The Fi-
nance Minister will tell you. 

SHRI S. JAIPAL AEDDY: I wish to draw 
the attention of the Minister to two aspects. 
As you know ful! well. the short-tarm loans 
are made available primarily by the coopera-
tive institutions and they are encountering 
two difficulties. Firstly, the cooperatives are 
insisting on purchase of B component fertil-
iser because of which the farmers who take 
loans are compelled to purchase fE;J~ilisers 
at higher rates. You may be aware of this and 
the Minister also may be aware of this. I, 
therefore. suggest that this condition of 
compulsory purchase of B component 
should be waived. 

MR. SPEAKER: Put it in the form of a 
question. I cannot ask him. 

SHRI S. JAIPAL REDDY: I was trying to 
pu1 the question through you, Sir. The Minis .. 
ter will kindly recollect that the Government 
agreed to abolish this compulsory insurance 
scheme in resped of short term loans. But 
they have once again reverted to it. Will the 
Government go back to the earlier proposal 
of abolishing this unproductive insurance 
scheme? Will they also waive the condition 
of compulsory purchase of B-component? 

SHRI SHYAM LAL YADAV: So far as 
crop loans by cooperative societies are 
concerned. obviously these loans are pro-
vided for essential inputs. If tha loan is for 
essential inputs, then the farmer is bound to 
purchase the essential inputs like fertiliser~ 
seeds and pestiCides from the cooperatives. 
If it is a clean lopn. there is no condition' for 
that loan. The society is there to "give any 
loan. 

So far as fertiliser price are concern~d, 
there is no difference between fertiliser 
prices by the cooperatives They are also 

selling on the sama rate. 

So far as·crop insurance ;s concerned. 
thjs 'scheme is going on the some of the 
States. In those States which have not opted 
for crop insurance, it is not being enforced in 
those States. 

MR. SPEAKER: You have to look into 
this. They should not be forced to buy things 
because they might be getting at higher rate. 
T)1at is a negation. You have to look into it. 
You please look into this aspect. 

SHRI S. JAIPAL REDDY: What about 
Insurance aspect? 

MR. SPEAKER: That is not necessary. 

SHRI S. JAIPAL REDDY: Why is it 
made compulsory? 

~~R. SPEAKER: We shall talk about it. 

SHRI BASUDEB ACHARrA: There is 
special rice production programme in East-
ern States of West Bengal, Bihar and Orissa 
and because of this special rice production 
programrne. the production of rice, particu-
larly in West Bengal, has been increased in 
the last ttl.ree years. Although this pro-
gramme is still there, the loan sanctioned by 
the Government to these States is much less 
than what these States required. For ex-
ample, the State of Bihar demanded As. 45 
crores whereas Rs. 29.20 crores was sane. 
tioned. For Orissa, the demand was Rs. 
30.02 crores whereas only Rs. 16.20 crores 
was sanctioned. For West Bengal, the 
demand was As. 50 crores whereas only Rs. 
26.11 crores wes sanctioned. In view of the 
Special Rice Production Programme in 
these three States of Bihar, Orissa and West 
Bengal, will the Government consider a 
proposal to provide agricu~ural inputs free of 
cost to the poor peasants and to the share-
croppers 80 that tha Special Rice Production 
Programme can be successful in thesa 
States? 

SHAI SHYAM LAL YADAV: It is not 
possible to provide everything free. But tha 



25 ~~16.1911(~) 28 

Stale Governments may provide whatever 
inputs they want to. They can provide 1hal 
But. under the SpacUII Rice Produdion 
Programma. a special assistance is given to 
marginal fanners. the small fanners. Those 
provisions are thera. At prasanI. I do not 
have those figures here. I the hone Member 
puts a separate question. I can supply those 
figuras. 

Sa .. of Allunnlum Phosphide 

·516. SHRI NARSING SURYAWAN-
SHI: Wdl the Minister of AGRICULTURE be 
pleased 10 state: 

(a) whether aluminium phosphide 
which is highly 1Dxic to human being and is 
Iicansad forsaJe only to storagewarehousas 
in the country, its tablets are being sold freely 
in the open market; and 

(b) I so, the reasons thereof? 

lHE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE AND 
CCX>PERA TION IN THE MINISTRY OF 
AGRICULTURE (SHRI SHY AM LAl 
YADAV): (a) The use of the Aluminium 
Phosphide is, bacaJ IS8 of toxicity, restricted 
to storage warehouses.. The safe of Alumin-
ium Phosphide can be made only to follow-
ing:-

(i) Government departments; 

(i) Government Undertakings; and 

(I) Organisations Ike war&-housing 
Corporations and Food C0rpo-
ration of India. 

(b) The Question does not arise. 

[ TransIatbn) 

SHRI NARSING SURYAWANSHI: Mr. 
Speaker. Sir, it appears from the reply of the 
hone Minister 1I1at it is restricted to storage 
and Warehouses and it is sold through 
Govamment Departments.. But 1hera ara 
complaints that it is available in the open 

market Is there any machinery in 1he Minis-
try to look to it and ensure thai iI is not sold 
in the open m-ut and is not causing any 
harm to human life. May IkrDwfrorn hin as 
to what machinery is 1hare is in the Mi'listry 
for this purpose. how many times he has 
check8d it and how many cases of this 
nature have come to his notice. 

SHRISHYAM ..AI.. YADAV: Sir, as I 
have said in my reply that as per the provi-
sions oftha law, it is exclusively meant for the 
safety of foodgrains stored in godowns .• is 
sold only to Government undertakings, 
Govanvnenl Departments. Warehouses, 
Corporations and is being used by them. It is 
not for sale in the open market A constant 
walch is being kept on its sale in the open 
market and for this purpose. substantial 
changes have been made in the rute.. Thera 
~e~msn~27m~ud~ 
Ad, 1968 which can effectively deal with it. I 
think that there is no provision of sale of this 
item in the open market and not even on the 
licence. However. action wiD be taken in 
case any such thing is brought to the notice 
of the Department. 

[English) 

Special Zones to Promote Food 
Processing Inclustr ... 

517. SHRI PRATAP' BHANU 
SHARMA: Will the Minister of FOOD PROC-
ESSING INDUSmlES be pleased 10 state: 

(a) whether there is any proposal 10 
develop certain special zones to promote 
food processing industries in the oountry; 

(b) lao. the details thereof; and 

(c) whether any State-wise survey has 
been conducted in this regard? 

TIiE MINISTER OF STATE OF ntE 
MINISTRY OF FOOD PROCESSING IN-
DUSTRIES (SHRI JAGDISH 1YTI..ER): (a) 
IKlIlistry of Food Processing Industries has 
no such prtpOSal. 
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(b) and (e). Do not arise. 

( Translatbn) 

SHRI PRATAP BHANU SHARMA: Mr. 
Speaker I Sir, the hon. Minister has given as 
much disappointing a reply important the 
question is .. 

MR. SPEAKER: There must be some 
comparability .. lha refusal should be as 
strong as the question is. 

SHRI PRATAP BHANU SHARMA: 
India is priman1y an agriculture country and 
in view of large potentials of agriculture 
basad industries, the Han. Prime Minister, 
Shri Rajiv Gandhi has set up a separate 
Food Processing Ministry and through it 
some concrete initiatives have been taken in 
respect of the setting up of agriculture based 
industries. I would like to know from the hone 
Minister as to whether he has prepared any 
schemes to give incentives in view of the 
various agro~limatic zones in the country. 
The han. Minister may please give us infor-
mation in this regard. 

[Eng/ish] 

SHAI JAGOISH TVTLER: first of all, 
the hone Member has put a very straight 
question and I will give him a very straight 
answer. Now. there are special export zones 
in the country. And anybody who would like 
to utilise those zones for food processing 
industry or packing industry, is welcome to 
do so. We do not have to create new zones. 
What we are doing from the Central 
Govemmenfs side is that we have formed 
six nodal agencies all over the country. We 
have divided the country into six nodal agen-
das and we are coordinating with the State 
Govemments and helping them and enoour-
aging them so that they come up with ci 

single window clearance agency in their own 
State so that people who are interested in 
the food processing industry or ~h8 packing 
industry will have the opportunity of not 
going through so many Ministries in the 
State Governments and ultimately. people 
getting fed up with that any saying that they 

do not want that 

Now coming to part second of the ques-
tion, to encourage food processing and 
packing industry, Government has come out 
with lots of concessions and incentives. I 
have got the whole list of it and , will just read 
out a few of them and I quote: -exemption 
from income for the purpose of computation 
of income tax 331fJ percent of income de-
rived from poultry farming; reduction in ex-
cise on parts of refrigerated appliances and 
machinery as well as compressors used in 
refrigerated vans meant for transportation of 
food and dairy. produds from 40 percent to 
15 percent-. This is a very important sector 
which will .iltimately help the farmers. Spe-
cially people from t~9 North-east would be 
very happy about it. Because recently. we 
have started this packing of concentrate of 
pineapple which the tribal farmers used to 
sell at ten paise or five paise and ultimately 
used to throw it out. Today, with my Ministry 
coming in and the Prime Minister having the 
vision pf looking after the interest of the 
farmers, we are buying the same pineapple 
at As. 2.00 per piece from the farmers di-
rectly on which they used to get five paise or 
ten paise. And the whole country is tasting 
the pineapples which are brought from 
T ripura region or the North-Eastern region. 
This is one of the biggest achievements. 
There are many proposals on which foreign 
coffaboration is coming up ... (Interruptions) 
let me speak please. I will answer to you 
one by Dne. We have brought 13 more food 
processing equipments under concessional 
rate· in the food processing and packing 
industry. Excise duty on skimmed milk 
powder and condensed milk is reduced from 
15 to 10 percent and excise duty on csrtajn 
food preparations of fish, meat, tapioca and 
sago in metal oontainers is reduced from 15 
percent to 10 percent. There are so many 
things. I can lay it on the Table of the House. 

SHRI PRA TAP BHANU SHARMA: I am 
t~ankful to ~e han. Minister and I request 
hm that a Irst may be submitted to ma for 
detailed study and further processing 
(Interruptions) I also deserve to get the li~i~ 
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My second question is whatherGovern-
ment of India have received any proposal 
from the entrepreneurs for setting up some 
food processing industry from Madhya 
Pradesh. if so, how many have been cleared 
so far? 

SHRI JAGDISH TVltER: The Madhya 
Pradesh Government has forwarded certain 
proposals formulated by the Madhya 
Pradesh Fmance Corporation where entre-
preneurs have been approaching them, for 
food processing industry which needed fi-
nancial assistance from my Ministry. At 
present the Corporation has put forth 32 
proposals in which loans amounting to Rs. 
572.55 lakhs have been sanctioned; but 
they are yet to be disbursed. Some of the 
projects proposed pertain to confectioner-
iss, potato wafers and chips, peanut butter, 
ground nut flour, dehydrated/processed 
foods and vegetables. 

MR. SPEAKER: It is okay. You can give 
him the list. 

RAO BIRENDRA SINGH: The Natibnal 
Horticulture Board was set up by the Gov-
ernnlent four or five years back for the pur-
pose of helping farmers and industrialists to 
set ~ fruit and vegetable processing indus-
tries, to provide technology and to provide 
loans.. It appears that no work so far has 
been done by this National Horticulture 
Board .. It is a vary important body set up for 
food processing. We don't even know whose 
baby it is a present, whether it is under 
Agriculture Ministry's charge or under the 
new Food Processing Ministry's charge. 

MR. SPEAKER: You chaired it, I think 

RAO BIRENDRA SINGH: I fathered it. 
That is why I feel concerned. 

PROF. MADHU DANDAVATE: Ithinkit 
is a community project. 

RAO BIRENDRA SINGH: Would the 
Hon. Minister please inform the House as to 
whether any progress has been made by this 

National Horticulture Board and who is look-
ing after it? 

SHAI JAGDISH TVltER: I am very 
much ke&1" to adopt this baby. I am trying my 
level best to persuade the Agriculture Minis ... 
try to give it to me so that I can look after it and 
see that results come out of it. 

RAO BIRENDRA SINGH: Lettha baby 
not die between two,mothers. 

DR. PRABHAT KUMAR MISHRA: We 
are very much thankful to the nature. In 
Madhya Pradesh in Amarkantak area there 
is a greater growth of mushrooms with mini-
mum efforts by the farmers. In Raigarh dis-
trict tomatos are grown in very large quantity 
with minimum efforts. Is there are proposal 
or survey by the Central Government to 
surveyor give any technological assistance 
to farmers to get their price and have facili-
ties from the Food Processing Ministry? Has 
any survey been made \Yith regard to these 
proposals pertaining to the agricultural pro ... 
duce? For you information, in the railway 
platforms you would see that these things 
are sold in buckets at vert cheap rates. 

MR. SPEAKER: It is okay. He can 
consider it. 

Study Centres of Indira Gandhi National 
Open University 

*518. SHRI UTTAM RATHOD: Willthe 
Minister of HUMAN RESOURCE DEVEL-
OPMENT be pleased to state: 

(a) the total enrolment ir1 the Indira 
Gandhi National Open University this year; 
and 

(b) the number of study ceritres set up 
for the benefit of the students in different 
regions in the country? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OF HUMAN 
RESOURCE DEVELOPMENT (SHRI L.P. 
SHAHI): (a) and (b). According to the infor-
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mation furnished by the Indira Gandhi Na-
tional Open University, the number of those 
enrolled is 50123. There are 118 study 
centres at.present running in the country. 

SHRI UTTAM RA1HOD: I congratu-
lated the Vice Chancellor Mr. Rama Reddy 
for having enrolled all these people. I want to 
know what are the disciplines in which the 
education or the teaching is offered to the 
students. 

SHRI L.P. SHAH): The most important 
and the popular oourse is the graduation 
course. More than 500/0 students have joined 
that. 

There are diploma in distance educa-
tion, diploma in management Module 1 and 
2, diploma in creative writing (E:ngl,ish), 
under graduation BA and B.Com non Plus .. 2 
and Plus-2 courses, certificate in rural devel-
opment, Bachelor's Degree for B.A. and 
B.Com., certificates in food and nutrition. 

WRITTEN ANSWERS TO QUESTIONS 

[English] 

Dry-Docking charges of M. V. 
SanJeevanl 

·519. DR. V. VENKATESH: 
SHRI ATISH CHANDRA 

SINHA: 

Will the Minister of SURFACE TRANS-
PORT be pleased to state: 

(a) whether the Cochin Shipyard Ltd., 
had to pay huge charges to the eochin Port 
Trust on account of a number of shiftings of 
the vessel ~. V. Sanjeevani; 

(b) whether the owners of the vessel 
paid aU the dry-docking charges to the Co-
chin Shipyard; 

(c) if not, the facts and the details 
thereof; arid 

(d) the reasons for the shipyard having 
taken a Iona time to oomplete the ship's 
repair job? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI RAJESH PILOT): (a) No payments 
towards shifting charges have bean made 
by Cochin Shipyard to Cochin Port Trust. 
The vessel Owners who paid for the shifting 
charges have claimed Rs. 8 lakhs from CSL 
by way of reimbursement. CSL have how-
ever indicated liability of Rs. 6.44 lakhs only 
in this regard. 

(b) and (c). The owners have paid all the 
dry docking charges due from them under 
the contract. 

(d) The major reasons, among others, 
for the Shipyard taking a long time to com-
plete the repair job were: 

(i) Additional steel work; 

(ii) Delay in receipt of equipment 
ordered; and 

(iii) Rectification of defects in equip-
ment supplied. 

Border Area Development (Education) 
Programme 

*520. SHRI C. JANGA REDDY: Will the 
Minister of HUMAN RESOURCE DEVEL-
OPMENT be pleased to state: 

(a) whether the scheme of Border Area 
Development (Education) Programme has 
beec: extended to the border States in the 
East also; 

(b) if so, the details thereof. , 
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(e) I not. the reasons therefor; and 

(d) the detaiis of the progress made 
under various schemes, included in the 
Border Area Development Programme in 
the States where it is being implemented, 
district-wisa? 

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI P. SHIV 
SHANKER): (a) to (c). No such proposal is 
under Govemment's consideration at pres-
ent. 

(d) The focus of the Border Area Devel-

s. No. Name of Activity 

1 2 

1. Opening of new Primary Schools 

2. No. of Primary Schools for which 
bu~ldingiadditional class .. roomsl 
toilets/drinking-water facilities 
sanctioned 

3. (a) Adult Educational Centres 

(b) Non-formal Education 
Centres 

(c) Jana Shikshan Nilayams 

4. (a) Establishment of new ITls 

(b) Strengthening of existing 
ITls 

5. Establishment of new Polytechnics 

[ Translation] 

Widening of Falzabad-Lucknow stretch 
of National Highway No. 28 

*521. SHRI NIRMAL KHATTRI: Will 
the Minister of SURFACE TRANSPORT be 
pleased to state: 

opment (Education) Programme is on hu-
man resource development which is a criti .. 
cal input for the development of border ar-
eas. The efforts made under this programme 
are a supplement to the States' educational 
deveJopment programmes. The activities 
undertaken under the programme include 
opening of new schools, construction of 
buildings, additional class-rooms, provision 
of essential facilities by way of drinking water 
and toilets, establishment of new ITls and 
strengthening of existing ones. opening of 
polytecbnics, etc. ThA position regarding 
princjpa' activities c~vered under the pro-
gramme in the four States is given below:-

Gujarst J&K Punjab Rajasthan 

3 4 5 6 

6 67 396 

250 ~739 1896 1453 

600 400 900 

400 

90 400 85 500 

1 2 II) 1 

11 6 4 

1 1 1 

(a) whether there is any proposal for 
widening of National Highway No. 28 to two 
lanes between Faizabad and Lucknow; 

(b) the numberof accidents which occur 
on this road every year; and 

(c) whether in view of t~e dilapidated 
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condition of this road, is to be made under 
hotmic system? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHAI RAJESH PILOT): (a) National High-
way No. 28 from Lucknow to Faizabad is 
already a two-lane road. 

(b) No. of accidents which occurred on 
lucknow-Faizabad Section of N.H. No. 23 
passing through the districts of Lucknow, 
Barabanki and F aizabad as reported by the 
State Police for the last three years are:-

202 in 1986 

209 In 1987 

220 in 1988. 

(c) The road is generally in a traffic 
worthy cond iticn . However, works for 
strengthening of pavement with hot mix bitu-
minous layers are included in 7th Five Year 
Plan upto Km. 35 from Lucknow. 

Construction of Rural Godowns In 
Bihar 

*522. SHAI KRISHAN PAATAP 
SINGH: Will the Minister of AGRICULTURE 
be pleased to state: 

(a) the steps taken by Union Govern-
ment to build godowns forfoodgralns in rural 
areas as requested by Bihar Goyernment; 
and 

(b) the financial contribution of Central 
and State Government separately for the 
construction of these godowns? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF RURAL DEVELOP-
MENT IN THE MINISTRY OF AGRICUL-
TURE (SHRI JANARDHANA POOJARY): 
(a) The Department of Rural Development is 

implementing a Central sector schema for 
setting up rural godowns. Under this 
scheme. godowns are being construded in 
rural areas for storage of agricultural p~ 
duce and inputs. So far. construction of 156 
rural gQdowns with a total storage capacity 
of 1.54 lakh MTs have been sanctioned on 
the request of the Government of Bihar. No 
cases are pending sanction. National C0op-
erative Development Corporation (NCOC) is 
also implementing schemes tor financing 
cooperatives for construction of godowns in 
rural areas. So far, NCDC has financed 1596 
godowns in the State of Bihar. 

(b) Central assistance a~ounting to 
Rs. 164.75 "'Iakhs has been released by 
Central Government for the construdion of 
thesa rural godowns and State Government 
have contributed Rs. 185.00 lakhs under the 
Central sector scheme. 

[English] 

"Prayatna Prolect" of Indian Universi-
ties Association for Continuing Educa-

tion 

·523. SHRI V. KRISHNA RAO: Will the 
Minister of HUMAN RESOURCE DEVEL~ 
OPMENT be pleased to state: 

(a) whether the Indian Universities 
Association for Continuing Education 
(IUACE). New Delhi has launched a pro-
gramme called 'Prayatna Project'; 

(b) if so, the objectives thereof; and 

(c) the other details of this project? 

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI P. SHIV 
SHANKER): (a) to (c). According to informa-
tion made available to the Ministry. the In-
dian Universities Association for Continuing 
Education (IUACE) is engaged in fact finding 
activity in principal rural universities, to S99 
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whether their faculty and students could be 
interested in promoting youth and commu-
nity awareness of Child Development 
needs. However. the Project has not been 
launched. 

-524. SHRI K. RAMACHANDRA 
REDDY: Will the Minister of HUMAN RE-
SOURCE DEVELOPMENT be pleased to 
state: 

(a) the details of targets fIXed for adult 

literacy during Seventh Plan under various 
programmes; 

(b) the achievements made so far; and 

(c) the reasons for shortfaD in the tar-
gets, if any? 

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHAI P. SHIV 
SHANKER): (a) and (b). The position in 
regard to targets fixed for adult literacy and 
the achievement thereof during the first four 
years of the Seventh Five Year Plan are as 
below:-

(Figures in Iakhs) 

51. No. Year Position c!uring VII Plan 

Tatget No. Enrolled No. made literate 

1 2 3 4 5 

1. 1985-86 75.46 66.53 47.26 

2. 1986-87 83.60 n.02 54.~. 

3. 1987-88 89.23 80.29 55.27 (Provisional) 

4. 1988-89 99.13 81.47 The precise position in 
(Provisional) regard to number of 

Cc) The reasons for shortfall in attain-
ment of literate status for the adult learners 
enrolled through the Aduh Education 
Centres under Rural Programme of Func-
tional Literacy. State Adult Education Pro-
grCl!"me. Nehru Ywa Sangathan, Voluntary 
Agencies and Mass Programme of Func-
tional Literac,y could be attrbuted to the 

persons made literate 
will be known only after 
the process of evaluation 
of learning outcome has 
been completed. 

following factors:-

(i) Lack of proper teaching leaming 
environment; 

(ii) Absence of affective linkage 
between basic literacy. post liter-
acy and oontinuing education; 
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(ii) l...ack of qlAafltative training of the 
functionaries; 

(iv) Absence of effective media cov-
erage and support to spread the 
message of literacy and to cra-
ate an environment conducive to 
6teracy; 

(v) Irregular learners' participation 
on acoount of their peculiar so-
dal and economic problems; 
etc. 

The above deficiencies have been 
taken care of while formulating the National 
Literacy Mission. 

Transfer Policy of Teachers In Na-
vodaya Vidyalayas 

·525. SHRI MANVENDRA SINGH: 
Will the M"nister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state: 

(a) whether Govemment have laid 
down a policy which stipulates that couples 
working in Navodaya Vldyalayas should be 
posted at the same place; 

(b) if so. whether the aforesaid policy is 
baing fully implemented; and 

(c) if thera is no such policy whether 
Govarmnent propose to formul<.rte such a 
policy? 

mE MINISlER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI P. SHIV 
SHANKER): (a)" to (c). In the Navod~a 
Vldyalayas. the teachers tiN now, have been 
appointed on deputalion basis only. No 
transfer policy has yet been framed because 
the schema has been started recently .. 
However. an possble efforts are being made 
to post couples altha same station subject to 
availabitity of vacancies. II is proposed to 
formulate a suitable policy of transferlpost-

ings of mupIes in Navodaya Vldyalayas. in 
duaCOUFS8. 

[T ranslalion) 

Preservafton of the Tombs of T_sen 
and Mohammad GIulU8 

-526. SHRI MAHEND~ SINGH: Will 
the Minister of HUMAN RESOURCE DE-
VElOPUENT be pleased to state: 

(a) the amount sanctioned and work 
done by Union Govemment on the reoova-
tion and beautifICation of the tombs of 
T ansan and Mohammad Ghaus in GwaIior; 
and 

(b) tlte details ~ future plan in this 
regard? 

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI P. SHIV 
SHANKER): (a) During the last four years an 
amount of Rs. 2.32.900/- was sandioned. 
The special conservation works attended to 
during Ihis period include replacement of 
damaged and missing jalli work, restoration 
of compound wall. removal of vegetation 
from the tomb of Mohammad Ghaus and 
restoration of damaged and missing stone 
flooring of platfonn and chemical preserva-
tion of the tomb of T ansen. 

(b) Besides annual maintenance and 
upkeep, the following works are included in 
the CoassNatian Programme far the year 
1989-90. 

Tomb 01 Mohammad Ghaus 

i replacement of damaged struc-
tural members 

ii. water tightening 

Tomb d Tansen 
i sealing of QXPO~ cracksI 

joints 
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ii restoration of damaged· stone 
jallis. 

[English) 

Indo-Soviet industria. Cooperation 

·527. SHRI K. PRADHANI: Will the 
Minister of EXTERNAL AFFAIRS be 
pleased 10 state: 

(a) whether any protocol has bean 
signed between the Government of India 
and USSR on scientific and technical c0op-
eration in the field of Industry; and 

(b) if so, the details thereof? 

llIE MINISTER OF EXTERNAL AF-
FAIRS (SHRI P.V. NARASIUHA RAO): (a) 
No, Sir. 

(b) Does not arise. 

La .... In PubDc Sector fertiliser Units 

*529. SHRI BHATT AM SRIRAMA 
MURTY: WiD the Minister of AGRICUL-
TURE be pleased to state: 

(a) the capacity utilisation and losses 
inaJrred by various public sector fertiliser 
units during the last three years, unit-wise; 

(b) the 8IJlount of loss incuf1l:'d by the 
Fertiliser Corporation of India during 1986-.. 
87 and its Percentage to the total loss in-
curred by all the pubJic sector units; and 

(c) the reasons for heavy losses by the 
Fertilizer Corporation of India? 

THE MINISTER OF AGRICULTURE 
(SHRI BHAJAN LAL): (a) and (b). The ca-
pacity utilization and losses incurred by 
various public sedor fertiflzer producing • companies, unit-wise during the last three 
years of which the audited accounts are 
available are shown in the tables given .be-
Iow:-
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The "....age of nllllosa incurred by 
Fertilizer CoIpaialiun of India (FCI) consti-
tUies abouI54% of the total net loss incunad 
by aI the loss making public sector fertilizer 
companies during 1986-87. 

(c) The main reasons for the losses 
incurred by Fel were:-

(i) low capacity ub1isation of the 
ooal based plants. where coal 
technology has baan used for 
the first time with allendant prob-
lem of equipment imbalance 
inadequate utilities back-up etc., 

(ii) old and obsolete technology of 
some plants; 

(iii) power problems particularly in 
the coal based unit; 

(iv) poor quality of coal at Talcher: 

(v) surplus manpower; and 

(vi) liquidity problems. 

forecasting of Plant Diseases 

*530. SHRI BHADRESWAR TANTI: 
Will the Minister of AGRICULTURE be 
olaased to stata: 

(8) the slape taken by Government to 
control plant dise_; 

(b) whether methodologies for for.-
casting plant dl ...... and 8pidemics are 
being developed; 

(c) if so, the detail. thereof; and 

(d) if not, the reasons therefor? 

THE MINISTER OF AGRICULTURE 
(SHRI BHAJAN LAl): (8) Evolution of toler .. 
ant/resistant crop varieties, integrated pest 

manigament, ensuring availability of fungi-
cides, enforcing quarantine ragulations and 
strengthening extension efforts are the ma-
jor steps taken by the Government to control 
plant diseases. 

(b) and (c). Methodologies have been! 
are being developed for forecasting onset of 
plant diseases and their epidemics by inter-

a 
pretation of epidemiologicaJ data in oonjunc-
tion with significant enVIronmental factors 
Ike temperature, humidity, rainfal, sun-
shine, cloudiness, etc. 

Air borne ~Iseases like rusts of wheat 
are monitored by trap nurseries. spore traps 
and by mobile surveys. For other kind of 
diseases, whether parameters are used for 
developing prognostic models. 

(d) The Question does not arise. 

Sinking of Indian Merchant Ship 'slaPd 
Star' 

·531 . .._SHRI P.M. SAYEED: Wi" the 
Minister of SURFACE TRANSPORT be 
pleased to state: 

(a) whether an Indian r Aerchant ship 
-Island Star- sank in the Arabian Sea off 
Androth island of Lakshadweep in the fi,. 
week of March. 1989; 

(b) if so, the circumstances which led to 
this tragedy; 

(c) the number of persons aboard the 
ship and also those got drowned; 

(d) the details of tne rescue operations. 
if any. and the results thereof; and 

(0). the steps taken to salvage the"'_' 
and also to give compensation to the femOles 
affected by the tragedy? 

THE MINISTER OF STATE OF THE 
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MINISTRY OF SURFACE TRANSPORT 
(SHRI RAJESH PLOT): (a) and (b). The 
vassal sank after colliding with another ves-
sel 'Uadad Elahr on 5.3.1989. 

(c) and (d) .. Out of 18 persons on board 
the Island Star. the vessel Uadad Elahi 
rescued 12 persons and 6 persons 8r8 miss-
ing. One Russian Ship and an Indian Pas-
senger s •• ip ·Oweep Sethu' carried out a 
search in the area on 6.3.89. The Naval ship 
INS Veer with helicopter and Coast Guard 
vessel ·Rajashwari' also searched the area 
of collision and around the Androth Island 
but none of the missing persons has so far 
been found. 

(8) It is for the owner of the vessel to 
decide whether or not to salvage the vess~1. 
Available informatic,.-~ does not indicate the 
wreck to be a danger to navigation. 

Director General (Shipping) has been 
directed to request the next of the kin of the 
deceased crew members to file claim for 
compensation before the Commissioner. 
Workmen's Compensation. 

Biological Control of Cotton Crops from 
Hellothls 

*532. SHAI P.A. KUMARAMANGA-
lAM: Will the .inistarof AGRICULTURE be 
pleased to state: 

(a) wheth9r Government are aware of 
the total failure of pesticides. new and old, to 
control pest destruction of cotton crops from 
heliothis; 

(b) whether biological oontrol methods 
have been working satisfactorily for control 
of the same pests in cotton in Nicaragua. 
Costa Rica and other countries since 1950; 
and 

(c) if so, the reasons for failure to try out 
and develop ~imilar methods at places like 

the National Biological Control Centra at 
Coimbalore (TNAU) or 22 laboratories of 
ICARGOI working entirely art biological 
control for past ten years? 

THE MINISTER OF AGRICULTURE 
(SHRI BHAJAN LAl): (a) Soma pesticides 
were found to be ineffective in controlling 
Heliothis pest on cotton crop in recent years 
in Andhra Pradesh. 

(b) Biological control agents have been 
extensively used in Nicaragua and other 
countries under Integrated Pest Manage-
ment Programme in cotton crop to control 
He/iothis. 

(c) In India biological control method 
through Nyclear Polyhedmsis Virus (NPV) 
has been developed. It is being advocated to 
the farmers through demonstrations. 

Vehicles owned by Union Government 

4969. SHRI K.P. UNNIKRISHNAN: 
Will the Minister of SURFACE TRANSPORT 
be ple~ed to state the Cars and jeeps 
owned and registered by Union Government 
and attached offices and public sector 
undertakings. during the last three years, 
year-wise? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRIRAJESH PIL01): The Union Govem-
ment h~s a number d Ministries and many 
Ministries especi~JIy the Ministries of Home, 
Defence. Urban Development. Water Re-
sources, Finance, Communication etc. have 
a large number of attached and subordinate 
offICeS. The Public Sector Undertakings 
have also a large number of offices. Tho 
collection of the raquired information from 
the large number of offICeS in India and 
abroad would require a costly and time-
consuming survey. The time aqd effort re-
quired to collect the information would not be 
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commensurate with the results likely to be 
achieved. 

Indian Workers In Jails In Foreign 
Countries 

4970. SHRI A.M. SHOVE: Will the 
Minister of EXTERNAL AFFAIRS be 
pleased to state: 

(a) tna number of Indian worKers de-
tained in jails abroad during the last three 
years till date, year-wise and country-wise; 
and 

(b) the action taken by the Indian 
Embassies in those countries for their re-
le3se? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(PROF. K.K. TIWARI): (a) and (b). The infor-
mation is being collected and will be laid on 
the Table of the House. 

Newsitem captioned "O.S.P.'s dubious 
distinction-gypped of Rs. 75 lakh" 

4971.SHRISANATKUMARMANDAL: 
Will the Millister of STEEL AND MINES be 
piE asp.d to state: 

(0.) whether his attention has been 
invited to the newsitem captioned "Durgapur 
Steel Plant's dubious distinction-Gypped of 
Rs. 75 lakh" appearing in the Bombay 
Weektv If Blitz" dated the 4th March, 1989: 

(b) if !:o. the facts of the ca&e and the 
modus operandi for this racket: and 

(c) the steps taken to bust this racket? 

THE MINISTER OF STEEL AND 
MINES (SHRI M.L. FOTEDAR): (a) and (b). 
On 22.12. 1988. a bill submitted by MIs' Bright 
Carriers of Durgapur was detected before 
payment as containing forged signatures of 

some DSP officials. Thereafter, the previous 
bills of this rontractor were examined. In all, 
based on forged work orders, an amount of 
Rs. 39,89,9301-wasfoundto have been paid 
to the contractor between May I 1985 to 
November 1988, which contained forged 
signatures of OSP officials. 

On the detection of the above cases, the 
~entral Bureau of Investigation (CBI) was 
contacted on ~3.12.1988 by OSP manage-
ment who initiated investigation into the 
case. 

While the modus operandi for thIS 
racket will be known clearly only after C81 
complete their investigation, prima facie, it 
appears to be a case of forgery and cheating 
with the connivance of the staff of Bill Pass-
ing Section and Cash/Accounts Sections of 
Durgapur Steel Plant. 

(c) The Central Bureau of Investigation 
have registered a case and are investigating 
the matter. Further action will be taken after 
the report from the CBI is received. In the 
meantin19 DSP management have intro-
duced cet1ain procpdura! checks to prevent 
recurrenco of sucb a C8.SA I~l futUH! 

India's Relicf Supply to U.S.S.R. 

4972 SHRI ,J,~GANNf\T~ f Pl\ TTNAIK. 
Will the Minister of E:XTEHNAL Af~r AIRS be 
pleased to st~te: 

(a) whether Government r\.:1ve px-
tended its co-operation in Sf)I',jln(l relief 
supplies to USSR for the vict;rns oj t}3tth-

quake; and 

(b) if so, the details tt'I(;rr~o:'> 

THE MINISTER OF STAT[ IN THE 
MINISTRY OF EXTERNAL AFF J\IR S (SHRI 
K. NATWAR SINGH): (a) Yes, Sir. 

(b) Five IL-76 planeloads 01 relicf sup-
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plies, totalling over 150 tonnes were airlifted 
between 10th to 28th December, 1988. The 
items included supplies from the various 
agencies of the Government, the Red Cross, 
and donations by private industry. The mix of 
the relief supplies was decided in consulta-
tion with Soviet authorities taking into ac-
count their priorities. Indian relief supplies 
included blankets and woollens, Arctic tents, 
stretchers and hospital beds, various cate-
gories of medical and surgical equipment 
and drugs. In addition, "Prime Minister's 
Armenia Earthquake Relief fund" has been 
constituted to channelise cash contributions 
from private citizens and institutions aU over 
India. State Governments and th~ adminis-
trators of Union Territories were requested 
to facilitc.te the receipt of contributions. 

Report of Technical Mission on Drink-
ing Water 

4973. SHRI PRAKASH V. PATIL:- Will 
the Minister of AGRICULTURE be pleased 
to state: 

(a) whether the Technical Mission on 
Drinking Water was to submit its report to 
Government in March, 1989 about the 
availability of water; and 

(b) if so, the findings of the report 
regarding Maharashtra? 

THE MINIS1E:R OF STATE IN THE 
DEPARTMENT OF RURAL DEVELOP-
MENT IN THE MINISTRY OF AGRICUL-
TURE (SHRI JANARDHANA POOJARY): 
(<3) Under the National Drinking Water Mis-

lages with safe drinking water facilities on 
monthly, quarterly and annual basis. 

(b) 978 'No Source' problem villages 
were yet to be provided with safe drinking 
water facilities in the State of Maharashtra as 
on 1st U~rch, 1989. 

Bilateral Official Visits 

4974. SHRI SYED SHAHABUDDIN: 
Will the Ministerof EXTERNAL AFFAIRS be 
pleased to state: 

(a) the names of the countries whose 
Heads of State have paid a bilateral visit to 
India since January, 1986; 

(b) the names of the countries whose 
Heads of Government have paid a bilateral 
visit to India during the same period; 

(c) the names of the countries whose 
Foreign Ministers have paid official bilateral 
visits to India during the same period; and 

(d) the names of the countries which 
have been visited by our President, Prime 
Minister or Foreign Ministers during the 
same period? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS (SHRI 
K. NATWAR SINGH): (a) The information is 
provided in statement-I below. 

(b) The information is provided in state-
ment-II below. 

(c) The information is provided in State-
ment-III below. 

sion, the availability of water is being moni- (d) The information is provided in State-
tored in terrrlS of coverage of problem vil- ment-IV below. 

STATEMENT-I 

Nan1es of the countries whose Heads of State have paid a bilateral visit to India 

Year 1986 

1. The Netherlands January 

2. The Vatican February 
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3. Seychelles April 

4. Bangladesh July 

5. Nicaragua September 

6. Jordan October 

Year 1987 

1. Peru January 

2. Finland February 

3. Pakistan February 

4. Romania March 

5. Angola April 

6. Sri lanka November 

7. Bhutan December 

8. Vanuatu December 

Year 1988 

1. Sri lanka January 

2. Afghanistan May 

3. Mozambique May 

4. Bangladesh September 

5. Nepal September 

6. Angola October 

7. Mauritius November 

'8. U.S.S.R. November 

9. SWAPO November 

10. Maldives December 
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Yesr 1989 (till March) 

1. France 

2. Turkey 

3. Mongolia 

4. P.L.O. 

APRIL 6, 1989 

STATEMENT-II 

Wrltt9n Answers 64 

February 

February 

March 

March 

Name of the countries whose Heads of Government have paid a bilateral visit to India 

Year 1986 

1. 

2. 

3. 

4. 

5. 

6. 

7. 

8. 

Year 1987 

1. 

2. 

3. 

4. 

5. 

6 

Greece 

Republic of Korea 

Turkey 

Federal Republic of Germany 

SWAPO 

Yugoslavia 

Zambia 

U.s.S.R. 

Denmark 

Malaysia 

The Netherlands 

Norway 

P.L.D. 

U.S.S.R. 

January 

March 

April 

April 

May 

July 

September 

November 

January 

January 

March 

Julv 

August 

November 
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Year 1988 

1. Italy January 

2. Kampuchea January 

3. Democratic People's Republic of Korea February 

4. Singapore March 

5. P.L.D. October 

6. Kampuchea November 

Year 1989 (Till March) 

1. Malta January 

2. Vietnam January 

3. Australia ebruary 

4. Thailand March 

STATEMENT-III 

Names of the countries whose Foreign Ministers have paid a bilateral visit to India 

Year 1986 

1. 

2. 

3. 

4. 

5. 

6. 

7. 

Year 1987 

1 

Bhutan 

United Kingdom 

SWItzer1ana 

The Netherlands 

Benin 

Iran 

Bhutan 

Cnnadn 

,Ianuary 

March 

March 

May 

July 

August 

Decen1ber 

February 

66 
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2. Afghanistan February 

3. Mauritius February 

4. Iran February 

5. CPR Korea February 

6. France March 

7. Nepal March 

8. Uruguay March 

9. Nepal June 

10. Japan August 

11. Uganda August 

12. Burma September 

13. Ethiopia November 

14. Iran November 

15. Nepal December 

Y9ar1988 

1. Algeria January 

2. Afghanistan February 

3. Poland February 

4. Hungary February 

5. N icnr nguCl August 

(-) GuVCl'1' August 

7. Indono~,ia August 

8 Afg hrtnl('tll n September 

9. PDR of Yemen December 
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Year 1989 (Till March) 

1. Djibouti January 

2. Afghanistan March 

3. Burkina Faso March 

4. United Kingdom March 

STATEMENT-IV 

Countries visited by the President of India 

,986 

1. Nepal July 

2. Yugoslavia October 

3. Poland November 

4. Greece November 

1987 

Nil 

'988 

I. USSR July 

2. Mongolia July 

3. Pakistan August 

4. The Netherlands September 

5. Finland September 

6. Cyprus September 

7. Czechoslovakia September 

8. Bhutan October 
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1989 (Till March) 

1. Japan February 

Countries visited by the Prime Minister of India 

1986 

1. Maldives February 

2. Sweden March 

3. Zambia May 

4. Zimbabwe May 

5 Angola May 

G Tanzania May 

~ Mauritius July , 

£3 Mexico August 

g United Kingdom August 

1U ZImbabwe September 

11 Indonesia October 

12 Australia October 

I ~~. New Zealand October 

i .1 ThC1J1and October 

1. Sri Lanka July 

2 USSR July 

3 Canada OctobGr 

-4 U.S A October 

5. Nep31 NOVt'n1t)t1 r 
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6. Burma December 

1988 

1. Sweden January 

2. Japan April 

3. Vietnam Aprit 

4. Syria June 

5. Federal Republic of Germany June 

n. Hungary June 

7. Jordan July 

8. Yugoslavia July 

9. Spain July 

10. Turkey July 

11. Bhutan September 

12. China December 

13. Pakistan December 

C~untries visited by the Foreign Minister of India 

Year 1986 

1. Iran January 

2. Kuwait January 

3. Bahrain January 

4. U.S.A. February 

5. Thailand March 

6. Indonesia March 

7 ZambIa May 
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8. Ztmbabwe May 

9. Angola May 

10. Tanzania May 

'1. Maurhius July 

12. United Kingdom August 

13. Mexico August 

14. Zimbabwe August 

15. U.S.A. September 

16. Australia October 

17. New Zealand October 

18. Thailand October 

19. Thailand December 

20. Singapore December 

Year 1987 

1. Nepal January 

2. Thailand January 

;:So Vietnam January 

4. United Kingdom January 

5. Czechoslovakia March 

6. Poland March 

7. Kenya April 

8. Zimbabwe April 

9. United Kingdom April 

10. Afghanistan April 
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11. United Kingdom May 

12. U.S.A. May 

13. Hongkong May 

14. Republic of Korea May 

15. Japan May 

16. U.S.S.R. May 

17. Kampuchea May 

18. China May 

19. Thailand May 

20. U.S.S.R. June 

21. Yugoslavia June 

22. Italy June 

23. Singapore July 

24. Mauritius July 

Year 1988 

1. Nepal June 

2. United Kingdom July 

3. Canada July 

4. USA July 

5. Nepal August 

6. Pakistan August 

7. United Arab Emirates September 

8. Cyprus September 

9. Federal Republic of Germany September 
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10. United Kingdom 

11. USA 

12. Maldives 

13. China 

14. Pakistan 

Year 1989 (Till March) 

1. United Kingdom 

2. Cyprus 

3. United Arab Emirates 

4. United Kingdom 

5. Zimbabwe 

6. Japan 

7. Nepal 

J. Federal Republic of Germany 

9. Netherlands 

10. United Kingdom 

Opening of Centre. of National Institute 
for Training In Industrial Engineering 

4975. SHRI N. DENNIS: Will the Min-
ister of HUMAN RESOURCE DEVELOP-
MENT be pleased to state: 

(a) whether the National Institute for 
Training in Industrial Engineering is opening 
a series of centres in various States and 
Union Territories; and 

(b) if so, the details thereof? 
THE MINISTER OF STATE IN THE 

DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OF HUMAN 

September 

September 

November 

December 

December 

January 

January 

January 

February 

February 

February 

March 

March 

March 

March 

RESOURCE DEVELOPMENT (SHRI L.P. 
SHAHI): (a) and (b). The National ;nstitute 
for Training in Industrial Engineering (NI-
TIE), Bombay has opened two Extension 
Centres-one at Hyderabad and another at 
Madras. The Institute has plans to open two 
more centres. 
[ Transl(Jtion] 

Setting up of Industries based on 
Minerals available In Bihar 

4976. SHRI S.D. SINGH: Will the 
Minister of STEEL AND MINES be pleased 
to state: 
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(8) whetherthare is a proposal to set up sons for losses during 1987 -88 ~nd thereaf-
industries based on minerals available in ter; 
Bihar; 

(b) if so, the details thereof; and 

(c) if not, the reasons therefor? 

THE MINISTER OF STEEL AND 
MINES (SHAI M.L FOTEDAR) (a) and (b). 
Yes, Sir. There are several proposals to set 
up mineral based industries in Bihar. 

A sponge iron plant of the Bihar Sponge 
Iron Ltd., ;s under construction at Chandi' in 
Singhbhum district. 

Bihar State Mineral Development Cor-
poration have taken action to set up Graphite 
Beneficiation Plant at Bishrampur of Pata-
mau district, Palamau Magnetite Beneficia-
tion Plant at Sarma of Palamau district and 
Mica paper Plant in Joint Sector in Hazar-
ibagh District. Their further proposals in-
clude setting up Special Smokeless Fuel 
Plant near Ramgarh in Hazaribagh District 
Granite mining and polishing project and By 
product Recovery Coke Oven Plant in 
Hazirabagh district. 

A cement plant based on .limestone 
deposits in Rohtas district and slag of 
Bokaro Steel Plant is also to be taken up at 
split locations at Balumath (Palamau Dis-
trict) and Bokaro. 

(c) Does not arise. 

[Eng/ish] 

L0888. suffered by Mother Dlilry 

4977. SHRI P.R. KUMARAMANGA-
LAM: Witl the Minister of AGRICULTURE be 
pleased to stata: 

(a) whether Mother Dairy was running 
in profit during 1980-87 and if so, the rea-

(b) whether the large part of the losses 
are on account of joint accounts of milk and 
fruit and vegetable projects both run by 
Mother Dairy; 

(c) whether separate accounts are 
being maintained for milk and fruits and 
vegetable projects; and 

(d) whether fruit and vegetable project 
was taken up by Mother Dairy after clear-
ance from Government and if so, the details 
thereof? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE AND 
COOPERATION IN THE MINISTRY OF 
AGRICULTURE (SHAr SHVAM LAL 
YADAV): (a) Mother Dairy, Delhi, suffered 
losses during the accounting years 1984-85, 
1987 -88 and 1988 .. 89. The reasons for 
these losses are increased prices paid to the 
State Cooperative Dairy Federations for 
supply of fresh m ilk, increase in the procure-
ment price of conserved milk commodities 
and increase in operating and overhead 
costs. 

(b) No, Sir. 

(c) Separate accounts are now being 
maintained. 

(d) National Dairy Development Board 
had taken upthe Fruit and Vegetable Project 
with the approval of the Government. 

Contingency Reserve for Doctoral-
Fellow. 

4978. SHRI P. PENCHALLIAH: Will 
the Minister of HUMAN RESOURCE DE· 
VELOPMENT be pleased to' state the 
amount of contingency reserve for doctoral .. 
fellows earmarked by Indian Council of 
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Social Science Research in 1987 -88? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OF HUMAN 
RESOURCE DEVELOPMENT (SHAI LP. 
SHAH I): Contingency grants amounting to 
Rs. 96,9701- were sanctioned to 53 doctoral-
fellows by the Indian Council of Social Sci-
ence Research during 1987·88. 

Development of Mustard 

4979. SHRI LAKSHMAN MALLICK: 
Will the Minister of AGRICULTURE be 
pleased to state: 

(8) whether Biotechnology Centre at 
the Indian Agricultural Research Institute, 
New Delhi has developed improved varie-
ties of mustard through tissue culture; and 

(b) If so, the details thereof? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURAL RE-
SEARCH AND EDUCATION IN THE MINIS-
TRY OF AGRICULTURE (SHAI HARI 
KRISHNA SHASTRI): (a) No, S1r. 

(b) Does not arise. 

Sale of Store Items of Shlla. Steel Plant 

4980. SHRI V. SREENIVASA 
PRASAD: Will the Minister of STEEL AND 
MINES be pleased to state: 

(a) whether BhHai Steel Plant, has 
received a number of tenders for some 
stores items from Pubfic Sector Undertak-
ings·during the last three months; 

(b) if so, the details thereof; and 

(c) the action being taken to encourage 
the other Public Sector Undertakings for 

purchasing the availabl. store items of 
BSP? 

THE MINISTER OF STEEL AND 
MINES (SHRI M.L FOTEDAR): (a) No, Sir. 

(b) Does not arise. 

(c) Bhilai Steel Plant gives preferential 
treatment to the requirement of Public Sec-
tor Undertakings and periodically circulates 
lists of available surplus items to the Under-
takings. It also issues store items from stock 
to meet the urgent needs of Public Sedor 
Undertakings. 

Acquisition of Inland Water Transport 
Vessel. 

4981. SHRI MUlLAPPALL Y RAMA-
CHANDRAN: Will the Ministerof SURFACE 
TRANSPORT be pleased to state: 

(a) the allocations made during 1988-
89 and 1989-90 for acquisition of vessels for 
inland water transport; 

(b) whether orders have been placed 
for those vessels; 

(c) if so, whetherthose vessels are to be 
Indigenously manufactured or to be im· 
ported; and 

(d) the details thereof including the 
terms of acquisition? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI RAJESH PILOT): (a) With a view to 
augment the cargo carrying capacity of 
~entrallnland Water Transpott Corporation 
lliocations made for acquisition of vessels 
re as follows:-

1988-89 Rs. 15.00 crores 

1989-90 Rs. 26.00 crores 
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(b) to (d). The Central Inland Water 
Transport Corporation have placed orders 
for 63 vessels on indigenous yards. Out of 63 
vessels, 12 vessels are being built in the 
Rajabagan Dockyard of Central Inland 
Water Transport Corporation. The Annual 
Plan for 1989-90 also provides for 2 Hover-
crafts for passenger service between Cal-
cutta and Haldia on the National Waterway 
for which orders so far have not been placed. 

Setting up new N. Y.K. 

4982. PROF. NARAIN CHAND PAR-
ASHAR: Will the Minister of HUMAN RE-
SOURCE DEVELOPMENT be pleased to. 
state: 

(a) whether there is a proposal to set up 
any new Nehru Yuvak Kendras during the 
last year of the Seventh Plan; 

(b) if 80, the names of the districts, 
State-wise which would have such Kandras 
by the end of tile Seventh Plan; and 

(c) the exad position as on date, State ... 
wise regarding the districts covered by the 
Nehru Yuvak Kendras? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF YOUTH AFFAIRS 
AND SPORTS AND WOMEN AND CHILD 
DEVELOPMENT IN THE MINISTRY OF , 
HUMAN RESOURCE DEVELOPMENT 
(SHRIMATI MARGARET ALVA): (a) Yes. 
Sir. 

(b) and (c). A statement indicating 
names of districts covered by Nehru Yuva 
Kendras as on date is given below. It is 
proposed to open one Nehru Yuva Kendra in 
each of the remaining districts during the 
year 1989-90., 

STATEfJlENT 

Name of StatelUnion Territory 

1 

Andhra Pradesh 

Names of districts covered by 
Nehru Yuva Kendras as on date 

2 

1. Adilabad 

2. Anantapur 

3. Chittoor 

4. Cuddapah 

5. East Godavari (Kakinada) 

6. Guntur 

7. Kari",nagar 

8. Khammam 

9. Krishna (Vijayawada) 

10. Kurnool 
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11. Mahbubnagar 

12. Medak (Siddipet) 

13 .. Nal.9onda 

14. Nallera 

15. Prakasam (Ongola) 

16. Nizamabad 

17. Rangareddi (Hyderabad) 

18. Srikakulam 

19. Vishakhapatnam 

20. Vizianagaram 

21. Warangal 

22. West Godavari (Eluru) 

Arunachal Pradesh 1. Lower Subansiri (Ziro) 

2. Upper Subansiri (Oaporijo) 

3. West Siang (!,Iong) 

Assam 1. Barpeta 

2. Cachar (Silchar) 

3. Dibruqarh 

4. Dhubri 

5. Goalp'ara 

S. Kamrup (Guwahati) 

7. Karbi Anglong (Diphu) 

8. KarimganJ 
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9. Lakhimpur 

10. Nagaon 

11. North Cachar (Haflong) 

12. Sonitpur (Tezpur) 

Bihar 1. Aurangabad 

2. 8egusarai 

3. Bhagalpur 

4. Bhojpur (Arrah) 

5. Darbhanga 

6. Oeoghar 

7. Dhanbad 

8. Gaya 

9. Giridih 

10. Godda 

11. GopalganJ 

12. Gumla 

13. Hazaribag 

14. Jahanabad 

15. Katihar 

16" Khagaria 

17. Lohardagga 

18. Madhepura 

9. Madhubani 
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20. Munger 

21. Muzaffarpur 

22. Nalanda (Biharsharif) 

23. Nawada 

24. Palamu (Daltonganj) 

25. Paschim Champaran (Bettiah) 

26. Patna 

27. Purba Champaran (Motihari) 

28. Purnia 

29. Ranchi 

30. Rohtas (Sasaram) 

31. Saharsa 

32. Santhal Pargana (Dumka) 

33. Sahehganj 

34. Samastipur 

35. Saran (Chapra) 

36. Singhbhum (Chaibasa) 

37. Sitamarhi 

38. Siwan 

39. Vaishali (Hajipur) 

Goa L Panaji 

Gujarst 1. Amreli 

2. Bharuch 
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3. Junagarh 

4. Kechchh (Bhuj) 

5. Kheda (Nadiad) 

6. Mehsana 

7. Panchmahals (Godhra) 

8. Sabarkantha (Himatnagar) 

9. Surat 

10. Surandranagar 

11. Vadodara 

12. Valsad 

... 
13. Ahmedabad 

Haryana 1. Ambala 

2. Bhiwani 

3. Faridabad 

4. Gurga'on 

5. Hisar 

6. Jind 

7. Karnal 

8. Kurukshetra 

9. Mehe,idragirn (Narnaur) 

10. Rohtak 

11. Sirsa 

12. Sonipat 



95 Written Answers A~RIL 6, 1989 Written Answers 96 

1 2 

Himachal Pradesh 1. Bilaspur 

2. Chamba 

3. Hamirpur .. Kangra (Dharamshala) 

5. Kinnaur (Kalpa) 

6. Kullu 

7. lahuJ & Spit; (Keylong) 

8. Mandi 

9. Shimla 

10. Sirmur (Nahan) 

11. Solan 

12. Una 

Jammu & Kashmir 1. Kathua 

Kamataka 1. 8elgaum 

2. Bidar 

3. Bijapur 

4. Chickmagalur 

5. Oakshin Kannad (Mangalore) 

6. Gu~barga 

7. Hassan 

8. Kodagu (Madikeri) 

9. Kolar 

10. Mandya 
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11. Mysore 

12. Raichur 

13. Uttar Kannad (Karwar) 

KeraJa 1. Allappay 

2. Cannanore 

3. Idukki (Thodupukha) 

4. Kozhikode 

5. Malappuram 

" Palghat 

7. Quilan 

8. Trichur 

9. Trivandrum 

Madhya Pradesh 1. Balaghat 

2. Bastar (Kanker) 

3. Betul 

4. Bhind 

5. Bhopal 

6. Chhatarpur 

7. Chhindwara 

8. Damah 

9. Datia 

10. Dewas 

11. Dhar 
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12. Durg 

13. East Nimar (Khandwa) 

14. Guna 

15. Gwalior 

16. Hoshangabad 

17. Indore 

18. Jabalpur 

19. Jhabua 

20. Mandla 

21. Mandsaur 

22. Morena 

23. Narsimhapur 

24. Panna 

25. Raigarh (Jashpurnagar) 

26. Raipur 

27. Raisen 

28. Rajgarh 

29. Raj Nandgaon 

30. Ratlam 

31. Rewa .. 

32. Sagar 

33. Satna 

34. Sehore 
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35. Seoni 

36. Shahdol 

37. Shajapur 

38. Shivpuri 

39. Sidhi 

40. Surguja (Ambikapur) 

41. Tikamgarh 

42. Ujjaln 

43. Vidisha 

44. West Nimar (Khargone) 

Maharashtra 1. Akola 

2. Amravati 

3. Aurangabad 

4. Bhandara 

5 .. Buldana 

6. Chandrapur 

7. Gadchizoli 

8. Jalgaon 

9. Jalna 

10. Kolhapur 

11. Latur 

12. Nanded 

13. Osmanabad 
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14. Parbhani 

15. Raigarh 

16. Ratnagiri 

17. Sholapur 

18. Thane 

19. Yavatmal 

Manipur 1. Bishnupur 

2. Chanda I 

3. Churachandpur 

4. Imphal 

5. Senapati 

6. Tamenglong 

7. Thoubal 

8. Ukhrul 

Megha/aya 1. East Khasi Hills (Shillong) 

2. Jaintia Hills (Jowai) 

3. West Garo Hills (Tura) 

Mizoram 1. Aizawf 

2. lunglei 

Nags/and 1. Kohima 

2. Mokokchung 

3. Phek 

4. Wokha 
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5. Zunheboto 

Orissa 1. Balangir 

2. Baleshwar 

3. Dhenkanal 

4. Ganjam (Berhampur) 

5. Kalahand~ (Bhawanipatna) 

6. Kendujhar 

7. Koraput 

8. Mayurbhanj (Baripada) 

9. Phulb~ni 

10. Puri 

11. Sambalpur 

12. Sundargarh 

Punjab 1. Amritsar 

2. Bhatirtda 

3. Farldkot 

4. Ferozepur 

5. Gurdaspur 

6. Hoshiarpur 

7. Jalandhar 

8. Kapurthala 

9. ludhiana 

10. Patlala 
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11. Rupnagar 

12. Sangrur 

Rajasthan 1. Ajmer 

2. Alwar 

3. Banswara 

4. Banner 

5. Bharatpur 

6. Bhilwara 

7. Bikaner 

8. Bundi 

9. Chittaurgarh 

10. Churu 

11. Dholpur 

12. Dungarpur 

13. Ganganagar 

14. Jaipur 

15. Jaisalmer 

16. Jalor 

17. Jhalawar 

18. Jhunjhunun 

19. Jodhpur 

20. Kota 

21. Nagaur 
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22. Pali 

23. Sawai Madhopur 

24. Sikar 

25. Sirohi 

26. Tonk 

27. Udaipur 

Sikkim 1. East District (Gangtok) 

2. South District (Namchi) 

Tamil Nadu 1. Coimbatore 

2. Dharmapuri 

3. Kanniyakumari (Nagercoil) 

4. Madras 

5. Madurai 

6. Nilgiri (Udamgamandalam) 

7. North Arcot (Vellore) 

8. Pasumon Muthuramalingam (Sivagangai) 

9. Periyar (Erode) 

10. Pudukkottai 

11. Salem 

12. South Arcot (Cuddalore) 

13. Thanjavur 

14. Tiruchirapalli 

15. Tirunelveli Kattabomman 
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Tripura 1. North Tripura (Oharmanagar) 

2. South Tripura (Udaipur) 

3. West Tripura (AgartaJa) 

Uttar Prf:Jdes' 1. Agra 

2. Aligarh 

3. Allahabad 

4. Almora 

5. Azamgarh 

6. Bahraich 

7. Ballia 

8. Banda 

9. Sara Banki 

10. Bareilly 

11. Basti 

12. Bijnor 

13. Budaun 

14. Bulandshahr 

15. Chamoli 

16. Dehra Dun 

17. Deoria 

18. Etah 

19. Etawah 

20. Faizabad 
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21. Farrukhabad (Fatehgarh) 

22. Fatehpur 

23. Garhwal (Pauri) 

24. Ghaziabad 

25. Ghazipur 

26. Gonda 

27. Gorakhpur 

28. Hamirpur 

~9. Hardoi 

30. Jalaun (Orai) 

31. ...aunpur 

32. Jhansi 

33. Kanpur (Rural) 

34. Kheri 

35. Lalttpur 

36. Lucknow 

37. Mainpuri 

38. Mathura 

39. Meerut 

40. Mirzapur 

41. Moradabad 

42. Muzaffarnagar 

43. Naini Tal 
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44. Pilibhit 

45. Pithoragarh 

46. Pratapgarh 

47. Rai Bareli 

48. Rampur 

49. Saharanpur 

50. Shahjahanpur 

51. Sitapur 

52. Sultanpur 

53. Tehri Garhwal (Narendranagar) 

54. Unnao 

55. Uttarkashi 

56. Varan~si 

West Bengal 1. Bankura 

2. Barddhaman 

3. Birbhum (Suri) 

4. Calcutta 

5. Darjiling 

6. Haora 

7. Hugli (Chlnsurah) 

8. Jalpaiguri 

9. Koch Bihar 

10. Maldah (English Bazar) 
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Andaman and Nicobar Islands 

Chandigarh 

Dadra and NagaI Haveli 
Daman and Diu 

Dell' 

Lakshadweep 

Pondicherry 

tIM of ArtIficial Coloura and Flavoura 
In Soft Drlnu and Beverage. 

4983. SHRI MOHANBHAI PATEL: 
SHRI CHINTAMANI JENA: 
DR. B.L SHAILESH: 

11. 

12. 

13. 

14. 

15. 

16. 

17. 

1. 

2. 

1. 

2. 

1. 

1. 

2. 

1. 

2. 

3. 

1. 

1. 

2. 

2 
Medinipur (Midnapore) 

Murshidabad (Berhampore) 

Nadia (Krishf1agar) 

Purulia 

Twenty four parganas (Barasat) 

Twenty four Parganas (Diamond Harbour) 

. West Dinajpur (Balurghat) 

Andamans (Port Blair) 

Nicobars (Car Nicobar) 

Chandigarh 

Silvasa 

Silvassa 

Daman 

Diu 

Alipur 

Mehrauli 

Nangloi 

Kavaratti 

Karaikal 

Pondicherry 

Will the Minister of FOOD PROCESS-
ING INDUSTRIES be pleased to state: 

(8) whether artificial colours and fla-
vours being used in soft drinks and other 
beverages by the food processing units 



119 Written AnSwelS APRIL 6, 1989 Written AnswelS 120 

have been found to be harmful for human 
consumption; 

(b) if so, the details there¢; 

\c) whether Govemmant have received 
any complaints in this regard and if so, the 
action taken thereon; and 

(d) the remedial steps taken or pro-
posed to be taken in this regard? 

THE MINISTER OF STATE OF THE' 
MINISTRY OF FOOD PROCESSING IN-
DUSTRIES (SHRI JAGDISH TYtLER): (a) 
(b) and (d). A statement is given below. 

(c) The Ministry of Food Processing 
Industries has not received any oomplaints 
in this regard. 

STATEMENT 

Usage of food colours and flavours in 
the manufacture of soft drinks and other 
beverages is governed by the provisions of 
Fruit Products Order 1955 (FPO) and Pre-
vention of Food Adulteration Rules, 1955 
(PFA). FPO applies only to those soft drinks 
which are manuf adured with motive power. 
P art XXII of the Second Schedule of the FPO 
gives the list of permissible harmless food 

. colours that can be used in fruit products 
including soft drinks. 

2. When colours are used in foods. proviol. 
'Sions of PFA are applicable. Only certain 
colours are permitted for usa in food. Stan-
dards have also been prescribed and 151 
certirlC8tion is made compulsory for these 
colours. Any violation of the provisions are 
liable for action. 

[ Translation) 

Printing of Rules and Forms In Diglat 
FOrm 

4984. SHAI PARASRAM BHARDWAJ: 
Will the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state:-

(a) the number of rule booklets and 
forms in use in the Department of Education; 

(b) the number out of them translated In 
Hindi and published in diglot form; 

(c) the reasons for not translating the 
remaining in Hindi; and 

(d) the time by which these are likely to 
be pubUshed in diglot form? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OF HUMAN 
RESOURCE DEVELOPMENT (SHRI LP. 
SHAHI): (a) and (b). This Department has 
prescribed only 1 Manual/Code and 58 
forms for use in this Department. which are 
all in bilingual form. Besides, 29 other Rula-
books prescribed by other Ministries. are 
also in use in this Department, out of them 11 
are in digl.ot fornl. Printing of the remaining 
18 Rule-books in diglot form is the concern of 
respective Ministries. 

(c) and (d). Questions do not arise in 
view of fPoly to (a) & (b) above. 

[English] 

Construction of Indira tiandhl Natlona. 
" .. ntr. for Arts 

4985. PROF. MADHU OANOAVATE: 
WiH the Mini~er of HUMAN RESOURCE 
DEVELOPMENT be pleased to state: 

(8) whether lbe construdion of the 
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award winning design of the building for the 
Indira Gandhi National Centre for Arts is 
progressing as per schedule; 

(b) if so, the likely date of completion; 

(c) if not. the reasons for the delay; and· 

(d) the contractual liabilities ~he Gov-
ernment will pay due to the delay? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OF HUMAN 
RESOURCE DEVELOPMENT (SHRI L.P. 
SHAHI): (a) and (b). An agreement has been 
entered into with Award winning Architect for 
the architectural services for the Indira 
Gandhi National Centre for the Arts building 
complex. Ahhough construction has not yet 
started. pre-construction work is in progress. 

The building project is scheduled to be 
completed within the Eighth Five Year Plan 
period. 

(c) and (d). Do not arise. 

Krlshl· Vigyan Kendra. and Operational 
Research Projects 

4986. SHRIANANTAPRASADSETHI: 
Will the Minister of AGRICULTURE be. 
pleased to state: 

(8) the details of progress made so far 
in 'Krishi Vigyan Kendras' and 'Operational 
Research Projeas' in Orissa so far; 

(b) whether Union Government have 
received reports regarding the slow prog-
rass due to paucity of funds with Orissa 
Government; 

(c) if so, whether Union Govemment 
propose to help the State Government of 
Orissa; and 

(d) if so, the details thereof? 

TH.E MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURAL RE-
SEARCH AND EDUCATION IN THE MINIS-
TRY OF AGRICULTURE (SHRI HARI 
KRISHNA SHASTRI): (a) Sir, there are five 
Krishi Vigyan Kendra in Orissa at Kaonjhar 
(Distt Koraput). Simliguda (Ditt. Koraput). 
8aliapal. (Distt. Balasore). Bhanjanagar 
(Distt. Ganjam) and Kaushalyaganj. Dhauli. 
On an average these Krishi Vigyan Kandras 
provide .. training to 14200 farmers every year 
in composite crop production, poultry, duck-
ery, fisheries, cultivation of fruits and vege-
table crops etc. 

There are five Operational Research 
Projects in the State of Orissa. These 
Operational Research Projects are: 

(i) Integrated control ,of rice pests in 
CLrttack. (ii) production of ~ice in Cut-
tack. (iii) Managem ent of coastal soils of 
Orissa in Pur; district. (iv) Resouroa 
Management in Phulbani Watershed 
and (v) Composite fish culture at Kti.hl 
Nagar. 

In these Operational Research Projects 
several of the new technologies such as 
control of pests based on thresh hold value, 
use of insects resistance, varieties of rice i.e. 
Naela MW 10, Heara in uplands, Udaya. CR 
333 .. 6-1 and Moti under medium and Kala-
sari. Panidhan. CR 333·1-1-3; CR 333~5-2-
3; CR 629-246 under low land conditions, 
use of salt tolerant promising rice strains viz. 
CR 310-10, CR 309-275, CR 235-61 and 
CSR-6. ha~ been identified and Introduced. 
These projects have demonstrated 100 to ... 
200% increases in yields of rice. Different 
farming enterprises like horticulture, animal 
production and pisciculture are also being 
demonstrated to the farmers. 

In the watershed programme, non-tra-
ditional' crop varieties are getting popular. 
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The land inlPftJV8lll8lll works have shown 
....... aIfacI on crOp poductiorl ablgllilh 
hfaI- Sol and waIar consarvatiDn.. The 
Operational Reaean:h Projed on ~ 
.. Fish CUIuta has bean shltad r&c.idIy 
fIanI w .. Bengal and lis sill in torrn8tive 
...... aI CFA. Dhaul. 

(b) to (d). The Klishi ~an Kandras 
and C)perationaI Research projects are-di-
ractJrtmdadbftha LC~R Thase are given 
suIIicient funda. Hence the question of pea.-
ely of fund will Orissa State GovL does nat .... 
~ to In.i~Id ••• 1818 

4987. DR. DIGVUAY SINH: MI .. 
Ynister ci AGRICUL lURE be pleased to 
8taIe: 

(II) whaIher considering the magnitude 
and complexly of 1ha problems and the iI-
eIIed of insecticides and pestDdes. ':Inion 
Gove,nment propose to amend the Insecti-
cJdes Ad. 1968; and 

(b) I so, 1he scqMt of such amend-
manI? 

THE U .. ISTER OF STATE IN lHE 
DEPARTMENT OF AG~1CUl TURE AND 
COOPERATION N -mE MINISTRY OF 
AGRICULTURE tsHRI SHYAM LAL 
YADAV): (8) A~toamendthe lnsec-
ticides Ad. 1968. 08t1Je basis.of the experi-
encegained in administering it oyer a period 
of 18 years is lundar the considandion of 

. Govammant. 

(b) AmeI ..... undK~ 
... _ inIer ....... COl ..... cWinIion of 
,., 11;tckW and ....... corarftIng regis-
b .:an and 01181~ 

IT~ 

Opening of rake points tor ..... 
distribution of farU ..... 

4989.. SHRI KN. PRAOIiAN: WIIthe 
...... of AGRlCUlruRE be pleased m 
staI8'! 

(a) the aitariafor opening rake poiD in 
various States of the country; 

(b) whether Govemment propose to 
open addlional rake points for bettar distri-
bution of fertiliser, and 

(c) I so. the number of additional rake 
poihts .".... to be opened in Madhya 
PraJesh _ year? 

llfE MlNlSlER OF STATE IN THE 
DEPARTMENT OF FERnLISERS IN THE 
MlNlSlRY OF AGRICULTURE (SHRJ R 
PRABHU): (a) The aKlnistry of RaIIrays 
have dectared a number-of RaIway stalil _lSI 
.sidings as II for hand6~ traIfic of various 
commodities 9ucti~ as ~ foodgrains. 
cement. fertilisers, etc •• in block rakes. 

(b) The Department of Fertlisars does 
not have any proposal at present for openilg 
rake points exdusivaly for the distrbJtion of 
fertilisers. 

(c) Does not atIsa. 

(Engish) 

Chang .. In _ PolIcIes 0' Kandrlya Vldyalap Sangat .... 

4990. SHRI N. lOMBl SINGH: 
SHRI MUHIRAM SAIKIA: 
SHRI MANIK REDDY: 

WiI the MiniIt8r of HUMAN RE-
SOURCE DEVELOPIENT be pIe •• d 10 

j slate: 
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(a> thedetailsofthechangesapprovad 
by the Board of Governors of Kendriya 
Vidy_a Sangathan in its meeting held in 
December, 1988 regarding transfers and 
promotional postings of PGTs, VIce-PrInci-
pals and Principals; 

(b) wh.ih.rthere is any polic¥to govem 
transfers and promotional postings of Edu-
cation Officers, Assistant Commissioners; 
and 

(c) if so, the details thereof and if not, 
the reasons therefor? 

THE MINISTER OF STAlE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN TH!: MINISTRY OF HUMAN 
RESOURCE DEVELOPMENT (SHRI L.P. 
SHAH.): (a) to (c). A copy of transfer guide-
lines approved by the Board of Gov.mors at 
its meeting held on 27.12. 1988 is given in the 
statement below. 

STATEMENT 

GukJe/in9S for Transfer 01 TeaChers 

1. The general policy will be not to 
transfer teachers including Prin-
cipal_ frequently. The normal 
transfers wUl be affected only for 
organisational reasons or on 
request or on medical gfOUnds. 

2. There wiD be no fixed 'tenure al-
tar which it may be necessary to 
transfer a teacherlViCe-Pfinc:L!' 
paiJPrincipallEduCation Officerl 
Assistant Commissioner. 

.. 
3. Transfe ... wll be made aftw of-

f.rlng promotions .v.ry yeatr. 

4. Trans... wil gerMM1IIJy be .,_ 
fected during the IUtnnW vaca-
tiona. 

Transfers win not be effected 
after 31 at October. 

5. Transfers will be made keeping 
in view the number of vacancies 
expected to be filled up by pr0-
motions and direct recruitment. 

6. Transfers will be effected by 
observing the foilotJiing priori-
tiea:-

(8) Transfers on administrative 
reasons. 

(b) Transfers for reasons of 
8.rious 1110888 req ulrlng 
treatment away from the 
place of posting. 

(c) Transfer of spouses for join-
ing the family and simDarly 
transferaf unmarried girls to 
a place of their conven-
ience. 

7. No request for transfers witt ordi-
narily be' entertained unless a 
teacher has completed thr.e 
academic sessions except in the 
cases mentioned in (6) above. 

8. PRTs, TGTs and other category 
of teao~8rs in the identical 
scales will not normally be 
posted ~outslde the ragion In 
which they were •• Iected. I 

o. Teachers of all categories on 
appointment wiD be posted as f~r 
as possI)le to schools In th. inte-
rior areas • 

1 ~ Subject to a\l8ilabifity of va-
cancy, PGTaNic8-Principalsi 
PrincipalslEducation Officeral 
Assistant Commissioners on 
promotion or on direct recrult-
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mant win be posted to a different 
State then the ona where thay 
are posted, or are domiciled as 
the case may be and halshe will 
normally not be moved out of 
that Stat. for atlesst 5 years 
unless there are compelling rea-
sons. 

11. PGTsNice-Principals/Princi-
palsJEducation Officers/Assis-
tant Commissioners who have 3 
years or less to retire would not 
be posted out on promotion/di-
rect recruitment if already work-
ing in home State, subjed to 
availability of vacancies. 

12. TeachersNice-Principals/Prin-
apsis posted to hard stations as 
identified by the Department of 
Personnel would be given sta-
tion of their choice subject to 
availability of vacancies after 
completion of 3 years stay at the 
hard station. This would be, 
however. not applicable to 
teachers specifically recruited 
for North-Eastem Region. 

13. No transfer TA will be paid for 
request transfers on whatever 
grounds unless the teacher "haa 
completed five years in his exist-
ing place of posting. 

OpMlng of VIaa Office In Foreign 
Countrle. 

4991. SHRI SRIKANTHA DATTA 
NARASIMHARAJA WAOIVAR: Will the 
Minister of EXTERNAL AFFAIRS be 
pleased to state: 

(a) whether Government propose to 
open visa offices In some foreign c;ountrias; 

(b) I 10, the countries where these 

offlc8s are proposed to be opened in 1989-
90; and 

(e) the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(PROF. K.K. TEWARI): (a> Yes. Sir. 

(b) and (c). Govemm&nt propos. to 
open a consulate General in Nakhodka 
(USSR) by the beginning of 1990. 

Bauxne Deposita In Orl ... 

4992. SHRIMATI JAYANTJ PATNAIK: 
WHI the Minister of STEEL AND MINES be 
pleased to state: 

(a) whether additional bauxite deposits 
havG been found in Korapl.t1, Kalahandi and 
Bolangir districts of Orissa; 

(b) if so, the details of the areas sur-
veyed by the Geological Survey of India in 
these distrids; 

Cc) the extent of bauxite deposits dis-
covered; and 

(d) the steps taken for the proper exploi-
tation of those areas? 

THE MINISTER OF STEEL AND 
MINES (SHRI M.l. FOTEDAR): (a) to (c). 
The GSI in collaboration with Directorate of 
Mines. Orissa carrifJd out exploration for • bauxite In Koraput, Kalahandi and Bolanglr 
dlstri'ds of Orissa under east coast bauxite 
projad of 1976-n. later on the Directorate 
of Uines, OriSsa. worked in the' Gaodha-
mardan daposi". which falls partially in eo-
langir and Sambalpur Districts and added 
additional reserve of bauxite in the Orissa 
Bauxite inventory. UECL carried out de-
tailed exploration in .';eral blocks and 
upgraded • part ci the bauxl. reserve to 
proved oategory. Bauxite r_M. in K~ 
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r&pUt. Kalahandl and BoIangir distriCts have 
been estimated at ~ut 1052 mDlion ton-
n8S. 239 milion tonne. and 158 miUion ton-
nes respectively. 

(d) Based on the bauxite deposits at 
Panchpatmali in Koraput Distrid, National 
Aluminium Company LirM9d was incorpo-
rated in 1981 to set up the largest integrated 
bauxita-aluminia-aluminium complex \in 
Asia. The project is at an advanced stage of 
implementation and the company has gone 
into commercial production. The work on the 
development of Gandhamardhan ~uxit8 
deposits in Orissa by Bharat Aluminium 
Company Limited (BAle) has been held up 
since December, 1985 due to local agitation. 
The State Government of Orissa is fully 
seized of the situation. 

Setting up of Gas Based Fertilizer 
Plantain Sharjah by Rashtrly6 Cheml-

cala and Fertilizer. Limited 

4993. SHRI HARIHAR SOREN: Will the 
Minister of AGRICULTURE be pleased to 

~ 

state: 

(a) whether the Rashtriya Chemicals 
and Fertilizers Limited has beeO offered to 
sat up a gas-based fertilizer unit at Sharjah; 

(b) if so, the cost of the plant; 

(c) whether the negotiations have been 
finalised on the establishment of that plant; 
and 

(d) if.so, the likely data bywhioh plant Is 
expected to be set up? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF FERTILIZERS.IN THE 
MINISTRY OF AGRICULTURE (SHRI R. 
PRABHU): (8) and (b). Mis. Rashtriya 
Chemicals and Fertilizers Ud. (ReF) have 

been requested to consider the po~.lbnlti8s 
of •• ttlng up an ammonia/urea plant In 
Sharjah. UAE. The estimated cost of the 
proposed project indicated by Gulf Com mer .. 
ciaJ Corporation International (Gee.) is 
about Rs. 1,QOO crores. However, details of 
cost have not been worked out. 

(c) No, Sir. 

(d) Does not arise. 

Collaborallon with Malaysia In Agrlcul-
tur. -. 

4994. DR. B.L SHAILESH: Will the 
Minister of AGRICULTURE be pleased to 
state: 

(a) whether a proposal for collaboration 
betw8eh Ind ia and Malaysia in agriculture. 
particularly oil palm cultivation, has been 
mooted; 

(b) if so, the state at which stands and 
the nature of Malaysian assistance; and 

(c) the areas identified for cuJtivation of 
oil palm? 

lliE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICUL ruRE AND 
COOPERATION IN THE MINISTRY OF 
AGRICULTURE (SHRI SHYAM LAL 
YADAV): <a> to (c)" A Malaysian delegation 
ted by Hon'ble Dato Dr. Un Keng Valle. 
~ysian Minister of Primary Industrias 
called on the Agriculture Minister on 2nd 
December. 1987 and inter-alia discussed 
the possibilities of cooperation inthe agricul-
tural sector between the two countries. As a 
consequence of these discussions, a pro .. 
posal to sponsor the visit of an Indian team 
to Malaysia to study aU aspects of oil palm 
plantations and industry and the broader 
aspects of cooperation in this sector, is being 
considered. 
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WIthdrawal of Con~.'" Orant~ to 
Small Seal. Induatr". Un ... ~f Soft 

Drink Industry 

4995. SHRt T. BALA GOUO: Will the 
Minister of F060 PROCESSING INDUS-
TRIE~ be pleased to state: 

(a) whether excise concessions 
granted to small scale industrial una. of soft 
drinks industry were suddenly w1thdrawn; 

(b) whether 44 small units in the organi-
sed sector have come up in the backward 
areas; 

(c) whether these units -not only made-
loss9s but were facing liquidity probl~ms 
due to unexpected demand on theirfinances 
following the withdrawal of the excise con-
cessions; and 

(d) the action Government propose to 
take to mitigate the hardships of such small 
scale industrial units in repaying their loans 
to the financial institutions? 

THE MINISTER OF STATE OF THE 
MINISTRY OF FOOD PROCESSING IN-
DUSTRIES (SHRI JAGDISH TYTLER): (a) 
The excise concession in resped of small 
scala manufact~rers including $Oft drink 
Industry affixing on their goods .the brand 
names or trade names (registered or not) of 
other pltaons who is not eligible for grant of 
exemption under the Department of Reve-
nue Notification of 1 st March, 1986 has been 
withdtaWlt 

(b) .. (C). The requ1sJte information Is 
not oantrally Maintained. 

(d) Ther ... certaln..-.... and con .. 
ce.ions available to stdt ....... industrial 
units and th .. facllitie8 and eanoesaions 
are aquaa, IIPPficabIe to Uftb In the soft 
drinks indLUy • WIlL . 

Smuggling of Glr.s 

4996. SHRIMATI USHA CH-
aUDHARY: 

PROF. RAMKRISHNA MORE: 
SHRI H.N. NANJE GOWDA: 
SHRI PARASRAM BHARD-! 

WAJ: 

Will the Minister of H1DMAN RE-
SOURCE DEVELOPMENT be pleased to 
state: 

(a) whether nearly one lakh Nepali girls 
are smuggled into India every year and 
forced into flesh trade; 

(b) if so the readion of Government in 
this regard; and 

(c) th~ steps proposed to be taken in this 
maHer? 

THE MINISTER OF STATE IN THE 
DEP_ARTMENTS OF YOUTH AFFAIRS 
AND SPORTS AND WOMEN AND CHILD 
DEVELOPMFNT IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT 
(SHRIMATI MARGARET ALVA): (a) to (c). 
Information is being coUected and will be laid 
on the Table of the House. 

[ T rans/ation] 

Amount Allocated to Uttar Pradesh 
Under IADP 

4997. SHRI HARISH RAWAT: WiH the 
Minister of AGRICULTURE be pleased to 
state: 

(a) the amount sanctioned to Uttar 
Pradesh under the Integrated Rural Davel-
·opment Programme (IRDP) during the last 
two years, yaar--wi .. : 

(b) the number of benefiaanes who 
I 

availed assistance first time and those who • 
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(c) whalherchaques fDrthe P:Jrchase of 
........ t& 818 issued in the name of 
trader -.d not in 1he nama of beneficiary; 

(d) I so, whether any com~ have 
been raceivad., this regard; and 

(8) if so. the steps proposed to be taken 
to bring about improvement in tt. situation? 

THE MINISTER OF STAlE IN THE 
DEPARTMENT OF RURAL DEVELOP-
w:Nf IN THE MINISTRY OF AGRlCUl-
lURE (SHRI JANARQHANA POOJARy): 
(a) IDJ (b). Total alocalbn, amount ,.. 
laased by Government of India and famlies 
assisted for the first tma and tor the second 
time under HlP in the Stage of Uttar 
Pradesh during last two years are given in 

the Statement below. 

(c)' Under IRDP, the amount is not 
passed on to the beneficiaries in cash. The 
financing institutions on prior authorisation 
by the District Rural Development Agency 
(DRDA) make payment on bahal of the 
beneficiarias to the approved supplier or 
bodies or organisation supplying goods and 
services or to an ~ authorised by the 
DRDA to execute the work. 

(d) and (8). No spacificcomplaints have 
been r8ceiv~ to this effect in the Depart-
ment of Rural Development at New Delhi. 
Under the- IRDP guidelines, however, the 
COIlStitution 01 a pUrchase Committee com-
prising oftha beneficiary. a representative of 
a credit institution, a technical expert and a 
representative from amongst the Scheduled 
Castes/Schaduled TrbIs has been ~ 
vided for to taka care of public apprAhension 
in this regard. 
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[English) 

M.V. Anastas •• Vessel 

4998. SHRJ SOMJIBHAI DAMOR: Will 
the Minister of STEEL AND MINES be 
pleased to state: 

(8) whether MIs. Metal. Scrap Trade 
Corporation (MSTC). Calcutta have ac-
quired a Panama registered vessel M. V. 
Anastssis; 

(b) if so, dates of acquisition signing 
Bills at sale, and change of ownership and 
names of the previous owners and master of 
the ship; 

(c) whether MIs. MSTC have trans-
ferred M. V. Anastasis to MIs. St88 I Indus-
tries Karala Limited (SILK), Calicut; 

(d) if SO, dates of transfer. signing Bin of 
sale and chsnsJ8 of ownership; 

(8) whether Mis. MSTC and MIs. SILK 
obtained permission In writing from Director 
General of Shipping. Bombay as required 
under Section 42 of Merchant Shipping Act, 
1958: 

(1) if not. the reasons therefor; 

(g) whether declaration of ownership of 
M. V. Anastasis was given to D.G. Shipping 
as required under Sections 29 and 65 of the 
Act; 

(h) if so, the details thereof; 

(i) whether any exemptIon taken under 
section 45C 

(j) If so, the details thereo1; and 

(k) the staps proposed to be taken by 
Union Government in this matter? 

THE MINISTER OF STEEL AND 
MINES (SHRI M.L. FOTEDAR): (a) and (b). 
Metal Scrap Trade Corporation (MSTC) 
acquired the vassel M. V. Anastasis from MI 
s. Polassia Carriers Ltd.. London under a 
Memorandum of Agreement dated 
10.12.80. According to bill of sale dated 
2.12.80 Issued by Panamanian Company, 
MIs. Effesco Maritime Company, SA Pan-
ama. were the previous owner. The vessel 
was delivered on 18.12.80. The bill of sale 
from the seller MIs. Polassia Carriers to 
MSTC is dated 11.12.180. 

(c) to (k). MSTC sold the vessel to MIs. 
Silk Karala for scrapping purpose on allot .. 
ment basis. The date of allotment is 
10.12.80. As a canalising agency for import 
of foreign flag vessels for scrapping, the 
vessel was sol~ on back to back basis to MI 
s. Silk Kerala. Delivery was taken by MIs. 
Silk from the representative of Effrasc:o 
Maritime Company. 

The vessel was imported for scrapping 
only. Therefore no permission from Director 
Gabsral Shipping was required in the case. 
Declaration of ownership to Director Gen-
eral Shipping etc. also was not required in , 
the casso 

I Translation] 

Valastonlte Min •• 

4999. SHRI SHANTI DHARIWAt.: Will 
the Minister of STEEL AND MINES be 
pleased to state: 

(afwhethar velestonite mine is situated 
in Rajasthan; 

(b) if so, whether there is big demand of 
this mineral in the country as well as abroad; 

(c) whether this mines is in private sec-
tor till now; 
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(eI) I so. whether Union Gcwemmant (EnpIsh) 
piapGs.to take over this 1IIine; and 

Ce) lao. the time by which this mine is 
..., to be takan over by Government and 
the foreign exchange earned from this min-
ami during the last three years? 

lHE MINISTER OF STEEL AND 
MINES (SHRI M.. L FOTEDAR): Ca) A work-
ing WoDastonite mine is situated in Rajast-
han; in addition, there are three leases in 
Rajasthan for this mineral in which mining is 
nat carried out at present. 

(b) There is some demand for this min-
erai both in India and abroad owing to its 
latest industrial applications. The indige-
nous demand of about 18,000 tonneslyear is 
fully met by domestic production; about one 
third of the total production is exported. 

(c) Yes, Sir. 

(d) and (e). There is at present no pro 
posaI1o take over this working !'line. The 
foreign exchange earned during the year 
1985, 1986 and 1987 were respectively As. 
95.8. 59.1 and 14.5 lakhs. 

Name & location of KVK Dated 
Establishment 

1 2 

1.- Keonjhar. Distl Keonjhar. 1.4.82 

2. Similiguda. Distt. Koraput. 11.1.83 

3. Baliapal, Distl BaIasore. 29.4.83 

4.. Bhanjanagar. Distt. Ganjarn. 25.3.85 

5. Dhaul, Distt Purt. 13.10.76 

5000. SHRI SOMNATH RATH: Wil1he 
Minister of AGRICULTURE be pleased 10 
state: 

(a) the number and location and the 
dale of settinQ up the Krishi VIIgy8Il Kandra 
Centers in Orissa and the amount sanc>-
tioned and spent SO far; 

(b) whether {lIlY complaint has been 
received by Govemment against the training 
Organiser of Krishi VlQYan Kendra Centre. 
Bhanjanagar, Orissa; 

(c) if so. the details thereof and action 
taken thereon; and ~ 

(d) the steps taken to construct the 
building for KVK Centre, Bhanjanagar for 
which tenders have been called by the 
Orissa University of Agriculture and T ech-
nology? 

. THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURAL RE-
SEARCH AND EDUCATION IN THE MINIS-
TRY qF AGRICUL nJRE (SHRI HARI 
KRI~A SHASTRI): (a) The ICAR has 
established five Krishi Vigyan Kandras In the 
State of Orissa The location and the data of 
start of each centra are as follows: 

to 

Amount SWICfionBd Amount spent 
(Rs. in Iakhs) (As. in Iakhs) 

3 4 

31.26 27.1\ 

25.70 24.11 

29.18 24 .. 95 • 
25.00 12.51 

20.1. 18 .. 30 
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(b) and (c) A complaint about,frequent 
abaence aI Training Organisar. Bhanjan-
agar .. received bf Orissa University of 
AgrIrdura and Technology. The University 
,.. dacidad 10 change the 0Ificar_ 

(d) The tenders nave been finalised for 
conatruction of KVK main building, Bhanjan-
agar. The construction work has started 
from 10 November, 1988. 

Reports on Human Rights Violations 

5001. SHRIMATI BASAVARAJESH-
WARI: Will the Minister of EXTERNAl 
AFFAIRS be pleased to stale: 

(a) whether Government have regis-
t_ad objections to the Human Rights 
Commission in Geneva tor the chatg8$' 
made in their Reports about human rights 
violations in India wiIhcU i "nnlnsa or 
seeking clarificaMns; 

(b) if so, the raadion to the .,rot .. 
made; 

(c) whether any clarifICation has been 
sought by the Human RightS mmrnislloft; 
and 

Cd) if so. the steps being tat\en to have 
the opinion of the Commission nwtewed? 

THE MINISTER OF STATE IN llfE 
MINISTRY OF EXTERNAL AFFAIRS (SHRI 
K.NATWARSINGH):(a)VesSW. The Indian 
DeIagation 10 the Human Rights Commis-
sion III its 45th Session had strongly Db-
jaded to the procedural method. kID.ad 
by the Working Group on EnfOlCld and 
Involuntary Olsappearance which had In Is 
report m~~ unfounded ref .... nces 
to the situation i(t ~ia on the basis of in-
correct informatioh ~ by a non-gov-
errmantal organisation, 

(b) The Workirv ~ ••• d thai 

"_'was need to refina 118 Pft)C8duraJ math-
~. Is Chairman ~ thai the Working 
GIOup would consider impnMng Is rapoIt-
ing on allegatOOs received, by saeIdng 1he 
views and oomments of the Government 
concerned. 

(c) No ... Sir. 

(d) does not arise. 

Setting Up .... ral Based industries In 
Rajasthan 

SOO2. SHRI VIRDHI CHANDER JAIN: 
Wdl thl\ Minister of STeEL AND MINES be 
pleased to state: 

(a) whether there is a proposal to c0n-
duct a survey m industrially backward dis. 
trids in Rajasthan with a viewto set up mol'8 
mineral based industries; 

(b) the assistance already given to 
Rajasthan by the Union Government to set-
up mintral based industries; 

(c) whether it has been fully utilised by 
the State; and 

(d) if not, the reasons therefor? 

,THE MINISTER OF STEEL AND 
MINES (SHRI M .. L FOTEDAR): (a) In Ra-
jasthan the districts dassified as 'no indus-
try' and -'industrially backward' d* • have 
been identified. The Stale Govt~ re-
ported that its Department of Minas &-Geol-
ogy is continuously undertaking detailed 
mineral survey and prospecting oftha miner-
als in phased programmes in consulUdion 
with the GaoIogicaISurvey« IndlaaQd ather 
agencies. 

The Rajasthan Industrial and Invest-
menl Corporation had aponsored survey of 
minand based InctUIIrIas conducted by 
TATA Economic ~ Servicas In 
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1979. On the basis at this sUrvey. industriai 
projecta have baan identified basIJd on vari-
ous minerals. No other survey is baing envis.: 
aged. at present 

(b) Details of Central assistance ir1 the 
form of Central subskly sanctioned and dis-

bursad to mineral based industrial units fi-
nanced by RIiCO are listed in the Statement 
below. 

(c) and (d). The subsidy reimbursed by 
Central Government to RIiCO is based on 
the amOunt aduany utilised. 
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Visit of ..... mber of • Political Party to 
L TTE Hid. Out 

5003. SHRI SHARAD DIGHE: Will the 
Minister of EXTERNAL AFFAIRS be 
pleased to state: 

(a) whether the attention of Govern .. 
ment has been drawr. to the reported visit by 
a member of a political party to L TIE hide 
outs in Sri Lanka to meet its leader; 

(b) !f so, the details thereof; and 

(c) the Government's reaction thereto? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS (SHRI 
K. NATWAR SINGH): (a) and (b). Govern .. 
ment have no information more than what 
has appeard in the press in this regard. 

(b) Government agree with the rAported 
statement of the Chief Minister of Tamif 
Nadu who said that the visit was a highly 

irresponsible act and had not helped to-
wards solving the problem. 

Amount Allocated to States Under 
D.D.P. 

5004. SHRI VAKKOM PURUSHOTHA ... 
MAN: Will the Ministarof AGRICULTURE be 
pleased to state: 

(a) the amount allocated and utilised 
under the (!)esert Development Programme 
in different States, ~!at9wise during the last 
three years, year-wise for providing irriga-
tion facilities; and 

(b) the hectares of desert land irrigated 
so far? 

THE MINISTER OF STATE IN THE 
DEPAR~ENT OF RURAL DEVELOP-
MENT IN THE MINISTRY OF AGRICUL-
TURE (SHRI JANARDHANA POOJARV): 
(a) and (b). Statements I and II are given 
below. 
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Irrigation potential created under the Desert Dsv8/opment Programme 

(hectares) 

States Irrigation potential created (since inception upto March, 88) 

• • Gujarat 

Haryana 

Himachal Pradesh 

Jammu & Kashmir 

Rajasthan 

Total :-

Literacy Among SC/ST Boys/Girls 

5005. SHRI AMARSINH RATHAWA: 
SHRIMATI USHA CHO-

WDHARY: 

Will the Minister of HUMAN RE-
SOURCE DEVELOPMENT be pleased to 
state: 

(a) whether Government have made 
any survey regarding the percentage of liter-
acy amongst SC and ST boys and girls in 
different States; if so, the details thereof; 

(b) when the survey was made in this 
regard; 

(c) the steps taken by the Government 
to solve the problem of literacy particularly 
among the tribals of Gujarat; and 

(d) the class up10 which free education 
is provided to SC/ST students? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 

2014 

2050 

1673 

462 

12888 

19087 

CULTURE IN THE MINISTRY OF HUMAN 
RESOURCE DEVELOPMENT (SHRI L.P. 
SHAHI): (a) and (b). The CensLJs Commis-
sioner, Government of India conducts a 
national Census enumeration every 10 
years which includes the calculation ot liter-
acy percentage of SC/ST, both boys and 
girls. The last Cen~us was done in 1981. A 
statement is given below. 

(c) for solving the problem of literacy 
among the scheduled castes & scheduled 
tribes in Gujarat, the Government has initi-
ated several measures like National Literacy 
Mission (NLM), Non-Formal Education 
(NFE), Ashram Schools, Scholarships, 
Book Banks/Grants, Mid-Day Meals, hos-
tels for girls, remedial coaching classes for 
weak students, attendance scholarships for 
girls, etc. 

(d) Elementary Education is free in all 
the States/Union Territories in Government 
managed schools. A number of Statesl 
Union Territories provide free education 
upto secondary and Senior Secondary 
stage for SC/ST students. 
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Indo-Soviet Joint Commission Meat 

5006. SHRI S.B. SIDNAL: 
SHRI G.S. BASAVARAJU: 

Will the Minister of EXTERNAL AF-
FAIRS be pleased to state· 

(a) whether a high level delegation from 
USSR visited India recently to participate in 
the Indo-Soviet Joint Commission meeting; 

(b) if so, the outcome of the subjects 
discussed during the meeting; 

(c) the agreements finalised with USSR 
and those yet to be finalised and 

(d) the time by which all the agreements 
rElached would be fully implemented? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS (SHAI 
K. NAlWAR SINGH): (a) Yes, Sir. 

(b) A statement is given below. 

STATEMENT 

The 12th session of the inter-Govern-
mental Indo-Soviet Com mission for Eco-
nomic, Scientific and Technical Coopera-
tion. held in Delhi from March 7-9, 1989, 
reviewed the whole gamut of mutually bene· 
ficial Indo-Soviet, economic, scientific and 
technical cooperation and exchanged ideas 
on new ways and means to further 
strengthen. expand and diversify this coop-
eration. 

The Commission expressed great sat-
isfaction with the progress in the implemen-
tation of the agreements on further develop-
ment of trade, scientific and technical ties 
between the two countries at the Indo-Soviet 
summit meetings in the period 1985·89. and 
noted that considerable progress had been 
made in the implementation of the Indo-

Soviet agreements on the construction of 
large industrial projeds in India. The 
Com mission noted that Indo-Soviet trade is 
developing satisfactorily for achieving the 
target agreed upon in 1986 of 2.5 times 
growth in bilateral trade turnover by 1982. 

The Commission expressed satisfac- \ 
tion ~t #le implementation of the Integrated 
Long-Term Programme of Scientific and 
Technical Cooperation signed by Prime 
Minister Shri Rajiv Gandhi and CPSU Gen-
eral Secretary M.S. Gorbachov in July 1987. 

Reviewing in depth the ongoing pro ... 
grammes/projects of cooperation in the 
fields of power. oil and gas, coal, ferrous and 
non-ferrous metallurgy. machine-building, 
computers and electronics. communica-
tions, agriculture and the agro-industrial 
sector, water resources and science and 
technology, the Commission issued appro-
priate guidelines and directives to keep up 
the momentum in the respective areas, iden-
tify new prospects and areas of cooperation 
and strive to achieve the results within the 
agreed time-frames as indicated in the 
Protocol. 

New areas of Indo-Soviet cooperation 
were identified by the Commission in he 
ields of rairways and civil aviation and it was 

decided to set up new Working Groups in 
these fields. 

The Commission discussed the possi-
bilities of giving a new thrust to development 
of new forms of economic cooperation such 
as joint ventures, production cooperation, 
direct ties between enterprises of the two 
countries and for this purpose has consti-
tuted a Working Group on New Forms of 
Economic Cooperation. 

The Soviet &.Je informed us of possibili-
ties of setting up joint ventures in the Soviet 
Far East Economic region, especially pro-
duction units for consumer goods, int,!uding 
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ready made garments. footwear and proc-
essing of agricultural products. India con-
veyed its keen interest in cooperating in the 
development of the Soviet Far East and 
Siberia, including through setting up of joint 
ventures for exploiting the forest resources 
of the region to mutual advantage. 

The Commission noted the satisfactory 
progress in the three hotel construction 
projects in Samarkand, Bukhara and 
Tashkent by Indian companies and it was 
agreed to finalise the contracts by Septem-
ber 1989 for the construction of seven more 
hotels by Indian companies in Alma Ata, 
Urgench. Khiva, Frunz8, Khabarovsk, Vladi-
vostok and Nakhodka. 

The Commission also noted the steps 
taken by the two sides to improve coopera-
tion between India business circles and 
Soviet enterprises and organisations such 
as interaction betw.sen the Indo-Sovie\ 
Committee (on the Soviet side) and the 
Indian Steering Committee, and the setting 
up in the USSR of the Association of Busi-
ness Cooperation with India. It has also been 
agreed to set up an Indian Trade Centre III 
Moscow within the next 2 years. 

The implementation of the agreements 
reached is under constant review. It is 
closely monitored by the respective Working 
Groups set up under the Joint Commission 
which regularly meet once or twice a year. 
The entire range of agreements will be re-
viewed by the Co-Chairmen of the Joint 
Comm ission at their next working m 99ting 
later this year and at the 13th session of the 
Joint Commission scheduled to be held in 
Moscow in the summer of 1990. 
[ Translation] 

Agricultural Land to ses. & STs In 
Sultanpur Daba. Village, Deihl 

50Cl. SHRI GANGA RAM: Will the 
Minister of AGRICULTURE be pleased to 
state: 

(a) whether one acre of agricultural land 
was allatted to each of the 153 poor landless 
harij,ns in Suftanpur Dabas Aflage of rural 
Delhi in 1975 underthe 20 Point Programme 
by Government and the lease deeds were 
also handed over to them; 

(b) if so, whether they were given pos-
session of land; 

(c) if not, the reasons therefor and the 
action taken against the persons respon-
sible for it; and 

(d) the time by which they are likely to 
get possession of the land? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF RURAL DEVELOP-
MENT IN THE MINISTRY OF AGRICUL-
TURE (SHRI JANARDHANA POOJARY): 
(a) Delhi Administration has informed that as 
per their office record no such allotment has 
been approved. 

(b) to (d). Do not arise. 

[English] 

Admission to K,ndrlya Vldyalayas 

5008. SHRI RAJ KARAN SINGH: Will 
the Minister of HUMAN RESOURCE DE-
VELOPMENT be pleased to state: 

(a) the number of Kendriya Vidyalayas 
in Delhi; 

(b) whether Members of Parliament are 
given certain quota for recommending 
admission of the wards of poor section of the 
society; and 

(c) if not, whether Government propose 
to allot cert~in admission quota to the 
Members of Parliament? 
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THE MINISIt:R OF STATE IN THE 
DEPAR~ENT OF EDUCAT~N AND 
CULTURE IN THE MINISTRY OF HUMAN 
RESOURCE DEVELOPMENT (SHAI LP. 
SHAHI): (8) 30 

(b) No, Sir. 

(c) No. Sir. 

Improvement of North Buckingham 
Canal In Tamil Nadu 

5009. SHAI A. DHANUSHKODI 
ATHITHAN: Will the Minister of SURFACE 
TRANSPORT be pleased to state: 

(a) whether the work on the scheme 
relating to improvement of North Bucking-
ham Canal in Tamil Nadu has started; 

(b) if so, the details thereof; and 

(c) when the scheme was sanctioned 
and the amount spent thereon so far? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHAI RAJESH PILOT): (a) Yes. Sir. 

(b) and (c). The scheme relating to 
improvement of North Buckingham Canat in 
Tamil Nadu from Ennore to Chintamani lock 
chainage 16/0 km to 34.80 km. was sanc-
tioned in May I 1987 as a Centrally Spor.-
sored Scheme at a cost of As. 200.00 Jakhs. 
The scheme is being implemented by the 
State Government and is scheduled to be 
completed by Marci" 1990. The scheme 
envisages clearing of light jungle. dredging, 
acquisition of floating excavator. lining of the 
canal sides, construction of wharf at Ennore, 
store, transit shed, office and approach road 
at Ennore South lock, construct;on of inlets, 
repairs to existing inlets/locks, construction 
foot-bridges and other sundry facilities. The 
expenditure incurred by the State Govern-
ment on this scheme upto October. 1988 

amounted to As. 35.00 lakhs. 

Heglona. Sports Centre. 

5010. SHRI A. CHARLES: Will the 
Minister of HUMAN RESOURCE DEVEL ... 
OPMENT be pleased to state: 

(a) the number of regional sports train-
ing centres being set up in the country; 

(b) the locations identified for the pur-
pose and the time by which these centres 
are expected to start fundioning; and 

(c) the number of coaches from abroad 
who are currently imparting training to our 
athletes in different centres in the country? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF YOUTH AFFAIRS 
AND SPORTS AND WOMEN AND CHILD 
DEVELOPMENT IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT 
(SHRIMATI MARGARET ALVA): (a) and 
(b). ThefoJJowing six Regional Centres of the 
Sports Authority of India (SAl) have already 
been set up in the country (with headquar-
ters given in bracket) for effective implemen-
tation of sports development programmes 
launched by SAl/Central Govt. in coordina-
tion with Sports Administration of the con-
cerned StatesIUTs:-

i) Central Centre (At present 
Delhi) 

ii) Eastern Centre (Calcutta) 

m) Northern Centre (At present 
Patiala) 

iv) North-East Centre (Imphal) 

v) Southern Centre (Bangalore) 

vi) Western Centre (Gandhi-
nagar) 
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These Centres ara already functioning. 

(c) 21 foreign coaches and experts in 
Sports Science are currently training our 
sports-persons at different Centres. 

( Trans/ation] 

Grants to UnlversHy of Magadh 

5011. SHRI KUNWAR RAM: Will the 
Minister of HUMAN RESOURCE DEVEL-
OPMENT be pleased to state: 

(a) the amount of grants given to Univer-
sity of Magadh during the last three years; 

(b) the number of applications of the 
University pending at present with University 
Grants Commission for assistance; 

(c) the details thereof; and 

(d) the action taken by University 
Grants Commission to clear those applica-
tions? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OF HUMAN 
RESOURCE DEVELOPMENT (SHRI L.P. 
SHAHI): (a) to (d). The University Grants 
Comm ission made an allocation of As. 
100.00 lakhs to Magadh University during 
the 7th Plan for general development. The 
assistance under general development is for 
buildings, equipment, books and journals. 
staff, etc. The Commission has already re-
leased grants amounting to As. 48.36 lakhs 
.during 1985-8610 1987-88 as follows: 

(Rs. in /akhs) 

1985-86 25.50 

19B6-87 17.87 

4.99 

The University was invited for discus-
sion of their proposals under general devel-
opment in January, 1987 in order to finalize 
the release of the balance grants within the 
allocation of 100 lakhs but the University did 
not tum up for discussion. The proposals will 
now be finalized by an Expert Committee of 
the Commission in consultation with the 
University. 

(English] 

Damage to Orange Crops In Maharash-
tra 

5012. SHRI BANWARI LAL PUROHIT: 
Will the ~inister of AGRICULTURE be 
pleased to state: 

(a) whether orange crops in the Nagpur 
District of Maharashtra have been destroyed 
completely during this year; 

(b) whether Union Government have 
deputed a Central team to assess the dam-
age caused to the orange crops; 

(c) if so, whether the scientists of the 
Indian Council on Agricultural Research 
have taken any measures to save the or-
ange crops; and 

(d) if so, the details thereof? 

'HE MINrSTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE AND 
COOPERATION IN THE MINISTRY OF 
AGRICULTURE (SHRI SHYAM lAl 
YADAV): (a) No, Sir . 

(b) No, Sir. 

(c) and (d). Since there is {lo damage 
reported from Maharashtra, assistance in 
this respect has not been provided. How-
ever, as a long-term measure for control of 
black fllt. leaf miner, twig blight and gum-
mos;s in citrus; a National Research Cantre 
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for Citrus has been established at Nagpur. 

Staff Strength In Kendrlya Vldyalaya 
Sangathan'. Haad-Offlca 

5013. SHRt M.A. SAIKIA: 
SHRI MANIK REDDY: 

Will the Minister of HUMAN RE-
SOURCE DEVELOPMENT be pleased to 
state: 

(a) the sanctioned and actual strength 
of employees in Kendriya Vidyalaya 
Sangathan's Headquarters Office as on 
February 1989. category-wise; 

study for determining/revieY1lng staff-
strength of Kendriya Vidyalaya Sangathan 
headquarters Office; and 

(c) if so, the reoommended staff-
strength. category-wise? 

THE MIN'ISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE ~INISTRY OF HUMAN 
RESOURCE DEVELOPMENT (SHRI l.P. 
SHAHI): (a) A statement giving the details of 
sanctioned staff strength as well as staff in 
position in Kendriya Vidyalaya Sangathan 
as on 1.3.89 is given below. 

(b)' and (c). The work study is in prog-
(b) whether there has been any work ress. 

STATEMENT 

Sanctioned strength and staff ;n Position in Kendriya Vidyalaya Sangathan as on 
01.03.1989. 

51. No. Designation Sanctioned Staff In Position 

1 2 3 4 

1. Commissioner 1 

2. Joint Commissioner 2 1 

3. Deputy Commissioner 5 3 

4. Vigilance Officer 1 

5. Assistant Commissioner 2 2 

6. Assistant Commissioner (Administration) 1 

7. Senior Administrative Officer 2 2 

8. Officer on Special Duty 1 

9. Education Officer 5 5 

10. Senior Audit Officer 1 1 
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1 2 3 4 

11. Senior Accounts Officer 1 1 

12. Accounts Officer 2 1 

13. Internal Audit Officer 1 

14. Executive Engineer 1 1 

15. Section Officer 11 10 

16. Hindi Officer 1 1 

17. Senior Analyst 1 1 
(Junior Analyst adjusted) 

18. Junior Analyst 1 1 

19. Superintendent of Accounts 9 9 

20. Superintendent of Administration 1 1 

21. Research Assistant 1 1 

22. Legal Assistant 2 2 

23. Statistical Assistant 1 

24. Assistant Education Officer 6 3 

25. Assistant Editor 1 1 

26. Editorial Assistant 1 1 

27. Technical Assistant 1 1 

28. Technical Officer 1 1 

29. Senior P.A. 1 1 

30. Senior Hind Translator 1 

31. Assistant 35 34 

32. Audit Assistant 13 13 

33. Proof Reader 1 1 
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1 2 3 4 

34. Hindi Translator 4 4 

35. Junior Technical Assistant 1 1 

36. Upper Division Clerkl Accounts Clerks 80 62 

37. Senior Stenographer 8 9 
(one adjusted 

against Assistant) 

38. Junior Stenographer 17 12 

39. Lower DivisIOn Clerk 60 49 

40. Electrician 1 1 

41. Senior Gestetner Operator 1 1 

42. Gestetner Operator 1 1 

43 Staff Car Driver 4 4 

44. Oeftary 8 8 
(three Group '0-
adjusted against 

Oaf try). 

45. Group '0" 23 23 

46. Chowkidar 2 2 

47. Sweeper 2 2 

'Apna Utsav' in Bombay (b) the names of other States which had 
offered their wnlingness to host such Utsav? 

5014. DR. A.K. PATEL: Will the Minister 
of HUMAN RESOURCE DEVELOPMENT THE MINISTFR OF STATE IN THE 
be pleased to state: DEPARTMENTS OF EDUCATION AND 

CULTURE IN THE MINISTRY OF HUMAN 
(a) the ratio ;n which the expenditure RESOURCE DEVELOPMENT (SHRI l.P. 

incurred on Apna Utsav held in Bombay has SHAH I): (a) The information is being col-
been shared by Union and State Govern- lected and will be laid on the Table of the 
ments; and House. 
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(b) No proposals from tne State Gov-
ernments were invited as an adl1)inistrative 
decision was taken by the Government of 
India in consultation with the Government of 
Maharashtrato hold Apna Utsav in Bombay. 

Wastage & Pilferage of fertilizers 

5015. SHRI H.B. r ATIL: Will the Minis-
ter of AGRICULTURE be pleased to state: 

(a) the names of fertilizers produced by 
each of the Public Sector Units during the 
last three years in the country; 

(b) whether there is a large scale wast-
age and pilferage of fertilizers from these 
Units; 

(c) if so, the details of wastage and 
pilferage reported by each of these Units 
during the last three years; 

(d) the number of persons against 
whom cotton has been taken for pilferage of 
fertilizers from these Units; and 

(e) the staps taken by Government to 
check the wastage and pilferage of fertiliz-
ers? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF FERTILIZERS IN THE 
MINISTRY Of AGRICULTURE (SHRf R. 
PRABHU): (a) The name of fertilizers pro-
duced by each of the public sector units 
during the last three years in the country are 
given in the statement below. 

(b) No, Sir. 

(c) and (d). Do not arise. 

(e) A number of measures such as 
deployment of Central Industrial Security 
Force personnel at strategic pOints, Task 
Force checks, weighment checks, periodic 
emptying of Silo and reconciliation of stocks, 
surprise checks by vigilance officers, super-
vision of unloading of wagons. regular audits 
etc. are taken by the manufacturing units to 
prevent any wastage and piHerage. 

STATEMENT 

Names of Public Sector 
Fertilizer Companies 

1 

Fst1ilizer Corporation of India 

Sindri Modo. 

Gorakhpur 

Ramagundam 

Talcher 

National F6rtUiz9fS Ltd. 

NaragaJ-1 

Nangal-II 

Names of fertilizers produced during the 
last three years 

2 

Urea Ammonium Sulphate 

Urea 

Urea 

Urea 

CAN 

Urea 
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1 2 

Bhatinda Urea 

Panipat Urea 

Vijaipur Urea 

Hindustan Fertilizer Corpn Ltd. 

Namrup-I Ammonium Sulphate 

Namrup-II Urea 

Namrup-III Urea 

Durgapur Urea 

Barauni Urea 

Fertilizers And Chemicals 
Travancore Ltd~ 

Udyogamandal Ammonium Sulphate 

20:20 
SSP 
Ammonium Chloride 

Cochin-I Urea 

Cochin-II 20:20 
DAP 

Reshtriya Chemicals & 
Fertilizers Ltd. 

Trombay Urea 
15:15:15 

Trombay-IV ANP (20.7:20.7) 

Trombay-V Urea 

Thai Urea 
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Madras Fertilizers Ud. 

Madras 

Paradeep Phosphates Ltd. 

Pyrites, Phosphates & 
Chemicals limited 

Development of High Yielding Variety 
of Cotton Seeds 

5016. SHAI KADAMBUR 
JANARTHANAN: Will the Minister of AGRI .. 
CULTURE be pleased to state: 

(a) the details of high yielding variety of 
cotton seeds developed both medium and 
short staple varieties; 

(b) the advantages of these varieties to 
farmers in yie1d and resistance to diseases; 

(c) whether these varieties of seeds 
have been distributed to all the cotton grow-
ing States; and 

(d) if not, the reasons therefor? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURAL RE-
SEARCH AND EDUCATION IN THE MINIS-
TRY OF AGRICUL lURE (SHRr HARI 
KRISHNA SHASTRI): (a) A number of high 
yielding cotton varieties in medium 'and 
superior medium staple and short staple 

Urea 
17:17:17 
14:28:14 

DAP 

Mussoorie Phos SSP 

categories have been developed during the 
-recent years for supply to farmers. Details of 
varieties released during 1985-88 and their 
suitability for different regions are given in 
the statement below. 

(b) These varieties are higher in yield to 
the extent of 10 to 15 per cent compared to 
the earlier 9arieties and are shorter in dura-
tion and have batter ginning per centage. 
These have better tolerance to diseases and 
pests~ 

(c) The two desihybrids viz. DOG 2 and 
G Cot Hy 7 are tolerant to most of the pests 
and diseases and have recorded 60 to 70 
per cent higher yield over the existing des; 
varieties. They are also resistant to fusarium 
wilt disease Variety Avadhita is resistant to 
most of the boll-worms. 

(c) These varieties have been released 
forthe States noted against their names, and 
the seeds of these varieties are available to 
the farmers of the respedive States. 

(d) Question does not arise. 
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STATEMENT 

1. Northem Cotton Zone: 

i. Medium/Superior 
Medium staple 
(Haryana), Vikas (Vikas (U.P.) 

it Short staple 

II. Central Cotton Zone: 

Medium/Superior 
Medium staple 

III Southern Cotton Zone: 

Medium staple 

Replacement of Labour Contractor by 
SAIL 

5017. SHRI ANOOPCHAND SHAH: 
Will the Minister of STEEL AND MI"lES be 
pleased to state: 

(a) whether Steel Authority of India 
Limited (SAIL) has taken a decision to re-
place private labour contractor in place of 
present labour Cooperative society tc 
handle goods in Maharashtra; 

(b) if so, the reasons therefor; 

(c) whether Goyernment of Maharash-
tra had a meeting with top SAIL executives 
and representa1ives of Labour Society; 

(d) it so, Government's stand in the 
matter; and 

\ 

(a) the steps pre"posed to ue takan by 
SAIL to continue the old system of labour 

.... contract? 

LH 800, F 505, lH 886 (Punjab) HS 45 

OS 5 (Haryana) 
RG 8 (Snganganagar trad, Rajasthan). 

G Cot DH 7 (Gujarat) 
Poornima (Marathwada tract, 
Maharashtra) 

Avadhita, DOG 2, JH 119 (Karnataka) 
K 10 (Southern rainted tract of Tamil 
Nadu). 

THE MINISTER OF STEEL AND 
MINES (SHAI M.L FOTEDAR): (a) No, Sir. 

(b) Does not arise. 

(c) Yes, Sir. A meeting was convened 
by the Government of Maharashtra on 
22.2.1989 which was attended by represen-
tatives of SAIL and the Labour Cooperative 
Society. 

(d) and (e). The Government of Mahar-
ashtra had indicated its preference to con-
tinue with the existing management of the 
Cooperative Society for handling iron and 
steel items in SAIL's stockyard at Kalambuli 
and SAIL have decided to keep the existing 
contract between SAil and the labour 
Cooperative Society in force 1i11 a new con-
tract is negotiated for which discussions are 
in progress with the Cooperative Society . 
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Proposal to Set up Academic Staff 
Colleges ' 

5018. SHRI SRIBALLAV PANI-
GRAHl: 

SHRI RAM PYARE PANIKA: 

Will the Minister of HUMAN RE-
SOURCE DEVELOPMENT be pleased to 
state: 

(a) whether University Grants Commis-
sion has a proposaf to set up Academic Staff 
colleoes in different Universities; 

(b) if so, the details of the proposal in this 
regard; and 

(c) when such proposal is likely to be 
implemented? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CUL lURE IN THE MINISTRY OF HUMAN 
RESOURCE DEVELOPMENT (SHR~ L.P. 
SHAHI): (n) YAS, SIr. 

(b) and (C). The U'1!V(;Hslty Grants 
Commission has so far identified 48 Univer-
sities where Acadomic Staff Colleges have 
been set up. Each Academic Staff College is 
expected to train about 250 newly recruited 
teachers per annum. The duration of the 
orientation programma is four weeks, the 
programme is multi-disciplinary in nature 
and teachers from different disciplines are 
invited together. 43 staff colleges have be-
come operational and 106 orientation 
courses have been organised and about 
3,800 teachers have been given orientation. 
In the second ph8.se, the Academic Staff 
Colleges will conduct subject oriented re-
fresher courses for in-service teachers. The 
Commission has identified 93 university 
departmentslinstitutions to organise re-
fresher courses. 

[ Translation] 

DeclaratIon of Dhulia-Surpt Road as 
National Highway 

5019. SHRI MANIKRAO HODLYA 
GAVIT: Will the Minister of SURFACE 
TRANSPORT be pleased to state:-

(a) whether Government propose to 
declare the pntire Dhulia Surat road as Na-
tional Higl1way bec~use a portion thereof 
from Nagpur to Dhule h<JS already been 
declared a National Highway; and 

(b) if SO, the details thereof and if r1ot, the 
reasons therefor? 

THE MINISTER OF STATE OF THE 
MINIST.RY OF SURFACE TRANSPORT 
(SHRI RAJESH PILOT): (a) No, Sir. 

(b) Owing to financial stringency under 
the Central Sector Roads programme, it is 
not possible at present 10 include the rood in 
question in the NatIonal Highways network. 

Seismic Survey by Geological Survey 
of India 

5020. SHRI KESHORAO PARDHf: VVdl 
the Minister of STEEL AND MINES be 
pleased to state: 

(a) whether the Geological Survey at 
India proposes to undertake 'shot holc l ori:l-
ing for seismic survey etc. rike Oil and Natu~ 
ral Gas Commission; 

(b) if so, whether a compar,atlve study 
has been made after ascertaining the con-
tract rates given by Oil and Natural Gas 
Commission therefor; and 

(c) if so, the details of conlparative 
rates? 

THE MINISTER OF STEEL AND 
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MINES (SHRI M.L. FOTEDAR): (a) Geologi-
cal Survey of India (GSI) proposes to under-
take on an experimental basis a Semsmic 
survey by Digital Field System Five for which 
shorthole drilling will be required. These 
surveys are different from those of Oil and 
Natural Gas Commission in their objectives 
and specifications. 

(b) Comparative study was not relevant 
because to ensure precision and strict ob-
servance of specifications on shotholes, the 
award of shothole drilling task forthe first leg 
of the experimental survey to a Central 
Public Sector Undertaking having proven 
expertise in the subject, is contemplated. 

(c) Does not arise. 

[English] 

Declaration of river Krishna as National 
Waterways 

5021. SHRI SRIHARI RAO: Wil the 
Minister of SURFACE TRANSPORT be 
pleased to state: 

(a) whether the hydrographic survey 
and techno-economic study on Krishna river 
has been completed: 

(b) if so, when the river is likely to be 
declared as National Waterway; and 

(c) if not, the reasons for the delay? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI RAJESH PILOT): (a) No, Sir. 

.(b) and (c). Hydrographic survey and 
techno-economic feasibility study are the 
pre-reguisities for considering a waterway 
for its declaration as a National Waterway. 
These studies for river Krishna are being 
carried out by the Government of Andhra 
Pradesh and are in progress. 

, 
Yoga Teachers Rendered Surplus 

5022. DR. SUDHIR ROY: Will the Min-
ister of HUM~N RESOURCE DEVELOP-
MENT be pleased to state: 

(a) whether many Yoga Teachers were 
rendered surplus in the academic session 
1988-89 in Kendriya Vidyalayas; and 

(b) if so. the Vidyalaya-wise details 
thereof? 

I 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OF HUMAN 
RESOURCE DEVELOPMENT (SHRI L.P. 
SHAH I): (a) and (b). No Yoga teacher has 
been rendered surplus in Kendriya 
Vidyalaya Sangathan as a whole. However 
adjustment of posts and teachers within 
regions has been done °by the Kendriya 
Vidyalaya Sangathan. Such adjustments 
were necessitated due to changes in policy 
regarding teaching of Yoga in schools. In 
1986 the Kendriya Vidyalaya Sangathan 
Board decided to integrate Physical Educa-
tion with Yoga and to teach it only in classes 
VI to XII. This was objected to by teachers 
and others. In view of the objection and 
keeping in view tha policy formulatud by the 
Ministry for Yoga education in schools, the 
Kendriya Vidyalaya Sangathan reconsid-
ered the matter ad decided in 1'988 to pro-
vide part-time and full time yoga teachers as 
may be required in terms of the teaching 
load. In the interregnum, adjustment of 
teachers and posts had to be resorted to, to 
avoid avoidable transfers of teachers. 

Admissions In Kendrlya Vidyalayas In 
Kerala 

5023. SHRI T. BASHEER: Will the 
Minister of HUMAN RESOURCE DEVEL-
OPMENT be pleased to state: 

(a) whether there is any proposal 10 
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increase the intake capacity of the Kendriya 
vtdyalayas in Kerala; and 

(d) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CUt TURE IN THE MINlsmv OF HUMAN 
RESOURCE DEVELOPMENT (SHRll.P. 
SHAHI); (a) No, Sir. 

(b) Does not arisa. 

Allobnent of Jlnnah House to leeR 
.. 

5024. SHRI RAJ KUMAR RAt WiH the 
Minister of EXTERNAL AFFAIRS be 
pleased to state: 

(a) whether the Jinnah House in Bom-
bay has been altotted to the Indian Council 
for Cultural Relations; 

(b) if so, when the possession is likely to 
be given to the Council; and 

(c) the amount to be charged from the 
Council? 

THE MINISTER OF STATE IN ruE 
MINISTRY OF EXTERNAL AFFAIRS 

Year Total 
Appoint-
mentsmads 

1986 434 

1987 363 

1988 304 

Govemment Directives on reservation 
in appointments to Scheduled Tribes (in-

(PROF. K.K. TEWARY): (a) No final deci· 
sion has been taken so far to allot Jinnah 
House in Bombay to the Indian Council for 
Cultural Relations. 

(b) and (e). Do not arise. 

[ Translation] 

Recruitment In Bouro Steel pll!nt 

5025. SHRIMATI MANORAMA 
SINGH: Will the Minister of STEEL AND 
MINES be pleased to state: 

(a) the numberof appointments made in 
Bokam· Steel Plant during the last three 
years; and 

(b) the details in regard to preference 
given to tribals of Chhota-Nagpur in such 
appointments? 

THE MINISTER OF STEEL AND 
MINES (SHRr M.L. FOTEDAR): {a) and (b). 
The year wise details of appointments made 
in Bokaro Steel Plant during the last three 
years and the number of tribals among them 
are given below: 

No. of Scheduled 
TnDes among them. 

32 

88 

40 

eluding those of Chhota-Nagpur) are being 
adhered to by the Bokaro Steel Plant 



191 Written Answers APRIL 6, 1989 Wn1ten AnsWBIS 192 

{English] 

Integrated Co-oparatlve Reservoir 
Fisheries Developmerrt Project 

5026. SHRI SH,t,NTILAL PATEL: Will 
the Minister of AGRICULTURE be pleased 
to state: 

(a) whether Gujarat Government has 
sanctioned the integrated co-operative res-
ervoir fisheries development project in the 
State; 

(b) if so, the detaifs of the project; 

(c) Whether the National Co-operativ9 
Development Corporation has agreed to 
provide assistance for the project; and 

(d) if so, the total aid provided by the 
NCDC? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE AND 
COOPERATION IN THE MINISTRY OF 
AGRICULTURE (SHRI SHYAM LAL 
YADAV): (a) Yes, Sir. 

(b) The project envisages development 
of fisheries in about 9573 ha. reservoir area 
in five districts of Gujarat at a total cost of Rs. 
2.303 crore. Some of the important project 
components are: 

i) Creation of infrastructure facilities 
for fish seed rearing, fish handling 
and provision of fish screens: 

ii) Provision of fishing inputs (craft & 
gear) to the fishermen; 

iii) Provision of fish marketing sup-
port; 

iv) Training and extension service; 

v) strengthening the technical and 

projed mplemerUtion eel at the 
State level and the Cooperative 
organisations; etc.. 

The project. on luI development level is 
expeded to yield additionaly about 1120 
tonnes of fish and would benefd about 1020 
fishermen. 

(c) .. Yes. Sir. 

(d) National Cooperative Development 
Corporation (NCDC) has sanctioned an 
assistance of Rs. 1.845 aure. comprising 
Rs. 1.534 crore as Ioa,l and Rs. 0.311 crore 
as subsidy. out of which a sum of Rs. 6.13 
lakh has already been released to the State 
Government. 

[ Translation] 

Extension of Green Revolution to 
Eastern Region 

5027. SHRI AKHTAR HASAN: Will the 
Minister of AGRICULTURE be pleased to 
state: 

(a) the details 0: the success achieved 
to extend the -green revo1ution· to the east-
ern region of the country; 

(b) the crops selected for increasing the 
production underthis scheme and the extent 
of success achieved therein; 

(c) whether Government have any 
scheme to extend 'green revolution- to 
South India in the Eighth FIVe year Plan; 

(d) if so. the details thereof; and 

(e) if not. the reasons therefor; 

THE MINISlER OF STAlE IN THE 
DEPARTMENT OF AGRICULTURE AND 
COOPERATION IN THE MINISTRY OF 
AGRICULTURE (SHRI SHYAM LAL 
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YADAV): (a) and (b). For increasing produc-
tion and productivity of rica in the ea~18rn 
region of thE country a Special Rice Produc-
tion Programme (SRPP) is baing imple-
mented from the beginning of the Seventh 
Fnra Year Plan (1985-86). A Special 
Foodgrains Production Programme (SFPP) 
has also bean launched in 14 States includ-
ing the eastem Slates fmm 1988 .. 89 for 
increasing production and productivity of 
Rice, Wheal. Maize, Gram and Arhar. 

The average annual production in the 
six eastern stales where SRPP is being 
implemented has increased to 332.1 lakh 
tonnes dtDIg the triennium ending 1987-88 
as compared to 282.SIakh tonnes during the 
triennium encflfl9 1984-85.. Prod~~on of 
other focus aops included under SFPP is 
also likety to go up during 1988-89. the first 
year m the implementation of the project. 

(c) m (8) .. The SFPP is also being imple-
mented in the Southern States of Andhra 
Pradesh, Tamil Nadu, Kamataka and Ma-
harashtra since its inception in 1988-89. The 
schemes fortlla Eighth-FIV8 Year Plan have 
however not yet been flllaflSed .. 

(English) 

Ferry Boats between Elephanta Caves 
and Bombay 

5028. SHAI KAMLA PRASAD SINGH: 
Willtha Minister of SURFACE TRANSPORT 
be pleased to stale: 

(a) whether a large number of peoplel 
touriSts have been killed in the sea due to 
steamer accidents while ferrying between 
Elephanta Caves and Gateway of India. 
Bombay; 

(b) if so. whether there is any proposal 
to introduce Shipping Corporation of lodia 
farry boats between Elephanta Caves·and 
Gateway of India for the security and safety 

of tourists to the caves; and 

(c) if so, the details thereof and if not the 
reasons therefor? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRf RAJESH PILOT): (a) No, Sir. During 
last 5 years only one accident is on record 
where 4 passengers were lost. 

(b) and (0). Shipping Corporation of 
India has no such proposal under considera-
tion. 

Proposal to Set up National Educa-
tional Wage Board 

5029. SHAI HUSSAIN DALWAI: Will 
the Minister of HUMAN RESOURCE DE-
VELOPMENT be pleased to state: 

(a) whether in order to settle the wage 
disputes of the staff of educational institu-
tions. it is proposed to appoint a National 
Educational Wage Board; and 

(b) if not, the other steps proposed to be 
taken by Government to settle the demands 
of teaching-and non-teaching staff of educa-
tional institutions? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTER OF HUMAN 
RESOURCE DEVELOPMENT (SHRI L.P 
SHAH I): (a) No, Sir. 

(b) The States have their own mecha-
nisms and arrangements for settling the 
demands of the teaching and non-teaching 
staff of schools under them. Pay scales of 
school teachers in Union Territories and 
under Central Organisations have been 
revised. Similarly, the pay scales of teachers 
in Universities, Colleges and degree level 
technical institutions (other than I1Ts) under 
the Central Government have been revised 
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too. The Centre is also providing financial 
assistance to the exteni of 80% of the addi-
tionaJ expenditure tQ the States for revising 
the pay scales of teachers of Universities 
and Colleges including engineering colleges 
coming under their control. 

Staffing In RPO Bangalore 

5030. SHRI V.S. KRISHNA IYER: Will 
the Minister of EXTERNAL AFFAIRS be 
pleased to state: 

(a) whether the present staff in the 
Regional Passport Office, Bangalore is in-
sufficient io cope up with the work-load; 

(b) if so, whether there is any proposal 
to provide additional staff to the above Pass-
port Office for the smooth and quick working; 

(c) the details of additional staff to be 
posted; and 

(d) when it will be posted? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(PROF. K.K.TEWARI): (a) to (d). No. Sir. 
Required staff complement has been pro-
vided to Regional Passport Office, 8anga-
lore, as per sanctioned staff strength. How-
ever, the Staff Inspection Unit team from the 
Ministry of Finance is presently at Bangalore 
assessing the work load of the office. 

On-The-Spot Checks on Speed, 
Punctuality and Proper Haling of DTC 

Buses 

5031. SHRI VUAY N. PATIL: Will the 
Minister of SURFACE TRANSPORT be 
pleased to state: 

(a) whether 'on-the-spot' checks are 
conducted by the DTC authorities to check 
speed. punctuality and proper halting of 
buses at bus stops; 

(b) I so. the number of such checks 
conducted during 1988 and follow up action 
taken by the authorities against erring DTC 
staff; 

(c) the number of complaints of high 
handedness and careless attitude of bus 
drivers and condudors received by DTC 
authorities during 1988; and 

(d) the action taken thereon? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI RAJESH PILOn: (a) DTC carries out 
on regular basis checks regulating speed, 
punctuality and halting of buses at steps. 

(b) As a result of their checks, DTC 
during 1988, detected 737 cases of im-
proper halting and lack in punctuality. De-
partmental action is taken against erring 
drivers. 

(c) 2096. 

(d) Depending upon the gravity of of-
fence disciplinary action is taken against the 
defaulting staff. As a remedial measure. 
drivers with faulty driving habits are with-
drawn ~rom line duty and sent to th training 
schools for a refresher course. 

Swedish Aid for Alternative Farming 

5032. SHRr V. SOBHANADREES-
WARA RAO: Will the Minister of AGRICUL-
TURE be pleased to stale: 

(a) whether Government's attention 
has been drawn to news-item appearing in 
'Economic Times' dated 21 February. 1989 
under the caption 'Swedish aid for alterna-
tive farming;' 

(b) if so, whether Government also 
extends financial assistance for the -alterna-
tive farming- or -poison free farming; and 



197 Written Answers CHAITRA 16, 1911 (SAKA) Written Answers 198 

(c) H so, the details therefor? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE AND 
COOPERATION IN THE MINISTRY OF 
AGRICULTURE (SHRI SHYAM LAL 
YADAV): (a) Yes, Sir. But, Government of 
India have not received any information on 
the subject from Swedish Government. 

(b) and (c). The concept of alternative 
farming without the use of chemical fertiliser 
and insecticides is not possible in Indian 
context. The consumption of nutrients 
through chemical fertilisers was 51.2 kg. per 
hectare during 87-88 in India. Many devel-
oped and developing countries have much 
higher level of consumption of chemical 
plant nutrients than obtaining in India. In 
order to meet the increasing food require-
ment of the growing population, the use of 
chemical fertilisers upto optimum level in 
conjunction with organic manures and bio-
fertilisers IS being propagated. The use of 
insecticides in India is need based. Besides, 
in order to contain the harmful effects of 
over-use of pesticides/insecticides, Inte-
grated Pest Management. using biological 
and mechanclal contror of p'ests, is being 
popularised. 

Vacant Posts of Teachers in Govern-
ment and Government aided Schools 

5033. SHRI KAMAL CHAUDHRY: Will 
the Minister of HUMAN RESOURCE DE-
VELOPMENT be pleased to state: 

(a) the numberof posts of teachers lying 
vacant in Government/Government aided 
primary/Senior Secondary Schools in Delhi 
as on 31 December, 1988; 

(b) the dates from which these posts 
have been lying vacant and the reasons for 
not filling these up; 

(c) whether shortage of teachers in the 
schools has adversely affected the studies 

of the students; and 

(d) if SO, the extent thereof and the steps 
taken to meet the snortage of teachers? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OF HUMAN 
RESOURCE DEVELOPMENT (SHRI L.P. 
SHAHI): (a) to (d). The information is being 
collected and will be laid on the Table of the 
Sabha. 

Facilities to Nepal in Trade and Transit 

5034. SHRJ S.M. GURADDI: Will the 
Minister 0" EXTERNAL AFFAIRS be 
pleased to state: 

(a) whether India has decided to stop 
giving special facilities to Nepal in trade and 
transit; 

(b) If so, the reasons 1herefor; 

(c) whether the Nepal Government has 
asked for their restoration; and 

(d) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS (SHRI 
K. NATWAR SINGH): (a) and (b). With the 
expiry of Indo-Nepal Treaties on Trade and 
Transit ... simultaneously on 23rd March, 
1989, the special facilities extended to Nepal 
under these Treatise have ceased to be 
operative. 

(c) and (d). The Government have in-
vited His Majesty's Government of Nepal to 
negotiate a unified treaty on trade and tran· 
sit. During the visit of the Nepalese Minister 
for Foreign Affairs to New Delhi from 26 to 27 
March, 1989, His Majesty's Government of 
Nepal put forward fresh draft proposals for 
corporate bilateral treaties on trade and tran-
sit. 
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NABARD Assistance to Cooperative 
Sector 

5035. SHRI M. RAGHUMA REDDY: 
Will the Minister of AGRICULTURE be 
pleased to state: 

(a) whether National Bank for Agricul-
ture and Rural Development (NABARO) has 
restructured the loaning procedure for co-
operative sector; 

(b) if so the details thereof; 

(c) whether it is likely to be beneficial to 
the farming community; and 

(d) if not, the suitable changes the Na-
tional Bank for Agriculture and Rural Devel .. 
opment propose to make in this regard? 

THE MINISTER OF SlATE IN THE 
DEPARTMENT OF AGRICULTURE AND 
COOPERATION IN THE MINISTRY OF 
AGRICULTURE (SHRI SHYAM LAL 
YADAV) : (a) No, Sir. 

(b) to (d). Do not arise. 

[ Trans/ation] 

Supply of Agricultural Inputs to Bihar 
Farmers 

5036. SHRI RAMASHRAY PRASAD 
SINGH: Will the Ministerof AGRICULTURE 
be pleased to ~tate: 

(a) whether District Nalanda in. Bihar 
leads in the production of potatoes, onions, 
green vegetables and wheat; and 

(b) if sO,whether Government propose 
to encourage farmers in that area by setting 
up a Central Agency for the supply of agricul-
tural inputs, agricultural loan, power and 
f arm implement at concessional rates? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE AND 
COOPERATION IN THE MINISTRY OF 
AGRICULTURE (SHRI SHYAM LAL 
VADAV) : (a) Naranda District in Bihar is one 
of the important districts in the production of 
potatoes, onions, green vegetables and 
wheat. 

(b) At prese.nt there is no proposal to set 
up a Central Agency for Supply of inputs etc. 
However, following assistance is provide 
under Special Food Production Programme 
( S.F.P.P.) 

(i) Assistance for certified seed, 
seed treatment, soil ameliorates 
and weed control. 

(ii) Short term loan at concessional 
rate of interest; and 

(iii) Opening of fertiliser sale outlets. 

[English] 

Payment of Wages to Workers of 
Bharat Gold Mines Limited 

5037. SHRI. M.V. CHAN 
DRASEKHARA MUR-
THY: 

SHRI V. SREENIVASA PRASAD: 

Will the Minister of STEEL AND MINES 
be pleased to state: 

(a) whether a large number of workers 
of Bharat Gold Mines Limited at Kolar in 
Karnataka are not getting their wages; 

(b) if so, the reasons thereof; 

(c) whether Government propose to 
acquire gold from the BGML on the market 
price in the interest of workers; and 
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(d) if net, the reasons therefor? 

THE MINISTER OF STEEL AND 
MINES (SHAI M .L.FOTEDAR) : (a) No, Sir. 

(b) Does not arise. 

(c) and (d). Bharat Gold Mines Lim~ed 
has been authorised to sell gold in the open 
market in accordance with the procedure 
prescribed by the Gold Control Administra-
tor. There is no proposal ·under considera-
1ion of Government to acquire gold from 
Bharat Gold Mines Limited. 

Central Poultry Brading Farm, Shu-
baneswar 

5038. SHRI ANADI CHARAN DAS: Will 
the Minister of AGRICULTURE be pleased 
to state: 

(a) the cost of the poultry breed ingredi-
ents procured by the Central Poultry Breed-
ings Farm, Bhubaneswar during 1988-89; 

(b) whether such ingredients have been 
tested for quality by the laboratories; and 

(c) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICUL lURE AND 
COOPERATJON IN THE MINISTRY OF 
AGRICULTURE (SHRI SHYAM LAL 
YADAV): (a) Rs. 18,70.500/-

Milkshed 

1. Patna 
2. Samastipur 
3. Begusarai 
4. Muzaffarpur 
5. Rohtas 
6. Saran 
7. Monghur 
8. Gaya 

(b) Ye~, Sir. 

(c) The poultry feed ingredients were 
got analysed for moisture, protein1 sand sil-
ica, crude fibre, acid insoluble ash. salt and 
aflatoxin contents. 

[T rans/ation] 

Operat ion Flood 

5039. SHRI CHANDRA KISHORE 
PATHAK: WiU the Minister of AGRICUL-
TURE be pleased to state: 

(a) whether I Operation Flood' is in 
operation in various States; 

(b) if so, the districts in Bihar where it is 
in operation; 

(c) whether Saharsa District is also 
included therein; 

(d) if not, the reasons theretor; and 

(9) the time by which Saharsa District;s 
likely to be covered under the said project? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE AND 
COOPERATION IN THE MINISTRY OF 
AGRICULTURE (SHRI SHYAM .LAL 
YADAV) : (a) Yes, Sir. 

(b) At present the Ope(ation Flood 
.covers the following milksheds in Bihar. 

Districts 

Patna, Nalanda and Vaishali 
Samastipur, Oarbhanga and Madhubani. 
Begusarai and Khagaria. 
Muzaffarpur, Sitamrhi and East Champaran. 
Rohtas and B;lojpur 
Saran. Siwan and Gopalganj. 
Monghur and Bhagalptlr 
Gaya and Nawada. 
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In addition, the districts of Jamshedpur, 
Ranchi and Bokaro are also COVQred for milk 
marketing. 

(c) and (d). The Saharsa milkshed cov-
ering Saharsa and Modhepura districts was 
proposed for coverage unCler Operation 
Flood-II. However, in the absence·of suitable 
infrastructure and communication facilities, 
the Bihar Dairy Federation could not in~iate 
the programme. 

(e) The National Dairy Development 
Board has not yet received detailed proposal 
from the Bihar Dairy Federation for inclusion 
of Saharsa Milkshed under Operation Flood-
lit 

[Eng/ish] 

Vacant Posts of Deputy Commissioner 
and Assistant Commissioner in 
Kendrlya Vidyalaya Sangathan. 

5040. SHRI SAIFUDDIN AHMED: Will 
the Minister of HUMAN RESOURCE DE-
VELOPMENT be pleased to state: 

(a) the details of vacant posts of Deputy 
Commissioners and Assistant Comrrllssion-
ers in Kendriya Vidyalaya Sangathan as on 
date; 

(b) whether action has been taken to fill 
up the posts; 

(c) if so, the details thereof; and 

(d) if not, the reasons therefor? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OF HUMAN 
RESOURCE DEVELOPMENT (SHRI 
L.P.SHAHI) : (a) to (d). Two posts of Deputy 
Commissioner and one post of Assistant 
Commissioner (Administration) are vacant. 
Action has been initiated to fill up these posts 

as per rules. 

Dhubrl Sadlya Stretch of River Brah-
maputra 

5041. SHRI ABDUL HAMID: Will the 
Minister of SURFACE TRANSPORT be 
pleased to state: 

(a) whether the river Brahmaputra is 
going to be a 'National-Waterway' from 
Dhubri 10 Sadiya; 

(b) the amount earmarked for this proj-
ect for the year 1988-89 and 1989-90; and 

(c) the details of the employment poten-
tiality of the project? 

TJ4E MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI RAJESH PILOT) (a) Tile Sadiya-
Dhubri stretch of the river Brahmaputra has 
already been declared as a Nationa: Water-
way and the relevant Act namely 'National 
Waterway (Sadiya Dhubri stretch of Brah-
maputra river) Act, 1988' has been brought 
into force w.e.f. 26.12.88 

(b) while there was no specific provision 
earmarked for development of this National 
Waterway during 1988-89, the provision 
made in 1989-89 is Rs. 150.00 lakhs. 

(c) The employment potential will de-
pend upon the extent to which the waterway 
is used by various agencies and at this stage 
it is not possible to work out the details of the 
employment potential. 

Expenditure Under Central Loan 
Assistance Programme of I.S.EJ. 

5042. SHRI SATYAGOPAL MISHRA: 
Will the Minister of SURFACE TRANSPORT 
be pleased to state the amount released and 
expenditure incurred by each State/Union 
Territory Government under the Central 
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Loan Assista1ca Programma ci Stale roads 
of Inter sIata or .economic importanCe clwing 
1988-89? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI RAJESH PilOT) : A statement show-

ingtha amount released to each StatelUnion 
T arribyGowmmentduring 1988-89 isgiw 
below. The jnformation about expendiure 
incurred by each SlatalUnion T erriIory 

. Govemmed during 1988-89 is not available 
at pres8nt peoding the compilation and fa-
~ of expenditwe during 1988-89 by the 
State Goverrvnent and Union Territories. 

STATEIIENT 

5L Name d State! Amount released 
No. Union 18ni1oty. 1011988--89 

1 2 3 

1. Andhra Pradesh 2.50 

2. Assam 1.00 

3. Arunachal Pradesh Nil 

4. Andaman & Nicobar Islands Nil 

5. Bihar 100.00 

6. Chandigarh Nil 

7. Delhi Nil 

8. Oadra & Nagar Haveli Nil 

9. Daman & Diu Nil 

10. Goa Nil 

"11. Gujarat 11.00 

12. HaIyana 90.00 

13. Himachal Pradesh 40.00 

14" Jammu & Kashmir Nil 

15. Kamataka 72.00 

16. Kerala 74.00 
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1 2 

17. Kamatka 

18. Madhya Pradesh 

19. Maharashtra 

20. Manipur 

21. Meghalaya 

22. Mizoram 

23. Nagaland 

24. Orissa 

25. Pond icher ry 

26. Punjab 

27. Rajasthan 

28. Sikkim 

29. Tamilnadu 

30. Uttar Pradesh 

31. West Bengal 

Total 

Demand and Produdion of Copper 

5048. SHRI CHINTAMANfJENA: Will 
the Minister of STEEL AND MINES be 
pleased 1p state: 

(a) whether the demand of copper is on 
i •• crease in thQ countryyear after year; 

(b) if so, the annual demand and pr0-

duction of copper; 

3 

Nil 

Nil 

Nil 

1.00 

Nil 

Nil 

1.00 

23.00 

Nil 

54.00 

27.00 

Nil 

10.00 

365.00 

128.50 

1000.00 lakhs 

(e) whether any survey has been con-
ducted for the exploration of the copper 
mines in the country and particularly in 
Madhya Pradesh during the last three years; 
and 

(d) if so, details thereof? 
THE MINISTER OF STEEL AND 

MINES (SHRI M.L FOTEDAR): (a) and (b). 
The eStimated demand and indigenous 
production of copper in the country since 
1986-87 and projections for 1989-90 are 
ind"lCated below:-
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Year Demand 

1986-87 1,04,000 

1987-88 1.28,000 

1988-89 1,35,000 

1989-90 1,35,000 

(c) and (d). During the last three years 
Geological Survey of India (GSI) carried out 
exploration for ropper at various base metal 
fields in Rajasthan. Madhya Pradesh, 
Andhra Pradesh. Bihar, Uttar Pradesh, 
Himachal Pradesh and Jammu & Kashmir. 
Also during the last three years Mineral 
Exploration Corporation Ltd (MECL) has 
carried out detailed exploration of ~wn 
copper deposits in the states of Rajasthan, 
Uttar Pradesh and at Ualanjkhhand in 
Balaghat distrid of Madhya Pradesh_ 

As per information furnished by the 
survey and exploration agencies the esti-
mated reserve of Malankhand deposit is 
84.83 million tonnes of ore with 1.39 percent 
copper, 125 million tonnes of submarginal 
resource with 0.88 percent copper and 213 
million tannes of prospective resource with 
1.03 percent copper. to tailing to about 423 
million tonnes of copper ore. 

MOU whh Switzerland fur Prov~ing 
Assistance In Criminal Matters 

5044. SHRI H.A. DORA: Will the Minis-
ter of EXTERNAL AFFAIRS be pleased to 
state: 

(a) whether the India and Switzerland 
have recently signed a memorandum of 
understanding for providing mutual assis-

Unit: Tonnes 

Production (including toO 
Smelted copper) 

44,563 

42.134 

52.410 

50,000 

tance in criminal matters; and 

(b) if so, the details thereof? 

ruE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS ( 
PROF. K.K TEWARI): (a) Yes. Sir. 

(b) India concluded an agreement by 
exchange of letters on mutual assistance in 
criminal matters with Switzerland on 
20.2. 1989. In terms of the agreement, coop-
eration between law enforcement authori-
ties in the two oountries is envisaged which 
may include assistance in locating wit-
nesses, obtaining statements of witnesses 
and their testimonies. production and au-
thentication of judicial or business records 
and service of judicial or administrative 
documents. 

Declaration of New National Highways 
In West Bengal 

5045_ DR. PHULRENU GUHA : Will the 
Minister of SURFACE TRANSPORT be 
pleased to state: 

(a) whether there is any proposal for 
declaration of new National Highways in 
West Bengal; and 

(b) if so, the details thereof? 
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THE MlNlSlER OF STAle OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI RAJESH PLOl): (a) No. Sir .. 

(b) Does not arise 

(T rans/ati)n) 

Destination Boards of Dye tkI ... 

5046. SHRIMATI VIDYAVATi 
CHATURVEDI: Will the Minister of SUR-
FACE TRANSPORT be pleasedto state: 

(a) whether in a number of DTC buses, 
bus route number is written by hand ~ 
chak on the destination board which is not 
legble and causes inconvenience to pas-
sengers; 

(b) if so. i1l'H remedial steJ.&tA'oposed to 
be taken in regard? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI RAJESH PilOT): (a) and (b). There 
are standing inslructions to d~ay duty 
painted destination boards on DTC buses. 
These are 10110\'/00 except in isolated cases 
where in the interest of public service, a bus 
is required to be diverted to ply on a route 
other than the originally assigned route. In 
such cases" due to non-availability of 
painted board, route number and destination 
are written with eIlak. DTC has been asked 
to ensure that the chalk-writing in these 
cases should be in bold letters. 

[Englis~ 

! 

Development of Mechanical Divider for 
Trapping Insects 

5047. SHRI PRATAPRAO B. 
BHOSAlE: Wdl the Minister of AGRICUL-
TURE be pleased to state: 

(a) whether some machanical device to 

trapping insects has been developed in 
Tamil Nadu; 

(b) if so, the dalails thereof; 

(c) whether field tests of device have 
been found effective; 

(d) if so, the details thereof; 

(e) whether Govemment propose to 
make use of devJ09 in the green areas of the 
country; and 

(f) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE AND 
COOPERATION IN mE MINISTRY OF 
AGRICULTURE (SHRI SHYAM LAl 
YADAV) : (a) Yes, Sir .. 

(b) to (d). A suction trap attachment 
through power sprayer deveklped by Tamil 
Nadu AgriculturaJ University, Coimbatora 
has been tested and found effective in trap-
pi ng actively flying insects like white fly, leaf 
hopper in cotton, and many other insect 
pests. 

(e) and (f). Tamil Nadu Agriculture 
University is in touch with other State for its 
popularisation elsewhere. 

( Translation] 

Criteria for Construction of Working 
Women Hostels 

5048. SHRI R.M. BHOVE: Will the 
Minister of HUMAN RESOURCE DEVEL-
OPMENT be pleased to state: 

(a) the details of financial assistance 
provided to Madhya Pradesh for the con-
struction of working Women hostels during 
the last three years; and 
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(b) the amount proposed to be given 
during the year 1988-89? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF YOUTH AFFAIRS AND 
SPORTS AND WOMEN AND CHrLD OE-
VELOPMENT IN THE MINISTRY OF 
HUMAN RESOURCE DEVElO~M~NT 
(SHRIMATI MARGARET ALVA): (a) .The 
following grants were released to voluntary 
organisations in Madhya Pradesh for con-
struction of Working Women's Hostels dur-
ing the last three years: .. 

1. 1986-87 
2. 1987-88 
3. 1988-89 

Rs. 25,25,143 
Rs. 41,40,639 
Rs.39,73,Sn 

(b) State/Union territory-wise allocation 
of "funds is not made under the Scheme of 
Assistance for Construction of Hostel Build-
ing for Working Women with a Day-care 
Centre Grants are released based upon the 
applications of tne voluntalY organisations. 

[English] 

Studies of Centra of Biomedical 
Engineering liT, De'hl 

5049. SHRI P.R. KUMARAMANGA-
LAM : Wifl the Minister of HUMAN RE-
SOURCE DEVELOPMENT be pleased to 
state: 

(a) whether any study has been made 
by the Centre for Biomedical Engineering at 
Indian Institute of T echnoJogy Delhi regard-
ing fire cracker burns; and 

(b) if so the details thereof? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF EDUCATION AND 
CULTURE IN THE MINISTRY OF HUMAN 
RESOURCE DEVELOPMENT (SHRI 
L.P.SHAHI): (a) Yes, Sir. 

(b) The study has been carried out over 
five years on firework burn victims in India. It 
has been conducted in two major hosp.ital in 
Delhi and through household surveys in 
Delhi and in group of villages around Delhi. 
The results indicate that victims were mainly 
teenagers and young adults and large pro-
portion of injuries were caused by conical 
fountain fire work. Design and shape as well 
as the amount of explosive contained in the 
fire work are specifically associated with the 
injuries. 

Improvement and Development of 
Waterways between Kaklnada and 

Madras 

5050. SHRJ C. SAMBU: Will the Minis-
ter of SURFACE TRANSPORT be pleased 
to state: 

(a) whether the comprenensive 
scheme for improvement and development 
of waterways between Kakinada and Ma-
dras has been finalised and approved;" and 

(b) if so, the details thereof? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI RAJESH PILOT): (a) and (b). The 
inland waterways between Kakinada Port in 
Andhra Pradesh and Madras are Kakinada 
Canal, Eturu Canal, Commamur Canal and 
North Buckingham Canal. The Govt. of 
Andhra Pradesh had sent for sanction as 
Centrally Sponsored Schemes, four sepa-
rate Schemes for improvements of different 
canals in their territory. Sim ilarly Govt. of 
Tamil Nadu had also sent three separate 
schemes. In the context of need to develop 
these waterways s continuous waterways 
for navigation purposes, the State Govern-
ment of Andhra Pradesh and Tamil Nadu 
have baan requested to frame an integrated 
scheme for developing the waterways be-
tween Madras and Kakinada in mutual con-
sultation. 
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Monitoring and Evaluation unit under 
IRDP 

5051. SHAI R. M . SHOVE: Will the 
Minister of AGRICULTURE be pleasea to 
state: 

(a) whether there has been no inde-
pendent evaluation of the IRDP since its 
inception; 

(b) if so, the reasons therefor; and 

(c) whether Government propose to set 
up a monitoring and evaluation unit consist-
ing in independent specialists? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF RURAL DEVELOP-
MENT IN THE MINISTRY OF AGRICUL-
TURE (SHRI JANARDHAN POOJARY) : (a) 
A nurrlber of evaluation studies of Integrated 
Rural Development Programme (IRDP) 
have been conducted since its inception 
including four major evaluation studies 
undertaken by Programme Evaluation Or-
ganisation (PEO) of the Planning Commis-
sion, Institute for Financial Management and 
Research (IFMR) , Madras Reserve Bank of 
India (RBI) and the National Bank for Agri-
culture and Rural Development (NABARD). 

(b) Question does not arise. 

(c) The performance of implementation 
of IRDP is monitored on the basis of telex/ 
telegraphic report, monthly key indicator 
report. quarterly progress report, annual 
report and qualitative monitoring of IRDP at 
block, district level through inspections and 
physical vp.nflcations of th~ as~ets. Thp 
States are required to send the consolidated 
information received from the ORDAs to the 
Union Government. A system of Concurrent 
Evaluation has also ben started of which two 
rounds have already been completed. The 
survey is conducted by 27 reputed inde-
pendent research institutions all over the 

country. There is no proposal to set up a 
minoring and evaluation unit of independent 
specialists as the existing arrangements are 
considered adequate. 

Operation Flood·1I 

5052. SHRI R.M. BHOYE : WilJ the 
Minister of AGRICULTURE be pleased to 
state: 

(a) the progress made so far in 
Operation flood-II projects during the Sev-
enth Five Year Plan in terms olf item-wise 
targets, expenditure incurred and the rea-
sons for shortfalls, year-wise, State-wise; 

(b) the manner in which annual milk 
production targets are arrived at and the 
method of determining corresponding esti-
mates of achievements. 

(c) whether regional inequalities in 
enhancement of milk production have in-
creased during Operation Flood project: 

(d) whether Government had appointed 
a Committee to assess the achievements 
made on each' of above aspects; and 

(e) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE AND 
COOPERATION IN THE MINISTRY OF 
AGRICULTURE (SHRI SHYAM LAL 
YADAV): (a) The year wise and state-wise 
details of release of funds and progress of 
various key components under the 
Operation Flood Projects during the 7th Five 
Year Plan are given in Statf?ment I to VII 
below. No item targets are set for States 
under Operation Flood Project. 

(b) State-wise targets for annual milk 
production are fixed in consultation with 
planning commission on the basis of pas~ 
performance and the inputs likeJy to be pro 
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vided through various livestock develop-
ment schemes. The milk produdion in vari-
ous States are estimated through sample 
surveys. 

(c) No specific studies are available on 
the pattern of inequalities in milk production 

enhancoment vis-a-vis Operation Flood 
Project. 

(d) and (e). The overall assessment of 
the L.K. Jha Committee set up in February, 
1984, was that the approach and policies 
followed under Operation Flood Project are 
sound. 
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Profits Earned by Registered Ship-
owning Compan •• from Operation of 

Ship. 

5053. SHRI N. DENNIS: Will the Minis-
ter of SURFACE TRANSPORT be pleased 
to state the gross and net profits earned from 
operation of ships by each of the registered 
ship-owning companies both in the public 
and privata sectors durinq the last three 
years? 

THE MINISTER OF STATE .. OF THE· 
MINISTRY OF SURFACE ·TRANSPORT 
(SHRI RAJESH PILOT): Infortnation is 
being collected and will be laid on the Table 
of the Sabha .. 

Setting up All India Truf Board 

5054. SHRI N. DENNIS: Will the Minis-
ter of HUMAN RESOURCE DEVELOP-
MENT be pleased to state: 

(a) whether there is a proposal to set up 
All India Turf board; and 

(b) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF YOUTH AFFAIRS AND 
SPORTS AND WOMEN AND CHILD DE-
VELOPMENT IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT 
(SHRIMATI MARGARET ALVA): (a) No, Sir. 

(b) Does not arise. 

IPS Officers Serving Overseas 

5055. SHRI N. DENNIS: Will the Minis-
ter of EXTERNAL AFFAIRS be pleased to 
state: 

(8) the number of Indian Police Service 
OffICe,. •• rvIng ov ... as at present who 
have foreign wives; and 

(b) the.:nationality to which these wives 
belong? 

THE MINISTER OF EXTERNAL AF-
FAIRS (SHRI P.V. NARASIMHA RAO): (a) 
No Indian Police Service Officer serving 
overseas at present has a foreign wife; 

(b~Question does not arise. 

Women I. F .5. Officers 

5056. SHRI N. DENNIS: Will the Minis-
ter of EXTERNAL AFFAIRS be pleased to 
state: 

(a) the number of Women Indian For-
eign Services Officers serving overseas; 
and 

(b) their placements at present? 

THE MINISTER OF EXTERNAL AF-
FAIRS (SHRI P.V. NARASIMHA RAO): (a) 
Presenfty, there are 29 Women I.F .5. Cffi· 
cers serving overseas. 

(b) The placements of these officers are 
given in the Statement below: 

STATEMENT 

1. SMT. SONU KOCHAR, AMBAS-
SADOR, PARIS. 

2. SMT. MANORAMA BHALLA, 
HIGH COMMISSIONER, NAI· 
ROBI. 

3. SMT. CHOKILA IYER, HIGH 
COMMISSIONER, MAHE. 

4. SMT. SAVITRI KUNADI, AMBAS· 
SADOR, LIMA. 

5.. S~T. MADHU BHADUAJ, MJNIS-
TER, VIEt.!~A. 
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6.. SUT. SHASHI TRFATHI, DEP-
UTY CC*SlA. GENERAl. KARA-
ail. 

7. SMT. stIlYAkANll TRlPATH1, 
COUNSEllOR, KATHAMANDU. 

8.. SlIT. LAXUI PURL COUNSEL-
l~GENEVA 

9. SUT. N. MITRA, COUNSEllOR, 
NAIROBI .. 

10 .. SUT .. L PRASAD, COUNSEl-
LOf\PRAGUE 

11. SUT. P. SEN. VVAS, COUNSEL-
LOR, CAIRO. 

13. sur. K. COMUNl FIRST SEC-
RETARY.~ 

14 .. sur. SUJATA SINGH, FIRST 
SECRET ARY, PARIS 

15.. SMT. 8. MUKHERJEE. FIRST 
SECRETARY, lEW YOAI<. 

16.. SUT. PRIMROSit SHARMA, 
FIRST SECRETARY, COlOMBO. 

17. SlIT. HOMAI SAHA, FIRST SEC-
RETARY, NEW YORK 

18. SlIT. J. DENGDOH, FIRST SEC-
RETARY, DHAKA. 

19. SUT. N.. LHOVUU. FRST SEC-
RETARY, HAVANA 

20. KUM .. ANITA NA VAf\ SECOND 
SECRETARY, HELING. 

21. SUT .. UUKTA 0 .. TOMAR. sec-
OND SECRETARY, KATH .. 
".V~, 

22. KUM. MONIKA KAPI... SECOND 
SECRETARY, PARIS.. 

23. KUM. VUA Y ntNa.JR. SECOND 
SECRETARY, MADRIl. 

24. SMT. NARINDER CHAUHAN,. 
SECOND SECRETARY. TOKYO 

25. SMT.. RIVA GANGULY DAS. 
.. THIRD SECRETARY, MADRil 

28~ KlJt4 ARt.INA SANTWAN. THIRD 
SECRETARY. ROUE 

27. KUM. GAJTRI ISSAR, THIRD 
SECRETARY, USBON. 

28. KUM. RUCH1RA PATN •• THR> 
SECRETARY, PARIS. 

29. KUM. SANGEETA BAHADUR. 
THIRD SECRETARY, ~ 

Post of 0IfIce SUper~ In 
Kendr.,. YIdyaIayM 

5057 .. SHRI JAGANNATH PATANAIK: 
Wit the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased 10 state: 

(a) whether aU Kendriya Vtdyalayas 
have been satCtioned with 1he post of OffICe 
Superirdendenl as in Navodaya Vldyalayas; 
and 

(b) whether steps have been taken to 
grant selection grade to those ministerial 
staff of Kendriya vidyalayas who have com-
pleted 12 years of service in a particular 
grade; and if nat; thi .... on therefor? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CUl TUfE tN THE MINISTRY OF HUMAN 
RESOURCE DEVELOPMENT (SHR' L.P. 
stWilJ: <a) No. Sir. 
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selection grade to the ~ stat of ~ and in the proc:e2, not only the credlors are 
K2f1driya vidyalaras.. left in the lurch but Incfta is deprived of its 

foreign exchange earnings; and cu._ Plan an ConsIrucUon 
abel ___ of,.,.. 

5058. PROF. MAl)HU DANDAVATE: 
WiUthe Minislerof SURFACE TRANSPORT 
be pleased to stata: 

(a) whether GoVernment have initialed 
any comprehensive plan on construction 
and repairs of roads in 1he counIIy, and 

(b) if so. the priority given 10 the rapairof 
the National Highway linking Bombay and 
Goa? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI RAJESH PIlOT): (a) and (b). Cansti-
tutianaly, the Government of India are pri-
marily mncerned with roads declared as 
National Highways only. The Government as part of the FIVe-Year Plans and Annual 
Plans provide for the development and 
_ of National Highways. Mainte-
nance and rapairs of National Highways are 
financed out of non-pIan funds for which 
lump sum aIocations are made available 
annually 10 Stale Govemments under diHer-
ent heads who t-" up works depending 
upon actual needs and priority considera-
tion. 

Malpractices by Foreign Shipping 
Companies c.t.rlng to India'. Owa'-... T,.... 

5Q59. SHRI SANA T KUMAR MANDAl: 
Wlllthe Ynisterof SURFACE TRANSPORT 
be pleased to state: 

(a) whathar soma 01 ~ foreign ship-
PftIgCGalplWlies cataring to lndia"soverSeas 
trade quit the opetations in India as iInd 
.... suits them without setting 1heir a.s in 

. his CXXIIIby indudingGcMtmmenl sa' AJci B 8 

(b) I so. the staps Government prcpoee 
to taka 10 check these maJpractices asaoci--
atecklith shipping operations and ~ing 
agents? 

lHE MINISTER OF STATE OF llIE 
MINISTRY OF SURFACE TRANSPORT 
(SHRJ RAJESH PILOT): (a) No such in-
stances have come to the notice of the 
Reserve Bank of India or !he Director Gen-
eral of Shipping or the U"mistry 01 Surface 
Tl'ansport. 

(b) In order to regulate the functioning of 
Shipping Agents, Government have intr0-
duced the Shipping Agents (Licensing) BIL 
1987, which is under consideration of a Joint 
Sefsct Committee of both the Houses of 
Parliament 

Preservation of Ajanta Caves 

5060. SHRI SANAT KUMAR MANDAl: 
Will the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state: 

(a) whether the keepage of water over 
the decad~ from thQ waDs of the world 
renowned frescos and muraJs in the 3Rt 
century cave temples of Ajanta need urgent 
protection; 

(b) if so, whether there is any proposal 
to ul1dE¥take the task of protection ald res-
toration to save the Ajanta caves; and 

(c) its broad features and the captaI 
outlay involved and the time likely to be 
taken for its implementation? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CUlTURE IN THE MINISTRY OF HUMAN 
RESOURCE DEVELOPMENT (SHRI LP. 
SHAH&): (8) No, Sir. There is no seepage of 
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water. as such, 0V8l the murals on the wall 
of Ajanta Caves, needing urgent attention. 

(b) and (c). Do not arise. 

Strengthening and Widening of G. T. 
Road In West Bengal 

5061. SHAI SANAT KUMAR MANOAl: 
Willtha Ministarof SURFACE TRANSPORT 
be pleased to state: 

(a) whether the portion of the G. T. Road 
passing through West Bengal particularly 
between Asansol and Howrah is in bad 
shape; 

(b) whether any provision has been 
made in the Annual Plan of 1989-90 to 

strengthen this road in view of heavy traffic 
passing through It and al80 widen it at eome 
Place; and 

(c) if SO. the d~ils thereof and when the 
work is likely to be taken up? 

THE MINISTER OF STATE OF THE 
MINlSmv OF SURFACE TRANSPORT 
(SHRI RAJESH PILOT): (a) The stretches of 
G. T. Road forming the National Highway No. 
2 between Asansol and Howrah are gener-
ally in traffic worthy condition. 

(b) and (c). A statement giving the de-
tails of works included in the Annual Plan 
1989-90 is given below. The projects for 
these works are at various stages of prepa-
ration. 

STATEIIENT 

State West &mgal, Road Wotfcs 

Annual Plan 1989-90 

1. Strengthening existing Pavement from 
km.667.S-668 and 645-649 of 
NH 2 Byepass. 

2. Strengthening weak 2 lane 
payment from k. 586-587, km 
0-1 & 4-10 of Burdwan 
Byepass. 

3. Strengthening k. 451-452, 
453-453.6. 470-471 and 583-586. 

4. Improvement to congested area 
.. at Bud Bud and Durgapur. 

5. Widening to 4 lanes including 
strengthening 

(i) BlharlWesl Bengal Border 
to Nunia Bridge. 

ii) Nunia Bridge-Raniganj 

Length 
(in kms) 

4.5 

8.0 

5.6 

L.S 

23 

14 

Estimated 
cost. 

(As. in lakhs) 

90.00 

120.00 

58.00 

100.00 

3523.00 

2836.00 
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[Translation] in the foreign countries and if so, the ar-
rangements made by Government for lis 

RamI" Oilseed Crop In Madhya Pradesh export; and 

5062. SHRI K.N. PRADHAN: Will the (e) whether research is being dona on 
Minister of AGRICULTURE be' pleased to this crop in view of its export potential? 
state: 

(a) whether Ramtil is the major oilseed 
crop of Adivasi farmers in Madhya Pradesh; 

(b) if so, the total area under this crop, 
total production thereof and production in 
adivasi areas in the State; 

(c) whether Government proposo to 
declare its support price and if not, the rea-
sons therefor; 

(d) whether there is a demand of Ramtil 

Year Area i(n thousand hal 

1985-86 227.8 

1986-87 220.9 

1987-88 218.3 

More than 75% of total production of 
Ramtil is from tribal areas in the State. 

(c) In view of small area and produdion 
of Ramlil in the country as compared to other 
oilseeds. there is no proposal to declare its 
support price. 

(d) Although there isa stiff competition 
of Ramtil in the Internal market, yet the Gov-
ernment of India has allowed the export of 
Ramlil under Open Generallicenca (OGl) 

(e) Yas, Sir. 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTIJRE AND 
COOPERA liON IN tHE MINISTRY OF 
AGRICULTURE (SHRI SHVAM lAL 
YADAV): Ca} Yes. Sir. Most of Ramtil (Nager 
seed) is grown in the tribal areas of Madhya 
Pradesh. 

(b) The area and production of Ramtil in 
Madhya Pradesh for the last three years "is 
as under; 

Production (in thousand tannes) 

49.2 

32.1 

44.1 

[English] 

Manufacture of Carbamate Group of 
Pestleldles 

5063. SHRI SANAT KUMAR MANDAL 
: Will the Minister of AGRICULTURE be 
pleased to state: 

(a) whether the Indian Scientists have 
recently found a new method to manufacture 
the carbamate group of pesticides without 
using Uic (methy lsocynida), which had 
caused world-wide scare after the Bhopal 
gas di~ter; 
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(b) I so, whether any trials of the new 
method evolved have been held; and 

(c) I so. the results obtained and the 
steps Govemment propose to take to en-
courage the use of this new methods? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICUl ruRAL RE-
SEARCH AND EDUCATION IN lHE MINIS-
TRY OF AGRICULTURE (SHRI ~I 
KRISHANA SHASTRI): (a) Yes. Sir. llle 
National Chemical Laboratory (Nel), Ptine 
of the Council of ScientifIC and Industrial 
Research. has development a process for 
manufacture of carbamate pesticides with-
out using Ute and/or Phosgene. 

(b) No Sir. This work has been so far 
carried out ~ Nelon laboratory scale only. 

(c) In view of (b) abo~. the questioo· 
does nat arise. 

ExCIIVIIIIDn of Buddhist Monastery In 
Barchena (Orissa) 

5064. SHRIMATI JAYANTI PATNAIK: 
Win the Minister HUMAN RESOURCE 
DEVELOPMENT be pleased to state: 

(a) whether the ~Iogical Survey 
of India has undertalc8n excavation work of • the uvenIh century BuddhiIt Monastery in 
8aJchona .. a of Cuttack district in Orissa; 
and 

(b) if eo, when the excavation was 
started and the time by which the work is 
likely to be oompleted? 

THE MINISTER OF STATE .IN THE 
DEPARTMENT OF EDUCAT~· AND 
CULTURE IN THE MINISTRY OF HUMAN 
RESOURCE DEVELOPMENT (SHRI LP. 
SHAHI): (a) Ves. Sir. Archaeological Survey 
of India. has undertaken excavations III 
Buddhist site, Udayagjri. in B!)rchonaaraaof 

Cuttack District. 

(b) Excavations at Udayaglri which 
were takan up in 1985 would continue till 
1989-90. 

Import of Pesticides 

5065. SHRI DINESH GOSWAMI: 
. SHRI BAlWANT SINGH RA .. 

MOOWALIA: .... 

Will the Minister of AGRICULTURE be 
pleased to state: 

(a) whether the import of pesticides is 
necessary as the indigenous produaion 
cannot'meet the increasing demand of the 
country; and 

(b) if so, the extent of import of differe'~4 
types of pesticides likely to take place during 
1989-901 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICUl ruRE AND 
COOPERATION IN THE MINISTRY OF 
AGRICULTURE (SHRI SHYAM LAL 
YAOAV): (a) import of pesticides is made 
due to:-

(i) absence of indigenous production 
of some pesticides; or 

(ii) shortfall in indigenous produdlOn. 

(b) The import of certain pesticides like 
Aldrin, Atrazine, Anilophos. Be nth iocarb. 
Chlorpyriphos, Carbofuron, Eidifenphos, 
Formothion. which are not manufactured in 
India, may be expect8d to take place in 
1989-90; the aggregate estimated demand 
for such pesticides in about 650() M. T. in 
technical grade material 

In.itute For Child Development 

5066.SHRI NARSING SURYAVANSI: 
-Will the Minister of HUMAN RESOURCE 
DEVELOPMENT be pfeased to state: 
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(a) whether cV1 action plan for ChId 
D8veIaprnent drawn at the conclusion of • 
three dare .,mposium on -child Centre 
Education- held under ~8 aegis of the N. 
tional Council for Educational Research and 
Training. has recommended the setting up 
of a Nationallnstitate for Child Development 
to conduct .... arch, training and evaluation 
in this field; and 

(b) if so, the readion of Government 
thereto? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OF HUMAN 
RESOURCE DEVELOPMENT (SHRIL.P. 
SHAHI): <a) and (b). During the discussions 
in the. Symposium, a distinguished pa(tici-
pant. proposed establishment of a National 
Institute for Child Development-to oonduct 
research. training and eValuation as a part of 
the action plan, desired by the participants in 
the Symposium. National Council of Educa-
tional Research and Training and the Na-
tional Institute for Public Cooperation and 
Child Development are already working in 
close collaboration in the field of Early Child-
hood Education and Development. The 
government does not feel the need of an-
other new institution in this fjeJd. 

• Involvement of Gram-Panchayats In 
N.R.E.P_ 

5067. SHRI C. JANGA REDDY;· Will the 
Minister of AGRICULTURE be-pleased to 
stat.: 

(8) whether he has seen a report in 
Times 01 India dated 26th January, 1989 
stating that gram-panchayats. which -have 
much better ideas about problem in their 
regions, are often not involved in the Cen-
trally-sponsored National Aural Employ-
ment Programme; and 

(b) if so, the st8te-wise findings at 

evaluation studies of the programme in this 
regard? 

THE MINISTER OF STATE IN llIE 
DEPARTMENT OF' RURAL DEVELOP-
MENT IN THE MINISmV OF AGRICUL-
nJRE (SHRI JANAROHANA POOJARy): 
(a) Ves Sir. 

(b) National Rural Employment Pro-
gramme (NREP) guidelines envisage in-
volvement of gram panchayats in propaga-
tion of plans based on the felt needs of !he 
rural people and in execution of the works 
under the programme. The findings of the 
concurrent evaluation of the programme in 
this regard are given in the statement below. 

STATEMENT 

1. Propagation of plans by Gram 
Panchayats and reflection of felt 
needs of the vI7lage community. 

About 96 to 100% works in Andt-ra 
Pradesh, Assam, Bihar. Gujarat, Haryana, 
Himachal Pradesh" Jammu & Kashmir, 
Karnataka. Madhya Pradesh. Meghalaya. 
Orissa. Punjab. Tamil Nadu, Uttar Pradesh, 
West Bengal. Delhi and Pondicherry, about 
91 to 950/0 works in ArunachqJ Prad9sh, 
Kerala, Maharashtra, Manipur and Rajast-
han, about 8]0/0 works in lakshadweep. 
80% works in Chandigarh and 75% works in 
Mizoram were reflecting the fait needs of the 
community. 

About 93 to 1000/0 of the needs of the 
community were identified by the Gram 
SabhalGram panchayat in Haryana, Hima-
chal Pradesh. Jammu & Kashmir, Madhya 
Pradesh. Rajasthan and West Bengal. 
HOYIever. only 4 to 7 of such needs if, Kama-
taka. Ueghal&ya and lakshadweep, were 
ide;}tffied by the Gram SabhaJPanchayat, 
whereas in Pondicharry none of felt needs 
VIas identified' by the Gram Sabha pan-
chayats. 'TPle cases where felt needs were 
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identified by the panchayat Semites .era 
about TI% each in Bihar and Orissa. SOlo 51 
in Gujarat and Delhi, between 22 to 30% in 
Andhra Pradesh, Arunachal Pradesh and 
T ami Nadu and 15 to 20% is Maharashtra, 
Mizoram and Uttar Pradesh. On the other 
hand. the officials (including MLAslUPs) 
identified the needs in about 78 cases i~ 
Ueghelaya, 43 to 49 cases. in Kamataka. 
Kerala. Manipur, Uttar Pradesh ar:d -la-
kshadweep. 32% and 30% cases in G~jarat 
and Mizoram respectively and between 6 to 
15 cases in Arunachal Pradesh, As~. 
Bihar. Himachat Pradesh. Orissa. Punjab, 
Taml Nadu and Delhi. 

However, in aD the cases in Pondich-
erry. 53% cases in Assam about 47% each 
in Arunachal Pradesh., Kamataka and la-
kshadw'8ep. about 330/0 cases in Tamil 
Nadu, about 16% cases in Meghalaya and in 
10 cases in Mizoram. the felt needs were 
identified by the others. 

2. Execution of work:::. 

About 92% works in Rajasthan. 86 to 
91 % wolks in Madhya Pradesh, Punjab and 
West Bengal, about 78% works in. Tamil 
Nadu and about 71 to 72% works in Hima-
chal Pradesh and DAlhi were executed by 
the Gram Panchayats. whereas lina depart-
m~ executed all the works 0.&. 100) in 
Chandigarh. 850/0 works in Karnataka, 75% 
works in Gujarat and 6J'Dk and 64% works i~ 
lakshadweep and Arunachal Pradesh re-
spectively. In Jammu & Kashmir, all the 
works and in Kerala and Orissa 93 and 90% 
works respectively were exeeJted through 
beneficiaries committees, whereas in 
Andhra Pradesh about 50 worse were exe-
cuted by them. The works executed by tt'te 
voIunbuy agencies ware found only in few 
cases. I.e. about 7% works in Uttc!' Pradesh, 
abcU 5% works in Manipur and 1 to 2% 
works In Bihar, Maharashtra and Meghalaya 
were executed through voluntary agencies .. 
On the other hand, about 42% works in 

Mizoram, about 36% works in Arunachal 
Pradesh, about a% works In M.,tpw. 71D 
8% works in Orissa and Pondicheny and 1 to 
5% works in Andhra Pradesh, Assam, Bihar. , 
KeraJa. Maharashtra and West Bengal were 
executed bv the contractors which was 
against the guidelines. 

Besides above agencies, a signifteant 
percentage of work in soma StatesAJTs 
were also found executed by the otheropan-
cast like Block lila Parishad etc. (Not shown 
in the figura). All the works in Haryana, 92 to 
93% works in Assam and Pondicherry. 67% 

~ 

Works in Uttar Pradesh, aboft 59% works in 
Ueghalaya. 42 to 49% works in Bihar and 
Manipur and about 33% works in La-
kshadweep were executed by other agen-
cies. 

[ Translation] 

Provisions for Border Are. Develop-
ment Programma 

5068. SHAI VIRDHI CHANDER JAIN: 
Will the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased! state: 

(a) the provision made in the Seventh 
FIV8 year Plan under the Border Areas 
Devebpment Programme; 

(b) the district-wise details of the 
amount spent so far along with the names of 
items on which it has bean spent in Border 
districts; 

(c) whether as a result of covering the 
above programme into Reorder Area Edu-
cation Developreent ihe oonstruction work of 
many security roads has been suspended; 

(d) • so, the broad details of the scheme 
with Gov8rM1ent to oomplete such roads; 
and 

(8) whether Union Govemment pro-



Wtitt811 AnSMHS .CHAITRA 16,1911 (SAKA) Written Answers 278 

pose to constrilct the above border roads.: 
with the funds of Defence Oep.tment? . 

rriE MINISTER OF STATE IN THE 
DEPARTMENTS OF eDUCATION AND 
CUL nJRE IN THE MINISTRY OF HuMAN 
RESOURCE DEVELOPMENT (SHRI LP. 
SHAHI): (8) A provision of As. 200 crores 
was made in the Seventh FIVe-Vear Plan for 
Border Area Development Programme. The 
programme was implemented by Ministry of 
Home Affairs during 1986-87. Thereafter. 
the implementation of the programma was 
transferred to the Department of Education, 

as I was intended to confine it to education, 
which is a critical input for the development 
of border areas. 

(b) A Statement i!l given below. 

Cc) to (e). In accordance with the guide-
lines fORnulat(:td by the Department of Edu-
~ for implementation of Border Area 
Development programme. the focus is on 
education and overall human resource de-
velopment The construction of roads is not 
covered under the Border Area Develop-
ment Programme as implemented by the 
Department of Education. 

STATEMENT 

Grants are sanctiohed to various state Governments for requirements of all the border 
blocks/districts in respect of various activities approved under the programmes. The amounts 
are not sanctioned distrid-wise. The amounts of administrative approval and grants released 
to the four border States during 1987-88 and 1988-89 are given below. 

Administrativ9 Grants 
sanctions given relBastKl 

( Rs. in LaJchs) 

1987-88 

Guj ar at 385.71 355.69 

Rajasthan 849.91 738.17 

Punjab 359.~ 523.95 

Jammu & Kashmir 1558.19 882.19 

Total 3653.25 2500.00 

1988-89 

Gujarat 544.00 520.00 

Pajasthan 1238.00 722.4r 

Punjab 1744.00 920.00 

Jammu & Kashmir 2&43 .. 00 2387.53 

Total 6069.00 4550.00 

• includes Rs~ 11.04 lakhs released to URUUl Rural Health and Research Trust, Bik:iner. . . 
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The afforts made underthis Pl9:amrn8 
anJ • SlIJlPamad to the Stales- educatiDnaI 
_ programmeL The activIies 
undertakan under ... progr.nm8 include 
opening of ..., schools. construction of 
buldirvs. additional Ciass-moms. tdiiets, 
establishment of nawlTs and strengthening 
of .DstieIQ ones. opening of ~ics. 

/ 
tile.. 

IEngliIIt 

SeIlIng Up of Fruit Processing Unltn 
KOnkan Region of ... .,....htra 
5069. SHRI BALASAHE8 VIKHE 

PATL: 
PROF. UADHU DANDAVATE: 

(b) the number d prcpa lad _116 oiar-
ies in those disbas? 

THE MNSlER OF STATE IN 1HE 
DEPARTUENT OF RURAl.. DEVELOP-
MENT IN ntE MINISTRY OF AGRICUL-
TURE (SHRI JANARDHANA POOJARV): 
(a) The districts 10 be exwered under 
Jawahartal Nehru Rozgar Yojana in Biaar as 
well as in other states in the country during 
1 ~ have not yet been finalised. 

(b) Question does not arise. 

Construction of Houses under Indira 
Wal thY Minister of FOOD PROCESS- Awas Yojana 

ING INDUSml£S be pleased to state: 

(a) whether Goyernment propose to set 
up any fruit processing unit in the Konkan 
region of Maharashtra in view of availability 
of plenty of fruits in that region; 

(b) '''so. the details thereof; and 

(c) if not. the reasons therefor? 

THE MINISTER OF STATE OF THE 
MINISTRY OF FOOD PROCESSING IN-
DUSTRIES (SHRI JAGDISH 1YTLER): (8) 
to (c). Setting up of fru:t and vegetable proc-
essing unit in any area depends upon vari-
ous infrastrudurai facilities apar1 from 
availablily of raw material. Ministry of Food 
Processing Industries do ~ have any pro-
posat to set up any fruit and vegetable proc-
essing unit in public sedor in the Konkan 
region. 
~ T ranslatDn] 

Jawehar1a1 Nehru Rozgar Vojana 
5070. SHRI KRISHNA PRATAP 

SINGH: WiIIIhe Minister of AGRICUlTURE 
be pleased Ie) state: 

5071. SHRI KRISHNA PRATAP 
SINGH: WiD the Minister of AGRICULTURE 
be pleased to stale: 

(a) whet~r the rise in prices of building 
material adversely affected the construction 

'" of houses under indira Awas Yojana; and 

(b) if so, the steps taken by Government 
to keep up th9 oonstruction of houses under 
the above scheme? 

THE MINISTER OF STATE IN 1lIE 
DEPARTMENT OF RURAl DEVELOP-, 
MENT IN THE ..... STRY OF AGRICUL-
TURE (SHRI JANAROHANA POOJARY): 
(a) and (b). Indira Awas Yojana is a sub-
scheme d Rural landless Empbymalt 
Guarantee Programme (FLeGP). .mc:h is 
basicaIy an employment get_atk»tt pro-
gramme. Emphasis has been laid undertha 
Yojana on adaptii'tl such tachadogies 
which encourage 1ha use ~ ... Ioc1dr 
available cheaper mat .... or .uch maleri-

~ 

als which can be IocaIy rnantIactuAId br 
intensive use of tabaur. • has 1hus been 
possIJIe to contain the cost escaIaticwls in 
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the prices of building materials by laying 
emphasis on the above mentioned strate-
gies under the Yojana. 

Construction of Units under Indira 
Awas YoJana 

5072. SHRI KRISHNA PRATAP 
SINGH: Will the Minister of AGRICULTURE 
be pleased to state: 

(a) the target for the construction of 
residential units in Bihar under Indira Awas 
Yojana during 1988 .. 89; 

(b) the number of such units con-
structed upto December, 1988 ~ and 

(c) the measures being adopted to 
achieve the target? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF RURAL DEVELOP-
MENT IN THE MINISTRY OF AGRICUL-
TURE (SHRI JANARDHANA POOJARY): 
(a) With the funds allocated to Bihar under 
the Yojana during 1988-89, 19327 number 
of houses could be constructed during the 
year. 

(b) 9939 number of houses are re-
ported to have been constructed in the State 
under the Yojana up to Dec~mber, 1988. 

(c) The Government of India had asked 
the State Government to complete by 31 st 
March. 1989, construction of all the houses 
which could be built out of the funds allo-
cated under the Yojana since 1985-86 (the 
year of its launching) up to 1988-89. 

[Englishj 

National seeds Bank 

5073. SHRI BALASAHEB VIKHE 
PATIL: Will the Minister of AGRICULTURE 
be pleased to state: 

(a) whether Government propose to 
open a National Seeds Bank; and 

(b) if so, the details thereof,? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE AND 
COOPERATION IN THE MINISTRY OF 
AGRICULTURE (SHRI SHYAM LAL 
YADAV): (a) No, Sir. 

(b) Does not arise. 

Bridges on National Highway between 
Vijayawada and Nellore 

5074. SHRI C. SAMBU: Will the Minis-
ter of SURFACE TRANSPORT be pleased 
to state: 

(a) th~ number of bridges which have 
outlived their life on National Highway be-
tween Vijayawada and Nallore in Andhra 
Pradesh; 

(b) whether there is any proposal to 
construct new bridges in place of those 
bridges on the above route; and 

(c) if so, the details thereof? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI RAJESH PILOT): (a) to (c). Of the 20 
bridges falling between Nellore and Vijaya-
wada on NH-5 in Andhra Pradesh, identified 
for reconstruction, estimates for 3 bridges 
have since been sanctioned. All these 
bridges~are to be reconstructed in a phased 
manner during the remaInIng period of 7th 
Five Year Plan and subsequent Plans, sub-
ject to availability of funds. 

Ban on Recruitment In Mines 

5075. DR. G.S. RAJHANS: Will the 
Minister of STEEL AND MINES be pleased 
to state: 
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(a) the numDer of mines in the country 
under the control of his Ministry in. which 
recruitl 1ent has been banned; 

(b) since when and upto what time the 
ban has been imposed and the reasons 
therefor; and 

(c) whether Government propose to lift 
this ban in the mines situated in Bihar? 

THE MINIS1l:~ OF STEEL AND 
M1NES (SHRI M~L. FOTEOAR): (a) to (c). 
Government have not issued any instruc-
tions to impose a ban on recruitment of 
employees in the mines operated by public 
sector undertakings under the adm inistra-
tive control of the Ministry of Steel and 
Minas. However. some Public Sector Under-
takings in the Ministry are generally observ-
ing self-imposed discipline of not recruiting 
new hands in areaC5 where there is surplus 
manpower. 

Conference on PLO 

5076. DR. G.S. RAJHANS: Will the 
Minister of EXTERNAL AFFAIRS be 
pleased to state: 

(a) the latest position regarding calling 
an international conference on PLO to expe-
dite the peace process in West Asia; and 

(b) whether Government propose to 
take any new initiative in this direction? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(PROF. K.K. TEWARI): (a) and (b). There is 
growing support for but no agreement yet on 
the convening of an international conference 
on the Middle East. Government remain in 
touch with all concemed parties with a view 
to promoting this objective and do not regard 
any separate initiative in this regard as nec-
essary. 

Publishing Industry In india 

5077. DR. G.S. RAJHANS: Will the 
Minister of HUMAN RESOURCE DEVEL-
OPMENT be pleased to state: 

(a) whether India's position in the mat-
ter of publishing of books has declined frem 
7th to 17th in the World; and 

(b) if so, the remedial measures taken 
and proposed in this regard? 

THE MINISTER OF STATE tN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OF HUMAN 
RESOURCE DEVELOPMENT (SHRI L.P. 
SHAH'): (a) According to Unesco Statistical 
Year Book. 1987 edition. the position of India 
in book publishing is 17th in the World. 

(b) The Government has taken a num-
ber of steps to promote books in the country. 
The National Policy on Education, 1986 
states that -efforts will be made to secure 
easy accessibility to books for all segments 
of the population. Measures will be takan to 
improve the quality of books promote the 
reading habit and encourage creative writ-
ings." A Working Group on National Book 
Policy was appointed by the Government in 
1985 fQf evolving a National Book Policy. 
The ~overnm9nt took a number of decisions 
to promote books on the basis of recommen-
dations of this Working Group. 

The National Book Trust was set up in 
1957 with the objective of producing and 
encouraging reading material at reasonable 
prices and fostering book-mindedneSE 
among the people. The National Book 1.1Ist 
is implementing a number of schemes for 
promotion of books. After formulation of the 
National Book Policy on Education.. neW 
schemes hava been introduced for (i) Pro-
duction of books for children under the 
scheme of 'Operation Blackboard; and (ii) 
Production of books for nao-literat9S~ 
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Rev lew of Pesticide Policy 

5078. SHRI NAi3SING SURVAY-
ANSI~ 

SHRI VIJAY N. PATIL: 

Will the Minister of AGRICUL TU RE be 
pleased to state: 

(a) whether pesticide experts in a re-
cent National Core Group Meeting on "pes-
ticides problems and alternatives" have 
called for thorough review of the pesticide 
policy stating that most of the pesticides in 
usa have failed to control the major pests 
and only increased Hie health hazards for 
the people; and 

(b) if so, the steps Government propose 
to take in this direction? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE AND 
COOPERATION IN THE MINISTRY ·OF 
AGRICULTURE (SHRI SHYAM LAL 
YADAV): (a) The recently heJd meeting of 
the National Core Group on Pesticides; 
Problems and Alternatives organised by 
Voluntary Health Association of India is 
reported to have felt that pesticides have 
failed to control many pests. causing dis-
tress amongst farmers, and therefore, the 
country should move towards the goal of 
sustainable agriculture without pesticides. 
The said meeting is also reported to have 
shown concern about dangers and dam-
ages caused by the use of highly toxic and 
dangerous organic chemicai pesticides. 

(b) The Governrrlent has enacted the 
Insecticides Act, 19G8, to regulate import, 
manufacture, sal~, distrlbutjon and use of 
'nsecticides to prevent risk to human beings 
and animals and for matters connected 
therewith. Under the pro\fisions of the said 
Act. no insocticide is allowed to be imported 
or manufactured in the country without hav-
ing been registered for this purpose. An 

insecticide is registered in the country only 
after satisfaction regarding its safety and 
efficacy on the basis of scientifIC evaluation 
of data. At the time of registration the pack-
age of practice for safe and proper handling 
and use of insecticide is also prescribed. 
Insecticide~ in use in the country are evalu-
ated from time to time to decide about 1heir 
continued use, for putting restrictions on 
their use, for banning or phasing them out, 
etc. 

Proposal for Setting Up of Food 
Processing Industries 

5079. SHRI PRATAP BHANU 
SHARMA: Will the Minister of FOOD PROe· 
ESSING INDUSTRIES be pleased to state: 

(a) whether Government of Madhya 
Pradesh has sent certain proposals for set-
ting up of food processing industries in the 
State; 

(b) if so, the details thereof; and -
(c) whether other companies/enterpre-

neurs hav~ also submitted proposals in this 
regard? 

THE MINISTER OF STATE OF THE 
MINISTRY OF FOOD PROCESSING IN-
DUSTRIES (SHRI JAGDISH TYTLER): (a) 
to (c). Proposals formulated by the Madhya 
Pradesh Financial Corporation for setting up , 
of Food Processing Industries in different 
sectors in the State of Madhya Pradesh have 
been received from the Government of 
Madhya Pradesh seeking financial assis-
tance. 

Benefits of Ad-Hoc Service to Univer-
sity and College Teachers 

5080. SHRIUTIAMRATHdo: Will the 
Minister of HUMAN RESOURCE DEVEL· 
OPMENT be pleased to state: 
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(a) whether Delhi University has re-
cently decided to grant benefits of ad-hoc 
service rendered by a l&durer on his perma-
nent absorption in the service of the Univer-
sitylColiegas; 

(b) if so, the details of the benefits to be 
given; 

fC). whether the benefit of such service 
would be given towards pension also; and 

(d) if not. the reasons tberefor? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OF HUMAN 
RESOURCE DEVELOPMENT (SHRI·L.P. 
SHAHI): (a) No. Sir. 

(b) Does not arise. 

(c) No, Sir. 

(d) Ad-hoc service is neither temporary 
nor regular. 

Panchayatl Raj System 

5081. SHRI C. JANGA REDDY: Will 
the Minister of AGRICUL l1JRE be pleased 
to state: 

(a) the recommendations of 'the last 
meeting of the Chief Secretaries of States 
regarding Panchayati Raj at the village, ta-
luka and district levels; 

(b) whether any amendment in the 
Constitution was also suggested; if so, the 
precise suggestion made and what steps 
have been taken to bring about the sug-
gested constitutional amendment; 

Cc) whether the eledoral laws, proce-
duras and rules for Panchayati Raj bodies 
are at present different in different States; if 
so, what are the proposals to bring uniformity 

in the coun'ry in this regard: and 

(d) whether Government are also con-
sidering steps to ensure regular elections of 
Panchayat bodies with a view to achieve the 
goal of their smooth and effective function-
ing? 

THE MINISTER OF STATE IN THE 
DEPAR~ENT OF RURAL DEVELOP-
MENT IN THE MINISTRY OF AGRICUL-
TURE (SHRI JANARDHANA POOJARV): 
(a) to (d). A Statement is given below. 

STATEMENT 

The Conference of Chief Secretaries 
was held on 30th July. 1988 to discuss the 
Report"hf Dist.rict Magistrates/Collectors on 
Panehayati Raj and District Planning. The 
major points around which consensus 
emerged in the Conference of Chief Secre-
taries were:-

(i) It is both necessary and desir-
able to revive the Panchayati Raj 
Institutions. 

(ii) Planning must begin ~tthe grac;s 
roots. 

(iii) A three-tier structure of Pan-
chayati Raj is suitable as a.gen-
eral model. Modifications are 
needed in some of the States of 
the North-East, Jammu & Ka-
shmir, and Andaman and Nico-
bar Islands. 

(iv) There are advantages in shifting 
the focus of development plan-
ning and administrat~n to the 
block and away from the village 
~on the one hand, and the district 
on the other, which is not close 
enough 10 the people to gener-
ate a sense of participation. 
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(v) Except for elections at the gram 
panchayat level. elections for 
block and district panchayats 
could be on party lines. 

(vi) While planning decisions and 
monitoring functiOns should be 
left to elected raprajentatives. 
executive responsibi1ities 
should vest with the CoUactor 
and his team of offICers. -The 

~ 

Collector muld funCtion as the 
Chairman of the Standing 
Committee on Administration of 
the Zilla Parishad for this pur-
pose. 

(vii) Development and regulatory 
aspects of administration should 
not be separated. One focal 
point in the district should deal 
with both. The district Collector 
should be the focal point and his 
independent status should not 
be compromised at this stage in 
our development by making him 
an employee of the Ioca1 body. 

(viii) The interests of the weaker sec-
tions should be safeguarded not 
only through a policy of reserva-
tion of seats, but also through 
earmarking of certain financial 
allocations. 

(ix) Functions that devolved to local 
bodies should be matched by 
financial and organisational re-
sources. 

(x) A political consensus is required 
for implementing suggestions 
that have emerged on Pan .. 
chayati Raj and District Plan-
ning. Constitutional amendment 
could also be pursued on the 
basis of a political consensus on 
this point. 

Panchayati Raj Institutions, being units 
of LocaI-Self-Govemment, are in the State 
list under the Constitution. AU the States 
excepting Meghalaya. Mizoram and 
Nagaland and the Union Territories except .. 
ing Lakshadweep and Pondicherry have 
Panchayati Raj system with varying degrees 
of powers and functions. Procedures and 
Rules for conduct of elections to Panchayat 
Bodies as well as for their functioning are 
contained in the respective State legisla-
tions. 

In Meghalaya. Mizoram and Nagaland, 
there are traditional councils/village coun-
cils. In Pondicherry, though the Panchayati 
Raj Ad come into force in 1974, it is yet to be 
enforced. In the case of lakshadweep, the 
Panchayati Raj Act has recently been 
passed and the rules are under formulation. 

The Union Government bave been 
impressing on the State Governments on 
the need to hold timely elections to Pan-
chayati Raj bodies and give them adequate 
powers and functions so that they become 
vibrant instr uments of popular participa1ion 
in the development process. In particular. 
letters have been addressed to Chief Minis-
ters of States by the Prime Minister as well as 
Minister of Agriculture urging them to hold 
elections to various Panchayati Raj bodies 
regularly. 

Stepping Up of Food Production 

5082. SHRI V. KRISHNA RAO: Will the . 
Minister of AGRICULTURE be pleasAd to 
state: 

(a) whether India has the potential to 
step up its food production threefold; and 

(b) if so, the steps taken to achieve this 
target? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE AND 
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COOPERATION IN THE MINISTRY OF 
AGRICUL TURE (SHRI SHYAM LAL 
YAOAV)· (a) and (b). India has vast pote ... ntial 
to. step up its food pi oduction. In order to 
exploit the untapped availabla potential t 

various development programmes' have 
been taken up in the country. These in-
clude.-

(i) expansion in irrigation facilities; 

(il) Increase in fertilizer consump-
tion per unit of area; 

(iii) expansion of coverage under 
high yielding dwarf and hybrid 
varieties of crops; 

(IV) adoption of improved technol-
ogy and package of practices~ 

(v) intensive use of land and in-
crease in cropped area through 
adoption of double and multiple 
cropping; 

(vi) usa of improved implements and 
machineries; 

(vii) integrated pest control meas-
ures; 

(ix) strengthening of the extension 
services in order to transfer the 
available technology to the 
farms; and 

(x) effectiv6 price and marketing 
support. 

[ Translation] 

Preservation of Slnhpur Palace In 
Chanderi 

5083. SHAI MAHENDRA SINGH: Will 
the Mif1ister of HUMAN RESOURCE DE· 
VELOPMENT be pleased to state: 

(a) the amount sanction and spent on 
the preservation of Sinhpur Palace Museum 
in Chanderi. District Guna of Madhya 
Pradesh; 

(b) whether according to the experts of 
the Indian National Trust for Art and Culture 
the amount has been spent in an 
unimaginative way and the original shape of 
Sinhpur Palace has been spoiled; and 

(c) if so, whether Government propose 
to immediately stop the work in progress 
there and the matter re-examined? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OF HUMAN 
RESOURCE DEVELOPMENT (SHRI L.P. 
SHAH I): (a) During the last three years 
against a sanctioned amount of Rs. 4.5 
lakhs, the expenditure incurred is R~. 4 
lakhs. 

(b) The Archaeological Survey of India 
does not accept the opinion attributed to 
INDIAN NATIONAL TRUST for ART AND 
CULTURE. The work done is appropriate 
and in keeping with the requirements of Site 
Museum set up in a Palace. No major struc-
tural change, other than providing false ceil-
ing for proper and concealed lighting keep-
ing for display and ~ecurity arrangements 
have been made and these measures do not 
in any way spoil or interfere with the original 
architecture of the Palace. 

(c) Does not arise. 

Proposal to Increase D.T.C. Bus fares 

5084. SHRI BALWANT SINGH RA-
MOOWALIA: 

SHRI DINESH GOSWAMI: 

Will the Minister of SURFACE TRANS-
PORT be pleased to state: 



Wn1ten AnSwelS CHAITRA 16. 1911 (SAKA) Written Answers 294 

(a) whether there is 8!tY proposal to 
increese fares of buses operating under 
D.T .. C.; 

(b) if so, the reasons therefor; 

(c) whether the fares were increased in 
February. 1986 also; 

(d) I so, whether (lespite increase in 
passenger fares, D .. T.C. had suffered losses 
in that year and also in the subsequent year; 
and I so. the detaiJs thereof; 

(8) the steps taken by Government to 
increase efficiency to eradicate prevailing 
corrupion, to remove irregularities and to 
reduce .tministrative expenditure with a 
view to chedt the losses of D. T.C.; and 

1984-85 1985-86 1986-87 

1 2 3 

66.83 n.73 38.63 

(e) and (f). Steps taken on continuing 
basis.. to increase efficiency and reduce 
expenditure include inventury control. 
through computerisation. adoption of econ-
omy measures, achieving better lyre life, 
maintenance and up keeping of vehicle. fuel 
conservation, route rationalisation etc: 
These measures have helped in achiev.ing 
cost reduction of the order of AS .. 6 aores 
during 1987-88 and about Rs. 10 erores 
during 1988-89. 

[English) 

Funds for Fooctgraln. ProducUon 

5088.. SHRI BHADRESWAR TANTI: 
W. the Mnister of AGRICULTURE be 
pleased to state: 

(f) the impact on the working results of 
D.T.C. of those measures? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI RAJESH PILOT): (a) and (b). For 
improving the financial performance and 
reducing losses, D.T.C. has proposed the 
revision and rationalisation of fa~es. 

(c) Yes, Sir. 

(d) The revision of fares in February, 
1986 brought down the losses but was not 
sufficient to completely eliminate them or of 
set subsequent increase in operating expen-
diture. Details of operational losses suffered 
by the Ole in 1984-85, 1985-86, 1987 .. 88 
and 1988-89 (upto December. 1988) ara 
given below: 

1987-88 

4 

45.96 

(Rs. in crares) 

1988-89 
(provisona/ upto 
December, 1988) 

5 

44.13 

(a) the amount mobilised forfoodgrains 
production during 1987 .. 88 and 1988-89; 
and 

(b) the specific items on which the 
amount was spent? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE AND 
COOPEAA TtoN IN TIiE MINISTRY OF 
AGRICULTURE (SHRI SHY AM LAL 
YADAV): (a) During 1987-88 and 1988-89 
Government of India had released As. 
10,485.00 lakhs and As. 28,201.15 lakhs 
respectively for various crop development 
programmes. for foodgrains production. 

(b) The amounts were expended 
mainly for providing incentives to the farm .. 
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ars for using Inputs like HYV seeds, fertilis-
ers, pesticides, weedicides. implements, 
soil amaliorants etc .• depending upon the 
crop requirements and soil and agro--cli-
maticconditions.ln addition funds were also 
expended for training in produdion technol-
ogy, adaptive trials, minikit trials, fatm dem-
onstrations etc. in these crops. 

Geological survey of IndIa Circle Office 
at Guwahatl 

5087. SHRI BHADRESWAR TANTI: 
Will the Minister of STEEL & MINES be 
pleased to state: 

(a) whether Union Government had 
intimated to Assam Government in January, 
1982 that they would open a Circle Office of 
Geological Survey of India at Guwahati; and 

(b) if so. the progress made in the 
opening of this office till date? 

THE MINISTER OF STEEL AND 
MINES (SHRI M.L. FOTEDAR): (a) and (b). 
Based on the request received from the 
State Government of Assam in April, 1982, 
Department of Mines intimated its willing-
ness to topen a Circle Office of Geological 
Survey of India (for Assam) at Dispur. The 
State Government of Assam was, however 
requested to take necessary action in pro-
viding infrastructural facilities, like, a pl01 of 
land for cnstruction of office complex and 
some residential quarters, etc. Despite fol-
low up the request for making the Govern-
ment land available for the purpose has not 
materialised till now. However, in view of the 
commitment given to ~e Stte Government 
of Assam, a small building has been taken 
on rent at Guwahati and Circle Office, Geo-
Iogieal Survey of ~dia .has been opened in 
October, 1988. 

Indian Cultural Centr. In USSR 

5088. SHRI P.M. SAyeEO: Wilt the 
Minister of EXTERNAL AFFAIRS be 
nle8sed tn ~"' •. 

(a) whether an Indian Cultural Centre 
has been set up in USSR recently; 

(b) if so, the main functions that the 
Centre is proposed to perform; and 

(c) the approximate amount incurred 
thereon? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(PROF. K.K. TEWARI): (a) Yes, Sir. 

(b) Jawaharalal Nehru Cultural Centre 
which started functioning in Moscow from 
March 2, 1989 will generate awareness 
about Indian cuJture by way of imparting 
training inRerforming arts and yoga, teach-

~ 

ing Hindi and arranging performance, lec-
tures. seminars, exhibitions etc. on various 
facets of Indian culture. 

(c) Approxima1ely rupees five lakh have 
been spent on the Centre during the financial 
year 1988-89. 

I 

Development of Milch Cattle 

5089. SHRI P.R. KUMARAMANGA-
LAM: Will the Ministerof AGRICULTURE be 
pleased to state: 

(a) the amount apent by the National 
Dairy Development Board so far since 1970 
in various daaairy development projects; 

(b) whether considerable funds ear-
marKed for increasing milk production, both 
by buffalotls and cattle, were diverted to milk 
processing plants; 

(c) whether most of these plants are 
running far below capacity due to milk fam-
ine caused bystoppage of imports of gifted 
milk products; and 

(d) the staps proposed to bel taken for 
thA develooment of milch cattle like buffa-
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Ioas to increase the milk production? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE AND 
COOPERATION IN THE MINSTRY OF 
AGRICULTURE (SHRI SHYAM LAL. 
YADAV): (a) A sum of Rs. 739.49 acres 
(Provisional) has been disbursed from the 
year 1970 to February. 1989 under various 
phases of Operation Flood Programme. 

(b) The primary objedive of Operation 
Flood, which IS now in its third phase, has 
been to link producers to an urban market by 
establishing farmer cooperatives and pro-
viding necessary infrastructure for milk pro-
curement, processing and marketing etc. 
owned and controll~ by the producer 
members themselves. Financing of the pro-
gramme is done as per the Agreement with 
the funding agencies and the Government of 
India and in accordance with the specific 
action items. During the course of implem-
entation of the programme, :reallocation of 
funds within the action item have been done 
on the bas!s of the rate of utilisatiOn of funds, 
physical progress etc., as part of mid course 
correction. Such mid course corrections-are 
necessary for a programmme of sud1 a 
dimension. 

(c) The average capacity utilisation of 
milk plants in January, 1989 in the project 
area as a whole was about 86% and in 34 
mi~ksheds, the utilisation exceeded the 
capacity. 

(d) the strategies proposed to be 
adopted by the Govemment to growth of 
livestock in the country are glvan below: 

(i) Cross breeding of non-descript 
cattle with exotic dairy breeds 
and avoiding cross breeding in 
the native trads of established 
indengenous breeds; 

(ii) Strengthening programma of 

selective breeding amongst 
cross bread cattle. 

(iii) Development of indigenous 
breeds of cattle and buffaJose for 
milk, drought and dual purpose 
types; 

(v) Improvement of buffaloes 
through selective breeding. 

Alternlltlves to use of Pesticides 

5090. SHRI P. R. KUMARAMANGA-
LAM: 

SHRI VUAY N. PATIL: 

Will the Minister of AGRICULTURE be 
pleased to state: 

(a) whether like developed countries 
India is also moving towards goal of sustain-
able agriculture without pesticides; 

(b) the details of other feasible alterna-
tives such as Biological control and Pesti-
cides of Plant original being developed and 
tested; 

(c)~ whether some definite time sched-
uled I"for intensive Research and Develop-
ment for achieving such a goal has been laid; 

(d) whether Government propose to 
withdraw all subsidies on pesticides and 
direct funds to Research and Development 
on alternatives; and 

(e) whether p~sticides are also pro-
posed to be taken off from CGL IList to 
encourage use of successful alternatives? 

THE MINISTER OF STATE IN "THE 
DEPARTMENT OF AGRICULTURE AND 
COOPERATION IN TI-lE MINISTRY OF 
AGRICULTURE (SHRI SHYAM LAL 
YADAV): (8) Integrated Pest Management 
advocated, by the Government of India, 
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aims at radllCtion of dependence onthe use 
of pesticides as a plant protection measures. 

(b) Biocontrol method envisageds 
control of pests through conservation and 
augmentation of parasites and predators 
and also use of other biocontrol agents lite 
fungl viruses nematodes etc. Some ex-
amples of successes of biocontrol of pests 
through parasites, pathogens and predators 
are given in the statement below. 

Two insecticides from plant origin viz. 
Nicotine sulphate extraded from tobacco 

plants and Pyrpthrins from Chtvsanthsmum 
spp. flowers are already registered for 

~ 

manufacture and use in India against 
aphids. ticks and mites; and household 
pests respectively. 

(c) Since research in these areas is a 
continuing process. no specific time sched-
ute has been laid down. 

(d) No, Sir .. 

(e) No. Sir. 
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Irregularities In Transportation' of 
Project Material 

5091. SHRI SOMJIBHAI DAMOR: 
SHRI KAMlA PRASAD 

SINGH: 
SHRI KALI PRASAD PANDEY: 

Will the Minister of AGRICULTURE be 
pleased to state: 

(a) whether Internal Aduit Report of 
IFFCO has pointed out several irregularities 
in the transport of project material; 

(b) if so, the details thereof; 

(c) whether over payment of Rs. 2.5 
crores to two transport Companies who 
were given the contract for the transport of 
Project material for fertilizer plant at Aonla 
has also been pOlnt~d out; 

(d) if so, the details of the persons 
responsible for it and the action taken 
against them; and 

(e) the steps taken to improve the 
functioning of IFFCO? 

THE MJNISTER OF STATE IN THE 
DEPARTMENT OF FERTILIZERS IN THE 
MINSITRY OF AGRICULTURE (SHRI R. 
PRABHU): (a) to (C), The Internal Audit 
RlPort of Indian Farmers Fertilize Coopera-
tive Limited (fFFCO) pointed out certain 
dlscrepancies in working out the payment 
cJetai~1 mainly felating to 2 transport contrac-
tors engaged for transporting Projec~ mate-
rial~ to Aonla. The examination end recon-
ciliation of thesA discrepanC:9s is not yet 
complete. 

(d) and (e). The action, if any, will be 
taken after the p'::-Qsaid examination and 
l'econcHiation is cO,llpfr: 

[ Translation] 

Achievement of I.C.D.S. 

5092. SHRI VIRDHI CHANDER JAIN: 
Will the Mintster of HUMAN RESOURCE 
DEVELOPMENT be pleased to state: 

(a) the amount spent during the last 
three years under the Integrated ChdHd 
Developnlent ?cheme (JCDS); and 

(b) the achievements made in this 
regard? 

THE:. MINISTER OF STATE I NTHE 
DEPARTMENTS OF YOUTH AFFAIRS 
AND SPORTS AND WOMEN AND CHILD 
DEVELOPMENT IN THE CMINISl RY OF 
HUMAN RESOURCE DEVELOPMENT 
(SHRIMATf ~v1.~RGARET ALVA): (a) The 
expenditlJre uilder the !ntegrated Chftd 
Developnlent Services (ICDS) Scheme 
during the last three years was as under:-

Year 

1986-87 

1987-88 

1988-89 

Amount Spent 
fRs. in crores) 

89.01 

146.99 

17~ .65 

(:..) A staterPent is given below. 

STATEMENT 

Achiovenlents of the ICDS Scheme 

As par reports for December 1988 rs 
ceivsd from 1571 ICDS Projects 1,61,765 
Anganwadis were provid!ng suppJemenlcuy 
nl;trition to 124.10 lakh child.'en (0--6 years) 
pregnant women ana nursing mothers, while 
1,67. IAa Anganwadis were providing pre-
school non-formAl ed\Jcation to 56.86 lakh 
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chldran in the 3-6 years age group. 

2. Some Independent evaluation stud-
ies have shown positive results on the quali-
tative side. The studies show that: 

nem 

(i) The incidence of severe malnu-
triction declined oonsiderable4 

(Ii) The participaton of the most wl-
narable age group i.e. 0-3 
years. is higher than in any pre-
vious child welare programme, 
about 45% of the children r&eeiv-

Infant tAortality Rate (1987) 

Birth Rate (1981) 

Pregnancy Prevalence Rate (1981) 

tv) Other positive trends. like in-
tteased birth weights of babies. 
greater prevention of disability 
by immunisation, oontrol of vita-
min. A def.aancy and anaemia. 
have also been noticed. 

Schemes to Improve cattle Breed 

5093. SHRI VIRDHI CHANDER JAIN: 
Wi! the Minister of AGRICUL nJRE be 
pleased to stale: 

(a) the details of schames and the 
amount spent by Union Government during 
the last three years to improve the cattle 
breed in the country; and 

(b) the stralegie8 propos9d to be 
adopted by Government durin gIha Eighth 
Plan period to acceIeraIa gRJWth c:A iv8S1D(X 
in the country? 

ing supplementary nutrition 
being bebw 3 years of age. 

(iii) The immunisation ooverage of 
children in the ICDS project ar-

(iv) 

.gas is 5ubstantialty higharsome-
times even three to four times 
higher-than in the non-ICDS 
areas. 

Decline in infant mortalily and 
birth rates and greater aa:ep-
tance of family planning in ICOS 
project areas, as summarised 
below, has been noticed; 

Figure for National (SRS) 
ICDSareas rtgure 

82.6 95.0 

24.2 33.3 

1.8 2.8 

mE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE AND 
COOPERATION 'N llIE MINISTRY OF 
AGRiCULTURE (SHRI SHYAM LAl 
Y ADA V): (a) DEtails of the schemes imple-
mented by the Govemment of India to im-
prove cattle and buffalo in the country and 
th9 amount spent on them is given in the 
statement below .. 

(b) The strategies proposed to be 
adopted by the Government during the 8th 
Plan period to accelerate growth of livestock 
in the country are gIVen below: 

(i) Cross oreeding of non-descript 
caute with exotic dairy breeds 
and aVOiding cross breeding in 
the native tracts of established 
indigenous breeds; 

(U) Strentt.ening programme of _-
&active breeding amongt:! cross 
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bred catte by using progeny 
tasted bulls so as to ultimately 
establish breeds of crossbred 
cattle suitable for the different 
agro-climatic areas of the coun-
try; 

(iii) DoveJopment of indigenous 
breeds of cattle and buffaloes for 
milk, drought and dual purpose 
types; 

(iv) Improvement of buffaloes 
through selective breeding. 

STATEMENT 

Name of the Scheme 

Extension of frozen semen techdnology for cattle and 
buffalo developmont outside O.F. II 

Coordinated cattle breeding and progeny testing programme 
for production of proven bulls. 

Devebpment of indigenous breeds of cattle and buffaloes. 

Assistance to selected Gowshalas for p,oduction of high 
quality indigenous/crossbred heifers. 

Extension of Central Herd Registration Schemp 

Central CattJa Breeding Farms. 

Central Froze" Semen Prr:duction and Training Insritutef 

Hessarghatta, BangaJore. 

leAR scheme on Progeny Testing Scheme. 

ICAR scheme on Project Directorate on Cattle. 

(Rs. in /akhs) -.... 

Amount 

2 

345.18 

67.45 

59.18 

66.78 

71.39 

694.62 

55.91 

46.48 

201.42 

1608.41 

Drought Rallef Assistance to Rajasthan spot study of drought situation there and had 
recommended assistance of As. 195 crore 
for employm~rit and drought relief Y/orks: 5094. SHRI \liRDHI CHANDER JAIN; 

Wi. the Minister of AGRICULTURE be 
pleased to stata: 

(a) whether a Central Team visited 
Rajaa1han in October, 1997 for an on th9 

(b) whether Union Government granted 
As. 137 crore only t«i'Rajasthan on the basis 
of Rs. 7.50 as daily average wage as against 
the actual average daily wage of As. 10.50; 
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(c) whether Rajasthan Government 
had represented to the Union Government in 
this regard; 

(d) if so, the reasons for delaying the 
payment of the remaining amount of Rs. 58 
crores to State Government; and 

(e) the time by which Union Govern-
ment will pay this amount to the State Gov-
ernment? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE AND 
COOPERATION IN THE MINISTRY OF 
AGRICUl lURE (SHRI SSHYAM lAl 
'fADAV) : (a) and (b). In response to the 
memorandum submitted by Government of 
Rajasthan in October, 1987, a CentrarTeam 
visited the State from 11 th to 14th Novem-
ber. 1987. Basad on the report of the Team, 
and recommendations of HlCR thereon. a 
ceiling of expenditure of As. 137 crores of 
November, 1987 to March, 1988 and. Rs 
77.50 crores for the period of April to June, 
1988 was approved for employment genera-
tion works under drought relief. 

(c) to (9). On the basis of the supple-
mentary memorandum submitted by the 
Government of Rajasthan for additional 
Central asSistance for employment genera-
tion programme and the recomendations of 
High Level Committee on Relief thereon, an 
additional ceiling of expenditure amounting 
to Rs. 40.80 1988 for providing adequate 
employment opportunities til the onset of 
South-West monson in 1988. 

[English] 

. 
Overhauling of Censor Board 

5095. SHRIMATI BASAVARAJES-
WARI: 

SHRI G.S. BASAVARAJU: 
Will the Minister of HUMAN RE-

SOURCE DEVELOPMENT be pleased to 
state: 

(a) whether Union Government are 
planning a major overhaul of the Censor 
Board; tlnd 

(b) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OF HUMAN 
RESOURCE DEVELOPMENT (SHRI l.P 
SHAHI): (a) No, Sir. 

(b) Does not arise. 

Problem of Wholesale Dealers In 
Ollseeds and Pulses 

5096. SHRIMATI BASAVARAJES-
WARI: 

SHRI SHANTllAL PATEL: 
SHRI G.S. BASAVARAJU: 

Will the Minister of FOOD PROCESS-
ING INDUSTRIES be pleased to state: 

(a) whether the whoJsesale dealers in 
oilseeds and pulses are facing probJme of 
glut in the marf<et; 

(b) whether Government propose to 
provide them any help in solving their prob-
lems; and 

(c) if so, the details thereof? 

THE MINISTER OF STATE OF THE 
MINISTRY OF FOOD PROCESSING IN-, 
DUSTRJES (SHRI JAGDISH TYTLER): (a) 
to (c). The information is being collected and 
will be laid on the Table of the House . 

Decanallsation of PIC Iron Imports 

5097. SHRIMATI BASAVARAJES· 
WARI: 

SHRI S.M. GURADDI' 
Wilt the Minister of STEEL AND MINES 

be pleased to ,state: 
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(a) whether pig iron consumers have 
conveyed to Government their reservation 
about decanalisation of pit iron imports; 

(b) if SOt the reasons thereof; 

(c) whether any other agencies have 
also opposed the decanalisation; 

(d) iof Sat the details thereof; and 

(e) the reaction of Government thereto? 

THE MINISTER OF STEEL AND MIN-
IES (SHRI M.L. FOTEDAR): (a) to (e). Sev-
eral consumers of pig iron feel that if pig iron 
is brought urtd'er Open General Licence, a 
large number of pig iron consumers who are 
in the small scale sector will have problme as 
they do not have the infrastructure to directly 
import pig iron. There is no proposal to 
decanalise pig iron imports at present. 

Prices of Pulses 

5098. SHRIMATI BASAVARAJES-
WARI: Will the Minister of AGRICULTURE 
be pleased to state: 

(a) whether the prices of pulses have 
not shown signs of a substantial fall though 
the crop prospects are quite promising and 
the bumper rabi crop is ready for marketing; 

(0) if so, the main reasons therefor; 

(c) whether Government are consider-
ing any steps to reduce the prices of pulses; 
and 

(d) if so, to what extent the prices of 
pulses are expoected to be reduced? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE AND 
COOPERATION IN THE MINISTRY OF 
AGRICULTURE (SHRt SSHYAM LAL 
YADAV) : (a) and (b). Due to significatnt 

increase in the production of pulses during 
1988-89, the All-Index Numbarof Wholesale 
prices of Pulses recorded a fall of about 10 
per cent between 22nd October, 19881 and 
11 th March, 1989. 

(c) and (d). For oontaining the prices of 
pulses, special efforts are being made to 
increase the production of pulses in the 
country. Further to augment domestic sup-
plies, the Government is also continuing the 
policy of imports of pulses under Open 
General Licence. 

Import of Harmful Pestir.ldes 

5099. DR. DIGVIJAY SINH: Will the 
Minister of AGRICULTURE be pleased to 
state: 

(a) whetherfour new insecticides Meth-
amyl. Triazophes, Fluvatinate and Fenpro 
Pathrin ha~e been imported to the extent of 
Rs. 50 crore elF of the cotton crops of 
Andhra Pradesh; 

(b) whether out of these four the first two 
brands of insecticides are highly poisonous 
and shou Id not be sprayed without Govern-
ment supervision; 

(c) whether all these required types of 
insecticides are produced in India; and 

(d) if so, whether Government propose 
to stop import of these foreign brand insec-
ticides? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE AND 
COOPERATION IN THE MINISTRY OF 
AGRICULTURE (SHRI SSHYAM LAL 
YADAV) : (a) The value of imports of the fou~ 
new insecticides, namely Methomyl, Triazo-
phost Fluvalinate and Fenpropathrin for the 
cotton growers of Andhra Pradehs is ap-
proximately Rs. 3.2 crores. 
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(b) Methomyl E4nd Triazophos being 

extremly and highly toxic insecticides re-
spectively, Wflf'8 allowed to be sprayed 
under the Government supervision. 

(c) The technic~1 grade material of none 
of these insecticides is produced in India. 

(d) OUl of the four insecticides. FluvaJi-
nate has now been registered under Section 
9 (3) for use on regular basis, wheras 
Fenpropathrin anc;l Triazophos are regis-
tered under Section 9 (38) of the Insecti-
cides Act, 1968 on provisional basis. Their 
import is, therefore, governmed by the provi-
sions of Import and Export oliey of Govern-
ment of India. In so far as Methomyl is 
concerned, its import was permitte~ on a 
one-time basis upto 28.2.~9 only. 

Setting up of New Fertilizer Plants 

5100. SHRI ANANTA PRASAD 
SET~I: 

SHRI BALASAHEB VIKHE 
PATIL: 

Will the Minister of AGRICULTURE be 
pleased to stats: 

(a) whether Government propose to set 
up new fertIlizer plants in the country; 

(b) if so, the location of these plants and 
other details thereof; and 

(c) to what extent imports would be 
curtailed and th self-sufficiency achieved ir. 
regard to fertilizer needs of the country when 
these new units work to capacitv? 

THE MINISTER OF STATE IN THE 
DEPARMENT OF FERTILIZERS IN THE 
MINISTRY OF AGRICULTURE (SHRI R. 
PRABHU): (a) and (b). the exercise for de-
termining the additional capacity to be set up 
in the country during the VIII Plan (1990-95) 
is going on and till the exercise is completed 

and the plan document finalised, it is not 
possible to indicate the number of new fertil-
izer plants, their locations and capacity. 

(c) The fertilizer. manufacturing units in 
the country are able to meet most of the 
country's requirements of nitrogenous and 
phosphatic fertilizers. The gap between the 

. assessed requirements and the domestic 
availability of nitrogen~us and phosphatic 
fertilizers in bridged through imports. How-
ever. the requirements of potassic fertilizers 
are met entirely by impotts as there are no 
known sources of this meterial in the coun-
try. 

[ Trans/ation] 

Work done for the development of 
education by Indira Gandhi National 

Open University 

5101. SHRI KUNWAR RAM: Will the 
Minister of HUMAN R.ESOYRCE DEVEL-
OPMENT be pleased to st?te: 

(a) 1he details of the work being done by 
Indira Gandhi Open University for the davel· 
opment of education in Bihar; and 

(b) the details of the arrangements 
being made by this University to expand its 
field of ",education through the help of dlf 
fernent Universities of Bihar? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATIONA AND 
CULTURE IN THE MINISTRY OF HUMAN 
RESOURCE DEVELOPMENT (SHRI L.P. 
SHAHl): (a) The Indira Gandhi National 
Open University was established in Septem~ 
ber, 1985 by an Act of Parliament to advance 
and disseminate learning and knowledge by 
a diversity of means, including the use of any 
communication technology, to provide op-
pertunities for higher education to a larger 
segment of the population and to promote 
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the educational well-being of the community 
generally. to encourage the Upen University 
and distance education systems and to 
coorainate and determine the standards in 
such systems. xyz 

The University has jurisdication over 
the whole of India. 

In purusance at Its objectives the IG~ 
NOU has introduced a number of academic 
courses/programmes which enrol about 
50,000 students from different parts of the 
country, including Bihar. 

IGNOU has so far established 118 
Study Centres all over the country for the 
purpose of advising, conselling or rendering 
any other assIstance required by the stu-
dents These include six Study Centres ;n 
Blh~r at Patna, Jamshedpur, Dhanbad, 
Muznttarpur, Ranchi and Bhagalpur. 

(b) The Study Centres at Patna. Muzaf-
farpur Clnd Bhagalpur have been established 
with th~ coooperation of the State Unlvers!ty 
of Patna, Bihar and Bhagalpur respectively. 

[EngfJsh] 

Vssels Acquired From Foreign Ship-
yard by Shipping Corporal ion of India 

5102. SHRI BANWARI LAL PURO-
HIT: 

PROF. RAMKRISHNA 
""ORE: 

Viiil the Minister of SURFACE TRANS-
rC)RT be pleased to state: 

(a) whether the Shipping Corporation of 
IndIa had acquired vessels from Aamanian 
and East Garman shipyards; 

(b) if so, whether the vessles were found 
to be defectIve and the CorporatIon has yet 
to pay nearly 10 crares of the contract price 

(c) Iwhether any inqu;rey has been 
conducted in this regard; and 

(d)' if so, the outcome thereof and the 
action taken thereon? 

THE MINISTER OF S:fATE OF THE 
MINISTRY OF TRANSPORT (SHRI RA-
JESH PilOT): (a) Yes, Sir. 

(b) Some defects were noticed in these 
vessels. The full contract price has already 
been paid to the Shipyard and no amount is 
outstanding. 

(c) No, Sir. 

(d) Does not arise. 

Working IGroups for Agriculture and 
Allied Sectors 

5103. SHRI BANSWAAI LAL PURO-
HIT. Will the Minister of AGR!CUl TURE be 
pleased to state: 

(a) whether Government have evolved 
a new method to set the targets of farm 
output; 

(b) If so, the details thereot; 

(c) whElther the working groups have 
been constituted for agriculture and Its allied 
sectors: and 

(d) if so, the details thereof and the 
manner in which the working grous will func-
ljon? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE AND 
COOPERATION IN THE MINISTRY OF 
AGRICULTURE (SHRI SSHVAM LAL 
YADAV) : (a) to (d). Working Groups are set 
up for agriculture and allred sectors. The 
Wroking Groups also recommend targets of 
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agficultural production taking into account 
the past performance. the growth rate. the 
productivity level achieved and other rele-
vant factors such as irrigation facmties 
availability of inputs including fertilizers, 
seeds etc. 

Forthe Eighth Five Year Plan. 20 Works 
Groups have been set up for agriculture and 
allied sectors. The Working Groups cover 
different areas including prQduction pro-
grammes in agriculture and alli~d sectors 
various inputs, demand and supply projec-
tions, agricultural research and education 
and extension etc. The Working Groups are 
to function according to the ter"1s of refer-
ence and time frame set for them. 

Agro-based Industries 

5104. SHRI P. PENCHALLIAH: Will the 
Minister of AGRICUL TUREbe pleased to 
state: 

(a) whether Goverr:'ment have Utkne up 
new programme for job creation in the Indus-
trial Units linked to agricultural production; 
and 

(b) if so, the details thereof? 

THE MINrSTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE AND 
COOPERATION IN THE MINISTRY OF 
AGRICULTURE (SHRI SSHYAM LAL 
YADAV) : (a) No, Sir.f 

(b) The Question does not arise. 

Cultivation of Alternative Crops for 
Khesari DAL 

5105. DR. G. VIJA YA RAMA RAO: Will 
the Minister of AGRICULTURE be pleased 
to state: 

(a) whether in view of ban on cultivation 
of Khesari Oal, Gpvernment propose to help 

farmers to go i~ for alternative crops that can 
grow in dry land conditions; and 

(b) if so, the steRs taken/proposed to be 
taken in this regard? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE AND 
COOPERATION IN THE MINISTRY OF 
AGRICULTURE (SHRI SSHYAM LAL 
Y ADA V) : (a) and (b). Cultivation of Khesari 
Dar has been banned by Assam & U.P. 
States. Bihar. Madhya Pradesh West Ben-

. gal and Maharashtra have not yet banned its 
cuJtivation. Madhya Pradesh and Bihar have 
taken steps to replace "its cultivation with 
other pulses and oilseed crops suitabfe for 
dry land conditions. 

[ Trans/ation] 

Reservation of Seats for SC/ST stu-
dents In Ker)driya Vidyalayas 

5106. SHRI GANGA RAM: Will the 
Minister of HUMAN RESOURCE DEVf;L-
OPMENT be pleased to state: 

(a) the total number of students admit-
ted in each of the Kendriya Vidyalayas dur-
ing 1988-89 in Class VI in Delhi'region and 
the number of SC/ST students amongst 
them in each Vidyalaya; 

(b) whether SC/ST students were given 
admission as per prescribed reservation; 
and 

(c) if not, the reasons therefor? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OF HUMAN 
RESOURCE DEVELOPMENT, (SHRI L.P. 
SHAHI): (a) A s\atement is given below: 

(b) anQ (c). The. entry point for most of 
the fresh· admissions in a Kendriya 
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Vidyalaya is class I where 15% and 7 1120/0 
seats are reserved for SC/STcandidates 
respectively. Seats in Class II and above are 
filled up by promition barring a few seats 
which incidentally become vacant. Forthes9 

seats. admissions are made by the Principia 
of the Vidyalaya after conducting the admis-
sion test. SC/ST students are ctdmitted, if 
they qualify the admission test and seats'are 
available. 

STATEMENT 

Number of Students Admitted in Class VI During 1988-89 in Kendriya Vidya/ayas of 
, Delhi Region and the Number of SC/ST Students Amongst Them in t;ach Vidyalaya. 

SI.No Name of the Kendriya Total number of No. of SC/ST students 
Vidyalaya admitted in cJass given admission in 

VI during 1985-89 class VI during 1988-89. 

1 2 3 4 

1. No. I Delhi Cantt Nil Nil 

2. No. II Delhi Cantt. Nil Nil 

3. °No. III Oethi Cantt. Nil Nil 

4. CRPF Jharodakalan Nil Ni1 

5. Andrewsganj, New Derhi 5 Nil 

6. lawrence Road 2 Nil 

7. Tagore Garden. New Delhi 3 Nil 

8. Gale MarKet, New Delhi 1 Nil! 

9. New Mehrauli Road. JNU 4 Nil 

10. INA Colony,.New Delhi S' 1 

11. NTPC 8adarpur. New Delhi Nil Nil 

12. Masjidmoth. New Delhi 6 Nil 

13. S.P. Marg, New Delhi 1 Nil 

14. Ghog.a. Bawana. 67, Son, 
AF. 56 APO Nil Nil 

15. AGCR Colony, De1hi 5 Nil 
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1 2 3 4 

16. R.K. Puram, Sec.II, 
New Delhi 3 1 

17. R.K. Puram, Sec. IV 
New Delhi Nil Nil 

18. R. K. Puram. Sec VIII, 
New Delhi 6 Nil 

19. Shalimar 8agh, Delhi 2 Nil 

20. AFS, Tuglakabad, 
New Delhi 1 Nil 

21. ~ushp Vihar, New Delhi 1 Nil 

22. AFS, Arjengarh, New Delhi 9 Nil 

23. Pragati Vihar, Lodhi Rd. 
N/Delhi 1 Nil 

24. Vigyan Vihar , Delhi 19 1 

25. Janakpuri, New Delhi 1 Nil 

26. Pitampura. New Delhi 4 1 

27. Sainik Vihar 6 Nil 

28. Chhawala Camp, New Delhi 5 Nil 

29. Vikaspuri. New Delhi Nil Nil 

30. Jhaliar, Rohtak, Haryana Nil Nil 

31. AFS Gurgaon, Haryana 1 Nil 

32. AFS. No.1 Hinden, Ghaziabad Nil Nil 

33. AFS, Hindon,No.11 
Ghaziabad 10 Nil 

34. No.1 Faridabad, Ha~ana 1 Nit 

35. No. II Faridabad, Haryana Nil Nil 
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1 2 

36. O.F. Muradnagar. 
Ghaziabad 

37. PunjatJ Lines Meerut Cantt. 

38. Dogra Lines, Meerut Cantt 

39. Sikh Lines, Meerut Cantt. 

40. Noida, Ghaziabad (UP) 

41. Bulandshahar 

42. Plawal Haryana 

43. Vishesh KV, Ghaziabad 

44. AFS, Dadri, Ghaziabad 

45. Chandlnagar, 60 Sqn. 
C'o. 56 APO 

46. Nahra, Sonipat. Haryana 

47. 8abugarh. Distt. Hapur 

48. AFS, AaJokri. New Delhi 

[English] 

Exodus of Refugees from Tibet 

5107. SHRI SHARAD DIGHE: Will the 
Minister of EXTERNAL AFFAIRS be 
pleased to state: 

(a) Government's reaction. to the- re-
ports about recent public uprising in Tibet; 

(b) whether on account of Martial Law in 
Tibet, there is exodus of refugees to India; 
and 

(c) if so, the steps takan by Government 
in this regard? 

3 4 

7 Nil 

Nil Nil 

Nil Nil 

Nil Nil 

5 Nil 

Nil Nil 

Nil Nil 

39 17 

3 1 

2 Nil 

5 Nil 

26 3 

37 2 

THE MINISTER OF STATE IN THE 
MIN ISTRY OF EXTERNAL AFFAIRS (SHRI 
K. NATWAR SINGH): (a) Government are 
aware of reports of widesptead demonstra .. 
tions and disturbances in Lhasa. There has 
been reports of loss of several·lives and of 
declaration of martial law in Lhasa. Since 
Tibet, an autonomous region of China, bor-
ders India and we have deep cultural and 
religious ties. concern in India over recent 
development is natural. 

(b) No exodus of refugees from Tibat 
into Ind~ia has .been noticed in recent weeks 
and menths. 

(c) Does not arise. 
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Steps to Encourage Specialisation 

5108. SHAI SAIBAlLAV PANIGRAHI: 
Will the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state: 

(a) whether University Grants Commis-
s;on has been laying greater emphasis on 
specialisation; and 

(b) if so;the steps taken in that regard 
during the first fouf years of the Seventh Plan 
and proposed to be taken during the remain-
ing period of Seventh Plan? 

THE MINISTER OF STATE IN THE 
DEPARTNENTS OF EDUCATIONA AND 
CULTURE IN THE MINISTRY OF HUMAN 
RESOURCE DEVELOPMENT (SHRI L.P. 
SHAHAI): (a) and (b). As a part of the efforts 
made by the University Grant Commission, 
during the 7th Plan, for encouraging spe-
cialization, the Commission has taken steps 
to introduce courses in emerging areas like 
Biotechnology t Atmospheirc Science, Elec-
tronics, Oceanography, Material Sciences. 
Environmental Sciences, Computei Aplica-
tions, etc. The Commission also established 
a Nuclear Science Centre at Delhi and an 
Intar-university Centre in Astronomy and 
Astrophysics at Puna to provide common 
f acifities for University scientists. 

Lobster Fish Ing 

5109. SHRI T. BALA GaUD: Will the 
Minister of AGRICULTURE be preased to 
refer to the reply given on 1 December, l' 9S8 
to Unstarred Question No. 2852 regarding 
shripm fishing -off Adnhra coast and state; 

(a) whether lobster fishing is also a 
failure off the South-West Coast of India; 

(b) if $p, the details of monitoring done 
and agency involved for the purpose; and 

(c) the reasons for the failure br lack of 

good lobsters on South .. West Coast? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE AND 
COOPERATION IN THE MINISTRY OF 
AGRICULTURE (SHRt SSHYAM LAL 
YADAV) : (a) No, Sir 

(b) and (c). Does not arise. 

Employee's Representation on the 
Board of Governors of Kendrlya 

Vldyalaya Sangathan 

5111. DR. SUDHIR ROY: Will the Min-
ister of HUMAN RESOURCE DEVELOP-
MENT be pleased to state: 

(a) the composition of Board of Gover-
nors of Kendrj}ta Vidyalaya Sangathan; 

(b) whether aQY representation has 
ueen given to the employees on the Board; 

(c) if so, the details thereof; an d 

(d) if not, the reasons therefor? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OF HUMAN 
RESOURCE DEVEl9PMENT (SHRI l.P. 
SHAHI): (a) The composition of Board of 
Governors of Kenariya Vidyataya San-
gathan is givnen in the Statement below:-

(b) to. (d). No, Sir. The rules of the 
Kendriya Vidyalaya Sangathan do not pro .. 
vode fbr em.ployees' repres$ntation on 
Board of Governors. 

STATEMNET 

Composition of the Board of Gover-
nors of Kendriya Vidyalij's Sangathan 

The following members of the 
Sangathan st 311 form the Board of Gover-
nors. 
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. 1. Chairman of the Sangmhan. 

2. The Officer specified by the 
Government of India to be VIC&-
Chairman. 

3. Financial Adviser to the Ministry 
of Education and Youth Sorvices 
or his representative. 

4. Rrepresentative of the Ministry 
of Defence. 

5. Chief Welfare, Officer, Depart-
ment of Personnel 

6. Director, National Council of 
Educational Research and 
Training or his representative. 

7. One Director of pubrlC Instruc-
tion or Director of Education of 
State Governemnt, nominated 
by the Gavt. of India in the Minis-
try of Education and Youth Serv-
ices as member of the San-
gathan. 

8. One Education Seaetary of the 
State Government nominated 
bVb the Government of India in 
the Ministry of Education and 
Youth Services as mamoor of 
the Sangathan. 

9. One or more members of the 
Sangathan, who may be nomi-
nated by the Government of 
India in the Ministry of Education 
and Youth Services for this 
prupose, from time to time. 

10. One of the Member of Parlia-
ment, who is a member of the 

Sangathan to be nominated by 
the Govemment of India it, the 
Ministry of Education and Youth 
Services for this purpose. 

11. Commissioner of the San-
gathan. 

12. Deputy Commissioner (Admn.) 
and ex -officio Secretary of the 
Sangathan. 

Fourtb Pay Commission's Recommen-
dation to open Mor. kendriya 

Vidyalayas 

5112. DR. SUDHIR ROAY: Will the 
Minister of HUMAN RESOURCE DEVEL-
OPMENT be pleased to state: 

(a) whether the Fourth Central Pay 
Commission had recommended opening of 
more Kendriya Vidyalayas in. the country 
and abroad; and 

(b) if so, the reaction of Government 
thereto? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THe MINISTRY OF HUMAN 
RESOURCE DEVELOPMENT (SHRll.P. 
SHA__HI): (a) The Fourth Central Pay 
Commission recommended opening of 
more Kendriya Vidyalayas to meet the edu-
cational needs of children of transferable 
Central Government Employees. 

(b) The government is already awears 
of the need .of more Kendriya Viodyalayas. 
As against 499 Kendriya VtdyaJayas opened 
toll 1985 .. during last 4 years, 230 new Ken-
driya Vidyalayas have been ooened as oer 
details given below:-. 
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Year Sector 

Civil Defence 

1985-86 06 26 

1 gSS-a7 49 32 

1987-88 30 17 

1988-89 18 13 

103 88 

New Schools would be opened depend-
ing on suitability of proposals received and 
availability of rsources. 

Declaration of Main Central Road In 
Kerala as National Highway 

5113. SHRI T. BASHFER: Will the 
Minister of SURFACE TRANSPORT be 
pleased to state: 

(a) whether Government of Kerala has 
sent a proposal for declaration of Main 
Central Road from Trivandurm to Angamalli 
as National Highway; and 

(b) if so, the action taken thereon? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI RAJESH PILOT): (a) and (b). '1es, 
Sir. However, owing to financial stringency 
and other priority considerations, it has not 
been possible to declar'e this rorad as a 
National Highway. 

Oilseed Reserch Station In Karala 

5114. SHRI T. BASHEER: Will the 
Minister of AGRICULTURE be pleased to 
state: 

Total 

Project/Institutions of1-lr. Learning. 

09 41 

14 95 

05 52 

11 42 

39 230 

(a) whether Government have set up 
any oilseed research station in Trivandrum 
district of Karala; 

(bO if so, when the station was set up 
and how many acres of land acquired for the 
p~rpose; 

(c) whether there are expansion plans 
for·the ~entre; and 

~) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF ARGICUL TURAL RE-
SEARCHAND EDUCATION INTHEMINIS-
TRY OF AGRICULTURE (SHRI HARI 
KRISHNA SHASTRI): (a) Sir, No separate 
Research Station exclusively \0 work on· 
oiseeds has baen 'established. Under the AU 
India Coordinated Research Project on 
Oiseeds of the Indian Council of AgricuJtural 
Research, a new research Centre has been 
set up under Karala Agricultural Universityto 
work' on Groundnut and Sesame. The 
Centre has been located at the College of 
Agriculture, Vellayani w.e.f. 1.8.1987. 

(b) to (d). Do not arise. 
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[ Trans/ation] 

Schemes of Kuman and Garhwal 
Universities Pending With U.G.C. 

5115. SHRI HARISH RAWAT: Will the 
Minister of HUMAN RESOURCE DEVEL-
OPMENT be pleased to state: 

(a) whether some duly recommended 
Schemes of Kumaon and Garhwal Universi-
ties and their affiliated degree colleges are 
pending with the Niversity Grants Commis-
sion; and 

(b) if so. the details thereof since when 
these are pending and the time by which 
these are likely to be approved? 

THE MINISTER OF STATE IN 1.HE 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OF HUMAN 
RESOURCE DEVELOPMENT (SHRI L.P. 
SHAHI): (a) an~ (b). The proposals forfinan-
cial assistance under the P .G. Development 
Scheme in the 7th Plan period revecived by 
U.G.C. on 20.3.1989 from two colleges Le. 
(i) M.B.. Government Degree College. 
Haldwani Nainital and (ii) Government P.G. 
College. Ranikhet. Almora. both aHiliated to 
Kumaon University, are pending finalisation. 
The· proposals are being considered by the 
Commission. 

Centres of Indira Gandhi National Open 
University 

5116. SHRI HARISH RAWAT: Will the 
Minister of HUMAN RESOURCE DEVEL-
OPMENT be pleased to state: 

(a) whether the proposed regional 
centres of the Indira Gandhi National Open 
University have been set up in Uttar 
Pradesh'; 

t 

(b) whether these centres were pro-
posed to be opened in the degree colleges in 

Haldwani, Nainital, Almorah, Ranikhet, 
Bageshwar, Pithoragarh and Lohaghat. 

(c) if so, wheter these centres have 
been opened there; and 

(d) if not. the time by which these 
centres are proposed to be opened? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OF HUMAN 
RESOURCE DEVELOPMENT (SHRI L.P~ 
SHAHI): (a) to (d): The Indira Gandhi Na-
tional Open University Act, 1985 provides for 
the establishment of Study Centres for the 
prupose of advising, counselling or for ren-
dering any other assistanace required by 
the stuaents. It also provides for the estab-
lishment of Regional Centres to cooordinate 
and supervise the work of S1udyCentres in 
,any region. Regional Centres/Study 
Centres are normally opened ;n such Col-
leges/educational Institutions where acco-
modation is made available by State 
Governments. 

16 Study Centres have so far been 
establihed in Uttar Pradesh. including one in 
Haldwani. A Study Centre is likely to be 
established at Almorah in the near future. 
However, there is no proposal to establish 
Study Centres at Naiital, Ranikhet. Pithora-
garh, 8ageshwar and Lohaghat. 

A Regional Centre of IGNOU has been 
established at Lucknow. 

[Eng/ish] 

National Status to Qpen University In 
Andhra Pradesh 

5117. SHRI HUSAIN DALWAI : Will the 
Minister of HUMAN RESOURCE DEVEL-
OPMENT be pleased to state: 

(a) whether Indira Gandhi Ope('l Uni-



337 Written Answers CHAITRA 16, 1911 (SAKA) Written Answers 338 

varsity is the first open university started by 
Union Government after adoption of Na-
tional Policy on education; 

(b) wheth~r an Open University was, 
started in Andhra Pradesh earlier to this; 

(c) whether it is proposed to give the 
said Andhra Open University the status of 
National Open University; and 

(d) if not, the reasons thereof? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OF HUMAN 
RESOURCE DEVELOPMENT (SHRI L.P. 
SHAHI): (a) Prior to the adoption of the 
National Policy on Education, 1986 the In-
djra Gandhi National Open University was 
established by an Act of Parliament in Sep-
tember, 1985. 

(b) Yes, Sir. In 1982. 

(c) and (d). No, Sir. The Andhra 
Pradesh Open University was established 
by an Act of the State Legislature and there 
is no proposal to convert it into a Central 
University. 

Shifting of R.P.O. Bangalroe 

5118. SHRI V. S. KRISHNA IYER: Will 
the Minister of EXTERNAL AFFAIRS be 
pleased to state: 

(a) whether the Regional Passport 
Office at Bangalore did not receive applica-
tions form the public on 23 February. 1989; 

(b) if sof, the reasons for the same; . 

(c) whether there is no move to shift the 
Regional Passport Office from Bangalore to 
some other place; and 

(d) if so, the reasons for the same? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(PROF.K.K.TEWARI): (a) The Regional 
Pasport Officer bangaJore r9':eived applica-
tion forms through post only and in the eve-
ning delivered the passports to the public on 
23rd February, 1989. 

(b) The Government have received 
report that about 58 people entered the 
R.P.O.s Office on 22nd February, 1989 and 
intimida"led the Passport Officer and dam-
aged Governm ent property. Tension pre-
vailed even on the next day and the staff 
demanded police protection. The counter 
Clerks were afraid to take applications at the 
counter fearing damago/foss of passports 
and applications. and staff worked on 23rd 
February, 1989 insIde their respective cab-
ins. 

(c) and (d). There is no propbsal to shift 
the Regional Passport Office from 8angal-
roe to any other place. 

Amount Released for Mini Stadia In 
Karnataka 

5119. SHRI V.S. KRISHNA IYER : Win 
the Minister of HUMAN RESOURCE DE-
VELOPMENT be pleased to state: 

(a) the anlount relased during 1988-89 
for construction of Mini Stadia in Karnataka; 
and 

(b) the number of stadia likely to be 
completed by March, 19891 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF YOUTH AFFAIRS 
AND SPORTS AND WOMEN AND CHILD 
DEVELOPMENT IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT 
(SHRIMATI MARGARET ALVA): (a) Follow-
ing ampunt has been released as central 
financial assistance {or consf. ucfion 01 Sta-
dia to Karnataka during 1988-89:-
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Project Amoutn approved Amount released 

1. Stadium at Vidyananda 
Gurukul Education Trust. 
Raichur. 

O.SOlakhs O.25lakhs 

2. Indoor Stadium at 
Chickmaglore. 

9.90 'akhs 4.95lakhs 

Total 10.401akhs 5.20lakhs 

(b) Implementation of the projects is the 
responsibility of the Govt. of Karnataka. 

Supply of Fertilizers to Karnataka 

5120. ;SHRI V.S. KRISHNA IYER: Will 
the Minister of AGRICULTURE be pleased 
to state: 

(a) the total estimated quantity of fertil-
izer required by Karnataka during 1989-90; 

(b) whether fertilizer consumption in 
Karnataka has gone up by about 44 per centj 
and 

(c) if so, whether Government would 
ensure the total supply of potassium fertiliz-
ers to Karnataka during 1989-90? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE AND 
COOPERATION IN THE MINISTRY OF 
AGRICULTURE (SHRI SSHYAM LAL 
YADAV) : (a) The target of consumption of 
fertilize,s in Karnataka during 1989-90 is 
7.50 lakh tonnes of fertilizer nutrients 
(N+P+K). 

(b) The estimated consumption of fertil-
izers during 1988-89 in Kar~ataka is 7.39 
lakh tonnes which is about 32,per cent higher 
than the consumption during t~e pre~eding 
year. 

(c) The fertilizer requirements of each 

State ar~ assessed for each crop season 
and the entire requirements are made avail-
able. 

Export of Pellets to Australia & Turkey 

5121. SHRI V. S. KRISHNA IYER: Will 
the Minister of STEEL AND MINES be 
pleased to state: 

(a) whether any agreements has been 
entered into with Australia and Turkey forthe 
export of pellets manufactured by Kudre-
mukh Iron Ore Company Ltd; 

(b) if so, the quantity likely to be' ex-
ported; and 

(c) the name of other countries to which 
Kudremukn Iron Ore Company Ltd. is at 
present exporting pellets? 

THE MINISTER OF STEEL AND 
MINES (SHRI M.L. FOTEDAR): (a) Yes, Sir. 

(b) About 5-7 lakh tonnes of iron 0re 
pellets are likely to be exported to these two 
countries during 1989-90. 

(c) Besides Austrialia .and Turkey, pel-
lets are also being exported by Kudtemukh 
Iron Ore Company Limited to Hungary, In-
doesia, West Germany, CZ9cholslovakia. 
Y~goslavia, North Korea, Qatar, U.S.A. 
Taiwan, Malyasia and Iraq. 



341 Written AnSMHS CHAITRA 18, 1911 (SAKA)· WriUen Answers 342 

Shortage oJ Taxt BooKS Published by 
National Council of Educational 

Research an~ Training 

5122. SHAI VLJAY N. PATlL: WiH the 
Minister of HUMAN RESOURCE DEVEL-
OPMENT be pleased to state: 

(a) whetharGovernment have received 
complaints of shortage of text books outside 
Delhi published by National Council of Edu-
cationa Research and Training (NCERT); 

(b) if so, the reasons for non-avalability 
of NCERT books; and 

(c) whether Government propose to 
streamline the supply of NCERT books? 

THE MINISTER OF STAlE IN llfE 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OF HUMAN 
RESOURCE DEVELOPMENT (SHRI l.P. 
SHAHI): (a) Yes, Sir. There were oomplaints 
in 1988-89. 

(b) and (c). NCERT text books are dis-
tributed by the Publication Division, Ministry 
of Information and Broadcasting, through its 
sales emporia, viz. at delhi. Bombay, Cal-
cutta, Madras, TJivandrwm, lucknow, Patna 
and Hyderabad. Also, the NCERT appointed 
whole sale agents for the distribution of its 
publication in Delhi on an expoermental 
basis during 1987-aS. It is now proposed to 
appoint whole sale agents in five more cities 
viz. Bhopal Jammu Bangalore. Bhu-
baneswhar and Guwahati. The Council also 
proposes to expand the network of such 
wholesale agents to other important cities. 
Schools affiliated to Central Borad of Secon-
dary Education (CBSE) including Kenariya 
Vidyalaya Sangathan (KVS), have been 
advised to obtain all NCERT publications 
directly from the NCERT headquarter at 
New Delhi. Wrth these measures, it is hoped 
that there whould be no shortage of text-
bools not. 

Achlvements of AduH Education In 
Punjab 

5123. SHRI KAMAL CHAUDHRY: Will 
the Minister of HUMAN RESOURCE DE-
VELOPMENT be pleased to state: 

(a) the achievements made by Adult 
Education in educating iIIiterat~ adults in 
Punjab. particularly in Hoshiarpur District: 
and 

(b) the number of Scheduled Castes 
educated out of those, particularly in Hoshi-
arpur district; and 

(c) Ithe mode of functioning of Adult 
Education institutions in rem~t9 rural areas 
in Hoshiarpur district and other districts of 
Punjab? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OF HUMAN 
RESOURC~ DEVELOPMENT (SHRI l.P. 
SHAHI): (a) to (c). Adult Education Pro-
gramme in the State of Punjab is being 
Carried out through a net-work of adult edu-
cation centres (AECs) and Jan Shikshan 
Nilayam (JSNs) . While the former imparts 
fundional literacy, numeracy and aware-
ness about developmental programme of 
national interest, the latter aims at promoting 
continuing education. the target group for 
this programme constitutes the adult illiter-
ates in the age group of 15-35 with priority 
torural and SC/ST youth. During 1988-89, 
4366 adult education centres in the State 
enrolled 156240 adult illiterates. The corre-
sponding figures of AECs and enrolment in 
the distrid of Hoshiarpur were 298 and 9445 
respectively. 960/0 of the total number of 
AECs and enrolled learners were located in 
the rural areas. The number of Scheduled 
Castes beneficiaries in the State and the 
distrid of Hoshiarpur were 69484 and 6549 
respectively Which worked out to be 33% 
and 69% of the total. 
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Import of Cows 

5124. SHAI PARAS RAM BHARDWAJ: 
Will the Minister of AGRICULTURE be 
pleased to state: 

(a) whether Government have im .. 
ported cows from Western Europe during 
the last three years years; 

(b) if so, the details thereof; and 

(c) the procedure adopted by Govern-
ment for supply of imported cows to States? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE AND 
COOPERATION IN THE MINISTRY OF 
AGRICULTURE (SHRI SSHYAM LAL 
YADAV) : (a) and (b). The National Dairy 
Development Board (NDDB) imported 800 
heifers and 80 bulls during 1986-87 and 
another 200 heifers during 1988-89 from the 
Federal Republic of Germany (FAG) under 
Indo-FRG Bilateral Programme. The NDDS 
also received from FAG, 100 heifers gifted 
by HRH Princess Irene through the "World in 
Harmony" 

(c) Apart from some seled institutions_, 
the imported heifers were sold to tht farmers 
in Nilgiri district in Tamil Nadu and Banga10re 
and Kolar in Karnataka on the baSIS of rec-
ommendation made by the German Feasi-
bility study Team and criteriallikje, temper-
ate climate, existence of District Coopera-
tive Milk Peroducers' Union in these areas 
and experience of t armars in cross-breed ing 
with Holstein-Friesian animals. 

Financial assistance to encourage and 
promote Food Processing Industries 

5125. PROF. NARAIN CHAND PAR-
ASHAR: Will tho Minister of FOOD PROC-
ESSING INDUSTRIES be pleased to state: 

(a) whether Government have provided 

any financial assistance to encourage and 
promote the food processing industries in 
the special category States during 1988-89 
; and 

(b) if so, the details thereof, State-wise 
alongwith the financial assistance which will 
be provided to these industries durign the 
remaining perood of 7th Plan? 

THE MINISTER OF ClTATE IN THE 
MINISTRY OF FOOD PROCESSING IN-
DUSTRIES (SHRI JAGOISH TYTLER): (a) 
No. Sir. 

(b) A Plan provision of As. 1.60 crores 
for 1989-90 has been made for providing 
financial a~sistance to State Govts.lCoop-
eratives for development of fruit and vege-
table processing industries. 

Mod ification of three Language For-
mula 

5126. PROF. NARAIN CHAND PAR-
ASHAR: Will the Minister of HUMAN RE-

I 

SOURCE DEVELOPMENT be pleased to 
state: 

(a) whether the study of Sanskrit under 
the category of another Indian language as 
envisaged under the formula evolved in the 
Chief Ministers Conference in 1961. was 
continuing in the Hindi speaking states/are 
till recently; 

(b) if so, the reasons for modifying the 3 
- language Formula and excluding Sanskrit 
by a~ering the phrase 'another Indian lan-
guage'to 'another modern Indian Language' 
and 

(c) whether the study of Sanskrit would 
be included under 3- Language Formula 
especially when the Education Policy Re-
soulution 1968 envisaged that at the secon-
dary stage. the State Governments should 
adopt and vigorously implement thb 3-Lan .. 
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gauge Formula as enunlcated in 1961? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS ~ eDUCATION AND 
CULTURE IN THE MINISTRY OF HUMAN 
RESOURCE DEVELOPMENT (SHRt L.P. 
SHAHI): (a) and (b). The issue oft.aching of 
languages in schools was consldred in vari-
ous fora since independence. 

The Three Language Formual enunci-
ated In the N.P.E. 1968. synthesised the 
various formulations made earlier and states 
that at the secondary stage. the State 
Govemments should adopt, and vigorously 
implement, the Three Language Formula 
which includes the study of a modern India 
Language, preferably one of the Southern 
languages. apart from Hindi and English in 
the Hindi .. speaking States and of Hindi 
alongwith the regional language and English 
in the non·Hindi-Speaking States. The 
N.P.E. 1086 has endorsed this provision. 
about teaching of languages. The Central 
Government has all along recol'J18nded to 
States for faithful implementation at Three 
Language Formulla. All the Stat .. have, in 
principle, accepted the Trhee Lahgu"'age 
Formula except Tamil Nadu which is imple-
menting a two language formula. However, 
some States have been offering Sanskrit 
under the formula. 

(c) The Education policies of 1968 and 
1986 do not refer to the scheme for studying 
languages as stated in 1981. The view of the 
government has been thlll -.chign of lan-
guages in schools should be regulated by 
the three language formula enunciated in 
the National Policy. 

Impt8mentatfon 0' ChaUopadhya 
Commls.lon Report 

5'127. PROF. NARAfN CHAND' PAR-
ASHAR : Will the Minister of HUMAN 
RESOURCE DEVELOPMENT be pleased 
to ref.r to the reply given on 1 Sept,mber. 

1988 to Unsts"ad Question No. 4881 ,.. 
gardi~ Implementation of ChaHopadhya 
Commission report and state; 

(a) whether any action has been taken 
by any of the State Governments on the 
recommendations of National Commission 
on Teachers Report headed by Shri Chatto-
padhya and the clarifications and modifica-
tions Issued by the Clovemment on 3 No-
vember, 1987; 

I 

(b) if so, the names of the States which 
have implemented or decided to implement 
the scales as on 31 st Marcy. 1989; and 

(c) the steps taken so far or proposed to 
be taken by Union Government for ensuring 
the implementation of the recommendations 
as modffied, by the remaining States during 
the final year of the Seventh Plan? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OF HUMAN 
RESOURCE DEVELOPMENT (SHRI L.P. 
SHAH I): (a) to (c). Keeping in view the rec-
ommendations of the Nationa Commission 
on Teachers-I the Fourth Central Pay 
Commission ~nd Natioanl Policy on Educa-
tion, the pay scales of school teachers work-
ing in Union Territories and the Central Au-
tonomous bodies have been revised on 
12.8. 87. In order to enable the Union Terri-
tories and the Central Autonomous bodies to 
implement the revised pay scales. neces-
sary clarifications were issued on S.11 .. 87. 
These pay sca'es are not applicable to the 
teaches working in the states. 

For the teachers in the states, the 
Government is of the view that the Stat. 
Government have their own mechanism for 
periodically revising the pay scales and .. 
lated service conditions. It is for the ._ 
Government concerned to suitable ,.,.. 
the pay seales applicable to Inelr t..ctMtrs. 
The raport of NCT -I has also been made 
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availabel to to State Governments for taking 
neceuary action. The Government has not 
received any feed back from the State. 

Execution of projects of Working 
women'. Hostels 

5128. PROF. NARAIN CI-tAND PAR .. 
ASHAR : Will the Minister of HUMAN 
RESOURCE DEVELOPMENT be pleased 
to refer to the reply given CJn 1 September, 
1988 to Unstarrad Question' No. 4670 re-
garding setting up of working Women's 
Hostels and State: 

<8> the latest progress in the execution 
of projects of Working Women's Hostls as on 
date; and 

(b) whether any more projects have 

since been Included for execution inthe 
Seventh Plan period and if so. the details 
thereof? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF YOUTH AFFAIRS 
AND SPORTS AND WOMEN AND CHILD 
DEVELOPMENT IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT 
(SHRIMATI MARGARET ALVA): (a) 21 of 
the Projects sanctioned in the Seventh Five 
Year Plan period have since been com-
pleted. 

(b) Yes, Sir. A statement showing State! 
Union Territory-wise projects of Working 
fWomen's Hostels sanctioned to voluntary 
organisations with locations and capacity 
during the period 1.9.89 is given betow:· 
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Visit of Plo Chief 

5129. SHRI M. RAGHUMA REDDY: 
SHRI B. N. REDDY: 

Will the Minister of EXTERNAL AF-
FAIRS be pleased to state: 

(a) whether the Palastinian Liberation 
Organisation (PLO) Chief has visited India 
recently. if so, the outcome of the discus-
sionheld with him; 

(b) whether the Indian leade~hip is on 
the peace move in West Asia, H so, the 
details thereof; 

(c) whether India has demCJnded that 
Isreat should stop its aggression on Pales· 
tinian rofugee camps in lebanon; and 

(d) if so, the details thar80f1 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(PRQF.KK TEWAAI): (a) Yes, Sir. Chair-
man yassir Arafat, Pre~ident of the Execu-
tivtJ Committee of the PLOt visited India on 
March 9-10. 1989. He reported on the situa-
tionin the occupied tenotiries and his efforts 
to secure wider international support for the 
earlY convening of an international confer-
ence on the Middle East. He expressed 
appreciation for Indian Government's mn-
sistant support to the Palestinian cause and 
prompt recognition of the newly established 
Palestinian State. He was assured of contin-
ued strong Indian support for ~he effort to 
bring about speedy and equitable Palestin-
ian setlement. 

(b) We strengly support the proposal for 
COI'IWIning an international conference un ... 
der the United Nations aegis with the full 
participation of all the concerned parties 
including the PLOon an equal footing as the 
sole,legitmate representative of the Pale. 

tinian people to negetiate a Just and llilting 
settlemeflt of the Palestinian problem. 

(e) and (d). Yes. Sir. The Govemmentof 
India have been concerned at the repeated 
Isreali aggression on Palestinian refugee 
camps in lebanon. Indian has been support-
ing United Nation Resolutions calling for the 
complete withd rawal of Isreali forces from 
Lebanon. This call was recently reiterated in 
a Resolution adopted by the NAM Ministerial 
Meeting in September, 1988 which also 
called for United Nations action to ensure the 
safety of all civilians in Labanesa refugee 
camps from Isreali attacks. 

Import of Hybrid Seeds of Sunflower 

5130. SHRI M. RAGHUMA REDDY: 
Will the Minister of AGAICUl TURE be 
pleased to state: 

(a) wh~ther Govenrment have im-
ported hybrid seeds of Sunflower during 
1988-89; 

(bO if so, the quantity thereof and the 
rate at which it was improted; 

(c) the details of tho distribution made to 
States, State-wise; 

(d) whether Andhra Pradesh has taken 
up any steps to produce the foundation seed 
by the hybridised seed supplied to them; and 

(e) if so, the details thereof? 

THE MINISTER OF STATE IN THE DE-
PARTMENT OF AGRICUlTIJRE AND 
COOPERATION IN THE MINISTRY OF 
AGRICULTURE (SHRI SSHYAM LAl 
YADAV) : (a) to (e). The Information called 
for from the concerned State Governments 
is still awaited. The same will be laid on the 
Table 0: the Sabha on its receipt 
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[ Trans/ation] 

Deihl University College. In Trans-
Yamuna Are.s 

5131. SHRI RAMASHRAY PRASAD 
SINGH:WilI the Minister of HUMAN RE-
SOURCE DEVELOPMENT be pleased to 
state: 

(a) whether the number of college;; in 
trans-Yamuna areas of Delhi is far pglow as 
compared to the population of the area; 

(bO If eo, the steps taken to open more 
collage. In that area; and 

(c) wheth. Government propose to 
open an East Campus of delhi University 
there? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATIOti AND 
CULTURE IN THE MINISTRY OF HUMAN 
RESOURCE DEVELOPMENT (SHRI L.P. 
SHAHI): (a) and (b). There are four colleges 
of Delhi University in the trans Yamuna Area. 
It is likely that another college woud be 
openedc in this area durign the next aca-
demic session. Admission to coleges in 
Delhi is not restricted to residdents of the 
locality/area ;n which the coUege is situated. 

(c) The University of Delhi has taken 
such a decison. 

[English] 

Setting up Science and Technotogy 
Museum In Trlvandrum 

5132. SHAI MULLAPPALLY RAMA-
CHANDRAN: Will the Minister of HUMAN 
RESOURCE DEVELOPMENT be pleased 
to state: 

<a) whether Government of Kerala 
havellPPlOld*l for financial assistance to 

set up the proposed Science and T echnol .. 
ogy Museum in Trivandrum; 

(b) if so, the total estimated cost of the 
project and the amount of assistance sought 
from Union Govememnt ; and 

(c) the reaction of Union Government 
thereto? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OF HUMAN 
RESOURCE DEVELOPMENT (SHRI L.P. 
SHAHI): (a) No, Sir. 

(b) and (c). Do not arise. 

Kendrlya Vldyalaya at Rourkela Steel 
Plant 

5133. SHAr JAGANNATH PATTANAI: 
Will the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state: 

(a) whether the management of Rour-
kala Steel Plant requested Kendrlya 
Vidyalaya Sangathan to open a project 
school at Rourkela which started in August 
1983; 

(b) whether the Aourkela Ste81 Plan 
authorities took a unilateral dec!sion in April, 
1987 to stop admission to Class I and II and 
have threatened not to finance the school 
'any more; 

(c) if so, the reasons therefor; and 

(d) the steps taken by Kendrlya 
Vidyalaya San,gathan for smooth function-
ing of the said Vidyalaya? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OF HUMAN 
RESOURCE DEVELOPMENT (SHRI LP. 
SHAHI): (a) to (d). Yes. sir. Kendriya 
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Vidyalaya at Rourkela Steal Plant started 
functioning in the academic session 1982-
83· , 

Kar)driya Vidyalaya. Rourk. was sat 
up under the Project Sector and all recurring 
and non-recurring expenditure of the 
Vidyataya is met by the Rourkel. St8.1 P.lant 
Authorities which had sponsored the school, 
In view of their inability to bear this expendi-
tur. further. it has been decided to clos~ 
down the Kendriya Vidyalaya in a phased 
manner. 

'Droght Rella' Assistance to Orissa 

5134. SHRIJAGANNATH PATTANAIK 
: WiN the Minister of AGRICULTURE be 
pleased to state: 

(a> whether farmers In drought hit ateas 
of 0rIIM have been advisad to switch/over 
to IIIHt technologies: 

(b) if so, the details thereof; 

(c) whether the inputs for new technol-
ogy. ;ncluding new alternative crops, high 
yielding variety seeds are supplied through 
Governemnt or approved agencies; 

(d) if so, the details thereof? 

(a) whether ICAR team have visited 
Orisa particularly district Kalahandi to impls .. 
ment drought crash contingencies plan; and 

(f) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE AND 
COOPERATION IN THE MINISTRY OF 
AGAfCULTURE (SHRI SSHYAM LAL 
Y ADA V) : (a) to (1). Information is being 
collected and will be placed on ~. Table of 
the Haul •. 

[ Translation] 

Universities In Bihar declared fit to 
receive aaslstance fron U.G.C. 

5135. SHRI CHANDRA KISHORE 
PATHAK: Will the Minister of HUMAN 
RESOURCE DEVELOPMENT be pleased 
to state: 

ta) the names of the Universities de-
clared fit to receive assistance from central 
sources by the University Grants Commis-
sion in Bihar; 

(b) the norms adopted by the University 
Grants Commission to dalars the Universi-
ties fit for assisstance; 

(c) the amount fo grants given to the 
universities pf Bihar during the last three 
years ; 

(d) whether Govememnt propose to 
open a Central University in Bihar; and 

(e) H so, where and when? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OF HUMAN 
RESOURCE DEVELOPMENT (SHR. LP. 
SHAH I): (a) The following Universities in 
Biahr havebeen decI .. edfit to receive assis ... 
tance from cemrallsources by the U.G.C. 

\ 

(i) Bh«galpur 
Bhagalpur 

University, 

(Ii) Bihar University, Muzaffarpur 

(iii) L.N. MlfhUa Un1v.rllty, 
Darbhanga 

(tv) K. 8. Darbhanga 8anIkrit Uni-
verdr, 0aJbhanga. 

(v) U~ Unlveraity, Bodt't..Qaya 
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(vi) Patna University. Palna 

(vii) Ranchi University. Ranchi. 

(b) and (c). The inform~ion·is given in 
the atatement below: 

(d) There is no proposal under the 
consideration of the Government to open a 
Central University in Bihar. 

(e) Does not arise. 

STATEMENT 

Universities in Biahr Declared fit to 
receive assistance from U. G. 'C. . 

According to Section 12 (b) of the UGC 
Act, no grant shall be given by the Central 
Government, the UGC or any other organ-
isation receiving any funds from the C~ntral 
Governemnt. to a university established af_' 
tar 17th Jun,e 1972, unless the Commission 
has, after satisfying itself as to such matters 
as may be prescribed. declared such univer-
sity to be fit for receiving grants. In pursu-
ance of the above provision of the UGC Act, 
rules have been framed and notified pre-
scribing the condjtioons which new universi-
ties have to fulfil before they are declared fit 
by the UGC for grants. According to the 
above mentioned rules. the following condi-
tions have to be fulfilled by a new university 
before it is declared fit by the UGCforgrants: 

(i) The establish.p1ent of the Univer-
sity is justified on grounds of 
adequacy of existing facilities, 
special features or new pro~~ 

gramm~1 and activities and 
need for upliftment of:"~ackward 
areas or removal of regiona~ 

imbalances; 

(ii) In the law under which the uni .. 
versity was 8Stablished~ due 
weightage has been given to the 

recommendations made by the 
Education Commission (1964-
66) the Committee on the Gov .. 
ernance of Universities ap-

. pointed by the UGC and the 
Committee of Panels appointed 
by the Commission during the 
last 1 0 years; 

(iii) The University is not merely an 
affiliating university but a multi 
faculty university having 
adequate facilties fbr teaching 
and research in a number of 
subjects; 

(iv) Every teaching department. 
centre, disciptine in the univer-
sity has provision for a minimum 
staff of one Professor, two Read-
ers and an adequate number of 
Lectueres alongwith necessary 
suporting staff; 

(v) Adequate machinery for the 
heahh, residence and weHars of 
students has been provided or is 
being provided; and 

,.; 
(vi) The University has been pro-

vided with adequate faciliteis In 
respect of buildings, equipment, 
books, library, hostel and staff 
quarters (exclusing land) whose 
aggregate value ;s not less than 
As. 2 crores or the State Govern .. 
ment is prepared to give an as-
sureance to the Commission 
that minimum amount of As. 2 
crores shallbe made available to 
the university during the initial 
period of 5 years for the provi-
sion of the above mentioned 
facilities in addition to the devel-
oped land. 

The det;lils of the grants given to the univ.r-. ._ of Bihar· during the years 1985-8110 
'. ill • 

1987-88 are as follDws: 
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(Rs.1n lalchs) 

SI.No. Name of the University Years 

1985 .. 86 1986-87 1987-88 

1. Bhagalpur University 

2. Bihar University 

3. L.N. Mithila University 

4. K.S. Oarbhanga Sanskrit 
University 

5. Magadh University 

6. Patna University 

7. Ranchi University 

Navodaya Vldyalayasln Bihar 

5136. SHRI CHANDRA KISHORE 
PATHAK: Will the Minister of HUMAN 
RESOURCE DEVELOPMENT be pleased 
to state: 

(a) the total number of Navodaya 
Vidyalayas in Bihar at present and the dis .. 
trict .. wiae number thereof; 

(b) whether thase Vi(tyalayas have 
their own buiJdings; and 

(C) if not. the reasons therefor and the 
time by whk:h these Vidyalayas will be their 
own bulldit.gs? 

THE MINISTER OF STATE IN THE 

21.27 9.54 83.28 

14.09 19.04 51.99 

1.98 1.14 4.88 

2.26 5.35 

25.50 17.87 4.99 

40.87 39.50 96.54 

16.78 36.66 25.09 

DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OF HUMAN 
RESOURCE DEVELOPMENT (SHRI L.P. 
SHAHI): (a) A list of N'ivodaya Vidvyalayas 
with their location and districts is given in the 
Statement below. 

(b)' and (c). No. Sir. According to the 
scheme. 30 acres of land J freQ of cost, as 
also some vacant buildings for temporary 
use by the Navodaya Vidyalayas are being 
provided by the StatelUT Goverrvnents to 
run these Vidyalayas. However. the work of 
construction of the permanent buildings, for 
all the existing Navodaya Vidyalayas in 
Bihar has already been entrusted to public 
construction agencies. These buildings are 
exped~ to be ready in the next 18 months' 
time. 
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s. No. 

1 

1. 

2. 

3. 

4. 

5. 

6. 

7. 

8. 

9. 

10. 

11. 

12. 

13. 

14. 

15. 

16. 

17. 

18. 

19. 

20. 
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List of Navodsya VidyaJayas Functioning in Bihar 

Village District 

2 3 

Birauli Samastipur 

Sheikhpura Monghyr 

Kumar 8agh Bettiah West Champaran 

Hansdiha Dumka 

Ara Bhojpur 

Rantl Madhubani 

Ghlghra Gumla 

BIT .. ,,. Ranchi 

Chabasa Campus Singhbhum 

Rewar Nawad. 

Shaktinagar Chandan Dam Bhagalpur 

Rashtriya Sarvajanik Mala Bhawan Supaul Sahara. 

Mirzapur. Bandukhar* BegusaraJ 

&arum Arunangaball 

Vikram Patna 

Jathian Gaya 

Kheronadih Muzaffarpur 

Bahadurpur (PT. Site) & Darbhang (T. Site) Oarbhanga 

Pumea Purnea 

Chlrl Lohardega 
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1 2 

21. Rajgrih 

22. Lalmatia 

23. Kolasi (Pt. Site) & Kodha (T. Site) 

·Also known as Bishampur 

[Eng/ish] 

Highway Projects of Kerafa for Assis-
tance from World Bank/Asian Develop-

ment Bank 

5137. SHRI VAKKOM PU-
RUSHOTHAMAN: Will the Minister of 
SURFACE TRANSPORT be pleased to 
state: 

(a) whether Government of Kerala had 
forwarded certain projects relating to im-
provement of some National/State High-

3 

N..-nd. 

Godd. 

Kathlhar 

ways to the Union Government for obtaining 
assistance from the World Bank orthe Asian 
Development Bank; and 

(b) if so, the details thereof and the 
action taken thereon? 

THE MINISTER OF STATE OF THE 
I 

MINISTRY OF SURFACE TRANSPORT 
(SHRI RAJESH PILOT): (a) Yes, Sir. 

(b) A statement is given befow. These 
requirements will to be posed to External 
agencies for assistance at 1he appropriate 
time. 

STATEMENT 

s. No. National 
Highway 

No. 

1 2 

Name of the work 

3 

National Highway Projects 

1. 17 

2. 47 

3. 47 

4. 47. 

Widening and Strength.)ning to 4 lanes from ", 
Karnataka border to Mahe km. 18.05 to 187.60 

Widening to 4 lanes from Km. 327/100 to 342/200 
and Cochin Bypass 0/00 to 9/800 

Widening to 4 lane Cochin Bypass 918 to 16/4 
• and k . 3661780 to 409/300 of Aroor Alepey Section. 

Wideing to 4 lanes from Quilon 10 Trivandrum km. 
497f150 to 5511900 ~n9 Trivandrum Bypass 0/0 
to 11i900. . 

Amount 
(Rs. Crores) 

4 

204.30 

76.12 

73.20 

59.00 
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2 4 

II State Road Project 

5. Developing the link road connecting NH. 47 and 
NH. 17 (Palghat-Calicut) etc. 

78.36 

Funds to States under RLEGP and 
NREP 

5138. SHRI VAKKOM PU-
RUSHOTHAMAN: 

SHRI C. SAMBU: 

Will the Minister of AGRICULTURE be 
pleased to state: 

(a) the amount of money sanctioned 
and released to states for the implementa-
tion of Rural Landless Employment Guaran .. 
tee Programme and National Rural Employ-
ment Programme during the year 1988-89 .. 
State-wise; and 

(b) the -funds earmarked under the 

schemes for 1989-90, State-wise? 
THE MINISTER OF STATE IN THE 

DEPARTMENT OF RURAL DEVELOp .. 
MENT IN THE MINISTRY OF ,AGRICUL-
TURE (SHRI JANARDHANA POOJARy): 
(a) A statement indicating the resources 
allocated and released to the States for 
implementation of Rural Landless Employ-
ment Guarantee Programme (RLEGP) and 
National Rural Employment Programma 
(NREP) during the year 1988-89 is given 
below. 

(b) Government is in the process of 
restructuring the wage employment pro-
gramme. Because of this, Statewise alloca-
tions under the NREP and RLEGP for the 
year 1989-90 have yet to be made. 
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V._I. of Shipping Corporation of 
india 

5139. SHRI V SREENIVASA 
PRASAD: 

SHRI ATISH CHANDRA 
SINHA: 

Will Jhe Minister of SURFACE TRANS· 
PORT b8 pleased to state: 

(a) the details of cargo, container and 
other vessels the Shipping Corporation of 
India is operating with their ages, capacities 
and their sources of origin as on 31 Decem .. 
ber. 1988; 

(b) whetherthe Shipping Corporationof 
India Umited has been suffering operating 
Iosaas due to its outdated cargo vessels; 

(I) Type of vessels 

Cargo Linerc;; 

Bulk Carriers 

Combination Carriers 

VLCCS 

Tankers (Crude Carriers) 

Tankar (Product Carriers) 

Passenger-cum-Cargo 

Timber Carrier 

Off·shore Supply Vessels 

(II) Source 

India 

USSR 

GOA 

(c) whether SCI has not been able to 
acquire sufficient quantity of cargos from 
abroad during the rast five years; 

(d) whether foreign line. have been 
taking out major share of cargos in compari-
son to Shipping Corporation of India; 

(e) if so, the fads and details thereof; 
and 

(f) the efforts being made to modernise 
the cargo vessels of SCI and to acquire 
mUlti-purpose vessels? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI RAJESH PILOT): (a) The details of 
Shipping Corporation of India ships as on 
31.12.1988 is as under: 

Number of vessels DWT(Lakhs) 

45 6.98 

24 11.17 

4 4.75 

2 5.54 

21 15.89 

12 3.54 

6 0.10 

1 0.06 

10 0.14 

No. of Vessels 

20 

7 

7 
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Japan 18 

Yugoslavia 19 

Poland 6 

Sweden 2 

U.K. 7 

Spain 3 

Singapore 10 

Korea 27 

West Garmany 1 

(III) Age-wise composition of 125 vessels: 

No. of vessels DWT(Lakhs) 

Upto 5 years 

6 years to 10 years 

11 years to 15 years 

, 6 years to 20 years 

above 20 years 

Total 

(b) No, Sir. 

(c) Shipping Corporation of India has 
bean able to secure reasonable share of 
cargo from abroad. 

(d) and (.). The foreign lines have a 
major share In the export cargo. The main 
reason is that buyers abroad are'. free to 
nominate the shipping line. It is estimated 
that in 1987-88, Indian shipping lines (in-
cluding SCI) carried about 18.40/0 of the total 
export cargo. 

43 16.07 

28 8.44 

44 22.84 

7 0.66 

0.16 

125 48.17 

(f) Shipping Corporation of India mod-
ernises its fleet by acquiring modern and fuel 
efficient vessels and have plans to acquire 
multi purpose and specialised v!3ssels. 

Affiliation of KUSB. Law College, 
ShaJa" nagar, Orl_ by B.rhampur 

University 

5140. SHRJSOMNATH RATH: WiJlthe 
Minister of HUMAN RESOURCE DEVEL-
OPMENT be pleased to state: 
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(a> whether the Clearance of Bar CQun-
cD of India is required to estabfish a Law 
College under any university; 

(b) if so, the details in this regard; 

(c) the reasons for withholding affili-
ation to KUSB Law College Bhajannagar, 
Orissa by Berhampur University in spite of 
clearance to the college given by Bar-Coun-
cir of India; and 

Cd) the steps taken by Government in 
this regard? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OF HUMAN 
RESOURCE DEVELOPMENT (SH~I LP. 
SHAHI): (a) to (d). Yes, Sir. Accordi~ to_the 
Bar Council of India, under the Rules 01 the 
Council relating to standards of legal educa-
tion and recognition of degrees in law. it is 
essential for a law college to obtain prior 
permission of the Council to start law oOurS8~ 
The Bar Council has not granted and permis-
sion to the KUSB law College, Bhajan-
nagar, Orissa. In fact on the basis of the 
raport of tha Inspedion Team of the Council 
which had inspected the College, the Col-
lege was informed that unless the defeds 
noticed at the time of inspedion are rectified 
the collage may be derecognised by the 
University . 

Construction of Fishing Harbour In 
Gopalpur 

5141. SHRISOMNATHRATH: Willthe 
Minister of AGRICULTURE be pleased to 
state: 

(8) the progress made in the construc-
tion of fishing harbour at Gopalpur in OrlaN; 
and 

(b) the funds allocated for the purpose? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE AND 
COOPERATION IN THE MINISTRY OF 
AGRICULTURE (SHAI SHYAM LAL 
YADA V); (a) and (b). The project is not 
sanctioned by the Government of India. 
Hence question of progress on its construc-
tion and allocation of funds does not arise. 

Sattlng up Working Women'. Hoste.s 

5142. DR.PHULRENUGUHA: Willthe 
Mlnister of HUMAN RESOURCE DEVEL-
OPMENT be pleased to state: 

(a) the target to establish working 
women's Hostels in Seventh Five Year Plan; 
"and 

(b) the names of the places State-wise. 
where the projects have been sanctioned so 
far? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF YOUTH AFFAIRS 
AND SPORTS AND WOMEN AND CHILD 
DEVELOPMENT IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT 
(SHRIMATI MARGARET ALVA): (a) hwas 
proposed to set up approximately 300 addi-, 
tional Working Women's Hostels during the 
Seventh Five Year Plan in the country. 

(b) A statement is given below. 
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STATEIIENT 

Usl of Working Women's Hostels with Day-care Centres sanctioned up to 31.3 .. 89 dutIng 
the Stwenth FIfIfI Year Plan 

S. No. StateAJnion Territory L_ocsIion dI PIfJjed No. 01 Projeds 

1 2 3 " 
Andhra Pradesh 

1. AnanIhapw 1 

2. EIwu 1 

3. GudiWada 1 

4. Guntur 1 

5. I<hMImarn 1 

8. Kumool 1 

7. MahabOobnagar 1 

8. Rajam~ry 1 

9. . ViJtIrawada 1 

10. VllHakhapatnam 1 

11. Vizianagaram 1 

Arunachal Pradssh 

12. Raing 1 

13. Tawang 1 

AssRm 

14. Lakhimpur 1 

Bihar 

15. Madhubani 1 

16. j~ 1 
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1 2 3 4 

17. Rohtas 1 

Gujarat 

18. Baroda 1 

19. Bhavnagar 1 

20. Kutch 1 

21. Mehasana 1 

Haryana 

22. Ambala 1 

23. Hissar 1 

Himachal Pradesh 

-24. Bilaspur 1 

Karnataka 

25. Bangarore 3 

26. Bidar 1 

27. Gadag 1 

28. Hassan 1 

29. Hubli 1 

30. Hulkoti 1 

31. Kittur 1 

32. Manipal 1 

Kerala 

33. Alleppy 1 

34. Calicut 1 
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1 2 3 4 

35. Cochin 1 

36. Idukki 3 

37. Irinjalkudda 1 

38. Kanayanur, 1 

39. Kasergod 1 

40. Kottayam 4 

41. Ottapalam 1 

42. Palghat 1 

43. Pathanamthitta 5 

44. Ponakunnam 1 

45. Shertallay 1 

46. Shoranur 1 

47. Trichur 2 

48. Trivandrum 3 

49. Vaikom 1 

50. Vazoor 1 

51. Vengoor 1 

52. Wynad 1 

53. Thodupuzha 1 

Madhya Pradesh 

54. Baitul 1 

55. Bijawar 1 

56. Bhopal 3 
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1 2 3 .. 
57. Gwalior 1 

58. Hard a 1 

59. Indore 2 

60. Khajurao 1 

61. Napanagar 1 

62. . NiWari 1 . 

63. Reewa 1 

64. 5ihora 1 

65. Seoni 1 

Afaharashtra 

66. Ahmednagar 2 

67. Akola 1 

68. Amravati 1 

69. twrangabad 2 

70. Bombay 5 

71. Buldana 1 

72. Dhute 2 

73. Gadchiroli 1 

74. Kolhapur 1 

75. laIur 1 

76. Nanded 1 

n. Mask 2 

18. P.mhani 1 
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1 2 3 .-
11. Puna 3 

80. Ratangiri 1 

81. Sang6 1 

82. Thane 1 

Afanipur 

83. Imphal 1 

84 .. Ukhrool 1 

NagaJand 

85. Dimapur 2 

Orissa 

86. Angul 1 

87. Balasora 1 

88. Berhampur 1 

89. Bolangir 1 

90 .. Bhubneshwar 1 

91. CuHack 1 -

92. Jeypore 1 

93 .. Kalahandi 1 

94. Puri 1 

95. ~r 1 

Punjab 

96. Balhinda 1 

97. Sangrur 1 
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1 2 3 4 

Rajasthan 

98. Ardawata 1 

99. Banswara 1 

100. Barmer 1 

101. Beawar 

102. Bhusawar 1 

103. Chittorgarh 1 

104. Hanumangarh 1 

105. Jaipur 2 

106. Khetri 1 

107. Kishangarh 1 

108. Nimbahera 1 

109. Pali 1 

110. Pratapgarh 1 

111. Sirohi 1 

Tamil Nadu 

112, Coimbatore 3 

113. Dharampuri 1 

114. Dindigul 1 

115. Madras 2 

116. Ootacumund 1 

117. Perambalur 1 

118. Pudukkottai 1 
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1 2 3 4 

119. Tha'ljavur 1 

120. Tiru :hirapalli 4 

121. Venora 2 

Vttsr Pradesh 

122. Ghaziabad 2 

123. Jaunpur 1 

West BsngaJ 

124. Burdwan 1 

125. Calc Ina 2 

126. Durgapur 1 

127. Jalpaiguri 1 

128. Hooghly 1 

129. Rishra 1 

130. 24 Parganas 2 

Delhi 

131. Delni 3 

Pondich9rry 

132. Pondicherry 1 

Vacant Posts of Commissioner and 
Joint Commissioner In Kendrlya 

Vldyalaya Sangathan 

·5143. SHRI RAMASHRAY PRAsAD 
SINGH: Will the Minister of HUMAN RE-
SOURCE DEVELOPMENT be pleased to 
state: 

(a)~ whether posts of Commissioner and 
Joint Commissioner (Academic) of Kendriya 
Vidyalaya Sangathan are lying vacant; 

(b) whether these have since been filled 
up; and 

(c) if so, the details thereof? 
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1HE MINISTER OF STATE IN 1HE 
DePARTMENTS OF EDUCATION AND 
CULTURE IN lHE MINISTRY OF HuJ.4AN. 
RESOURCE DEVELOPMENT (SHRI L P. 
SHAHI): (a) Yes., Sir. 

(b) No, Sir. 

(c) Does not arisa. 

c...s agall18l Kendrlya Vldyalaya 
Sangathan 

5144. SHRI RAMASHRAY PRASAD 
SINGH: Will the Minister of HUMAN RE-
SOURCE DEVELOPMENT be pleased to 
state:" 

(a) the details of cases filed against 
Kandiiya Vldyalaya Sangathan during the 
curre~ and preceding year in different High 
Courts; 

.(b) the details of cases which are pend-
ing tor more than three, five and ten years; 
and 

(c) the details of cases di~posed off 
during the last-three years? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN ll-IE MINISmV OF HUMAN 
RESOURCE DEVELOPMENT (SHRI LP. 
SHAHI): (a) As .par records available the 
nu~ of cases filed in 1988 and in 1989 

SL No. Name of Post 

1 2 

1. P.G.T. 

2. T.G.T. 
3. Ha.t Master 

4. P.RT. 
5. 0Iher T eacheta 

cu. March, 1989) are 84 and 21 rnpec-
tlvely. These cases generally related ~ ra-
crulmant, promotionsltransfers, admis-
sions remuneration, pension and other re-
tirement benefits confirmation and discipli-
nary matters. 

(b) As per records available the number 
of casas pending for more than three years, 
five years and ten years are 26, 10 and nil 
respectively. 

(c) Such. record is not maintained by 
Kendriya Vidyalaya Sangathan (Headquar-

l'-
tars) as the cases are handled at the Re ... 
gional/Vidyalaya le'ltJl also. 

Teaching and Non-teach Ing Staff-
working In Kendrlya Vldyalayas 

5145. SHRI RAMASHRAY PRASAD 
SINGH: Will the Minister of HUMAN RE-
SOURCE DEVELOPMENT be pleased to 
state the details of different categories of 
teaching staff posted in Kendriya Vidyalayas 
and non-teaching staff posted at head-quar-
ters and regional offices as on 31 March, 
1988? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OF HUMAN 
RESOORCE _DEVELOPMENT (SHRt L.P. 
SHAHI) Details of the teaching staff posted 
in Kandriya Vidyalayas as on 30.4.88 is as 
under: 

No. 

3 

3311 

6142 

168 

8409 

2618 
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Details of the staff posted at Kendriya 
Vidyalaya Sangathan Headquarters and in, 

Regional Offices as on 30.4.88 are given in 
the statements- I & II below. 

STATEMENT .. I 

Details of Staff in Position at Kend(iya Vidya/aya Sangathan (Head Quarters) as on 30 .. 4-
1988 I 

51. No. Name of Post In position 

1 2 3 

1. Commissioner 1 

2. Joint Commissioner 1 

3. Deputy Commissioner 3 

4. Assistant Commissioner 2 

5. Sr. Accounts Officer 1 

6. Education Officer 6 

7. Sr. Audit Officer 1 

8. Sr. Admn. Officer 2 

9. Vigilance Officer 1 

10. Sr. Analyst 

11. Executive Engineer 1 

12. Accounts Officer 1 

13. Internal Audit Officer 

14: Jr. Anatyst 1 

15. Section Officer 10 

16. AssU. Education Officer 

17. T achnical OffICer 1 

18. Hindi OffICer 1 
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1 2 3 

19. Asstt. Editor 1 

20. Editorial Asstt. 1 

21. Research Asstt. 1 

22. Superintendent (Admn.) 1 

23. Supenntendent of Accounts 8 

24. Sr. P.A. 1 

25. Statistical Asstt. 1 

26. T echn ical Assistant 1 

27. legal Assistant 1 

28, Sr. Hindi Translator 1 

29. Proof Reader 1 

30. Hindi Translator 3 

31. Jr. Technical Assistant 1 

32. Sr. Stenographer 5 

33. Assistants 32 

34. Audit Assistant 13 

35. UDC/Accounts Clerk 67 

36. Jr. Stenographer 12 

37. LDC/Hindi Typist 54 

38. Sr. Gestener Operator 1 

39. Staff Car Driver 4 

40. Gastaner Operator 1 

41. Oaftry 7 
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1 2 3 

, 
42. Group '0' Employees 19 

43. Chowkidar 2 

44. Sweeper 2 

Total 278 

STATEMENT- II 

Details of Staff in Position in the Regional Offi08$ of the Kflndriya Vidyalaya Sangathan as 
on 30 .. 4-1988 

51. No. Name of Post In position 

1 2 3 

1.. Assistant Commissioner 13 

2. Administrative Officer 14 

3. Education Officer 39 

4. Accounts-cum-Insp&eting Officer 13 

5. Superintendent of Accounts 15 

6. Superintendent (Admn.) 11 

7. Sr. Librarian 9 

8. Assistant 15 

9. Audit Assistant 74 

10. Stenographer Grade II 40 

11. U.D.C. 37 

.2. Jeep Driver 14 

13. L.D.C. 59 

14 .. Hindi Typist 10 



Written Answers APRil 6. 1989 Written AnsW61'S 416 

1 2 

15. Oaftary 

16. .. Gp. '0' including Sweeper 

Total 

Salf Employment Scheme for ~omen In 
Kqmataka . 

5146. SHRI SRIKANTHA DATTA 
NARASIMHARAJA WADIYAR: WiII'the· 
Minister of HUMAN RESOURCE DEVEL-
OPMENT be pleased to state: 

(a) whether Government are imple-
menting some schemes for providing self-
employment to the women; 

(b) if so, the specific steps taken in this 
regard in Karnataka; 

(c) whether there is any proposal from 
Karnataka Government in this regard; 

(d) if so, the details thereof; and 

(e) the action taken thereon? 

3 

11 

84 

458 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF YOUTH AFFAIRS 
AND SPORTS AND WOMEN AND CHILD 
DEVELOPMENT IN THE MINISTRY OF 
HUMA~ RESOURCE DEVELOPMENT 
(SHRIMATt MARGARET ALVA): (a) Yes, 
Sir .. 

(b) The schemes are implemented 
through State Governments AgenciesNol-
untary Organisations in all the StateslUnion 
Territories including Karnataka. The propos-
als are considered under the approved pat-
tern of assistance as and when received. 

(c) to (9). Details of proposals received 
by the Department of Women & Child Devel-
opment during the years 1986-87.1987-88, 
& 1988-89 and action taken thereon are 
given in the statement below. 
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India'. call to Developed Countrle. to 
provide Flnancla. Resources to La •• 

Privileged Nations 

5147. SHRf BHADRESWAR TANTI: 
Will the Minister of EXTERNAL AFFAIRS be 
pleased to state: 

(a) whether tndia has called upon de-
veloped countries to provide adequate fi .. 
nanc;al resources to the less privileged na-
tions; and 

(b) if so, the extent to which this .help 
them to switch over to new technologies 
without damaging the environment? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS (SHRI 
K. NATWARSINGH): (a) At a conference on 
Saving the Ozone Layer held in London in 
March 1989, the Minister of environment, 
Shri Z. R. Ansari referred to the need to 
consider the setting up of a Fund which 
would provide net additionality of resources 
to developing countries to acquire technol-
ogy for appropriate substitutes and addi-
tional costs which it would impose on devel-
oping countries 

(b) Since no such Fund has been set up 
as yet nor have any fi nancial resources been 
cor.1mitted by developed countries, the 
question does not arise. 

Protocol Signed with USSR on Eco-
nomic, Sclentlffc and Technical Coop-

eration 

5148. SHRI PRATAPRAO B. 
BHOSALE: wm the Minister of EXTERNAL 
AFFAIRS be pleased to state: 

(a) whether a Protocol on economic, 
scientific and technical cooperation has 
been signed with USSR; 

(b) if so, the detaifs thereof; 

(0) whether the protocol .nvisagee 10 
let up a group to monitor Indo-Soviet trade; 
and 

(d) if so, the detail$ of tile prograss 
made i~ this regard SO far? 

THE MINISTER OF STATE fN TIiE 
MtNISTRYOFEXTERNAlAFFAIRS(SHRI 
K. NATWAR SINGH): (a) Yes, Sir. 

(b) A statement is given below. 

(c) and (d). The Indo .. Soviet Intar-Gov-
ernmantaf Commission has a Working 
Group on Trade under its age is to oversee 
the development of bilateraJ trade trade, 
which meets generally twice a year. 

In the context of fast expanding dimen-
sions of Indo .. Soviet cooperation, which 
requires constant and close monitoring. 
Government have decided to set up a Cora 
Group to monitor this cooperation. The Care 
Group will be headed by the Foreign SeeN-
tary (who ;s Vice Chairman of ttle Commis-
sion on the Indian side) and include the 
Secretarjes for Finance, Commerce, indus-
trial Development, Power and Special Sec-
retary (PMO). 

STATEMENT 

The 12th session of the inter -Govem-
mental Indo-Soviet Commission for Eco-
nomic, Scientific and Technical Coopera-
tion, held in Delhi from March 7-9. 1989, 
reviewed the whole gamut of mutually bene-
ficial Indo-Soviet eoonomic, scientific and 
technical cooperation and exchanged ideas 
on new ways and means to further 
strengtherlt,. expand and diversify this c0op-
eration. 

The Commission expressed great sat-
isfaction with the progress in the impl.men-
tation on the agreements on further develop-
ment of trade, scientific and ta:hnicallies " 
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betWeen thetwo countries at the Jndo..Soviet 
summit meetings in the period 1985-88, and 
noted that considerable prQgr8s8 had been 
made in the implementation of the Indo-
Soviet agreements on the construottOll of 
large industrial projects in India. The 
Commission noted t-hat Indo-Soviet trade is 
devetoping satisfactorily for achieving the 
target agreed upon in 1986 of 2.5 times 
growth in bilateral trade turnover by 1992. 

The Commission expressed satisfac-
tion at the implementation of the Integrated 
Long-Term Programme of Scientific and 
Technicaf Cooperation signed by Prime 
Minister Shri Rajiv Gandhi and CPSU Gen-
eral Secretary M.S. GorbachavinJuly 1987. 

Reviewing in depth the ongoing pro-
gram mes/projects of cooperation in the 
field. of power. oil and gas, coat, ferrous and 
non..ferrous metallurgy, machine-building, 
compute,. and .'edron ics , communica-
tiona. agricu~r. and the agro industrial 
sector. water resources and science and 
technology. the Commission issued appro-
priate guidelines and diredives to keep up I 
the momentum in the respective areas, iden-
tify new prospects and areas of cooperation 
and strive to achieve the results within the 
agreed time-frames as indicated in the 
Protocol. 

New areas of Indo ... Soviet cooper~tion 
were identified by the Commission in the 
fields of railways and civil aviation and it was 
decided to set up new Working Groups in 
these fields. 

The Commission discussed the possi-
bilities of giving a new thrust to development 
of new forms of econom ic cooperation such 
as joint ventures, production cooperation, 
dired ties between enterprises of the two 
countries and for this purpose has oonsti-
tuted a Working Group on New Forms of 

Economic Cooperation. 

The Soviet side informed us of possibili-
ties of setting up joint ventures in the Soviet 
Far East Economic region, ,Qsp8ciaUy pro-
duction units for consumer goods. indudiJ'V 
readymade garments, footwear and pr0c-
essing of agricultural products. India con-
veyed its k"e~ interest in cooperating in the 
development of the Soviet Far East and 
Siberia, including through setting up of Joint 
ventures for exploiting the forest resources 
of the Region to mutual advantage. 

The Commission noted the satisfactory 
progress in the three hotel construction 
projects in Samarkand. Bukhara and 
T-ashkent by Indian companies and it was 
agreed to finalise the contracts by Septem-
ber 1989 for the construction of seven more 
hotels by Indian companies in Alma Ata, 
Urgench. Khiva. Frunze. Khabarovsk, Vladi-
vostok and Nakhodha. 

The Commission also noted the steps 
takan by the two sides to improve coopera-
tion between Indian business circles and 
Society enterprises and organisation. such 
as interaction between the Indo-$ovtet 
Committee (on the Soviet side) and the 
Indian Steering Committee, and the setting 
up in the USSR of the Association of Busi-
ness Cooperation with India. It has aIaobeen 
agreed to set wp an Indian Trade Centra in 
Moscow w~hin the next 2 years. 

The implementation of the agreements 
reached is under constant review. It is 
closely monitored by the respective Working 
Groups set up under the Joint Commission 
which regularly meet once or twice a year. 
The entire range of agreements will be rs-
vie'tfed by the Co-Chairmen of the Joint 
Commission at their next working meeting 
later this year and at the 13th session of the 
Joint Commission scheduled to be held in 
Moscow in the summer of 1990. 
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Dlfflcuttl •• of Trawler Operator. In 
Respect of their Chartering 

Operations 

5149. SHAt K. PRADHANI: Will the 
Minister of FOOD PROCESSING INDU~
TRIES be pleased to state: 

(a) whether many small and independ-
ent entrepreneurs are facing difficulties in 
implementing the letter of intent for charter-
ing of fishing vessels; 

(b) if so, the reasons for granting letter 
of intant for only six months at a time; 

(c) whether all other industrias get a 
period of three years for implementation of 
letter of intent; and 

(d) if so~ the steps being taken to 
remove the difficulties that are faced by 
small entrepreneurs in chartering of fishing 
vessels within the prescribed period of six 
months? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD PROCESSING iN-
DUSTRIES (SHRI JAGDISH TYTLER): (a) 
and (b). Letter of intentforchartering foreign 
fishing vessels are valid for a period of six 
months from the date of issue. However, as 
and when requests for further extensions 
are received for the charterers. these are 
considered on merits. 

(c) and (d). The Department of Indus-
trial Development in its Press Note No. 15 of 
1988 series has indicated that the initial 

validity period of a letter of intant will be for 
three years. The letter of intent for chartering 
of foreign fishing vessels follow from the 
provisions of the Maritime Zone of India 
(Regulation of Fishing by Foreign Vessels) 
Act, 1981 and Rules are framada thereun-
der. The diffICulties, if any. faced by the 
charterers are considered and action taken 
within the fram,work of the aforementioned 
Acts and Rules. 

Recruitment & Training In fiertllizer 
Companies 

5150. SHRI SYED SHAHABUDDIN: 
Will the Minister of AGRICULTURE be 
pleased to state: 

(a) the number of employees recruited 
by public sector Fertilizer Companies for 
institutional training during the last three 
years, year-wise & Company-wise; 

(b) the number of Scheduled Castes 
and Scheduled Tribes included among 
them; 

(c) the number of employees sent 
l 

abroad by these Companies for foreign 
training during the same period, year-wise 
and Company-wise; and 

(d) the number of Scheduled Tribes 
among them? 

THE MINISTER OF STATE IN THE 
I 

DEPARTMENT OF FERTILIZERS IN THE 
MINISTRY OF AGRICULTURE (SHRI R. 
PRABHU): (a) to (d). A statement furnishing 
the requisite information on each part of the 
question is given below. 
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...... drinking wid. schemes 

5151. SHRI SYED SHAHABUDDIN: 
WI the Minister of AGRICULTURE be 
pleased to refer to the reply given on 9 
March. 1989 to Starred Question No. 208 
regarding Rural drinking water Schemes 
and state: 

(a) whether the definition of proble m 
vllages include the villages do not have 
adequate supply of safe drinking water on 
the basis oftha norms laid down for provid-
ing this facility; 

(b) if noI, the total number of villages 
with inadequate drinking water supply I 
State-wise; 

(c) the target date for providing 
adequate number of sources in each village 
of the country; 

Cd) the leva I of central funding in the two 
programmes. MNP and ARWSP; and 

(8) thatotal amount allocated and actu-. 
ally released 10 StataslUnion Territories 
under these programmes since their incep-
tion? 

THE MINISTER OF STATE IN THE· 
DEPARTMENT OF RURAL DEVELOP-
MENT IN THE MINISTRY OF AGRICUL-
TURE (SHRI JANARDHANA POOJARV): 
(a) Yes. Sir. 

(b) Does not arise. 

(c) Excepl for estimated 3347 problem 
· vIIIgas all the 'No Source' problem villages 

(pya) in the country are Ilcely to be covered 
wIlh safe drinking water facifities by the end 
(17th FivaIV" Plan. Most oJ the partially 
COVW8d PVs .. also be provided with 
adlquato number os sources in tho Seventh 
Plan MCI1t1e remaining during the Eighth 
111M. I 

(d) Under the CentraHy Sponsored 
Acceleratad Rural Water Supply Pro-
gramme, the total Central assiStant made 
available to the StateslUTs during the 7th 
Plan amounts to Rs. 1696.54 erares includ-
ing the allocation for the year 1989-90. In 
addition, StateslUTs have made provision 
for As. 2515.37 crores under the State 
Sector Minimum Needs Programme (MNP) 
during the 7th Plan. 

(e) The total amount allocated and 
actually released to StateslUnion Territories 
under ~RWSP since the beginning of Sixth 
Plan and in the Seventh Ptan (upto 1988~9) 
are Rs. 1968.42 cores and As. 2235.52 
erorss respectively. 

India's participation In Indian Ocean 
Commission 

5152. DR. B.L. SHAILESH: Win the 
Minister of EXTERNAL AFFAIRS be 
pleased to state: 

(a) whether India have been invited to 
join1 the Five member Indian Ocean 
Commission set up las1 year to form the 
beginning of a common economic exchange 
of the smaller Indian Ocean countries; and 

(b) if so, the India's reaction thereto? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(PROF. K.K. TEWARI): (a) During the r. 
cent visit of the Mauritian Deputy Prime 
Minister to India he proposed in a general 
way that India mlght participate in the Indian 
Ocean Commission. 

(b) The matter i. receiving 
Government's consideration. 

Purch ... of Laminated Bag. by NFe 
5153. DR. B.l. SHAIlESH: Will the 

Minister of AGRICULTURE be pleased to 
state! 
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(8) the value of laminated bagsorothe~ 
type of bags purchased by National Fertiliz'-
era Corporation during year 198~ .. 89; 

(b) the manner in which a purchase was 
effected; and 

(c) the parties from which the pur-
chases ware made? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF FERTILIZERS IN THE 
MINISTRY OF AGRICULTURE (SHRI R. 
PRABHU)= (a) The value of bags purchased 
by National Fertilizers Ltd. (NFL) during 
1988-89 is approximately As. 33 crores. 

(b) The bags have baen purchased 
from the parties who were awarded con-
tracts on the basis of open tenders adver-
tised in Press besides purchases from Ancil-
lary Units of NFL. 

(c) The purchases were made from the 
following parties: 

1. MIs. H.R. Enterprises, Panipat 
(Ancillary Unit of NFL, Panipat). 

2. MIs. Himpex Pvt. Ltd. (Ancil1ary 
Unit of NFL, Nangal). 

3. MIs. Mehatpur Packing (Ancil-
lary Unit of NFL. Nangal). 

4. MIs. Punjab Ploy Jute (Ancillary 
, Jnit of NFL, Bhatinda). 

5. MIs. Shree Krishan & Co., Cal-
cutta. 

6. MIs. Krishna Laminating Ind., 
Calcutta. 

7. Mis. HaryanaJute & Laminating 
Ind., Calcutta. 

8. MIs. Ashoka Industries, Cal-

cutta. 

9. Mis. Nirmal Laminators, Cal-
cutta 

10. Mis. Swastik laminating Indus-
tries. 8ehadurgarh, 

11. Mis. Sri Ram Synthetics. 8a-
hadurgarh. 

12. MIs. Paharpur Plastics, Sehi-
bagad. 

13. Mis. Dhoot Marketing Organisa-
tion, Aurangabad. 

14. MIs. Arm Ploymets, Ahme-
dabad. 

Subsidy for Haj Pilgrims 

5154. SHRI SYED SHAHABUDDIN: 
WiJI the Minister of EXTERNAL AFFAIRS be 
pleased to state: 

(a) the subsidy for the Haj pilgrims 
included in the last three annual demands of 
the Ministry; 

(b) the subsidy actuaJly spent each 
year; 

(c) th(\major items of expenditure, each 
year; and 

(d) whether Government have a pro-
posal to subsidise return Ha; air fare and or 
Haj acoommodation in Makkah or Madina? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(PROF. K.K. TEWARI): (a) The following 
Budget provisk>ns were made in the Budget 
Estimates of the Ministry of Extemal Affairs 
under the road -Subsidy to Haj Committee-
during the previous three financial years: 
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Budget Estimates 1986-87 

Budget Estimates 1987-88 

Budget Estimates 1988-89 

(b) Government did not disburse any 
subsidy to the Haj Committee during these 
years. 

(c) Does not arise. 

(d) (i) Air India/lAC have requested 
Government to reimburse 
losses suffE:!red by them on the 
operation of Haj flights-1988. 
The matters is under the consid-
eration of the concerned authori-
ties. 

(ii) Government h~ve no pro-
posal to subsidise accommoda-
tion for Haj pilgrims at Makkah 
and Madinah. 

Appointment of Dealers of Fertilizers 

5155. SHRI SYEO SHAHABUDDIN: 
Will the Minister of AGRICULTURE be 
pleased to state: 

(a) the procedure for appointment of 
wholesale stockists and dealers of fertilizers 
by various fertilizers manufacturing compa-
nies in the public sector? 

(b) whether any reservation policy is 
followed; 

(c) if so. the categories for which reser-
vation is made; and 

(d) the nutnber of whole-sale dealers in 
various categories; state/union territory-
wise as on 1.1.1989, for each company 
concerned? 

As. 2.0 Crores 

As. 2.24 erarss 

As. 2.24 Crores 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF FERTILIZERS IN THE 
MINISTRY OF AGRrCUL TURE (SHRI R. 
PRABHU): (a) to (d). Informatibn is being 
collected and will be laid on the Table of the 
House. 

Assistance to Maharashtra under 
S.F.P.P. 

5156. SHRI PRAKASH V. PATIL: Will 
the Minister of AGRICULTURE be pleased 
to state: 

(a) the amount of Central assistance 
provide to Maharashtra during the last three 
years, year-wise under the Special 
Foodgrain Production Programme; 

(b) th~ targets fixed and achieved dur-
ing the above period; year-wise; 

(c) whether the target for 1989 for 
Maharashtra has been fixed; and 

(d) if so, the funds earmarked as Cen-
tral assistance for 1989 under the Special 
Foodgrains Produdion Programme? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE AND 
COOPERATION IN THE MINISTRY OF 
AGRICULTURE (SHRI SHYAM LAL 
YADAV): (a) After mid-term review of Sev-
enth Five Year Plan, the Special Foodgrains 
Production Programme (SFPP) was 
launched from the year 1988-89 and the 
focus c(OP of rice was selected. The Central 
assistance originally provided to the State 
was As. 268.76 lakhs for implementation of 
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SFPP rice. In addition to this, Rs. 9.60 lakhs 
for opening retail outlets of fertilisers and As. 
55.00 lakhs for credit support to the farmers was also provided. Subsequently, a sum of 
Rs. 54.00 lakhs for pulses production under 
SFPP was also given. Under the Scheme of 
Assistance to the small & marginal farmers 
an amount of Rs. 391.10 lakhs has been 
allotted for shallow tubewells/dugw$lIs to 
supplement the S.F.P.P. 

(b) and (c). A target of 108.00 lakh 
tonnes of food grains production was fixed 
for the year 1988-89. TAe estimates of pro-
duction are not yet due. The Working Group 
of Planning Com mission has fixed a target of 
125.00 lakhs tennes for the year 1989-90. 

(d) The allocations for 1989-90 have 
not yet been finalised. However, the pro-
gramme will continue during the year. 

Modernisation of D .. S .. P .. 

5158. SHAI H.G. RAMULU: Will the 
Minister of STEEL AND MINES be pleased 
to refer to the reply given on 16 March, 1989 
to Unstarred Question No. 2900 regarding 
modernisation of D.S. P. with the holp of 
foreign firms and state: 

(a) the firms that participated in the bid 
for which awards have already been issued; 

(b) whether MIs. Mannesman Demag 
of West Germany has any past experience 
of building up steel plants in the country; 

(c) whether the Indian collaborator of 

the above firm does not have any past expe .. 
rience of steel plants; and 

(d) whether firms from USS~ have also 
got some order if so, the facts thereof with 
-.letails of further contracts? 

THE MINISTER OF STEEL AND 
MINES (SHRI M.L. FOTEDAR): (a) As in the 
statement below. 

(~) Yes, Sir. 

(c) The Indian members of the Consor-
tium led by MIs. Mannesman Oemag, 
namely MIs Sirla Technical Services, MIs 
Hindustan Steel Works Construction Ltd. 
and MIs Dodsal, do have past experience of 
tXlnstruction fa steel plants in India and 
abroad. 

(d) Contracts have been signed with the 
consortium led by MIs Tiajprome, port for the 
turn-key commissioning of (i) Sinter plant 
package and (ii) Blast Furnace package. MI 
s Tiajpromexport was a member of the MDH 
led consortium for all the four sUCC8ss~ul bids 
made by this consortium. Since the Soviet 
firm was to carry out the major portion of the 
work in regard 10 these two packages. they 
have been allowed to function as the leader 
of the consortium for these two packages. In 
addition, MIs. Tiajpromexport of USSR are 
also members of the MIs Mannesman 
Demag (FRG) led consortium for (i) the Raw 
Materials Handling complex package and (ii) 
the Basic Oxygen Furnace package and 
would be carrying out work in these pack-
ages also. 

STATEMENT 

(i) . Baw material handling Plant. 

(ii) Basic Oxygen Furnace. 

(i) MIs. Mannesman Demag (FRG) led 
consortium 

(ii) MIs. Mitsubishi, Japan. 

(i) Mis. Davy Mckee, U.K. 
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(iii) Sinter Plant. 

(ii) MIs. Mannesman Demag (FAG) Jed 
consortium. 

(i) MIs. Davy Mckee, U.K. 

(ii) MIs. MitsubisPli, Japan. 

(iii) MIs. Mannesman Demag (FRG) led 
consortium. 

(iv) Blast Furnace Package. (i) MIs. Davy Mckee, U.K. 

(ii) MIs. Mannesman Demag (FRG) led 
consorti~m 

(iii) MIs. Nippon Kokan. Japan. 

(v) Continuous casting. 

Engaging of US Public Relations 
Comp~ny by India 

5159. SHAI SHARAD DJGHE: Will the 
Minister of EXTERNAL AFFAIRS be 
pleased to state: 

(a) whether Government have a pro-
posal for engaging a leading American 
Public relations company to promote India's 
interests in the United States; and 

(b) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(PROF. K.K. TeWARI): (a) and (b). Senior 
officials of the External Affairs Ministry vis-
jted Washington recently to assess the steps 
required to optimise the projection of 
Government's policies in the United States. 
The officials' r8fX>rt has yet to be considered 
by Government and no decisions in this 
context have been taken. 

(i) 

(ii) 

MIs. Mannesman Demag (FAG) lad 
consortium. 

MIs. Concast AG, Switzerland. 

Defence Pact between ,Pak.atan .nd 
India 

5160. SHRI BHADRESWAR TANTI: 
Will the Minister of EXTERNAL AFFAIRS be 
pleased to state: 

(a) whether Government have been the 
press report in the National Herald dated 6 
March, "1989 to the effect that Pakistan'S 
Prime Minister has ruled out a Jo.lnt defence 
pact with India; and_ 

(b) if so, Government's reaction 
thereto? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS (SHRt 
K. NATWAR SINGH): (a) Yes. Sir. 

(b) The views of the Prime Minister of 
Pakistan have been noted. The question of 
a Joint defence pack with Pakistan Is not 
under the Government·s con$ideration. 
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Discovery of Ashokan Edicts 

5161. SHRIV. KRISHNARAO: Willthe 
Minister of HUMAN RESOURCE DEVEL-
OPMENT be pleased to state: 

(a) whether a version of Ashokan edicts 
No. 12 and 14 has been discovered recently 
on a stone slab in Oevi Shrine at Sannathy 
near Gulbarga; 

(b) whether the edicts belong to the 3rd 
century; 

(c) whether the past minor rock e~icts 
No. 1 and 2 were found out at other places 
like Benary. Aaichur and Chitradurga; and 

(d) H so, the details thereof? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OF HUMAN 
RESOURCE DEVELOPMENT (SHRI L.P. 
SHAHI): (8) Ves, Sir. 

(b) Yes. Sir. 

(c) Yes, Sir. 

(d) Minor rock Edicts issued by Asoka 
were found in northern Karnataka at Nittur, 
Udegolam in Taluk Siruguppa District Bel-
lary: Brahmagiri, Siddapur and Jatinga 
Rameswara, District Chitradurga; Maski, 
Gavimath and Palkigundu in District Ra-
ichur, Karnataka. 

Plantation of Coconut In Kamataka 

5162. SHAI G.S. BASAVARAJU; 
SHRI SHANTILAL PATEL: 

. 
way in various States and Union T arrilories; 

(b) if so, the outlay for the project for 
Seventh Plan; and 

(c) the total seedlings that have been 
and likely to be planted in Kamataka? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE AND 
COOPERATION IN THE MINISTRY OF 
AGRICULTURE (SHRI SHYAM LAl 
YADAV): (a) Yes, Sir. The projects which 
are under implementation kJ bring additional 
area under conconut are: 

~ ) Expansion of area under c0co-
nut by providing subsidy for new 
planting. 

2) Coconut plantation on caRai 
embankments in Orissa and 
Karnataka. 

3) Coconut plantation in Khas 
lands in Tripura. 

(b) The outlay for the projects for Sev-
enth Plan is Rs. 363.39 lakhs. 

(c) The total number of seedlings 
planted in Karnataka so far js 601330. 
N umber of seedlings proposed to be planted 
during the remaining period of Seventh FIVe 
Year Plan is about 82170. 

Sail'. Advice to Refractory Industry He.. 
Technological Changes 

5163. SHRI G.S. BASAVARAJU: 
SHRI S.M. GURADDI: 

Will t~ Ministarof STEEL AND MINES 
Will the Minister of AGRICULTURE be be pleased to state: 

pteased to state: 

(a) whether a Project to bring additional 
hectares under COUlnut cultivation is under-

(a) whether the Steel Authority of India 
limited has called upon the rafractoty indus-
try to take nota of technological ~ .. 
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being introduced in steel sector; and 

(b) if so, the details thereof? 

THE MINISTER OF ·STEEL AND 
MINES (SHRI M.L FOTEDAR): (a) Yes, Sir. 

(b) The important technQlogical 
chcq»es involving the use of special refrac-
tories in the steel sedor are: 

~) 7 Metre high Coke Over Batter-
ies. 

(ii) ESTS (Dutch) design for Blast 
Fumace Stoves. 

(iii) Twin Hearth Furnances. 

(iv) 'KORP Technology for Open 
Hearth Furnaces. 

(v) Basic Oxygen Furnace process 
• of Steel making. 

(vi) combined blowing technology in 
Basic Oxygen FurnaceILD Con-
verter. 

(vii) Continuous casting. 

(viii) Ceramic Welding for Coke 
Ovens. 

(ix) Application of Monolithics (Cas-
table Refractories). 

Sheep Rearing Activity 

~164. SHRI PRATAPRAO B. 
BHOSALE: Will the Minister of AGRICUL-
TURE be pleased to state~ 

(a) whether sheep-rearing activity is 
more in certain States; and 

(b) if so, the State-wise details thereof? 

THE MINISTER OF STAlE IN THE 
DEPARTMENT OF AGRICULTURE AND 
COOPERATION IN THE MINISTRY OF 
AGRICUL TUAE (SHAI SHYAM lAL 
YADAV): (a) Yes, Sir. 

(b) The sheep rearing activit~1 is based 
upon the size of sheep population in a Stat8. 
The State-wise detailed sheep population is 
given in the statement below. 

STATEMENT 

51. No. Stat8lUnion Territories Sheep 
Cross bred Indigenous Total Sh86P 

1 2 2 4 5 

1. Andhra Pradesh 93 7426 7519 

2 .. Assam 2 44 46 

3. Bihar 34 1288 1322 

4. Gujarat 28 2329 2357 

5. H aryan a 64 694 758 

6~ Himachal Pradesh 54 1037 1091 

7. Jammu & Kashmir 485 1424 1909 
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1 2 2 4 5 

8. Karnataka 132 4660 4792 

9. Kerala (a) 7 7 

10. Madhya Pradesh 6 953 959 

11. Maharashtra 33 2638 2671 

12. Manillur 14 14 

13. Meghalaya N.A. N.A. 26 

14. Nagaland (a) (a) (a) 

15. Orissa 62 1928 199U 

16. Punjab 611 

17. Rajasthan 33 13398 13431 

18. Sikkim 1 10 11 
. 

19. Tamil Nadu 282 5255 5537 

20. • Tripura (a) 5 5 

21. Uttar Pradesh 178 2129 2307 

22. West Bengal 34 1331 1365 

Union Territories 

23. A & N Islands 

24. Arunachal Pradesh 20 

25. Chandigarh (a) 1 1 

26. D. & N. Haveli (a) (a) 1 

27. Delhi 1 :! 3 

28. G.D. & Diu 1 1 

29. Lakshadweep 
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1 2 

30. Mizoram 

31. Pondicherry 

All India 

a - Below500 

[ Trans/ation] 

Setting up Mini Steel Plants In U.P. 

5165. SHRI RAJ KUMAR RAI: Will the 
Minister of STEEL AND MINES be pleased 
to state: 

(a) whether there is any scheme to set 
up Mini Steel Plants at any place in 
Ajamgarh, Maunath-Bhanjan, Balis and 
Gazipur districts of Uttar Pradesh and at a 
any place of Purwanchal during next three 
years; and 

(b) if so, the names of the places and 
the time by which these plants are likely to 
be set up? 

THE MINISTER OF STEEL AND 
MINES (SHRI M.L. FOTEDAR): (a) No, Sir. 

(b) Does not arise. 

[English] 

Construction of Medical Corf'lplex at 
Male 

5166. SHRI PRATAP RAO B. 
BHOSALE: Will the Minister of EXTERNAL 
AFFAIRS be pleased to state: 

(8) whether the National Buildings 
Construction Corporation has been 
awarded a contract for construction of 

2 4 5 

(a) 1 1 

(a) 9 9 

1522 46584 ~8764(h) 

medical complex at Male, if so. the details 
thereof; 

(b) whether the said medical Complex 
is being set up in the memory of a great 
statement of the country t if sO,the details 
thereof; and 

(c) the other steps Government pro-
pose to take to com memorate the memory of 
the said statesman in other foreign coun-
tries? 

THE MINISTER OF STATE IN THE 
MINfSTRYOF EXTERNALAFFAfRS (SHRI 
K. NATWAR SINGH): (a) and (b). Yes, Sir. 
The 200 be "Indira Gandhi MemoriaJ Hospi-
tal" is to be built in Male at a cost of Rs. 
16.967 crores with Indian assistance as 
announced during Prime Minister's visit to 
Maldives in February 1986. The National 
Building Construction Corporation Ltd. is to 
be the consultant, and the executive agency 
for this project, which may be completed in 
36 months. 

(c) No other proposals of this nature are 
pending with the Government. 

Revision of support price of Wheat and 
Rice 

5167. SHRIMATI KISHORI SINHA: 
Will the Minister of AGRICULTURE be 
pleased to state: 

(a) whether Government propose to 
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raise further the support price for wheat and 
rica; and 

(b) if not, the reasons therefor? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE AND 
COOPERATION IN THE MINISTRY OF 
AGRICULTURE (SHRI SHYAM LAL 
YADAV): (a) and (b). The Government has 
fixed the procurement prices for paddy 
(common) of fair average quality at Rs. 160 
per quintal for the 1988-89 marketing sea-
son and for wheat at Rs. 183 per quintal for 
the 1989-90 marketing season. A decision 
on the procurement price for paddy for the 
1989 .. 90 marketing season is under the 
consideration of the Government. 

National Seminar on Water System 

5168. SHRl NARSINH SURYAVANSI: 
Will the Minister of AGRICULTURE be 
pleased to state: 

(a) whether the attention of Govern-
ment has been drawn to the news-item 
published in 'Decann Herald' dated 22 De-
cember, 1988 under the caption IINational 
Seminar on water system today"; 

(b) whether Government had re~ 

quested the Indian Institute of Science, New 
Delhi and the National Institute of Hydrology 
in Roorkee to study eight basins in the coun-
try and to develop a "Water Balance Model"; 
and 

(c) if so, what are the developments so 
far in this regard? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF RURAL DEVELOP-
MENT IN THE MINISTRY OF AGRICUL-
TURE (SHRI JANARDHANA POOJARY): 
(a) Yes, Sir. 

(b) The Government had requested the 
Indian Institute of Science, Bangalore and 
National Institute of drology, Roorkea to 
undertake studies for the development of 
hydrologicallWater Balance Model in ten 
different districts in the rountry. 

(c) The Indian Institute of Science has 
undertaken and commenced the work in 
three districts and the National Institute of 
Hydrology in seven districts. 

Campaign against Drug Addiction 

5169. SHRI P. PENCHAlLIAH: Will 
the Minister of HUMAN RESOURCE DE .. 
VELOPM£NT be pleased to state: 

(a) the mode of campaign against drug 
addiction in University campuses; 

(b) whether any guidelines have been 
issued to Andhra Pradesh State Govern-
ment to control the drug addiction; and 

(c) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OF HUMAN 
RESOURCE DEVELOPMENT (SHRI L.P. 
SHAHI): (a) The University Grants Commis-
sion ha'S written to all the Vice-Chancellors 
about the necessity for control and preven-
tive measures against drug abuse and that 
steps be taken to create awareness 
amongst the students about the conse-
quences of drug addiction. A number of 
Universities have taken various measures in 
this direction which include introduction of 
counselling and guidance with a focus on 
drug abuse control. 

(b) and (c). No guidelines have baen 
issued to the State Government of Andhra 
Pradesh to control drug addi~tion. 
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Llberallsatlon of VISA Rules 

5170. SHRI SHANTILAL PATEL: Will 
the Minister of EXTERNAL AFFAIRS be 
pleased to state: 

(a) whether Government are consider .. 
ing to liberalise visa rules for Indians abroad 
who are holding foreign passports; and 

(b) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(PROF. K.K. TEWAAI): (a) and (b). As part 
of the liberalisation package, Heads of In-
dian Missions abroad can now issue long 
term multiple entry visas valid for two years 
to non-resident Indians proposing to set-up 
industrial ventures in India. Spouses and 
dependent family members of all such for-
eigners of Indian origin who have been 
granted two-years visas may also be 
granted two-year multi-entry vfsas even 
where SPOUS9£ 'dependent family members 
are not of Indian origin. 

Foreigners of Indian origin who are 
above 65 years of age and who wish to return 
to India for the purpose of permanent settle-
ment and their spouses without any age 
limitation can be granted long term visas 
valid for one year by the Mission concerned 
under its own powers. 

12.00 hrs. 

[English] 

( Interruptions) 

SHRI SAIFUDDIN CHOWDHARY 
(Katwa): It is a very important thing Sir. You 
allow me. I am raising a very serious matter. 

MR. SPEAKER: What is the matter? 

SHRI SAIFUDDIN CHOWDHARY: It 
has happened yesterday night and that has 
put all of us to shame. 

MR. SPEAKER: What happened? 

SHRI SAIFUDDIN CHOWDHARY: 
One man by name Shri Khilanand Jha had 
been sitting on dharna for the last one year 
at Boat Crub. He was terminated from serv-
ice in Bihar because he was a Brahmin and 
he married a Harijan girl. Yesterday police 
beat his children and demolished his small 
tent. 

[ Trans/ation] 

MR. SPEAKER: Don't do that. Please 
do not insist. 

( Interruptions) 

[English] 

SHRI SAIFUDDIN CHOWDHARY: Are 
we living in a civilised society? 

( Interruptions) 

[ Translation] 

MR. SPEAKER: Listen to me patiently. 
You are insisting. 

( Interruptions) 

[English] 

SHAI SAIFUDDIN CHOWDHARY: 
Everyone knows about it. ... 

MR. SPEAKER: I am not allowing him. 

[ Translation) 

First you listen to m~ to '(now t~e prob-
lem I foilow your pc:n' [3u1 fi~ten to n19 also. 
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( Interruptions) * 

(English] 

SHRI BASUDEB ACHARIA: On what 
ground are you not allowing? (Interruptions) 

[ Translation] 

MR. SPEAKER: It state subjects are 
discussed here, it wilt create problems for 
you in future. That's why I am saying this. 

( Interruptions) 

[English] 

SHRI SAIFUDDIN CHOWDHARY: No. 
it is not a State Subject. 

MR. SPEAKER: The question is it has 
not happened here. Nothing doing. Not al-
lowed. 

( Interruptions)· 

MR. SPEAKER: TheonlythmQ Iwantto 
know is this. If this is the wish of the whole 
House that I should entrust the Home Minis-
ter of the Government of India to look after all 
the work of the States. 

SHRI SAIFUDDIN CHOWDHARY: 
This is not a State issue. 

[ Trans/ation] 

MR. SPEAKER: It will not serve any 
purpose if you shout. Please speak calmly. 
You may discuss with me and convince me ... 
(Interruptions) But speaking loudly will not 
serve any purpose. If you behave properly 
like a decent man. I will convince you. 

(Interruptions) 

[Enqllsh] 

SHRI SAIFUDDIN CHOWDHARY: 
Why was he beaten up by the Delhi police? 
That IS my question ... (In terruptions) 

[ Translation] 

MR. SPEAKER: Speaking loudly will 
not do. 

SHRI SAIFUDDIN CHOWDHARY: 
Nobody listens. 

MR. SPEAKER: If you make a nOise 
here, nobody will listen to you. Now I am 
least affected by it. 

SHRI SAIFUDDIN CHOWDHARY: It 
painS me. 

MR. SPEAKER: I also feel it. You are 
MR. SPEAKER: This IS the work of the also committing the same mistake which 

States. If somebody could tell me.... others do here. I am sitting here to listen to 

you and discuss the matter. But you should 
(Interruptions) convince me. A thing has happened in BihRr. 

'Not recorded. 
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[Eng/ish) 

. 
Action and crime take place in Bihar. 

( Trans/ation] 

If there is a faU-out of it here, then, 
naturally I will say that 

[English] 

the Home Minister should take over 
everything. 

[ Translation] 

It w~1 be a wrong analogy. 

[English] 

It will be a wrong analogy. If I allow this 
thing, then I have to allow other things also, 
I have to allow Mr. Kabuli; I have to allow 
them also .... 

( Interruptions) 

. MR. SPEAKER: No Q4tl8stion •.. 

(In terrupUons) 

[ Translation] 

MR. SPEAKER: I can help you. 

( Interruptions) 

MR. SPEAKER: You are speaking so 
loudly that nothing is audible to me. Five 
persons are speaking together. What is the 
use of it? I have listened to your point. Now 
be silent for a while and listen to me. 

( Interruptions) 

MR. SPEAKER: Madam. why ara you 
making so much noise? This does not be-

I 

hove you. This is not the way. 

( Interruptions) 

MR. SPEAKER: There is no use of your 
talking angrify since it is a wrong thing. There 
is no effect of a wrong thing. Only a genuine 
thing carries weight. Had you discussed it 
with me, I would have pointed out to the han. 
Minister that it is a wrong thing and som9-
thingshouJd be done to remedy the situation 
but it would ~e wrong to ask him to do a thing 
which is the job of a State Government. 

( Interruptions) 

[English] 

MR. SPEAKER: I cannot take up a 
single case here. No. This is not a police 
station. 

( Interruptions) 

[ Translation] 

MR. SPEAKER: Now, it isyourturn. He 
has finished and now you are starting it. 

[English] 

I cannot entertain anything which is a 
state subject. 

Now, papers to be laid. 
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12.10 hr •. 

PAPERS LAID ON THE TABlE 

[English] 

Annual Report, Annual Accounts and 
Review on the workIng of National 

Cooperative Union of India, New Delhi 
for 1987-88 

THE MINISTER OF STATE IN THt: 
DEPARTMENT OF FERTILIZERS IN THE 
MINISTRY OF AGRICULTURE (SHRI R. 
PRABHU): On behaH of Shri Bhajan Lal, I 
beg to lay on the Table:-

(1) (i) A copy of the Annual Report 
(Hindi and English versions) of 
the National Cooperative Union 
of India, New Delhi, for the year 
1987-88. 

(if) A copy of the Annual Accounts 
(Hindi and English versions) of 
the National Cooperative Union 
of India, New Oalh;. for the year 
1987 -88 together with Audit 
Report thereon. 

(iii) A copy of the Review (Hindi and 
English versions) by the Govern-
ment on the working of the Na-
tional Cooperative Union of In-
dia, New Delhi, for the year 
1987-88. [Placed in Library. See 
No. LT. 7688/89] 

Annual Report of and Review on the 
working of Indian Institute of Advanced 

Study for 1987-88 and a statement 
showing reasons for delay In laying 

these papers etc. 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF EDUCATION AND 
CULTURE IN THE MINISTRY OF HUMAN 
RESOURCE DEVELOPMENT (SHRr l.P. 
SHAHJ): J beg to lay on the Table:-

(1) (i) A copy of the .\nnuat Report 

(Hindi and Englisn versions) of 
the Indian Institute 01 Advanced 
Study. Stimla, for the year 1987-
88 along with Audited Accounts.. 

(ii) A oopy of the Review (Hindi and 
English versions) by the G0vern-
ment on the working of the Indian 
Instiute of Advanced Study, 
Shimla, tor the year 1987-88. 

(2) ~ statement (Hindi and English ver-
sions) showing reasons for dalay in 
laying the papers mentioned at (1) 
above. [Placed in Uxary. Sse No.1 
l T. 7689189] 

(3) A oopy of the Annual Accounts (Hindi 
and English versions) of the Regional 
Engineering College. Hamirpur. for 
the year 1985-86 and 1986-87 10-
gather with Audit Report thfJreon. 

(4) A statement (Hindi and English ver-
sions) showing reasons for delay in 
laying the, papers mentioned at (3) 
above. [Placed in Lbrary. See No .. 
L T. 7690189} 

(5) A copy of the Annual Aa:oun1s (Hindi 
and English versions) aftha Regional 
Engineering College. Tiruchirapalli. 
for the year 1987-88 together with 
Audit Report thereon. [placed in 
Library. 598 No. l T. 7691189] 

(6) A COpyllf the Annual Aa:ounts (Hindi 
and English versions) of the Indira 
Gandhi National Open University. 
New Delhi, for the year 1987-88 to-
gether with Audit Report thereon.' 
under sedion 29 of the Indira Gandhi 
National Open University Ad. 1985. 

(7) A statement (Hindi and EngflSh ver-
sioRs) showing reasons lor delay in 
laying the papers mentioned at (6) 
above. [Placed in library. See No. 
t T. 7692189) 
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Annual Report and RavI8w on the work-
Ing of l..aIa Ram Sarup Tubercu"" 
HospItal, New Deihl for 1986 and a stat. 
ment allowing reasons for delay In laying 

these pa.,.._ 
THE MINISTER OF TEXTILES (SHRI 

RAM NIWAS MIRDHA):On beh~of Kumari 
Saroj Khaparde. I beg to lay on the T abIe:-

(1) (i) A copf m the Annual Report 
(Hindi and English versions) of 
the LaJa Ram Sarup Tuberculo-
sis Hospital. New Delhi. for the 
year 1986 along with Audited 
Accounts. 

(ii) A copy of the Review (Hindi and 
English verspns) by the Govem-
ment on the working of ·the LaIa 
Ram Sarup Tuberculosis Hospi-
tal. New Delhi. for the year 1986. 

(2) A statement (Hindi and English ver-
sions) showing reasons for delay in 
laying the papers mentioned at (1) 
above. [PI:-ced in Ubrary. S99 No. 
LT. 7693189] 

Review on the working of and Annual 
Report of Maharashlra Agro-lndustrles 
Development Corporation BOmbay for 

1987-88 etc. 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF FERTILIZERS IN THE 
MINISTRY OF AGRICULTURE (SHRI R 
PRABHU): On behalf of Shri Shyam LaI 
Vadav. I beg to lay on the T abIe:-

(1) A copy each. of the following papers 
(Hindi and English versions) under 
sedien 619A of the Companies Ad. 
1956:-

(a) (i) Review by the Govemment 
on the working of the Mahar-
ashtra Agro-Industries ()evaI... 
opment Corporation Limled. 
Bombay. fortha year 1987-88. 

(ii) Annual Report of the 
Maharashtra Agro-Industries 
Development Corporation 
Limited, Bombay. for the year 
1987-88 along with Audited 
Accounts and comments of 
the Comptroller and Auditor 
General thereon. [Placed in 
Library. See No. l T. 7694/89] 

(b) (i) Review by the Government 
on the working of the Haryana 
Agro-Industries Corporation 
Limited, Chandigarh, for the , 
year 1987·88. 

(ii) Annual Report of the Hary-
ana Agro-rndustries Corpora-
tion limited, Chandigarh. for 
the year 1987-88 along with 
Audited Accounts and com ... 
ments of the Comptroller and 
Auditor General thereon. 
[Placed in Library. S6sNo. LT. 
7695/89] 

(2) A Statement (Hindi and English ver-
sions) showing reasons for delay in 
laying the papers mentioned at item 
No. (1) (a) above. [Placed in Library. 
See No. LT. 7694189] 

(3) (i) A copy of the Annual Report 
(Hindi and English versions) of 
the National Federation of 
Labour Cooperatives Limited, 
New Delhi, for the year 1987 -8B 
along with Audited Accounts. 

(ii) A copy of the Review (Hindi and 
. English versions) by the Govern-

ment on the working of the Na-
tional Federation of Labour 
Cooperatives Limited, New 
Delhi, for the year 1987 -B8. 
[Placed in Library. S99 No. NT. 
7696189] 

(4) (i) A copy of the Annual Report 
(Hindi and English versions) of 
the National Federation of Coop-
erative Sugar Factories Limltad. 
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(5) 

(6) 

(7) 
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New Delhi, for .the year 1987-88 
along with Audited Accounts. 

(ii) A copy of the Review (Hindi and 
English versions) by the Govern-
ment on the working of the Na-
tional Federation of Cooperative 
Sugar Factories Limited. New 
Delhi, for the year 1987 -88. 
[Placed in Library. See No. LT. 
7697/89] 

(i) A copy of the Annual Report 
(Hindi and English versions) of 
the All Inola Federation of Coop-
erative Spirlning Mills Limited, 
Bombay, for tht1 year 1987-88 
along with Audited Accounts. 

(ii) A copy of the Review (Hindi arid 
English versions) by the Gov-
ernment on the working of the All 
India Federation of Cooperative 
Spinning Mills Limited, Bombay. 
for the year 1987-88. [Placed In 

Library. See No. LT 7698/89] 

(i) A copy of the Annual ~eport 
(Hindi and English versloPs) of 
th& National Federation of State 
Cooperative Banks Limited, 
Bombay, for the year 1987-88. 

(ii) A copy of the Annual Accounts 
(Hindi and English versions) of 
the National Federation of State 
Cooperative Banks Limited, 
Bombay. for the year 1987 ~88 
together With Audited Report 
thereon. 

(iii) A copy of the Review (Hindi and 
English versions) by the Govern-· 
ment on the working of the Na-
tional Federation of State Coop-
erative Banks Limited, Bombay, 
for the year 1987-88. [Placed in 
Library. S88 No. l.T. 7699/89] 

(i) A copy of the Annual Report 
(Hindi and English versions) of 
the National Cooperative Agri-

culture and Rural Development 
Banks' Federation Limited, 
Bombay. for the year 1987-88. 

\ii) A copy of the Annual Acx:ounts 
(Hindi and English versions) of 
the National Cooperative Agri-
culture and Rural Development 
Banks' Federation Limited, 
Bombay, for the year 1987 -88 
together with Audit Report 
thereon. 

(iii) A copy of the Review (Hindi and 
English versions) by the Govern-
ment on the working of the Na-
tional Cooperative Agriculture 
and Rural Development Banks' 
Federation Limited, Bombay, for 
the year 1987-88. [Placed in Li-
brary. See No. LT. 7700/89] 

(8) (i) A copy of the Report (Hindi and 
English versions) of the National . 
Dairy Development Board, An-
and. forthe period from 1 st April, 
1987 to 11th October, 1987 
along with Audited Accounts. 

(:l) A statenlsnt (Hindi and English 
versions) regarding Review by 
the Government on the working 
of the National Dairy Oevelop-
ment Board. Anand, for the pe-
riod from 1 sf April, 1987 to 11th 
October, 1987. 

(9) A statement (Hindi and English ver-
sions) showing reasons for delay in 
.aying the papers mentioned at (8) 
above. [Placed in library. S89 No. 
LT. 7701/89] 

Notifications under Major Port Trust 
Act, 1963 

THE DEPUTY MINISTER IN THE 
MINISTRY OF SURFACE TRANSPORT 
AND DEPUTY MINISTER IN THE MINIS-
TRY OF PARLIAMENTARY AFFAIRS 
(SHAt P. NAMGYAL): I beg to lay on the 
TabIe:-
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(1) A copy of the following Notifications 
(Hindi and English versions) under 
sub-section (4) of section 124 of 
Major Port Trusts Act. 1963:· 

(i) G.S.R. 67 (E) pubUsheo in Ga-
zette of India dated tl.e 31st 
January. 1989 approving the 
Visakhapatnam Port Employees 
(W~lfare Fund) Amendment 
Regulations, 1989. 

(ii) n.S.A. 123 (E) published in 
Gazette of India dated the 24th 
February, 1989 approvi 19 the 
Tuticorin Port Trust (Allotment of 
Residences) Second I mend-
ment Regulations. 1989. 

(iii) G.S.R. 124 (E) published in 
Gazeno of India dated tt 9 24th 
February, 1989 approvi.lg the 
Calcutta Port Trust Employees 
(Conduct) First Amendment 
Regulations, 1989. 

(iv) G.S.R. 125 (E) published in 
Gazette of India dated the 24th 
February, 1989 approving the 
Tuticorin Port Trust (Adaptation 
of Rules) First Amendment 
Regulations, 1989.· [Placed il') 
Library. See No. LT. 770"2,/89] 

(2) (i) A copy of the Annual Report 
(Hindi and English versions) of 
the New Mangalore Port Trust, 
Panambur. for the year 1987-88. 

(Ii) A copy of the Review (Hindi and 
English versions) by the Govern-
ment on the working of the New 
Mangalore Port Trust, Panam-
bur. for the year 1987-88. 

I 

(3) A statement (Hindi and English ver-
sions) showing reasons for delay in 
laying the papers mentioned at (2) 
above. [Placed in Library. See No. 
IT. n03/89] 

(4) (I) A copy of the Annual Report 

the People (Amd.t.) Bill 

(Hindi and English versions) of 
the Bombay Dock Labour Board, 
Bombay, for the year 1987-88 
along with Audited Accounts. 

(ii) A copy of the Review (Hindi and 
English versions) by the Govern-
ment on the working of the 
Bombay Dock Labour Board, 
Bombay, for the year 1987-88. 

. 
(5) A statement (Hindi and English ver-

sions) showing reasons for delay in 
laying the papers mentioned at (4) 
above. [Placed in Library. 599 No. 
NT. 7704/~9] 

(6) (i) A lcopy of the Annual Report 
(Hindi and English versions) of 
the Morm u'gao dock labour 
Board. for the year 1987 -88 
along with Audited Accounts. 

(ii) A copy of the Review (Hindi and 
English versions) by the Govern-
ment on the working of the Mor-

I mugao Dock Labour Board, for 
the year 1987-88. 

(7) A statement (Hindi and English ver-
sions) showing reasons for delay in 
laying the papers mentioned at (6) 
above. [Placed in Library. S99 No. 
IT.7705/89] 

(8) Currigendum (Hindi and English ver-
sions) to the Annual Report and • Audited Accounts of the Bombay 
Dock Labour Board, Bombay, for the 
year 1985-86. [Placed in Library. 599 
No. LT. 7706/89J 

12.12 hrs. 

REPRESENTATION OF THE PEOPLE 
(AMENDMENT) BILL· 

[English] 

THE MINISTER OF LA"'" AND JUS-
TICE AND MINISTER OF WATER RE-
SOURCES (SHRI B. SHANKARANANO): I 

·Publlshed In Gazette of India. Extraordln.-y. Part II. Seellon 2. dated eASe. 
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(Sh. B. Shankaranand] 

bag to move for leave to introd uce a Bill 
further to amend the Representation of the 
People Act, 1950. 

MR. SPEAKER: The question is: 

·'That leave be granted to introduce a 
Bill further to amend the Representa-
tion of the People Act, 1950." 

The motion was adopted 

SHRI 8. SHANKARANAND: I intro-
duce the Bill. 

12.13 hrs. 

MATTERS UNDER RULE 317 

[Translation] 

(I) Need to bring Sagar on the air 
map of India 

SHRI DAL CHANDER JAIN (Damoh): 
Sagar is a divisional headquarter of Madhya 
Pradesh. There is a very big centre of De-
fance Department in Sagar. Sagar university 
is the oldest university of this state. Police 
Academy is also in Sagar but it is a matter of 
regret that it has not yet bean linked with air-
services. All minimum requiremgnts rs-
quired for providing air-services can be met. 

Therefore. Sagar should be brought on 
the air map of India without any delay. 

( Interruptior IS) 

[English] 

MR. SPEAKER: I am only worried 
about this fact that we are undermining the 
institution by the way we behave. Everything 
can be settled. I am always available. If 
~nythJng is to be done, we can do it peace-

fully. honourably and effectively. But this 
way, what we are showing to the people at 
large, it pains me, because it is your own 
intere4)t which you are trying to strike. 

( Interruptions) 

MR. SPEAKER: This side or that side I 
do not discriminate. I can allow, but not like 
this. You can give me in writing, you can see 
me. If anything is sustainable, I will allow a 
discussion. I will allow everything, but not 
like t.,is. 

( Interruptions) 

MR. SPEAKER: Mr. Kabuli. I am not 
going to do it It is irrlpossible. 

SHRI ABDUL RASHID KABULI 
(Srinagar): I have already given you in 
writing. 

MR. SPEAKER: But what is a State 
subject, I cannot handle it here. 

( Interruptions) 

MR. SPEAKER: Might be. I can send it 
to the Home Minister whatever you give to 
me, but I cannot allow it here. Tomorrow, it 
will open the flood gates. 

( Ints"uptions) 

MR. SPEAKER: What can I do? You 
must realise what you are doing. It is not 
good for all of us. It is not good for the 
institution, it is not good for the posterity. 

( Intsrruptions) 

MR. SPEAKER: Nothing doing. I ap-
peal to all of you; you can give it to me, but not 
like this. 

( Interruptions) 

MR. SPEAKER: Mishraji, you can hand 
it over to me. I do not deny that to any of you. . 
But what you are doing is bad. It is simply 
cutting your own throat; it is committing sui-
cide. 
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( Interruptions) 

PROF. SAIFUODIN SOZ (Baramulla): I 
am on a point of order ••.•. (/ntenuptions) 

MR. SPEAKER: No point of order. 

( Interruptions) 

[ Translation] 

MR. SPEAKER: It is not for the first 
time. it always happens. 

( Interruptions) 

[English] 

PROF. SAIFUDDIN SOZ: What you 
say will not go on record should not be 
covered by media. I want a ruling on this 
( Interruptions) 

Sometimes what you don't allow to go 
on record regarding a State subject, the All 
India Radio and Television carry it. 

[ Translation] 

MR. SPEAKER: You tell me if you have 
something to be covered by the aforesaid 
mass media. I will get it done. 

(Interruptions) 

[English1 

PROF. SAIFUDD IN SOZ: I will bring a 
Privilege Motion before you. Sir. 

[ Translation] 

When you do not allow this, it can nei-
ther go on record nor can be covered by 
media. 

MR. SPEAKER: You give me in writing. 

( Interruptions) 

[English1 

MR. SPEAKER: That is what I say. I 

have heard it time and again. 

SHRI ABDUL RASHID KABULI: Free-
dom of press should be respected in this 
country. (/ntenuptions)·, 

[ Translation] 

MR. SPEAKER: I can appoint a refree 
for you. You can go outside and fight there. 

PROF. SAIFUDDIN SOZ: When you do 
not allow anything. it will neither go on record 
nor it can be covered by the 
media ..... ( Interruptions) 

MR. SPEAKER: This is a suicidal step. 
Please safeguard democratic institutions. 
You do not behave properly in the states as 
well as in this House. 

MATTERS UNDER RULE 377-CONTD. 

[Eng/ish] 

(Ii) Need to all of full quota of 
power from Central Power 
Grid to Kerals 

SHRI MULLAPPALL Y RAMACHAN-
DRAN (Cannanore): The State of Kerala 
has been facing an acute power shortage for 
thelastfewyears. The situation is going from 
bad to worse subjecting the high tension and 
extra high tension industries to power cuts of 
varying extent. At present the cut is 40% and 
this is likely to be further increased. As it is. 
the North East Monsoons have failed and if 
the South West Monsoons are also delayed 
then the situation would go beyond control 
for industries as well as other segments of 
consumers as far as power supply is con-
cerned. 

Moreover, the demand for power is 
steadily increasin~. It is, therefore, essantial 
that the state is granted the full quota of 
entitlement frbm the Central grid which I 
understand is 5.5. million units per day. 
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[Sh. Mullappally Ramachandran] 

I, therefore, request the Hon. Ministar 
10r Energy to do all that is necessary to 
ensure that Keralagets its full quota of power 
allotted to the State from the Central power 
grid. 

12.17 hrs. 

[SHRI SHARAD DIGHE in the Chair) 

(III) Need to bring the telephone 
subscribers of Bhayand~r 
(Thane) under Mahanagar 
Telephone Nigam, Bombay 

SHRI ANOOPCHAND SHAH (Bombay 
North): 1 would like to draw the attention of 
Hon. Minister of Communications towards 
the feelings and demand of telephone sub-
scribers of Bhayander, District Thane, Ma-
harashtra. 

Till the formation of Mahanagar Tele-
phone Nigam Ltd., Bombay I Bhayander was 
under Bombay Telephones and subscribers 
were enjoying all the facilities at par with 
Bombay. At the time of formation of Nigam, 
Bhayander was left out because of technical 
reasons. People of Bhayander are very 
much eager to be in the Mahanagar Tele-
phone Nigam Limited, Bombay. It is learnt 
that Mahanagar Telephone Nigam Limited 
have no objection to keep Bhayander undor 
them. There is no need for any amendment 
to Act. Only by issuing a Notification, the 
original area covered by Bombay Tele-
phones can be brought under the Ma-
hanagar Telephone Nigam Limited. This will 
help to put Bhayander under the Mahanagar 
Telephone Limited from Maharashtra circle. 

I request the Minister to consider the 
feelings of people of Bhayander to keep 
them under Mahanagar Telephone Nigam 
Limited, Bombay as they were under Bom-
bay Telephone. I hope Minist~r would in-
struct the department accordlngly. 

[ Translation) 

(Iv) Nead to establish. canton-
ment at Agar In Madhya 
Pradesh 

SHRI BAPULAl MAlVIYA (Shajapur): 
Mr. Chairman, Sir. every year, the recruit-
ment quota for the youths of Madhya 
Pradesh in armed forces is fixed by the 
Ministry of Defence but it is not fuHilled. Only 
a very few number of youth join military. A 
military cantonment should be established 
at Agar (M.P.) under my constituency 
Shajapur. so that more recruitments can be 
made in future. In this connection, even 
earlier. I had submitted a memorandum in 
the form of request to the han. Minister of 
Defence and enquiries were made on it. But 
nothing has been done as yet though there 
is no scarcity of land in Agar cantonment 
area and there are already quarters which 
had been constructed earlier. 

Upto 1914, it was a cantonment area. 
After that, State Government forces stayed 
here upto 1958. So, I would like to request 
that Agar should again be converted into a 
military cantonment area so that more and 
more youths can be get recruited in military 
to fill the quota of Madhya Pradesh. 

[English] 

(v) Need to convene an interna-
tional conference on Pales-
tine Issue 

SHRI AZIZ QURESHI (Santa): The 
freedom struggle of Palestine has entered a 
decisive stage. Thousands of Palestinian 
freedom fighters tlave illuminated their soil 
by lighting the lamps with their blood and 
have become ~martyrs. Even today the impe-
rialists and Israelies ~re indulging in the 
genocide of Palestinians and the world is 
watching the spectacle. Union Govemment 
should convene an international conference 
on Palestine and the return of the Palestinian .. 
freedom fighters to their homeland and take 
initiative in building up world opinion. 
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We salute President Vaser Arafat and 
his brave comrades and wish them all suc-
cess in their valiant fight against the Zionist 
and imperia' forces to reach their long cher-
ished destination. 

Ament 

(vi) Need to sst up centre for sse 
examination at Kaklnada or 
RaJahmundry In Andhra 
Pradesh 

SHRI SRIHARI RAO (Rajahmundry): 
The candidates appearing in the sse ex-
amination from East Godavari, West Godav-
ari and Krishna Districts are facing great 
difficulty in appearing in the examinations as 
the examination centres are far away from 
their home towns. There is no examination 
centre between Visakhapatnam and Guntu, 
for a distance of 586 kilometres. 

Kakinada is the district headquarters of 
East Gedavari and is an important port town. 
Thousands of candidates appear from this 
region in the SSC examination. It has a 
population of about 5 lakhs. Rajahmundry is 
another important town of this district and it 
is situated on Vijayawada-Howrah main rail-
way line. 

In Kakinada, Regional Recruitment 
Centre (S81 Group). Railway Service 
Commission and Andhra Pradesh Public 
Service Commission are conducting written 
examinations for general category. sse is 
also conducting the clerks' grade examina-
tion for reserved categories. 

I, therefore, request the Union Govern-
ment to sanction new centres for conducting 
examinations by Staff Selection Commis-
sion either in Kakinada or in Rajahmundry in 
East Godavari District of Andhra Pradesh for 
recruitment to clerical cadre posts. 

(vII) Need to remove discontent-
ment among the supervisory 
cadr. In BHEL, Bhopal 

DR. A. KALANIDHI (Madras Central): I 

would like to draw your kind attention about 
the management of Bharat Heavy Electri .. 
cals Limited, Bhopal, which has not taken 
any steps to solve the grievances of super-
vise ry cad re. 

Although BHEL has a time bound pro-
motion policy, redesignated chargemen are 
not getting timely promotions. Despite their 
joining in the year 1961-62 as a 'B' grade 
artisan, they have got only two promotions, 
whereas other cadres have got a minimum 
of four promotions and in some cases even 
eight in the same span of 26 years of their 
service. Apart from this, this cadre is not 
getting their yearly increment for the last 
three years. 

Supervisors have no forum to pommu-
nicate their problems to the management 
and bridge the gap. 

The supervisory cadre has neither any 
further grade nor any designation. 

It is high time that the l:lovernment of 
India intervenes and removes the discon-
tentment among this class. 

[ Trans/ation] 
", 

(viii) Need to give priority to back-
ward and border areas in allot-
Ing funds for 'Nehru Rozgar 
Vojna' 

SHRI HARISH RAWAT (Almora): 
Wrong policies have been followed by the 
department of Rural Development in the 
Ministry of Agriculture with regard to the 
clearing of projects and allocation of funds 
for various districts of Uttar Pradesh under 
R.L.E.G.P. 

First of all, various schemes submitted 
by all the' districts of the State were not 
recommended by the Rural Development 
Department of the State for approval of the 
Central Government. Even those projects 
which were submitted, were rejected on 
various technical grounds. For some areas 
of this State, schemes costing crores of 
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[Sh. Harish Rawat] 

rupees under this very programme have 
been sanctioned just within one year but the 
areas falling within my constituency have not 
been allocated even lakhs of rupees under 
this programme in the current financial year. 
It is well known that according to the fixed 
norms for allocation of funds, the most devel-
oped area should have been provided less 
funds, but here the situation is just the re-
verse. I doubt that such discrimination will 
also take place in the selection of districts for 
the 'Nehru Rozgar Vojna'. 

I would like to request the Ministry of 
Agriculture that poor, backward, undevel-
oped, pre-dominately tribal, border, hilly. 
plateau and desert areas should be selected 
under 'Nehru Rozgar Vojna'. 

12.25 hr •. 

DISCUSSION UNDER RULE 193 

[English] 

REPORTED NEXUS BETWEEN AFGHAN 
REBELS AND TERRORISTS IN 

PUNJAB-CONTD. 

MR. CHAIRMAN: Now, furtner discus-
sion under Rule 193 on the situation arising 
out of the reported nexus between Afghan 
rebels and terrorists in Punjab raised by Shri 
Bhagat. Shri Somnath Rath. 

SHRI SOMNATH RATH (Aska): Mr. 
Chairman, Sir. we all know that terrorists in 
Punjab are getting assistance freely in the 
form of training, funds, arms and ammuni-
tion, etc. from foreign agencies. As far as 
Afghanistan is concerned, the stand'of India 
is very clear. India wants the problem of 
Afghanistan to be decided by the people ~f 
Afghanistan themselves without any foreign 
interference. The agreement reached at 
Geneva should be implemented and re-
spected by all people and the probJem 
should be solved. A nexus between the 

Terrorists in Punjab 

Afghan rebels and terrorists in Punjab had 
come to light from some sources. The 
sources said that Gulbuddin in a message 
has said "some of our brothers were active 
with Punjab terrorists." The Present Govern-
ment of Pakistan has plans to stop these 
rebels and arrest those who are active. He 
asked them to be cautious. But the next point 
is most important. The message records the 
great support they had received from Zia-ul-
Haq and describes the former President of 
Pakistan as the saviour of Muslims. One of 
our friends hon. Member Shri Thomas has 
said that the relations between India and 
Pakistan during the Janata Party regime 
were good. But this message discloses how 
the then President was acting against the 
interest of India. The Thakkar Commission 
Report on the assassination of former Prime 
Minister Mrs. Indira Gandhi also mentions 
about the hand of foreign agency in helping 
those people who are engaged in destabili-
sing India inter alia inspiring, encouraging, 
assisting and training the terrorists. Now, the 
Special Investigating Team in India has 
brought out how the conspirators. who are 
terrorists, have desired not only to murder 
Shrimati Indira Gandhi, but also to destabil-
ise this country by creating confusion and 
also communal riots throughout the country. 
Under these circumstances. we should be 
very-very careful. There is an improvement 
in the Indo-Pak relations following the Prime 
Minister Shri Rajiv Gandhi's visit to Is-
lamabad. Yet the horizon is not clear. Paki-
stan is developing nuclear power which is 
weapon oriented and the Government there 
seems not that powerful and the Army in that 
country seems to have the upper hand. In 
the spirit of reconciliation, the visits of our 
Prime Minister Shri Rajiv Gandhi tv Is-
lamabad and China were most important. 
The future stability in the region is also most 
important. The British Foreign Secretary 
when he came to India had said that firm 
steps would be taken to check Sikh terrorists 
operating in Britain. It is a shared concern of 
British and Indian Governments. Under 
these circumstances-today it has come out 
in the Press-if the Unned States is going to 
upgrade the military force in Pakistan by 
rearming them, with modern sophisticated 
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arms and ammunition, the arms may fall into 
the hands of these Afghan rebels, supplied 
by U.S.A. 

It may be channellsed to the terrorists in 
Punjab. Under these circumstances, I would 
urge the hone Minister, through you, that 
India should be very conscious about it. The 
Afghan rebets have already said that our 
pilots are helping the present Govemm'ent 
over there. Of course, it was denied by 
Islamabad. So, we should not be very com-
placent about the situation that is now cre-
ated because of the Afghan rebels having a 
nexus with the terrorists in Punjab which has 
given rise to many problems not only in 
Kashmir but also in the whole country. It is a 
part of the game that is going on in the 
country prior to the assassination of Indira 
Gandhi. There seems to be a plot, the divi-
sive forces in Jammu & Kashmir have come 
out to surface again to play the same role. 
So, in this hour of anxiety the Government 
should take stern steps to put an end to all 
these divisive forces, the persons who are 
out to destabilise our country and create 
chaos and confusion in the country. 

DR. DATTA SAMANT (Bombay South 
Central): Before coming to the point, I would 
like to say that our policy with the neighbour-
ing countties is not clear. Our Prime Minister 
had a lot of discussion at the SAARC meet ... 
ing. Our Prime Minister is moving alloverthe 
world and a lot of things are published. As far 
as Sri Lanka is concerned, as far-as Pakistan 
is concerned, as far as Nepal is concerned, 
as far as Afghanistan is concerned. we may 
b~ honest in dealing with these nations. But 
everywhere problems are created for our 
country. India is the only country in the world, 
apart from Soviet Union. who is supporting 
Mr. Najibullah of Afghanistan. It is a demo-
cratic Government over there; it is a Govern-
~t by the people. MoraJIy, we may be 
correct. But. except India. all other eastern 
and westem nations are swpporting the rebel 
Government there in order to achieve their 
selfish motive. If that is so. then we are just 
side-tracked. The rebel leader, Mujahuddin, 
is charging our Government that we are 
giving Pilots and military aid to Afghanistan. 
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It may be a frustrated statement. we have 
never denied that; and we are just support-
ing the Government there. 

After the Geneva Accord. the Soviet 
Union was honest to withdraw their troops 
from Afghanistan. But the United States ere 
giving military aid and supporting the rebels. 
The Pakistan Government are also having 
their regular base over there and are giving 
them military aid and creating such prob-
lems. But our Government is following a 
consistent policy to support the Najibullah 
Government; that is the only thing that is 
herping in maintaining peace, as far as pos-
sible. arl these days. Therefore. our policy 
must be made clear as to how we are going 
to deal with the situation over there. 

As far as Sri Lanka is concerned, mor-
ally we are correct that we are helping them 
in establishing a democratic Government 
over there. But at what cost? We have lost 
about 800 soldiers so far overthere. We had 
not lost that many soldiers when we had 
wars with China and Pakistan. You are not 
giving us a figure, but we have spent about 
Rs. 2000 crores for fighting that war; In the 
last two months, we have lost about 15 
soldiers. Whom are you killing there and for 
what purpt!)se? The Sri Lankan Government 
is happy that we are trying 10 establish 
democracy over there. In Sri Lanka they are 
saying that India is helpfng them to establish 
democracy. Similarty in Afghanistan also 
you are giving moral support to have a 
democratic set up, but I do not know how you 
are going to deal with all such matters in your 
foreign policy. 

Coming to certain other things it is clear 
that th$re is a nexus between the Afghan 
rebels and the terrorists in Punjab. It has 
come in the Press. It has not stopped there. 
But they say in their statement that 'heir 
brothers" are active helping the Punjab ter .. 
rorists. They are giving directives to the 
Afghan nationals in India. They further say 
that they got help from Pakistan in the time 01 
the late President Zia-ul-Huq. It is very im-
portant. 
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There are United States bases in Paki-
stan.1 do notthink that even Pakistan has got 
any control over tharTl. They have always 
been there in Pakistan, and as far as India is 
concerned they are going to play havoc not 
only with one State but others also. If that 
time comes they may play havoc with Paki-
stan also. Tharefora, it is a serious situation, 
arising out of what is happening at present in 
aJl those border areas. 

The Government must be having the 
news that the Khalistan people thanked their 
various supporters abroad because they are 
given asylum in t-hose countries. Recently it 
has come in the Press; I do not know the 
details but in Burma and some neighbouring 
countries some people are being given 
passports to come to India to create trouble. 
All such developments are reported. Ka-
srmir also is not away from Afghanistan and 
it IS likely that soma prob1em is going to be 
created there also. Recent development in 
Kashmir especially what has happened in 
1he last two orthree days show this. It is very 
near Afghanistan and I am sure that there 
nlust be some links between all those things. 

I am asking the Government how they 
are going to deal with all these problems. 
With Sri Lanka our relations are spoiled. 
With Nepal also we have spoiled our rela-
tions. That is exactly what I want to point out. 
It is not only the question of terrorists and law 
and order. Government has to deal with all 
such policies of this country and I think we 
are immature as far as our dealing with the 
neighbours, or our relations with them. So, r 
want to know what the Government is going 
to do. 

Sir, the Thakkar Com mission has said it 
very clearly, I am quoting' 

"Mrs. Indira Gandhi was following an 
Independent foreign policy which was 
not to the liking of many foreign coun-
tries. She was firm and unyielding in 
her attItude towards world power3. Her 
physical removal from the scene may 

be needed by some countries. A great 
deal of material has been gathered by 
the investigating agency to show that a 
foreign agency has played a role by 
inspiring, encou,raging, assisting and 
training the terrorists. 

The Commission is of the opinion 
that a foreign agency had indeed 
played such a role." 

This is very important in our dealing with 
the terrorists. Our Prime Minister has visited 
the United States and met President Re-
agan. But everything is coming to this state 
that they helped in the assassination of our 
Prime Minister. I think the time has come 
when we should review our policies. You 
may be honest and good. But I think tactless-
ness in getting intelligence and conducting 
ourforeign policy is creating trouble. I appeal 
to the Government to change the policy and 
deal with some more intelligence when it 
comes to these Afghan rebels and the terror-
ists. I hope that the Minister will keep this in 
while replying to this debate. 

[ Translation] 

KUMARI MAMATA BANERJEE 
(Jadavpur): Mr. Chairman, Sir, when Shri-
mati Benazir Bhutto won the elections in 
Pakistan and democracy was restored 
there. it was hoped by the masses in India 
that terroriSts will not get help from Pakistan 
now, as good relations have developed 
between Shrimati Benazir Bhutto and Shri 
Rajiv Gandhi. 

We have the democratic form of Gov-
ernment in our country and now Pakistan is 
also having the same form of Government. I 
would like to bring it to your notice that one 
more power is gaining ground along with this 
democracy and you should be w~re of it. 
Terrorists in Punjab are getting thr,1 same 
help from the other side of t'19 bOI ders of 
Pakistan and Afghanistan, as it was pro-
Vided by General Zia to Mujahideens. Drug 
and free arms are being smuggled into India 
on a very large scale 
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I would like to draw your attention to an 
important issue. There was a news in the 
press. I would Ike to know from the hone 
Minister the factual position in regard to the 
news given by Hikmatyar? Whether it is true 
that the intelligence agency of Pakistan is 
heJping in strengthening the nexus of terror-
ists of Punjab and Afghan rebels. Whether 
the intelligence branch of our country had 
received this news before hand and H so 
what action was takan by the Government in 
this regard. This matter should be consid-
ered seriously. Such a situation shall endan-
ger not only the security of India but that of 
Pakistan and Afghanistan also. 

At the time of Geneva Agreement it was 
agreed upon by Shri Gorbachov and Shri 
Reagan that by 15 February, 1989 all the 
Russian troops will withdraw from Afghani-
stan. In the meanwhile, Russia had with-
drawn all their troops from thai country. It 
was one of the points of the agreement that 
Pakistan will not interfere in the internal 
affairs of Afghanistan. But it is a maHer ~f 
regret that Pakistan is not going on the linas 
of the ·agreement. We should take stem 
adion to check the smuggling of drugs and 
free arms, from Pakistan. It will pose a seri-
ous threat to our country. if it is not checked 
in time. The intelligence Bureau should also 
pay more attention to it 

It is shameful that one of the Members 
of the Upper House went to America in 1987 
and gave a T.V. interview there. The Gov-
ernment of Pakistan bore all the expenses 
incurred on the programme. After the inter-
view, one muslim leader said that in India, 
Khalistan will come into existence in 1990 
and the Prime Minister will be assasinated. I 
would iike to suggest that in case a respon· 
sible Member of Parliament indulges in anti 
national activities or in some conspiracy 
against his country abroad, he should be 
declared disqualified. For this purpose, if the 
Constitution is required to be amended, it 
should be done. Such a provision is neces-
sary in the interest of the country. As you 
have provided rules and regulations in the 
Sat; Prohibition Act in respect of the glorifica-
tion of Sati. identical provisions should aJso 

·*Not recorded. 
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be made in this amendment. Who is·· is not 
•• but he is a big •• Members of Rajya Sabha 
call him •• but I instead of calling I him •• want 
to call him •• He is a big Capitalist who when 
in foreign. speaks against his country. (Inter-
ruptions) 

[English) 

DR. DAnA SAMANT (Bombay South 
Central): Mr. Chairman, Sir, she is mention-
ing the name of a Member of the other 
House. 

[ Trans/ation] 

KUMARI MAMATA BANERJEE: Shri 
Dattaji, this ;s not a political question. It 
concerns the country. Shri Datta Samantji, 
this is not related to any of us. We are talking 
about the country. Not only·· but any re-
sponsible Member who goes to a foreign 
country and hatches conspiracy against his 
country which is later on substantiated, it is 
necessary for the Government to disqualify 
him. Amendments should be made in the 
constitutio!' for this purpose. (Interruptions) 

[English] 

DR. DUTTA SAMANT: I am on a point 
of order. It should go out of the record be-
cause she js talkjng the name of the Member 
of the other House. 

MR. CHAIRMAN: I will examine the 
record. 

[ Translation] 

KUMARI MAMATA BANERJEE: I am 
saying any of the responsible Members. He 
should be disqualified, if the Government 
can prove it. A number of amendments have 
been made in our constitution, many impor-
tant things have been done. So I would like 
to know the reasons for which an amend-
ment can not be made in the present case 
though the integrity of the country is at state 
and also the Hon. Prime Minister's "fe is in 
danger. 
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Yesterday. Shri Thampan Thomas 
spoke on •• and also spoke against Shri 
Dhawan. Shri Thomas is not present here, 
but I would like to submit that Shri Dhawan 
and •• are not the same. Shri Dhawan is a 
loyal man of late Shrimati Indira Gandhi. he 
is loyal to the country and •• only speaks 
against the country. He is loyal to foreign 
countries, but not to his 
country ..... (Interruptions) 

[English] 

DR. DAITA SAMANT: This should not 
go on record. 

MR. CHAIRMAN: Do not mention these 
names. Names will not go on record. 

KUMARI MAMATA BANERJEE: H you 
go through the record, then their speeches 
should also be expunged because they have 
also mentioned the names. That is why, I am 
mentioning. 

MR. CHAIRMAN: Even then you 
should not mention the names. 

[T rans/ation1 

KUMARIMAMATABANERJEE: I have 
to speak. I started it because it is an impor-
tant issue and so it is necessary to tell, but 
Shri Datta Sarnant has no consideration of 
all these things. 

The continuing nexus between the 
Afghan rebels and the terrorists of Punjab is 
a matter of grave concern. It cannot happen 
that way, if our Intelligence Branch is a bit 
alert. Such things can be sorted out through 
negotiation between the Governments of the 
two (X)untries i.e. Govemment of India and 
Government of Pakistan through 1.5.1. Shri .. 
mati Benazir Bhutto cannot help much, as 
her political life is not stable as yet. In Paki-
stan as well as in India the position is the 
same. I would like to request the hone Minis .. 
ter to pay more attention to it 

*Not recorded. 
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[English) 

SHRI SVED SHAHABUDDIN (Kishan-
ganj): I have liatened very patiently to this 
discussion. I am afraid, our discussion has 
been long on words and short on facts. The 
subject of the discussion is a possible nexus 
between the Afghan Mujahideen and the 
Punjab terrorists. But the speakers have 
painted a very wide canvas. We have dis-
cussed practicany everything under the Sun 
from the civil war in Afghanistan to the mis-
demeanour and anti-national activities of 
some individuals. We have discussed rela-
tions of India with USA, with USSR, with 
Afghanistan, with Pakistan. with practically 
all our neighbours. We have discussed the 
situation in Punjab and Jammu & Kashmir. 
We have discussed anti-SUm riots of 1984 
and even Shahbano's case. But we have tost 
sight of the background of the situation in 
AfghaOistan. 

There is today a growing convergence 
between the global interest of USA and 
USSR. There is also the possibility of recon-
siliation between Pakistan and USSR. There 
is the interaction if I may say so, between the 
charm of Benazir Bhutto and the grace of 
Rajiv Gandhi. I do not know whether it is vice 
versa. We have to take into account the 
emerging scenario in Afghanistan and per-
haps, the way we have mismanaged our 
own internal affairs. 

Many a speaker have pointed at the 
foreign hand. There is a continuing pre-
sumption of the operation of the foreign hand 
in our body politic. Without discounting the 
possibility of foreign powers trying to fish in 
our troubled waters, may I say that as a 
nation we seem to suffer from siege complex 
even amounting to a persecution mania? 
We forget that som_imes we have behaved 
in a manner that we ourselves have become 
the biggest destabilisers of our own system, 
of our own polity. As a nation, we must have 
the confidence that no one, no power on 
earth can destabilise our country, if we are 
politically mature, if we are economicaJly 
advancing and if we are socially integrated. 
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Afghanistan is a milestone in the con-
temporary history. It was under military 
occupation of a super power for over a 
decade and this super power has been 
forced to withdraw. That immediately re-
minds us of the USA debacle in Vietnam. 
This withdrawal of the Russian forces from 
Afghanistan is a victory for the spirit of free-
dom. Afghanistan, unfortunately, is still in a 
state of civil war and they are paying, and 
perhaps shall pay, a heavy price till peace 
dawns on that benighted land. Unfortu-
nately, through our diplomatic failures, we 
have been identified with the purposes of the 
USSR in that country. We have been margi-
nalised in a country where our voice should 
count. We seem to have missed the bus. We 
seem to have lost the capacity to influence 
the course of events. But we have got to live 
with the Afghanistan of tomorrow. We have 
permanent interest and the permanent inter-
est ;s the continuing friendship and coopera-
tion between the people of Afghanistan and 
the people of India. I am afraid, there are 
some forces which do not perhaps desire 
any conciliation between these two great 
peoples. Perhaps they do not want a tomor-
row of friendship and cooperation to down. A 
tima has come, therefore, in my view, when 
the Government should review its policy 
towards Afghani~tan and at least try to es-
tablish a dialogue with the side which is 
going to emerge as the Government of 
tomorrow. 

There is a dichotomy between the 
Government of Pakistan and the armed 
forces of Pakistan, which we should not fail 
to take advantage of. There is a contradic-
tion between the Government of Pakistan 
and the Afghan Mujahiddin. Sir, you will be 
surprised to know that Hikmatyar, who was 
supposed to be very close to Zia-ul-Haq, has 
not even met Benazir Shutto since she came 
to power. 

There is arms running, no doubt about 
it-I am coming to the subject-perhaps 
across all international frontiers and there is 
arms running across the Indo-Pakistan 
border. Water flows downhill. H there is a 
demand, there is a supply. There are smug-
glers. commercial interests, foreign agents, 
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anti-Indian forces trying to help it. But what 
happens to our capacity of interception. That 
is what I would like to know from the hone 
Minister ... (Inte"uptions) 

DR. DATTA SAMANT: Do you justify 
supply of arms from Pakistan? 

SHRI syeo SHAHABUDDIN: I do not 
justify. I am only stating that we do not live in 
a vacuum, we live in a world of evil. The evil 
;s there. What are we doing to counteract 
that? Whef'e is the capacity of the Govern-
ment to intercept this flow df arms which may 
be coming from any source? 

About the Hikmityar statement, I am 
happy that Miss Mamata Banerjee. our col-
league, has raised an important question. 
We should look at it closely to find whether it 
is an authentic statement. I would like the 
hon. Minister to tell us w'":ether he has ap-
plied his mind and whether the Government 
has applied all the investigative resources at 
. >'s disposal to establish whether it is an 
authentic statement. As I read it, I do not see 
the source. For example. I find that normally 
in such despatches the words used are· 
"According to reliable sources". PTI simp1) 
says: "According to sources". Which 
source? What is the source? Then. I find it 
rather strange that Hikmatyar should tell his 
Indian unit about the activities of his brothers 
in Punjab. It is a peculiar sort of an Indian unit 
which does not know what Hikmatyar's 
brothers are doing in Punjab. I doubt an 
Indian unit exists, or is the Indian unit is 
totally uninformed about its principal activi-
ties. So, I would like to know from the hon. 
Minister what is the extent of the aid and 
assistance given by the Afghan Mujahiddin 
directly to the terrorists in Punjab. I would like 
to know from the han. Minister whether the 
Government have been able to identify this 
'Indian unit' and this lour brothers' and what 
steps have the Government taken not only to 
intercept the supplies, if there are any, but 
alsoto bring to book this 'Indian unit' andthis 
'our brothers' who are obviously ading 
against our interests and in contravention of 
the laws of the land. Thank you, Mr. Chair-
man. 
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THE MINSTER OF STATE IN THE
MINISTRY OF PERSONNEL. PUBUC
GRIEVANCES AND PENSIONS AND MIN-
ISTER OF STATE IN THE MINISTRY OF
HOME AFFAIRS (SHRI P. CHIPAMBA-
RAM): Sir, the Government have taken note
of the news item which appeared on the 29th
March, 1989 and which has given rise to this
brief discussion on the possible nexus be-
tween the Afghan rebels and the terrorists in
Punjab. Sir, I share the concern of the hon,
Members expressed yesterday and today. I
would urge the hon, Memberstotakeadose
look at the report. There are some significant
statements, significant words in the report
Firstly, Sir, the report is clearlyanti-Benazir
Bhutto. It accuses and Iquote:

"The present Govemment of Pakistan
has plans to stop these channels and
organise those who are active.-

The last paragraph is equally signifICant. It
says:

"The message recalled the great sup-
port they had received from Zia-ul-Haq
and describes the former Pakistan
President as a saviour of Muslims~.

So clearly this report reflects an internal
conflict in Pakistan involving the forces
wh ich still continue to reflect the policy which
was pursued by Gen. Zia-Ul-Haq and which
are opposed to Benazir Bhutto Government
Presently, I will share with you my impres-
sions as to why this force is against Ms.
Benazir Bhutto and her Government.

For the present, my endeavour is to
emphasise that this report reflects an inter-
nal conflict which is going on in Pakistan,
perhaps even within the Government of
Pakistan, perhaps even among the agen-
cies and instrumentalities of the Pakistan
Government. Sir, we are aware that there
have been some contracts between the
extremists who are operating inPunjab, not
the terrorists themselves, but their the men-
tors abroad and the Afghan Mujafiideens
Government have information that in 1985,
some Sikh extremists came into contact wit(l

Afghan Mujahideens in the United Kingdom.
Similarly, in 1986al50. some Sikh extremists
and so called Afghan freedom fighters came
into contact with each other in the United
States. Obviously. there is contact between
the two grbups in the matter of purchase of
aims. Infact, we have reports that in Decem-
ber, 1987the.eXtremistsgroups operating in
Punjab may have through their own sources
attempted to purchase 'stinger missiles'
from the Mujahideens. There are some re-
ports that a very small number of 'stinger
missiles' had been purohased but there is no
'nformation that such missiles have come
'nto India While there is some contact be-
tween the Sikh extremists and the Afghan
Mujahideens. Ido not think that the'report is
correct in so far as it says that there is an
ndian unit of His be Islami. We have no

evidence of such a unit operating in the
Indian territory.

13.00 hrs.

So. some time ago a report appeared
that a letter had been written to the Islamic
Party of Afghanistan an Afghan group which
was active in India and the name of Ali Khan
was mentioned. ButAli Khan himseH denied
title receipt of such a letter. It is true that there
are Afghans in India who oome as
refugees ..•(InteTroptions) But we have no
evidence that any Afghan refugees are ac-
tive in the Indo-PaI< border. I think it is wholly
incorrect to sciy that any of the Afghan refu-
gees here in India as refugees have any role
in either any activity of the Indo-Pak border
or any terrorist activities in the Punjab. Here
1wish 10 take the opportunity to re-state, if I
may, our policy in the matter of Afghanistan,
and I am reading from an official document
issued by the External Affairs Ministry when
they had 1~ contradict certain reports which
appeared ill foreign newspapers that Indian
Military Advisers had reached Afghanistan,
It is aSlollows:-

"India has no military cooperation with
Afghanistan and all reports suggesting
presence of Indian military advisers in
Afghanistan or Indian airforce pilots in
that country are motivated, false,
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propagandistic and baseless.· 

11 ••• We favour immediate cessation of 
bloodshed in Afghanistan and believe 
that the people of Afghanistan them-
selves should be allowed to determine 
their own future without external inter-
vention or interference and taking into 
account the existing realities and the 
legitimate interest of all concerned. 
India has always stood for a sovereign 
non-aligned, independent Afghani-
stan and we hope that peace and 
normalcy can be restored as early as 
possible." 

Notwithstanding our position, which is a 
pnncipled position, reports have appeared 
from time to time, attributed to the Mujahid-
din that Indian Military Advisers are advising 
the present regime in Kabul. Perhaps as a 
rejoinder to such alleged involvement, re-
ports also appear that the Afghan Mujahid-
din had nexus with terrorists in India and they 
are helping terrorists in India. The first is 
clearly untrue. On the second we are satis-
fied that there is no such Indian unit in India 
working with the terrorists in Punjab. 

Sir, from time to time, in this House, we 
have shared information about the involve-
Olent of Pakistani agencies with terrorists in 
Punjab, particularly during the regime of Zia-
ur~Haq. In fact, Sir, you will recall that on the 
2nd of August 1988, the Government placed 
a statement before this House in which we 
stated, and I quote: 

IIA rec~nt review shows that Pakistan's 
role in providing gUidance, material 
assistance and sanctuarJes for the 
terrorists has not undergone any 
change. Many of the terrorist leaders 
have made several visits to Pakistan. 
From the rank and file of the terrorists 
too a large number have been to Paki-
stan at some stage or the other. The 
extremists have received directions 
from Pakistan that notwithstanding the 
pressure on them from the Indian 
security forces they should continue 
commiting terrorist crimes in Punjab 

" 

and other parts ~f India including bomb 
explosions and attacks on Hindu 
temples, elimination of Sikhs in the 
Congress (I) pany-and other par-
ties-and attacks on pickets of secu-
rity forces to demoralise them.-

Sir, a reference has been made to the 
role and activities of lSI (Inter Services Intel-, 
ligence) which is an agency in Pakistan. The 
lSI has contacts with a variety of forces. One 
is, obviously the Afghan Mujahideens and 
for that, there is pfenty of evidence. The IS I 
has also been supporting certain forces 
which bring in arms into Punjab. lSI has also 
been noticed for being involved in running 
training camps in Pakistan for the terrorists 
who are inducted into Punjab. The lSI has 
also connection with JKLF in Kashmir. 
Therefore, if links have developed between 
JKLF and the terrorists Punjab or the 
Mujahideqns, the links, we think, are not 
direct links but links through the 1St Govern-
ment have closely watched the activities of 
151. We have enough evidence to state that 
lSI-at any rate during Gen. Zia-ul-Haq's 
regime-was : actively involved in helping 
terrorism in Punjab and the activities of the 
JKLF in Jammu & Kashmir. It is possible that 
these forces have developed some kind of 
links with each other. But as I said, a little 
while earlier, these links are through the 1St 
After Ms. Benazir Bhutto became the Prime 
Minister of Pakistan, we have reason to 
believe that she has taken some measures 
to curtail the powers and activities of lSI. We 
know that the political wing of the lSI has 
since been dissolved. The question whether 
any remarks stiJI continue to be active, is a 
matter we have to watch-wait and see. We 
have reason to believe that a squeeze has 
been put on the activities of lSI and as a 
result of this squeeze, perhaps the lSI itserf 
is sending out messages to various forces 
with V\'hich it has links. 

Sir, reference was rTlade by Mr. Bhatia 
and some other hon. Members to a meeting 
in U.K. on the 25th March, 1989. This rneet~ 
ing was called by Jagjit Singh Chauhan. It 
has attended by some representatives of 
Afghan rebels who are based in U.K. A 
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resolution was passed, as Mr. Bhatia said. 
The resolution aa:ording to our information 
thanked the Amnesty International and 
some U.S. Congressmen for raising the 
issue of alleged violation of human rights in 
the Punjab. There is no evidence to ~how 
that the resolution thanked any Government 
of any country as much. There was another 
rally In London on 16th October, 1988. This 
rally was also organised by supporters of 
Azad Kashmir, Muslim Conference, JKLF 
and Jagjit Singh Chauhan. 25 Sikh extreM-
ists leaders and 5 members belonging to the 
Afghan Mujahideens were also reported to 
have participated in the rany. Obviously, 
t~Qre is some o~~e~tration in England par-
tICularly by JagJit SIngh Chauhan to bring 
t~ether these groups which are operating in 
different areas and, therefore, Government 
will continue to keep a close watch over their 
activities. We shall take whatever steps are 
to be taken to ensure that these activities do 
not contribute or cause to the break down of 
law and order or to the rise of terrorism in 
India. 

Atthough thi!. particular discussion is 
confined to Punjab, we cannot quite divorce 
what is happening in Jammu & Kashmir and 
what is happening in Punjab because the 
couriers and carriers operate in both parts of 
the country. We know that lSI is helping to 
induct saboteurs and terrorists into JKLF. 
Some saboteurs may come through Jammu 
& Kashmir into Punjab. Therefore we are 
keeping a very careful watch on both the 
JKLF in Jammu & Kashmir and the terrorists 
in Punjab. 

When I made the statement on the 2nd 
August, 19881 shared with this House quite 
a '?t of inform~tion particula_rly documentary 
eVidence. I WIsh to take thiS opportunity to 
share one more document. On the niQht of 
15-16 March. 1989 in one of our BOPs In the 
Kemkaran area, two intruders who crossed 
over to Pakistan were killed. A letter written 
in Gurumukhi on the pad of the so called 
Panthic Committee was recovered. This 
letter is written by Warsan Singh Zaffarwal to 
Shri Gurbachan Sin9h Manocha Lal. I have 
with me a translation into English of this 
tetter and I wish to read portions of this letter 
which witl indicate the kind of support these 
people are receiving from certain forces in 
Pakistan. I read: 

IILast time, when Shri Rajiv Gandhi 
visited Pakistan, he had a long discus-
sion with Shrimati Benazir Bhutto. 

Terrorists in Punjab 

Shrimati Benazir Bhutto aQreed to 
close the training camps whtch were 
established for Imparting training to 
Sikhs in Pakistan. Rangers have aile 
been instructed not to provide facilities 
to Sikhs as were given earlier· 

references to Pakistan Rangers whkih is a 
corresponding forces of BSF. 

-Thus we would be facing difficulty in 
transporting weapons from across the 
border. As a resutt of this agreement, 
there will be the graat&st setD&ck to our 
~truggle forthe .cause.,As long as there 
IS no clear poltey defined by Benazir 
Bhutto, Sikhs should not be sent to 
Pakistan. Now we may have to kill both 
Rajiv Gandhi and Benazir Bhutto." 

It is not a matter to be laughed at. It is a 
matter of concern. 

This is the kind of threat that we face. 
The point I am trying to say is that the 
contents of this tetter more or less tally with 
the contents of the report except that, in-
stead of Rangers you substitute Afghan 
Mujahideens. I would. therefore, tend to look 
at this news report not as referring to Afghan 
Mujahideens. The origin of this reprint is not 
Afghan Mujahideens but perhaps their 
mentors and friends in the Pakistan system. 
the warnings may be true. But the warning 
has not come from Afghan Mujahideens to 
the so called unit in India. The warning is 
perhaps from the mentors of Afghan 
Mujahideen in Pakistan to those who they 
have been helping in Punjab. 

We have taken note of the activities of 
the lSI, particularly its activities in the past. 
We have also taken note of what Prime 
Minister Bhutto is trying to do. She faces 
considerable difficulty. But, we hope she will 
be able to obtain full control over the various 
agencies that are operating in Pakistan. 

Sir, the Government thanks Shri B.A. 
Bhagat for highlighting this issue. We are 
very concerned about that. As I have said 
already, we have as much information as is 
necessary. Our investigative agencies and 
our intelligence agencies are very alert. We 
shall do all that is necessary and possible to 
ensure that foreign agencies and foreign 
for<?8s do not play a role in India directly or 
Indtrectly to destabilis9 India. 
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13.16 hr •. 

DEMANDS FOR GRANTS 

Ministry of Energy-Contd. 

[English] 

MR. CHAIRMAN: We go to the next 
Item: Further discussion and voting on the 
Demands for Grants under the control of the 
Ministry of Energy. Shri Anil Basu to speak. 

SHRI ANIL BASU (Arambagh): Mr. 
Chairman, Sir, the Demands for Grants of 
the Ministry of Energy is one of the most 
important subjects of the Union Govern-
ment, about which we are discussing now. 
The Ministry of Energy consists of three 
important sectors i.e. Power, Coal and Non-
Conventional Energy. But the time allocated 
for the discussion on this subject is very 
short. I would raquest you to allow ma to 
speak on this very important subject and 
required time may kindly be allotted to me. 

Sir, you are aware that energy is a basic 
input for the advancement of our country in 
all spheres. There is a direct relationship 
between the living condition of our people 
and the energy consumption. The low per 
capita consumption of energy of our country 
shows that in spite of naming our country as 
a developing country, in the field of energy 
consumption we are far behind. Taking 
stock of the present economic situation of 
the country as on today. it will be seen that 50 
per cent of our population is living below the 
poverty-line. 40 per cent of goods and serv-
ices is available to the 1 0 per cent of the 
population while only 15 per cent goods and 
services is available to the 40 per cent of our 
population. 58 par cent of our population has 
no access to the three IR's. More than four 
crores of educated unemployed youth have 
got their names registered in the ~r:nploy
men, Exchanges and they are not getting 
any job. If we take the rural sector into 
consideration, the number of unemployed 
manpower in the country is nearly 12 ercrss 
today. The price of all essential commodities 
are sky .. rocketing. Deficit Finance and intls-

tion have become the ornament of this 
Government. The position of Balance of 
Payments is causing a serious concern to 
us. Indiscriminate import has shown its re-
sult on the economy. India's share of dis-
bursed and undisbursed outstanding me-
dium and long-term external debt was esti-
mated at Rs. 55,000 croras this year. The 
level of debt"servicing on this debt during the 
current year is estimated to account for 25 
per cent o~ the current receipts. So, like 
some of the third wprld countries, we are 
going to fall in the debt trap of the imperialists 
countries if the present trend continues. I am 
not taking about the closure of the industries. 
There are 1,80,000 such industries today. 
Lakhs of workers are being retrenched. 
They are thrown out of jobs. So, it is crystal 
clear that the economic policy of this Gov-
ernment has become counter .. produdive. If 
we do not have a rationale economic policy, 
we cannot evolve a rationale energy policy. 
On both these counts, we are failing. That is 
why, the per-capita consumption of energy 
in our country is very low. 

Now, coming to the coal sector, our 
country's estimated coal reserve is Rs. 170 
billion tonnes. 

SHRI SURESH KURUP (Kottayam): 
They are not listening. 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF POWER IN THE MINIS-
TRY OF ENERGY (SHRI KAlPNATH RAI); 
We are afllistening. 

SHRI ANIL BASU: Now, the estimated 
coal reserve of our country is 170 biUion 
tonnes and of Lignite is six billion tonnes. 
Prior to nationalisation, the coal production 
was 70 million tonnes. After nationaUsation, 
when more investment was made in the yea 
1976-77, it rose to 100 million tonnes. During 
the Sixth Plan period, an investment of Rs. 
2,573 crores was made and the production 
at the end of Sixth Plan was 147.41 million 
tennes. The total investment during the 
Seventh Plan was As. 6,700.58 crores and 
for the ell, it was Rs.6,OOO crores and for 
Singarsni callaries, it was As. 580 crores 
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and for research and development it was As. 
12 ereres. Now, the production of coal in 
19n-78 was set at 179.9 million tonnes and 
the target was short of two per cent. During 
1988-89, the target set for Cil was 196.26 
million tonnes and the actual production 
during Apri'-September, 1988 was 132.8 
million tonnes. So, a gap remains to be 
fulfilled during January to March 1989 to the 
tune of 63.18 million tonnes. Now, it is clearo 
that production target could not be achieved 
during 1988-89. So. the coal production 
target for 1989-90 has been re-assessed at 
210 million tonnes, and however the de .. 
mand will be 222 million tonnes. The gap of 
12 million tennes between the dEtmand and 
the produdion will be met by imports draw-
down of at pit-head stocks. Why is the ques-
tion of imports coming? The pit-head stock 
as on 31 st December, 1988 was at 28.4 
million tonnes. The gap of 12 mmion tennes 
can be met from the pit-head stocks which is 
28.4 million tonnes. Why is it said that im-
ports will be necessary? 

Another important matter in this field is 
the production of metallurgical grade coking 
coal. The CIL's production was 23.6 million 
tonnes in 1986-87 and come down to 
22.10m million tonnes during 1987·88. It 
further declined to around 19 million tonnes 
during 1988-89. Why did the production of 
metallurgical grade coking coal come down 
to such a level? To meet the demand, im-
ports will be required. When our balance of 
payments position is so serious, can we 
afford to such imports by paying around R. 
1200 per tonne for metallurgical coking coal 
of about nine million tonnes? Who is respon-
sible for slowing down this production? Who 
is responsible for the drainage of vicious 
foreign exchange reserves of the country? 

ell is the main producer. What is most 
disturbing is the accumulated loss of CIL 
which is around Rs. 2500 crores since na-
tionalisation. In fact since its founding in 
1975 ell has been incurring losses except 
miraculously in 1981-82. 

Some important persons including our 
Hon. Minister tried to explain that tha losses 
are becau~e of excess work force and wage 
increase and less productivity. If the wages 
of the coal miners are seen in the historical 
perspective. there has definitely been a 
jump from one period to another constituting 
increase in real earnings if the correspond-
ing increase in the cost of living is taken into 
consideration. Is this increase in real earn-
ings responsible for ell losses? The expen-
diture of the company on each worker-
wages plus amenities etc.-increased after 
nationalisation from Rs. 27 per day to As. 
107 per day. that is 4 times; but during the 
same period the price of the coal increased 
from As. 32 to As. 249 per tonne, that is 8 
times. 

SHRI KALPNATH RAI: What about 
production? 

SHRI ANIL BASU: I said earlier. It 
means you did not pay attention. 

SHRI BASUDEB ACHARIA: He is not 
interest in coal, he is interested only in en· 
ergy. 

SHRI ANIL BASU: I admit that wage 
earning consists a larger part in coal econ-
amy. But with mechanisation the wage 
earning is decreasing. First!y it was about 
630/0, but now it has declined to 430/0. So, if a 
reduction in wages CQu'd reduce oosts and 
losses, both should have been eliminated by 
now. 

On the contrary losses have been in-
creasing from Rs. 50 crores to Rs. 400 
crores in 1987-88. Why is it so? This is 
because of the result that you went in for 
indiscriminate purchase of machinery. You 
purchased machinery worth Rs. 2000 crores 
of which Rs. 1000 crores have already been 
reduced to junk. 

A very frivolous programme in ell is 
internationalisation of the ell's drive for 
mechanisation. This has created a problem 
with indigenous machinery production units. 
On the one hand it has been claimed that in 
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1986-87 CL purchases of machinery and 
equ~enlfrom indigenous sources stood at 
As. 277.70 CIOfes out of a total Rs.407.02 
croras. that is 68.23%. In 1987-88 the pw-
chases were Rs. 220 crores out of As. 250 
croras that is 85%.. 

You will notbt a pecular thing •• is 
reported thai 17 units in the country are 
purchasing machinery for mining industry 
with an instaIad capaciIy of Rs .. 115 auras 
and aD of them are ruming at a loss with a 
capacity utilisation of 45%. How is it 1hat 
when the installed capaciIy is As.. 11 S a!wes 
of aD the units. and the capacity Idsation is 
45%. CD.. is purchasing machinery worth As.. 
2n.70 crores when the capaciIy is only As. 
115 crores of an the mining machioe bui1ding 
industry .. Whcd then is this incfllg8nisation 
mechanisation which cannot provide work 
for the ma:hine building indus1Jy in the coal 
sector and instead threatens the marapower 
in the mines? 

Further the pecular thing is thai utlisa-
tion of the machines is even less than the 
man-powar in the mines. The recent study of 
Bect shows thai only 32% of the capaciIy of 
the dumper; 37% of the shovel and 32% of 
the driH is being utilised. The Chari Commit-
tee and the important personnel in the Min-
istry as wei as the Annual Report are aI 
championing the cause of open cast mining 
and nobodywantstogo1Dtheunder-ground 
mining. But is it the best solution to 1he 
problem of losses? According 10 the report in 
1985-86 the mst of open-cast mining was 
50% of that of the underground mining. In 
ECL it is 43%. In WCL it is 47% and CCl.. it is 
32%. While in 1975-76 only 25% of the 
collieries produced from open..cast mines in 
1987-88 the proportion had gone up m 65%. 
In 1986-87 the operH:aSt mines produced 
88.09 MY whereas underground mines pr0-
duced 7327 MT of mal. In view m this why 
have losses not been reduced? In CCL and 
Wel the production is prirnariIJ basad on 
open cast mining while in Eel it is under-
ground mining. In 1985-86 the bsses in CCL 
and wet. were to the tune of Rs. 83-84 
aores and Rs. 99.5 CIOfas raspedively 
while in Eel the losses were to the tune of 

As.. 69 .. 97 crore5. H open-cast mining is the 
solution how these losses can be explained? 
All that I want to say is that if the policy is to 
go in for open-cast mining then you take 
proper !;taps in the right direction otherwise 
you find so many project are pending be-
cause of the land 8aluisition problem. So, if 
open-cast mining is the policy then make 
proper arrangements in the right diredion. 
Machinety and manpower shoukt be used 
properly. There should be perspective plan-
ning and employment should be given to the 
land loser .. But that is not being done. 

Secondly as regards open-cast mining 
projectS there should be strid quality control 
because shovels and boulders are supplied 
in the name of coal. I am telling this because 
the result has become disastrous. Now more 
than worth As. 1200 crores bills of ell are 
pending with the State Electricity Boards for 
clearance. On the other hand State Electric ... 
ity Boards have put up their counter-claims 
of more than As. 500 crores as compensa· 
lion for being supplied with bad quality of 
coal 

I want to put forward some of my State 
problems in regard to the coal sector. The 
Ministry hz decided to set up Dankune Coal 
Complex but I want to know as to how many 
years they will take tocompiete the construc-
tion of the oompIex. You can see that there 
is no separate heading for it in the coal 
budget. h is dubbed with the ell. The re-
quirement of ell and Donkune Coal Com-
plex was pushed down from Rs. 20 crores to 
As. 15 crores. In this situation, how are you 
going to complete the projed? 

Another important problem in the coal 
bel of AsansoI and Raniganj is that of sub-
sidence. After taking out coal, nobody cares 
for1he human lie and the entire area is going 
to be destrOyed because of the policies and 
unscientiicplanningpf Proper billing system 
is notthere .. Contrac.1ors are engaged here. 
They are spending crores of rupees and 
bogus bms and vouchers have been submit-
ted. Cores of rupees have been paid to the 
mntractors and the whole area is going to be 
destroyed because of the unscientific ap-
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proach of the Cil in 1his specific area. 

Now, the next point is regarding the 
management and and the workers relatipns. 
TI;le total manpower of Cll as on 1.1.89 is 
6,71.118 and this has been reduced by 5000 
in comparison to the previous year. It is 
common sense that if production is to be 
increased, the productive forces should be 
given preferential treatment in terms of 
wages. incentives, promotions, accommo-
dation, etc. But in the coal fields, you can S99 
that the children of workers cannot go to 
schools because there are no primary 
schools in the coal belts. The teachers who 
are employed there are paid Rs. 150 or As. 
200 by the Joint Committee. With such a 
salary. how can you expect the teachers to 
teach the sons and daughters of the work-
ers? Nobody cares to look after these things 
and these workers are belonging to mostly 
SC, ST and Harijan communities. Their chil-
dren are not getting any education because 
there is no proper schooling system in the 
coal belt areas. Even after 42 years of inde-
pendence, there is no proper drinking water 
system in the coal belts. No proper drinking 
water system has developed in the coal belt 
areas. 

In March. 1988, workers went on strike 
because the Government forced them to go 
on strike and production failed. But output 
increased after August strike which was by 
the workers themselves. There seems to be 
no effective ban on the recruitment of white 
collared staff. Temporary workers are not 
given the job permanently. They are not 
taken as permanent workers. Land losers 
are not given jobs but the recruitment of 
white collar staff is increasing. Female work-
ers are also not given jobs and hence they 
are retrenched. The result is that BCCl 
manpower has risen from 1,42,000 to 
1,70,000 today while the number of miners 
has decreased from 55.000 at the time of 
nationaJisation to 35,000 today of whom only 
25,000 remain present. While the number of 
miners is decreasing. the n\:lmber of other 
employees is going up. 

I must also point out that everybody 
speaks of the law productivity; from Minister 
of Cil Management,. they talk of low produc-
tivity, and the Minister frequently tells us 
about that. But they have never spelt out the 
breakeven OMS. Does this mean that ell 
does not know what the breakeven OMS 
point is, I do not think so. 

Though there has been virtually no in-
crease in productivity in the underground 
mines, which remained stationery at around 
0.54 tonnes, the overall productivity in the 
open cast mines rosa from 0.58 tonnes in 
1974-75 to 1.06 tonnes in 1987-88. But 
these losses have not decreased in 1987-
88. ell attained a record of 11 per cent 
increase in production and productivity and 
at the same time the losses alsq went up to 
Rs. 400 crores. Thus, the Cillosses are not 
duetothe numberofworkersortheirwages, 
or underground mines or even to the low 
productivity, but it clearly shows that the 
fadors responsible for losses are large scale 
corruption and wastage which are bleeding 
the organization white. 

Sir, the coal mafia is supported by the 
ruling party at the Centre and there is a 
nexus between the management and the 
political godfathers. I would like to ask what 
action has been taken by the Ministry on the 
investigation report of Shri P. Rajagopalan 
submitted a decade ago to the Ministry. The 
report was not published. nor were its sug-
gestions and recommendations imple-
mented as~ it revealed a nexus among the 
ell officers, contractors and their political 
masters. 

What can explain the fact that CCL 
incurred a loss of Rs. 17.5 crores in the year 
1987 -88 with payment to alntractors going 
up from Rs. 3.35 crores to Rs. 16.5 crores in 
one year, and overheads from As. 30.94 
crores to Rs. 33.20 crores with production 
remaining the same? The same phenome-
non is visible everywhere in Eel and BCCL. 

I wou Id also I ike to say that this being the 
election year, the management and others 
would perhaps be forced to collect funds for 
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election purposes ..... (lnterruptions). I have 
not mentioned any party. But this is a fact. 

Now I want to deal with the safety in 
coDieries.ln the year 1986-87, the numberof 
fatalities was 147. In 1987-88, the number 
was 140 and it rose to 156 in 1988. As far as 
safety asped in concerned. all precautions 
should be taken and an loopholes should be 
plugged. 

Now I come to power sector. Without 
electricity we cannot develop our industry 
and agriculture. That is the reason why our 
country continues to be backward.. Of 
course, we are giving some importance to 
this power sector. But in comparison to the 
other third world countries such as Brazil, 
our efforts seem to be rather meagre. for 
example in Brazil, in the year 1984 the in-
stalled capacity for power was 41,662 MW 
and the actual generation was 1.75,710 
MW. In 1984 the installed capacity in India 
was 43,754 MW and the actual generation 
was 1,50.644 MW. 

In our country the percentage of the 
plan targets and the physical achievements 
01 the target varies rom 44 per cent to 75 per 
cent. During the First Plan our physical 
achievement was 1117 ~J,W forming 85.9 
per cent. during the Secund Plan it was 2236 
MW and the percentage was 63.8. During 
the Fourth Plan it declined to 44.9 per cent. 
During the Sixth Plan our achievement was 
14,500 MW and the percentage was 63.7. 

As against a target of commissioning 
22,245 MW during the Seventh Plan period, 
upto 31.3. 1988 a capacity of 11.829 MW has 
been commissior.ed. During 1988-89 the 
target was 496 .. 5 MW and the target during 
April-December 1988 was 2942 MW. But 
the achievement was only 48.7 per cent ot 
the set target which comes to about 1432 
MWonly. 

Now I come to the aspect of hydel 
power. Sir, we ha~e failed miserably in this 
sector. During the Seventh Plan we set a 
target of pr~ducing more than 5000 MW in 
the hydel sector. But we havs not yet 

achieved even 30 per cent of the target. 

The cumulative result of aU "these fail-
ures in achieving the targets is there for all to 
see in the form of continuous and round th& 
year power cuts, untold misery for the work-
ers and the people. Added to this is the 
problem of slippage in transmission lines. In 
the case of transmission lines-both 220 
and 400 KV lines. the expected slippage is 
about 50 per cent. 

It is pertinent to add here that while 
formulating the Seventh Plan. the envisaged 
need to add 33,000 MW was curtailed to 
22,000 MW and thereby the fund require-
ment was also reduced to 34,273 crores as 
against the actual requirement of Rs. 67,000 
crores. 

The mid-term assessment again re-
vea!ed that there would be a shortage of 
10,000 MW by the end of the Seventh Plan. 
Therefore, the scaling down of the plan tar-
gets is found to be improper because this is 
putting the country in perpetual power crisis. 

Another disturbing feature of our plan 
implementation is that in some parts of the 
country, we are able to meet the require-
ments whereas some other parts have to go 
through severe power crisis. If we study the 
statewise figures of power shortage, we find 
that Haryana has a shortage of 14 per cent, 
Rajasthan 11 per cent, Karnataka 30 per 
cent, Kerala 16 per cent and Bihar, West 
Bengal and Orissa to the tune of around 18 
per C9Qt. In this connection, I would like to 
draw your attention to a very important prob .. 
lem concerning my State. The Minister is 
well aware of it. I aln referring to Bakreshwar 
Thermal Power Plant. 

Sir, as assessed by CEA, the shortage 
of power in West Bengal will be around 800 
MW at the end of 8th Five Year Plan and 
according to the Government of West Ben-
gal it will be 1100 MW. During the 7th Five 
Year Plan, in consultation with the Planning 
Commission the State Government submit-
ted the Bakreshwar Thermal Power Project 
and it was approved in the State sector. The 
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Central Government has given to under-
stand that if foreign assistance or foreign 
loans are available, that will be passed to the 
State Government for the Bakreshwar Ther-
mal POwal' Project. In this connection, the 
Central Government forwarded tow propos-
als; one from Soviet Union and other from 
Japan, to the State Government. The State 
Government favoured the proposal of the 
Soviet Union and sent both the proposals to 
the Central Government for its approval. 
Central Government accepted the proposal 
of Soviet Union. After the Indo-Soviet agree-
ment, when Soviets agreed to fund the 
power project in India with a capacity of 840 
MW, immediately the Union Government 
said that the Bakreshwar Thermal Power 
Plant should be commissioned with the 
soviet assistance by the NTPC and not by 
the State Government. So many times our 
Chief Minister came to Delhi and held diS-
cussion with the Han. Minister of Power. Our 
Chief Minister also met the Prime Minister 
and I am told that even the Prime Minister 
has given to understand that Bakreshwar 
will be given to West Bengal and Soviet 
assistance will also be passed on to the 
West Bengal Government. So, how can you 
deny it now? If honesty is a word found in the 
dictionary, may I ask whether it is prevailing 
upon the Ministry or upon the Union Govern-
ment? You are denying the Bakreshwar 
Thermal Power Project to West Bengal and 
on the other hand you are saying that the 
students are selling blood and thereby are 
collecting funds for it. When the people of the 
State are collecting funds for the Bakresh~ 
war, a very important person in the Ministry 
says that the blood contains AIDS virus. I 
would say, what a bad taste it is. It reminds 
me of the British days. When Khudi Ram, 
Praffula Acharya, and Binoy, Badal and 
Dinesh sacrificed their lives, at that time the 
puppets of the Britishers used to say that 
they were not freedom fighters; they were 
not patriots and they had committed suicide. 
In the same tune today we are ..... 

MR. CHAIRMAN: Please wind up. I 
have given you more than half an hour. 

·Not recorded. 

SHRI ANIL BASU: Within 2 minutes I 
will finish. 

MR. CHAIRMAN: I had beep morethan 
liberal to you. 

SHRI ANIL BASU: So, Sir, our power 
..J 

development share of hydro-electricity is 
decreasing. The total potential is 75000 MW 
and we are not able to harness even 20 per 
cent of the potential. We are not going for the 
mini hydel projects. If we construct a mini-
hydel project in the north eastern regions in 
Assam, there will be a tremendous growth in 
our economy. It has other plus points also" 
like it is very cheap, pollution free and the 
technology is also available in the country. I 
cannot think why the Government is not 
going for mini-hydel projects in the north-
eastern regions in Assam. If you construct a 
hydel project on the rivers of Brahamaputra 
in Assam, it can feed the whole country. In 
addition to this, floods can be controlled, 
irrigation water can be provided, soil erosion 
can be prevented. I don't know why the 
Government is so miserly. When there are 
so many hydel potentials, why cannot they 
exploit them? 

MR. CHAIRMAN: You have taken ~oo 
much Urne. 

SHRI ANIL BASU: Sir, this is the last 
point. 

MR. CHAIRMAN: Please take your 
seat. You have already taken too much time. 
You are ignoring the Chair absolutely. Yes, 
Mr. Panika. 

SHRI ANIL BASU: Now, I want to ask 
whether a review has been made on the 
achievement .... 

MR. CHAIRMAN: Hereafter whatever 
the Han. Member says, don't record 

(Interruptions)· 

[ Translation] 

SHRI RAM PYARE PANIKA 
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(Robertsganj): Mr. Chairman. Sir. I listened 
to the submission of Shri Anil Bas\J ,for 45 
minutes. As such his many points are correct 
but t do not agree to his views about the 
losses incurred by the C. C.L. because he did 
not elaborate the expenditure of the organ-
isation in detail. Coal is a basic infrastructure 
and substantial progress has been made in 
the Coal Sector since 1980. It can be ob-
served that forthe last 8 or 1 0 years, tremen-
dous progress has been made in the coal 
sector. The wages of workers were en-
hanced last year by granting interim relief 
which cost the exchequer As. 200 crores. 
But recently, the people of his party have 
signed an agreement for a further increase in 
wages. As per the agreement made in this, 
matter wages are to be further increased 
which will cost the exchequer about Rs. 150 
crores more. If everything is taken into ac-
count, it can be claimed that Coal India 
limited is going to earn profits for the first 
time. But when the expenditure over which 
Coal India Limited does not have any control 
increases, it becomes essen1ial to pay atten-
tion to certain basic points. so far as produc-
tion is concerned, it has increased from .92 
percent to 1.11 per cent during the last 3 
years. When productivity increases, per-
man shift aJso increases. Ploduction has 
increased as perthe requirements. The hon. 
Member has drawn the attention of the 
House to all these points. But he over-looked 
the increased expenditure of Coal India 
Limited. When we have assembled here to 
review the perfornlance of the coal sector, 
we should do so with due fairness. The 
production of coal in 1987-88 was 169.75 
million tannes which 8.4 percent more than 
the previous year and it is going to increase 
to 194 million tonnas. Is this not an achieve-
ment? As regards the problem in the coal 
sector, the pri.l1ary problem is that of land 
acquisition. It is more acute in the states. 
This problems was not faced at 
Singrauli. .... .. (lnterruptions} ...... The West 
Bengal Government does not cooperate at 
all with the local unit of Coal India Limited. 
Land should be acquired by the State Gov-
ernment and handed over to the Coal India 
Limited. The Government funds provided in 
this regarded are not being utilised whereas 

the production costs are going up. In addi-
tion. several such coal mines have to be 
operated inspite of losses incurred by them 
in view of national interests. The Kharia unit 
of N.C.L. ;s one such example. The Super 
Thermal Power Station at Am laori is also 
incurring losses which should be brought to 
the notice of the country. Is it possible to 
allow such matters to go unnoticed? There-
fore, attention should be paid to these mat-
ters and this is what I want to impress upon 
Shri Anil Basu. 

14.00 hrs. 

So far as the question of consumers 
satisfaction is concerned, 75 percent of our 
coal is transported through the railways and 
most of it goes to the public sector undertak-
ings.lnitially, some stockyards were opened 
and they had also been very popular. But 
more stockyards could not be opened in 
time. I want that the Government should pay 
attentio'n towards this aspect. Stockyards 
should be made popular so that consumers 
can get coal in time. 

So far as rehabilitation is concerned, it is 
a very big problem. I want to thank the hon. 
Minister for taking a decision in this matter 
that everyone will be rehabilitated. But the 
two contradictory things cannot take place. 
On one hand you want that only the mini-
mum required number of persons should be 
employtld in the coal sector and on the other 
you want everyone to be rehabilitated. I want 
to suggest that if it is not possible, absorb the 
surplus people in the coal units, necessary 
assistance should be provided to them so 
that they can start some work related to coal. 
Some quota of coal should be fixed for them 
so that they are able to earn their livelihood 
by selling coal to the consumers. They can 
be appointed as petty contractors or they 
can be allotted shops. Ancillary industries 
can be also be established to ~ehabilitate 
them and Joans should be made available 
from the banks if it is required to do so 
because the policy of the Government is to 
rehabilitate the surplus workers in the coal 
industry itself. J went 0 the D. V.C. as well 
which is also underthe Central Government. 
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D. V.C. has undertaken weHare program .. 
mes at a large scale and they are fundioning 
very effectively. Such measures are re-
quired to be extended to the coal industry on 
a large .. scale. Secondly, funds meant for the 
development of local villages is not 
adequate. The Ministry should increase this 
amount. These funds meant for the welfare 
of the people should be spent on welfare 
only. It is the responsibility of every industry 
to spent such sums for the education of the 
children of the workers, for drinking water 
supply and for other such facilities. The 
welfare funds are meant for the welf are of 
the local people and should be spentforthat 
purpose only. I think that the. e is a need to 
increase this amount. 

It is true that it is necessary to pay more 
attention to the production of coal washrery. 
Sometimes due to short supply- of power 
non-lifting of coal by the steel plants etc., 
production suffers. Foreign technology 
should be adopted to the maximum eXlent 
possible but at the same time it has to be 
ensured that necessary know how and 
spare parts are available in the country. 
Today imported machines worth crores of 
rupeQS are lying idle in the coal industries. It 
was envisaged that coal production will in-
crease substantially through mechanisation 
but it did not happen. It is essential to review 
our decision. When, manpower is available 
in the country in plenty, it should be utilised 
to the nlaximum extent possible and new 
technology should be adopted to increase 
the production of coal to make the industry 
viable and supply coal to the people in time. 
My stand IS that, coal production has con-
stantly increased during the last some years 
under the leadership of the han. Minister and 
the COUI,try'S requirements in this regard 
have been met. 

You might be remembering the State of 
affairs under the Janata regime. Many trains 
were cancelled due to the shortage of coal 
and coal was in short supply in the power 
houses as well. Today we can say with pride 
that no power house has been allowed to 

close down on account of coal shortage. 
Other difficulties might have forced them to 
close, such as non-payment of arrears etc. 
The han. Minister is well conversant with this 
industry. Is it not true that arrears worth 
crores of rupees of coal are outstanding 
against many electricity Boards and the coal 
industry iSl being managed by borrowing 
money from the banks. There are outstand-
ing amount against the West 8engal Board 
as well as against other Power Houses and 
the coal industry is thriving on loans. Coal 
India may have any number ot difficulties 
today and they practical difficulties but 
whenever this subject is raised, ~he hen. 
Minister would request the company to 
supply I coal for the generation of power. 
Hundreds of crores of rupees of N.C.L. are 
outstanding against State Electricity 
Boards. Huge amounts are outstanding 
against saverai Government Departments 
as well. Therefore, you will have to appreci-
ate the constraints in the way of Coal India 
Limited. As such the Government may ob-
serve the production of the Lignite Corpora-
tion of the N.C.L. N.C.L has earned profits of 
Rs. 85 crores. This profit is going to increase 
to Rs. foo crores thIS year but a very unfa-
vourable situation has been created in West 
Bengal. Sometimes it creates labour unrest 
there and encourages thf? mafia elements. If 
thiS IS the case the Government will have to 
bear the losses. We should all make con-
certed efforts to raise the standard of the 
industries in this country. The 225 million 
tonnes project prepared by this Ministry is 
praise worthy. More supplies of coal will 
mean more power and whIch will automati-

I 

cally lead to the increase of agricultural 
production resulting in the progress of the 
country. 170 million tonnes of coal was pro-
duced in this country. Industrial production 
was enhanced by 16 percent within a few 
months. I want to emphasise that no better 
example than this can be found anywhere in 
the world. With the pace our economic de-
velopment hastaken place underthelender .. 
ship of Shri Rajiv Gandhi has no parallel in 
1he world. Our country has made unique 
achievements despite the occurrence of the 
worst drought of the century. The econo-
mists all over the world acknowledged this 
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fact. The whole world is of the opinion that 
the production of the 'key' sectors have been 
increased. So far as the question of power is 
concerned. the House may recall that plant 
load factor declined considerably 2 or 3 
years ago and transmission losses were 
increased and in this connection the 
N.T.P.C. unit of Uttar Pradesh was much 
critisised. But I am happy that today, due to 
the efforts of the hon. Minister, there has 
been considerable improvement in the situ-
ation and the plant load factor has increased 
to 60 to 65 per cent and in some places it has 
gone upto 90 per cent. Today, my State has 
exceeded the national average .. The situ-
ation has so improved that the system has to 
reduce its plant load factor. Who is to be 
credited for this achievement? The Ministry 
and the han. Minister Shri Vasant Sathe-is to 
be credited for this tremendous progress 
made in the power s9ctor. Today we have 
exceeded the target in respect of coal as well 
as power production. We are making consid-
erable progress in the matter of power gen-
eration. We are spending Rs. 42 thousand 
crores during the Seventh Plan for this pur-
pose. If this not not an achievement what 
else is? The Director, Central Electricity 
done extremely praiseworthy work. He has 
efficiently discharged his duties in designing 
and planning the projects. Our Director is 
going to your State. Shri Acharyaji, the posi-
tion of your State regarding power genera-
tion is at the bottom and you claim that it is 
good. You think that your Governrnent is 
functioning effectively. You merely dream of 
making progress. Your State cannot make 
progress in this way. The Government of 
West Bengal is inefficient. Our Government 
is efficient and it shows positive results. 

Sathe Sahib, I feel very disturbed on 
observing that the State Governments are 
wholly responsible for power generation in 
their respective States. They spend their 
whole time in collecting resources but they 
are not able to ensure adequate generation 
of power. They are not able to get the supply 
of coal in time, they are not able to buy the 
spare parts either and are at the mercy of the 
Central Government. The h~n. Minister has 
extended As. 500 crares for the renovation 

of many power projects but it is unfortunate 
that several State ~Iectricity Boards have 
not been abJe to utilise these funds in time. 
It is because of their incapability to make full 
utilisation that plant load factor has de-
creased so much today. I want to request 
you that Central Assistance should be pro-
vided to the States. Our State Minster wrote 
to all th.e M.Ps in this matter and replies to 
which came and a Ministerialleval meeting 
was convened in this matter. The relevant 
points were printed in a book form and by 
which we come to know about all the details. 

Rural electrification is the need of the 
hour. REC has done a commendable work. 
It provided financial assjstance and ap-
proved the plan, but the regrettable thing is 
that the State Governments do not exploit 
the funds .at proper time, rather they divert 
those funds for other purposes. 

The Central Government proposed a 
number of plans like that of Gobar gas, 
energy villages etc. I would like to point out 
that Acharia ji generally advocates that 
maximum powers should be given to State 
Governments whenever the matter of 
Centre-State relations is discussed in the 
House. But when it comes to execution the 
responsibility is shifted to the centre and the 
Minister in-charge Shri Sathe. This is a 
wrong attitude. The Central Government 
has done its best in this regard. 

This department has done really a 
commendable job during the last four years 
by making a record increase in coal and 
power to fuHil the requirements of industries 
and agriculture. Many effective measures 
have been taken to improve the functioning 
of NTPC and DVC. Besides, there has been 
considerable improvement in the working of 
NHPC and NPCC and more strictness is 
required where the measures have not 
proved much successful. 

We want economy but there are organ-
isations whjch misutilise power. The Gov-
ernment will have to see that the labourers 
are not exploited in organisations like NTPC, 
NHPC and NPCC. I do not accuse the 
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managementforthis, butthere are officers in 
the management who are behind these 
unions and this is done so that the union is 
strong enough to meet all the demands, 
Though the Government haS' made the pro-
vision for the employees, participation in 
management but there are instances where 
officers are behind union activities. You 
would be surprised to know that the employ-
ees of NCL gave a call for a strike. The 
matter should be investigated. The NTPC 
granted one day's causal leave to about 400 
employees for participating in that strike. 
You can go through the record and punish-
ment if I am wrong. But inspite of that the 
NTPC unit in Shaktinagar in Singhrauli sus-
pended about 400 employees for their par-
ticipation in the strike. 

When coal and power are under the 
same Ministry, it is not good to degrade each 
other. The Government should hold enquiry 
into it. I want to assert that the Government 
should take action against the officer re-
soonsible for the suspension of those 400 
workers and present the full report in the 
House. The incident happened during the 
last year. 

The Government will have to bring 
about a few modifications in the policy of 
rural electrification. There is a proposal 
under consideration to set up a national grid. 
In the absence of a grid the department has 
to resort to load shedding very frequently. I 
kl10w that the NTPC unit Shaktinagar had to 
reduce the power generation when there 
was no way for transmission of power. The 
Central Government can afford to bear the 
burden of the grid but not the State Govern-
ments. 

Most of the Members talk of transmis-
sion losses but I would like to point out that 
actually It is not transmission loss but power 
theft and the offiCials as well as the consum-
ers are involved in it. Agra area in my con-
strtuency. suffers 50 percentoftransmission 
loss. Though we have enacted a law which 
provides that action will be taken against the 

culprit but this provision is not being en-
forced strictly. 

The Central Electricity AuthOrity has 
introduced a new scheme. Under this 
scheme, awards shall be given to those 
persons or organisations or scientists who 
would suggest ways to reduce these trans-
mission losses. My submission is that these 
losses should be reduced from the present 
21 per cent to 9 or 10 per cent. The Central 
Government should direct the State Electric-
ity Boards In this regard. Most of the 
schemes are executed by the Central Gov-
ernment. We will have to keep a balance 
between the responsibilities of the Electricity 
Boards, State Governments as well as the 
Central Government. I consider it to be an 
unprecedent achievement. We would move 
ahead rapidly if th9 country gets worthy 
leadership In future also. 

DR. PRABHAT KUMAR MISHRA 
(Janjgir): Mr. Chairman, Sir, twd sources of 
energy are coal and electricity. I would like to 
congratulate the hen. Minister and his Minis-
try for achieving the targei before schedule. 
2100 MW electricity was produced in my 
constituency Korba 6 months back and it 
would prove to be a milestone in the prog-
ress of the country. 

The Members of CPI forget that the 
metro in Calcutta is a gift the department of 
Energy and crores of rupees have been 
spent on it. But they do nothing except cri-
tizing I would Lil<e to tetlthem that instead of 
only critICIZing they should rather make 
constructive criticizm. Now' would like to 
raise some issues. 

When l we talk of energy it includes 
supply of power, minimum cost, sufficient 
energy achievement c-nd protection of the 
environment. If we succeed to make use of 
energy as a sourced of fuel. we can save the 
environment in rural areas from further de-
cay-no matter whether the source is solar 
energy, blogas or wind energy. ~ want to 
empha~lse that maximum utilization of non-
convpntional sources of energy should be 
made and micro-hydel plants should be 
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encouraged; The Ministry of Energy is dis-
charging its duties efficiently-whether it is 
in the field of coal or power. It enables the 
country to move on the path of development 
and the people particularly, in rural areas get 
benefited. I would like to thank the Ministry of 
energy and the hone Shri Sathe in particular, 
for this. Shri Sathe has keen interest in this 
area and is fully dedicated to his duty. 

Our hone Minister has paid special at-
tention to make maximum use of energy 
which goes waste. Amount of Rs. 42000 
crores has been allocated for this purpose. 
My submission is that more funds should be 
allocated for it, so that, more and more 
sources of energy are utilised. 

The issue of rural-electrification is re-
lated to power. The State Electricity Boards 
are unable to make use of electricity gener-
ated by the various units of NTPC plant. As 
a result the rural electrification programme 
suffers. So much so that NTPC is directed to 
generate power onty to that extent which can 
be consumed and not beyond that. The 
Central Governm ent allocates funds for rural 
electrification. So it becomes necessary to 
keep a watch over it and undertake close 
monitoring. I would like to urge that rural 
electrification should be totally a Central 
subject, because as an han. Member from 
Bengal was just now saying the State Elec-
tricity Boards often complain of paucity of 
funds. 

Just now some of the han. Members of 
opposition who spoke earlier to me were 
telling that the State Electricity Boards of the 
congress ruled States do not make payment 
and the Central Government does not put 
any pressure on them. But you will be sur-
prises to note that the Government of Hary-
ana is not prepared to pay a single 
paisa ... {/ntsrruptions) You are very welf 
aware of the position with regard to West 
Bengal. Due to these outstanding dues our 
fnends are talking about the losses being 
suffered by the Coal India Limiteo. (Interrup-
tions). 

[English] 

SHRI ANIL BASU: oesu is having the 
highest outstanding dues. 

SHRI PRABHAT KUMAR MISHRA: 
Delhi is a Centrally Governed Territory. This 
is not a congress r-uled State. You are also 
sitting in Delhi. 

[ Trans/ation] 

Special attention should be paid to-
ward~ rural electrification. Although the 
farmers of this country are not educated but 
they really feel happy when a Rump set is 
installed in their field and their land is irri-
gated by the water supplied by this electric 
pump set. They feel proud of it. We should. 
therefore. pay maximum attention for sup-
plying power to the villages. I would like to 
draw the attention of the hon. Minister of 
State in the Department of Power. who is 
sitting here, to this fact and I would like to go 
into fjgures because there is always statisti-
cal manouvring in the figures which are 
shown in official papers. The Government 
claims that such and such number of villages 
have been electrified. There are instances 
when only one pole was installed in a village 
and the entire village was shown to have 
been electrified. This point ;s worth noting. 
There are also instances where electricity 
connection~ are being given to one or two 
houses in a village and the whole vitlages is 
being included in the list of etectrified vii-
lagas. In this way official records claims that 
such and such number of villages have been 
energised, electrified. 

I would also )ike to oHer my views re-
garding coal also. If we wish we can make a 
lot of improvement in the coal sector. There 
is still a lot of scope in it. In this connection I 
would like to congratulate the Government 
for making long strides in coal production. In 
spite of that, I am distressed to note that coal 
is being misused. Large deposits of coal 
worth crores of rupees are lying hidden 
under the ground. Illegal mining of coal is 
taking place. Coal deposits have caught fire 
in some fields. Adulteration is taking place 
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and quality of coal is bemg degenerated. We
are not getting as much energy from the use
of coal as we are supposed to get it. It all
happens oue .to degradation. We should
understand the price of every piece of coal.
There should not be any pilferage-of-coal and
we should also see that it dces-not catch fire
and lie in the ground for years. Besides, land
is being acquired in the coal fields. today it is
big problem before the Government to ac-
quire land for the coal mines. whenever the
Government wants to acquire land, ob-
stacles come in its way. People in' the vil-
lages do not want to spare their lands. it
involves so many othar lactors .•t has always
been that only the peopie in the villages have
provided land forthe coal fields. No coal field
has ever been opened in the cities. But one
thing I can say confidently that in the matter
of rehabilitation of the villaqars, payment of
compensation to them, doing welfare works
for them, providing drinking water, con-
structing roads, schools for the villages, the
management or the officials of the coal fieids
have not paid as much a:'.er.:bn s they are
supposed to. The Can: al Go'/e~nment and
the Ministry provides n.r ds ;CA tnis purpose.
But the money is not utilised on the welfare
works for the peopie and it is allocated. In this
connection, !would iike to cite an example.
There is no C.M.D. in the A.C.C.L., Bilaspur
f, r last one year whereas it is a most proiit
making and peaceful company. It is being
run under the temporary charge of a person.
There is no responsible person in its man-
aqernent. The bureaus is on strike these
days. There -is no responsible person to
meet the situation if somethlnq untoward:
happen. If you want to meet the C.M.D. you
will come to know that he has gone to Delhi
for some meeting. Ever !time you ask you
will get the same reply that he is in Delhi;
Thousands of rupees are being spent on
onward and return air journeys. May I ask the
hon. Minister that when it is such a big
company and it is earning so much of profit
and when a post of C.M.D. has been created
forthat why the post is not being filled. Today
there' is no responsibis person iQ the com-
pany. Due. to irresponsibility and misman-

agement me coal sector suffers huge
losses. Through you, I would also like to call
upon the Government that we acquired
machines worth thousand crores of rupees
but the machines are not being put to proper
use. These are not being used to their ca-
pacity. Even machines and big dumpers are
made out of order and machines taken on
rent from contractors are being put to use in
the coal fields and in this way the contractors
are being benefited. You should pay special
attention to this corrupt practice.

'.

I' would like to tell you that when we
acquire land from the people, it is but natural
that they entertain hopes that their future will
be good and they will get benefits. But when
the question of employment comes, it is
being said that the local people are only
capable to dig the earth or dig the mines. A
demarcation is being made between the
skilled and unskilled workers. In this connec-
tion Shri Sathe had announced in a public
meeting at Korba that the local people will be
given training and made skilled workers.
How to acquire skill. Nobody borns skilled.
People are-given training to become skilled.
Then why not to make the people afthe area
skilled and give them employment so that
the obstacles coming the way of land acqui-
sition could be removed.

Besides, problem of drinking water is
a!so prevalent in the area. There is also the
problem of roads. The money to be invested
en the' development of the area must be
utilised properly. But in reality it is not being
utilised. -ine coal fields are mostly situated in
the rural areas between the forests and the
Hills. Non-conventional sources prove more
beneficial in these areas. We have envis-
aged the concept of Urja Grams and are
encouraging it . The number of Urja Grams
should be raised further. Problems like the

. pollution, land acquisition or the problem of
employment are always there. Power or
energy'is being supplied through the Urja
Grams. In this context you have stated in
your report that hospital problem is also
there. the hon, Minister is sitting here.
Though this matter comes under a different
Ministry, yet I would like to say that in my
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area bothth. N.T.P .C. and the coal fields are 
there and a number m accidents take place 
in these fields. It does not matter whether it 
is a mines accident or the accident in the 
plants, both the departments should open a 
hospital jointly so that emergency cases 
could be attended in Bilaspur itself imd ~ey 
are not required to got out for treatment. 

lastly. I would hlta to make a submis-
sion. All these achievements are milestones 
of our progress. I would like to congratulate 
the Ministry of Energy for doing the" work" 
within their limited resources. Energy is 
necessary in all fields whet:ter it is the case 
of running the trains, industry. metro rail, 
whether it is case of a living in the houses, 
and of study. Energy is the base on which 
depends country's development The provi-
sion of Rs. 42,000 aores meant for the 
energy sector should be increased further 
and it should be ensured that energy 
reaches the villages. At the same time ap-
pointment to the post of C.M.D. at A.C.C.I. 
Headquarters, Bilaspur should be made. 

I would liketo make a special mentioned 
about the excess expenditure. Especially I 
would like to highlight this thing taking place 
in the coal sector. A common man cannot 
think of the expensive programmes in the 
C.1. T. and their high living standard. I had 
told this thing during the lasi Budget. ~ur
tains used in C".Loffices are more costly 
than the suiting cloth of a common man or a 
middle class man. This is about the offices of 
Coal India Umited that I am going to tall )f0U. 

I say this thing quite confidently. Voucometo 
the offica of the C.M.D of the A.C.C.L at 
Bilaspur and see that it is more damrated 
than the offICe of the Prime Minister. In this 
way excess expenditure is being made and 
nobody knows about it. This burden falls on 
the consumers. There must be a check on 
the expenses of the Coal India Umited oth-
erwise the prices of mal will shoot up. Cor-
ruption, misuse of government money, adUl-
teration and pilferage must be checked. 
Then only we can have a reasonable price of 
coal for the consumers and can develop the 
country. 

Withtha88 words "express my thanks to 
you for providing me time to speak .. 

[English] 

SHRIMATI GEETA MUKHERJEE 
(Panskura): Sir. before I come to the princi-
pal discussion, I wanted to draw the attention 
oftha hon. Minister, Mr. Sathe to a particular 
point. At this particular moment he has 
disappeared and therefore I have to make 
that submission to the hen. Minister, Mr. Rai. 
This is about the NPCC workers. Among the 
NPCC workers, 1050 people are, as you 
may be well aware, on dharna for a long time. 
Actually it was Sathe Sahib's intervention 
that placed the situation in order a little 
earUer. Many of these workers were casual. 
Then they were regularised. Then it was said 
that they Would be absorbed and the huge 
contract giving system back to back would 
not be encouraged. r am sorry to say that all 
these agreements that were arrived at are 
being flagrantly violated by the manage-
ment and they have the audacity to suggest 
they they are not violating the agreement. 
Here I see one of the replies given in reply to 
the notice under Rule 377 given by Shri , 
Narayan Choubey some time in December 
last year where they say that among the 
workers who have been retrenched there is 
no highly skilled workman. This is a bland 
untruth. I have not got much time because I 
have to deal with the main subject, but jut to 
give a lie to this claim, let me point out a few 
examples-Mr. P.L. Sharma, Special Fore-
man (Administration )-Is that a sk iliad post? 
Is that a skilled performance? Then, Mr. 
Alimuddin Ansari, Special; Foreman (Me-

" chanical)-Is "it skilled? Then Shri G.M. 
Bhattacharya. special Grade I (Elec) man-
Is it skilled? These are highly skilled people, 
those who have been kept out. I request you 
to intervene and see to it that it does not go 
on like this in NTCC where very big corrup-
tion is on all the time with the contractors. I 
have notimeto go into the details. I hope you 
will do something for it. 

After this. let me oome to the principal • point. My friend, Mr. Anil Basu, has oovered 
many points with which I agree. Though I did 
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not have the opportunity of listening to him, 
but I quickly consulted him on what he has 
said. I will not go in for repetition of every-
thing. Even then, I should definitely at least 
lend my full support to what he said with 
regard to Bakreswar. I still remember Sathe 
Sahib was standing there and I was at this 
corner, and I asked him, 'Sathe Sahib, what 
is going to happen to Bakreswar? Are you 
going to give us Bakreswar project which is 
being undertaken with foreign collaboration 
and which the West Bengal Government is 
wanting to d,? it? Sathe Sahib said 'Yes, yes, 
it will be given'. Then I asked, 'With whom the 
collaboration will take place? Then Sathe 
Sahib told me, 'So, you are not interested to 
know whether West Bengal is going to get it 
or not. You are interested to know which 
collaboration we can take, Soviet or Japa-
nese.' This is the categorical answer g9 
have to me that Bakreswar will be in the 
State sector and he assured me that I should 
not be perturbed about it. How many times 
this assurance was given? Now, 1 have a 
suspicion that Mr. Sathe was so worried 
about the whose collaboration they would 
take because probably by that time Sathe 
Sahib came to understand that Soviet Union 
has really no reservation to give credit to the 
West Bengal State Government also and 
that is why probably he had that in mind. That 
is why he was so worried and he was asking 
··Why you are asking which country, for col-
laboration?' After all this, it is most unfortu-
nate that this has happened to Bakreswar 
power project though it should not have 
happened that way. I should not go on re-
peating what Mr. Anil Basu has said but I fully 
support him and put the record straight on 
this question t how we are not only deprived, 
deceived but forced to a take up on our-
selves SIJch a big commitment even without 
the normal collaboration loan agreement 
that we could have got from the Soviet 
Union. 

With regard to West Bengal power 
scene, I would like to mention one thing. 
Some boilers were given to different compa-
nies by BHEL. Incidently ,let me make it clear 

that BHEL's performance is not bad by itself. 
There may be one or two such occurrences. 
But unfortunately with this particular type of 
boiler, there were difficulties and BHELgave 
this type of boilers to same projects including 
one in West Bengal which later on proved to 
be not quite good and had to be replaced. 
DPL, Durgapur Power limited, a State 
Government undertaking also got boiler 
from BHEL and the boiler had also equally 
failed. It was agreed upon that BHEL would 
replace it with some new one, without any 
cost of repair. Later on, unfortunately, due to 
the tremendous pre~sure put on the public 
undertakings by the Government in their 
own way, BHEL charged Rs. 90 lakhs and 
later on, it was reduced to As. 15 lakhs. But 
may I know, what crime has the DPLcommit-
ted that for the mistake of SHEL, DPL has to 
pay Rs. 15 lakhs? This should really be 
borne t;>y the Central Government and not 
put on our shoulders, as the situation stands. 
With these two things about West Bengal 
and another about NPCC, I come to the 
overall situation and make some observa-
tions. 

With regard to coal achievements, a list 
has been drawn out that productivity has 
gone up etc. It is good that you have admitted 
that productivity has gone up. I would say, 
generally the workers have been blamed 
every time for the management's failures. 
The production by the workers was not af-
fected through there was strike by officers. 
Once there was no reduction of production at 
all at that time. But when the workers were 
absent, there was fall in production. There .. 
fore, it seams that those whom you are 
calling surplus, the workers have increased 
production. Your achievement is , you ha"e 
been able to drive ou15S00 workers from the 
ell, this year and that is one pf your big 
achievements, you have put in along with the 
fact of increasing productivity, increasing 
production and lessoning of loss. 1 would like 
to challenge the whole idea of reducing the 
workers in public sector. It is because ours is 
a country where the question of employment 
must be supreme. While you consider re-
trenching the people. It is the Government 
which should think about those 5500 people 
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and their families whom you have re-
trenched in one year and you have claimed 
that as a big achievement. 

SHRI ANIL BASU: Achievement of the 
public sector in the Nehru Centenary Cele-
bration yearl 

SHRIMATI GEETA MUKHERJEE: 
Yes. that is a big contribution! Among the 
affected workers, women were the first 
casualty of this industry. Though in a very 
few cases. nominations were considered. in 
the case of women. there were accepting 
only male nominees and women nominees 
were never accepted. Let me tell you one 
thing. Were these women productive or 
unproductive? let me quote one important 
fact. 

The 4uestion just now being discussed 
was with regard to State Electricity Board 
dues to the NTPC. It is true that State Elec-
tricity Boards should repay whatever they 
have to repay. Sometimes I find that it is the 
Central Government who make political 
capital that our WBSEB is in so much de-
fault. You keep quiet about many Congress 
States. That is not good either. Thereby I do 
not mean that we should not try to pay up. 

If this is correct that these Electricity 
Boards have quite a lot of dues 10 the Gil. 
then this is also true that the ell also owes 
to thQse companies quite a big amount. 
Actually, in the last yearthe outstanding debt 
of the State Electricity Boards to ell was 
Rs.1.200 crores and Rs. 500 crores were 
claimed by the State Electricity Boards as 
compensation for supplying bad quality of 
coal. This is true that this quamy control is 
very bad and electricity suffers very much 
due to very bad supply of coal. Earlier one of 
the quality control functions was discharged 
by women workers. They used to pick the 
shells out. Now you have driven out all 
women. So, boulders, stones form a big part 
of your coal supply to the State Electricity 
Boards. It is no wonder that they claim 
compensation. How will they pay you? Had 
the women workers been retained, then 
quality control would have been much bet-

tar. I feel that thi~ dri"ing out of the entire 
5,500 people is not quite correct. About 
women, I again say that, do employ women 
in these spheres. 

As regards the accidents. I would like 
that you give the number of accidents in the 
underground mines, sqparately. because 
otherwise it is very difficult to understand the 
rate of accidents. Open cast mines have 
much less accidents. I see in your report for 
1989-90 that you have refixed your target of 
coal production because you think that the 
demand will be less. You have refixed your 
target at 210 million tonnes because of the 
downward revision of demand. Then you 
say in that report that the gap been demand 
and production will be met if needed by 
imports and draw-down of stocks from 
pitheads. Why imports? What is the neces-
sity? We have also good quality coal. Who 
knows next year what will be the situation? 
Therefora, in this situation of balance of 
payment. this whittling down of the produc-
tion tar99t is altogether wrong. 

What are you doing for the caust:I of the 
workers? There was a big discussion on 
wages yesterday. The funniest of funny 
things is you put the blame for all the losses 
on the workers. But, mismanagement. cor-
ruption and wastage, and pilferage are the 
principal causes. What are you doing there? 
In 15 years, you have changed 12 Chairmen. 
How many times did the price rise? This 
price rise has been double the times the rise 
in workers wage. So, your theory falls very 
flat. 

Now about power, I think, the target 
fixed for 1994~95 is very low. It will not be 
able to meet the real demands. therefore, 
sornething more must be done With regard to 
hyde'. thermal and gas-based electricity and 
particularly in the field of non-conventional 
power. something shouJd be done very seri-
ously in the sphere of research and develop-
ment because now so Jar energy can be 
developed up to two megawatt per unit. But 
in our country, that technology has not yet 
been applied. Therefore, it is extremely 
essentiol that these things be done in this 
sphere. 
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Shri Sathe Sahib is not here. He is in 
charge of two big public sedors. I think, 
whatever achievements they have shown, 
snows that despite Satlie'Sahib's running 
down the public sector the workers,-there 
have contributed to these achievements. 

You should have admitted that in your 
report instead of givtng such blank 1PJures 
that you have given. I believe and hope-t-nat 
even atleast t this time, you will revive your 
idea of going in for a large number of foreign 
collaborations. the details of which you have 
not given here. We do not know what are (he 
terms of reference given. You should really 
take the public sector towards a self-reliant 
economy and use the manpower as best as 
you can. That should be the principal target 
instead of the deformed policy that you are 
taking towards the public sectors. 

SHRI N. TOMBI SINGH (Inner Ma-
nipur): Mr. Chairman, Sir, while supporting 
this important demand for the Ministry of 
energy, I would like to say, at the outset, a 
few words of hearty compliments and con-
gratulations to the Ministry and to the policy 
of the Congress Government starting from 
1947. This success in the Ministry of Energy, 
the success in the policy, its implementa-
tion-in spite of lacunae here and there-
has contributed to the overall growth of the 
country, in the field of industry, in the field of 
agriculture and in other fields, the success in 
the production of our power policy and en-
ergy policy has also contributed to it. There 
are three aspects of it. One is the foresight, 
the planning because a project is approved 
after a long survey. And the survey generally 
takes longer time an~ the bigger the poten-
tial, the longer and more difficult is the survey 
sometimes. A project comes after some 
good engineef'!pdraam, a planner's dream 
which has taken place some thirty years or 
forty years back. We have the fruits of the 
foresight of our planners and of our engi-
neers in this field. The second aspect is the 
maintenance. How to run the project and 
how to implement the project quickly and 
properly? 

14.50 hrs. 

[MR. DEPUTY SPEAKER in the Chait) 

The third aspect is the utilisation of non-
conventional sources. The policy empha-
sizes oh accelerated exploitation of domes· 
tic conventional energy sources viz., hydel, 
oil ;:tnd nuclear power. 

I belong to a region, the north east, 
which is rich in hydel potential. One of my 
friends who spoke before me from the Oppo-
sition side had mentioned that if we can 
expbit the hydel potential in the north east, 
we can feed the whole country. Such is the 
hydel wealth of the north east. In this regard 
I would like to emphasize the survey and 
study aspect so that at least in these eco-
nomically non-viable and sma" and back-
ward 5tatos the one potential they they have 
in abundance can be exploited to the maxi-
mum and they can have it as their mainstay 
and help the other parts of the ~ountry also. 

In this regard, I would liKe make my 
observation specifically on Lokta Hydel 
Project which has been commissioned a few 
years back. This is a very unique'project, the 
only one of its kind in this country. It has used 
special machinery and expertise; the whole 
thing has made history. It was constructed 
by the NHPC at a cost of more than Rs. 100 
crores; full credit goes to them. 

An apprehension has been expressed 
about its longevity. The Lokta Lake is supply-
ing waterto this project. The apprehension is 
that siltation in this Lokta Lake is becoming 
quicker and quicker. We have no idea of the 
Ministry taking any steps to deepen the 
water level and to maintain the quantum of 
water as a perennial source to that project. 

Another a~pect is, in order to maintain a 
certain level of water, the entire surround-
ings plus the normal area have been sub-
merged. Earlier this lake was a seasonal 
lake to some extent. It had two different 
levels of water--<>ne in the rainy season and 
another in the dry season. Now we have a 
permanent level irrespective of seasons. 
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this has submerged the surrounding result-
ing in losses to farmers who use these lands 
for agricultural purposes. 

On the other day, in this Session, I put a 
question to the Hon. Minister and the reply 
was that the Government had no idea of any 
land having been submerged by this Lokta 
Lake. In fact_ I belong to that area and the 
Lokta Lake is in my constituency .. 1 am just on 
the bank of this lake. So my information 
should be taken as a fact. Vast areas have 
been submerged and the affected people 
have to be rehabilitated and compensation 
has to be paid to them. 

T he silting process has to bp stopped 
either by dredging or by taking recourse to 
some other means. I anl not an expert or an 
engineer to give a definite opinion in this 
regard. But In order to ensure that this proj-
ect which had been constructed at such 
huge cost should not have a short life-it 
should have a long life-you should take 
im mediate steps. 

There are no other potentials not only in 
my State, but in the neighbouring States of 
Mizoram, Meghalaya, Arunachal Pradesh 
and Assam. So the hydel potential has to be 
studied and surveyed and on the basis of 
that schemes should be prepared and imple-
mented for future use. 

Coming to another aspect, coal is like a 
bluemoon to our area because railways do 
not touch our area and there are no coal 
fields in our area. But coal is a need today 
because the forests have been denuded and 
we have no wood fuel and other conven-
tiona! energy sources. Coal has to be sup-
plied 0 our area particularly for domestic 
consumptions. That way Government of 
India h~s to pay special attention. I would like 
to give one instance. Beef is prepared by 
burning wood fuel. Wood fuel is not availablo 
because forests have baen denuded. So 
coal is the only source even for other things 
like brick making, etc. Brick is like a golden 
piece costing As. 2 per piece. So we can go 
to the rescue of the people who have to 
spend more on construction material due to 

shortage of wood fuel and other things. 

Coming to rural electrification pro-
granlme according to your report50percent 
of electrification has been achieved in the 
ca39 of some villages. The villages which 
are in remote and difficult hilly areas need 
electricity more because there are no other 
means like kerosene, gas, etc. We have to 
provido .. them electricity at cheap rates. The 
commissioning of Loktak has come to the 
rescOse of the people to some e..<1ent. We 
have to share of fruits of this project with the 
neighbouring States but we ha'le to give 
preference to the villages in the difficult hilly 
areas where people are suffering. During the 
day-time they use day-light whereas for the 
rest of the day they have to go dark. These 
areas should get preference in the matter of 
rural electrification. Similar might be the 
position in respect of Arunach~1 Pradesh, 
Mizoram, Meghalaya,etc. 

Consequent upon passing of the Forest 
Conservation Act land acquisition has be-
come a problem for ell. Naturall~ many 
projects of Cil have not hampered. I should 
not say we should give preference to the 
interests of Cil is in favour of Forest Conser-
vation because both sides are weighing with 
due importance. If necessary, Government 
may think of certain amendments to the 
legislation which poses difficult problems for 
land acquis;tion in respect of coal projects. 
Sixty-three projects of ell are suffering due 
to delay i!l land acquisition. Seeing both 
interests if necessary Government may see 
whether some amendments are necesssary 
to the existjng Land Acquisition Act and the 
Forest Conservation Act. I invite attention of 
all Government to this aspect and would like 
that the difficulties be removed. 

With thesA few words I support tho 
Demands of the Energy Ministry. 

SHRI P.A. ANTONY (Trichur): Sir,l risa 
to support the Demands of this Ministry. 
Energy sector plays the pivotal role in the 
development of industry and agriculture. ( 
am happy to say that this Ministry is headed 
by a Minister who is very efficient and prag-
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matico He has been able to bring at)out 
tremendous improvement in the working of 
energy sector. I compliment him for this. 

There is a substantial step-up in this 
year's Budget for energy sector. In 1988-89, 
total allocation for this sector was Rs. 9100 
crores. This has been raised to As. 11227 
crores this year. This shows the paramount 
importance which is being given to this sec-
tor by the Government. If we look at the 
performance of this Ministry during the past 
one year, we would find that there has been 
improvement in many crucial areas. The 
power generation has gone upto 7.6 per 
cent. the plant load factor to 54.4 per cent 
between April. 1988 and February, 1989. 
There has been great improvement in devel-
oping non-conventional energy sources. 
The Ministry has been able to bring greater 
order and discipline into the functioning of 
the Electricity Boards. Many Boards have 
been able to move rut of the rule into which 
they had fallen. Similarly, the developments 
of the regional power gride and the progres-
sive movements towards achieving a na-
tional power grid is a great achievement. I 
am sure, with the establishment of the na-
tional power grid, the regional imbalances in 
power generation and distributIon would be 
removed effectively. 

Having said this, I would turn to some of 
the problerrl areas of this sector. We are still 
far away from an effective power demand 
management and energy conservation 
meaC3ures. When the strategy will be worked 
out for energy production for the remaining 
period of this century, we must seriously 
think about conservative measures and 
demand management. It is estimated that 
even with the addition of 98000 megawatts 
of new power capacity envisaged ;n the 
Eighth Plan, there will be a shortage of about 
ten per cen! by the end of the Plan period 
because the demand is increasing steadily. 
Therefore, an effective demand manage-
ment is very essential. The annual report of 
thA Ministry says that a series of measures 

are being taken to conserve energy. I wei .. 
come these measures. 

Another problem area is transmission. 
Transmission losses are perhaps the high-
est in India. The annual report says that the 
transmission and distribution losses for 
1986-87 are 21 .50 per cent. As a matter of 
fact, the shortage of power can mainly be 
attributed to the under-utilisation of capacity 
as well as transmission losses. Improve-
ment in the plant load factor or in other 
words, the capacity utilisation will put into our 
hands more power. An estimate i's that every 
improvement of one percentage point in the 
plan load factor would generate 500 mega-
watts of electricity. It may be remembered 
that it would require Rs. 500 crores to instal 
new capacity to generate the same wattage 
of power. This should give an idea about the 
importance of improvement in the plant load 
factor in terms of money. Then, transmis~ion 
losses, unfortunately, increased over the 
years. While in India it is little over 21 per 
cent, in the developed countries it varies 
between 6 and 12 per cent. An estimate 
suggests that a reduction of one per cent 
point in the losses can yield about Rs. 450 
crores of extra revenue each year which can 
provide resources for increasing power 
supply. I would, therefore, suggest that all 
possible steps should be taken to reduce the 
transmission and distribution losses and 
increase the capacity utilisation of the 
plants. 

Now, I come to certain problems of my 
State of Kerala. There was a time when 
Kerala was considered a hearthy State in the 
matter of electricity. But during the past five 
years, 'it has been disproved. There has 
been crippling power shortage in the State 
which has adversely affected the industrial 
growth. This has happened because t<erala 
depends entire!y on hyde) power. When the 
monsoon failed, the reservoirs become dry 
and the people of Kerala were left groping in 
the dark. This situation came about mainly 
because there was no proper planning of 
energy requirement of the State. No State 
could survive solely depending on hydel 
power alone. The planners did not clearly 
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anticipate this development. The Centre did 
not pay serious attention to the energy prob-
lem of Kf:lrala. The general feeling was that 
since Kerala was far far away from the coal 
fields, thermal plants would be impractical. 
The Central investment is practicaUy nil in 
the power sector of Kerala. However, I thank 
the Government for deciding to set up a 
thermal power plant in Kerala. In fact, han. 
Minister, Shri Vasant Sathe, said the other 
day in the House that the thermal plant would 
be set up in Kerala and the question of 
setting up of a nuclear power plant would 
also be favourably considered. I sincerely 
congratulate the Minster for this gesture. I 
hope these plants will be set up very soon. 
But I do not find any allocation in this year's 
budget demands for these plants. I hope 
necessary funds will be provided for this 
purpose. 

It is a matter of common knowledge that 
even the hydro potential of I<'r':"ala has not 
been put to full use. Large potential remains 
unutilised. The Silent Valley project has not 
been sanctioned in view of protecting the 
environments and ecology of the country. 
We gladly accept it. But when the Silent 
Valley project was rejected, the then Prime 
Minister, late Shrimati Indira Gandhi had 
prom ised to Kerala some other alternative 
hydro electric project. I request the hone 
Minister to sanction another hydel projects 
which were pending before the Government. 

I am very happy that the Government 
has done some research on micro and mini-
hydel units which can generate power at 
cheaper cost. This is an area full of prom-
ises. But I have a feeling that enough is not 
being done In this regard, particularly in the 
Southern region. I find from the report that 
while in the Northern region, the instaUed 
capacity is 91.625 megawatts, in the South-
ern region, it is a mere 12.010 megawatts. 
There is a great scope for mini and micro 
schemes in the river systems in Kerala. I 
would request the hon. Ministerto take a little 
more initiative in this matter. 

With these few words, I once again 
support the Demands of this Ministry. 

DR. A. KALANIDHI (Madras Central): 
Mr. Deputy-Speaker, at the outset, I thank 
you for having permitted me to participate in 
the discussion on the Demands for Grants 
underthe control of the Ministry of Energy on 
behalf of the DMK. 

As you are aware, the power generation 
depends upon the plant load factor. Very 
little improvement has been made in this 
direction. We have achieved only 54.4 per 
cent this year. We should try to improve on 
that. As far as other countries are con-
cerned, as the han. Member quoted, the 
developing countries have achieved as 
much as 66 per cent, whereas we have 
achieved only 54.4 per cent. 

Sir, we are incurring heavy losses due 
to the transmission and distribution of 
power, which account for 22 per cent. Even 
if these are reduced by one percent, we will 
be able to get 350 megawatts of power. 
Therefore, . etfective measures have to be 
taken to reduce the transmission and distri-
bution losses. 

A long-term Plan has been prepared by 
the Central Electricity Authority for the dec-
ade 1990-2000, which envisages genera-
tion of 1.10 lakh megawatts. While going 
through the Report for the Generation of 
Power during the year 1988-89, thGre wa3 
an additional generated capacity of 4496.5 
MW out of which thermal is about 322.5 MW, 
hydro is 937.0 MW and Nuclear is about 
23.50 MW. As far as Tamil Nadu ;s con-
cerned, the requirement is much more and 
our generation capacity is: Thermal-2370 
t.AW, Nuclear -470 MW and Hydro-1990 
MW. 

If we go through the Annual Report on9, 
will be shocked 10 see the list of projects. It is 
as follows: 

Northern Region: Thermal-Kota, 
Unchhar, Ropar, Rajghat, Anta, Auraiya. 

Hydro-Mukerian, Thuhi, Mahi 
Bajaj. 
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Western Region: thermaJ...Vindhyachal. 
Sabarmati, Korba. 

Hydro-Bargi. 

Southern region: Thermal-Ramagun-
dam 

Hydro-Kadampari 

And as far us Tamil Nadu is concerned, 
we have only one project in Lowe. Mettur. 
Many of them are pending with the Govern-
ment for clearance. For example, the Kovil 
Kallapp31 in Tanjore district of 5 MW units 
co~1 in£: about Rs 1 a 9 ero. es. h is pending 
with 1he Central G.ov~rnmGnt. Then, there is 
Kodan Kulam Nuclear Power Project. After 
tl~'e Cbernobyle incident, a report has been 
published and a lot of queries have been 
raised. The Chief Minister of T an-lir Nadu. Dr. 
Karunanidhi has request to have a hl~h level 
Committee consistIng of experts to go into 
the pros and cons of it. 

Another one is in the North Madras 
where we are going to have a thermal po\Yt'r 
piant of 630 MW capacity which is gOing to 
be expanded to 2000 MW at a later stage. i 
think the Government sht)uld ·COOle out 
quickly to clear all t"e pending proJects so far 
as Tam,1 Nadu is concerned. 

As far as renovatior. and mr.>dernisatlon 
is concerned. Vclry little ,mprovement has 
been made As per your statementt about 
As. 5000 crores have b&sn sanctioned and 
out of it only Rs. 240 crores have been 
utilised. It is a matter of great distress that 
only' this much amount is utilised and the 
remaining ;s not utilised. Effective moasures 
should be taken for thp proper utilisation of 
funds that are available for the renovation 
and modernisation of the thermal power 
projects. 

A '0'19 gap exists between the demand 
and supply of power. This should be reduced 
and all the pending projects should be 
cleared. There is greater scope for hydro 

and tidal energy inthe Stales of Orissa. West 
Bengal. T amit Nadu and aft the coastal 
States of India 

H we go through the Annual Report. one 
can sse that as per the statement showing 
the State-wise Hydro-Thermal system in-
stalled in the country. Gujarat occupies the 
highest position. In Gujarat. it is 618, Uttar 
Pradesh-293, Rajasthan-173, Madhya 
Pradesh-137, Punjab-125 whereas in Tamil 
Nadu it iscnly 113. So, in every sector Tamil 
Nadu _5 getting neglected. That is the rea-
sons why the people in the South have 
started saying that the North is flourishing 
and the South' is deteriorating. I thin~ you 
should give more attent~on to the Southern 
States. 

As far as coal is concerned, in the next 
5 years we may require 201 million tonnes of 
coal. ~ think~ you have banned the import of 
coar. Last year we imported 3 lakh tonnes of 
coal from Australia. This yea. you have 
reduced (t I don't think you will be able to 
meet the demand. There is nothing wrong in 
importing coal. We should import coal if 
necessary. As tar as Tamil Nadu is con-
cerned, we are totally depending on the 
thern"lal power project which needs coal. 
Without coal we cannot have power and 
w:lhout power no industry can survive. Tamil 
Nadu is tal oohtnd the other States so far as 
the industna' development is concerned. So, 
it is tIme for you to think about the supply of 
eoaf '1ot to the 1, ading companies alone but 
to the pbwer sector so that our demands can 
be met and thermal plant can go in a better 
way. 

As far as the VCR and VCP industries in 
the electronic sector are concerned, they do 
not take much of power. I understand that 
Govomment of India is going to set up these 
industries in diHerent parts of the country. I 
request you to set some of these units in 
Tamil Nadu. It does not pertain to your Min-
istry but still I am requesting you because the 
consumption of power in the VCR and vep 
industries is tess and that is why Tamil Nadu 
shoukt get a fair deal in th:s sector. 
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Sir I understand that power production 
in the Madras Atomic Power Project has 
come down to 50 per cent due to financial 
constraints. I think you should try to improve 
the condition. 

In a conference convened by the Prime 
Minister on 23-24th January 1989, issues 
concerning power development, environ-
mental issues. effective grid management, 
tariff rationalisation, energy conservation 
and measures for ensuring a capacity addi-
tion of about 30,000 mega units in the Eighth 
Plan were discussed. I would like to know 
from the Minister as to what proposals the 
Government have got to encourage private 
sector participation in the generation of 
power. What proposals have the Govern-
mer' ~ot to expand the gas-based projects 
which have a shorter gestation period? Will 
the Government provide exemptions from 
the rigidities imposed by the Forest Conser-
vation Act, 1980 for expeditious clearances 
of the Eighth Plan projects trom environ· 
mental and forest angles? 

I would like to mention a point with 
regard to Neyveli. We are requesting, the 
Government to have a third mine cut be-
cause in the on going projects we have the 
second thermal power station Stage-II for 
840 MW and the second mine operation 
from 4.7 million lonnes to 10.5 million ton .. 
nes. So, we request the Government of India 
to permit us a third mine cut so that we have 
more power. 

I understand that the Energy Nodal 
Conservation Organisation has given de-
tailed recommendations to the Government. 
I spoke about this issue last time also. I do 
not know as to what racorn mendations have 
been accepted by the Government. Are you 
really serious about this issue or not? 

I understand that the Energy Conserva-
tion and Management Centre is to be set up 
somewhere in the country. I request the 
Government of India to set up such a centre 
in Tamil Nadu so that we can have energy 
auditing, teaching upgradation, technology 
IJpgradation and development of equipment 

to prevent transmission and distribution 
losses and ellso research on energy conser-
vation, etc. in Tamil Nadu. 

I can proudly say that when Dr. Karun-
anidhi was the chief Minister of Tamil 
Nadu,15,811 villages had been electrified. 
Nearly 90 per ~ent of the electrification in the 
State was achieved during the tenure of Dr. 
Karunanidtli. Only 20 villages are left to be 
electrified. So I requestthe han. Minister Shri 
Vas ant Sathe to give us more power. He is a 
dynamic personality and last time also when 
I participated in the debate I told him so. He • 
has a very big heart. He has visited the State 
of Tamil Nadu several times and he himseH 
has witnessed the power problem in Tamil 
Nadu. t-;le knows that we are far behind in the 
industrial area. Today we are occupying the 
13th position. In 1976 when Dr. Karunanidhi 
was the Chief Minister we occupied the third 
position. Unfortunately during the gap of 
about more than then years when he was not 
the Chief Minister, we had been pushed 
back and now we face problems such as 
water scarcity, shortage of power and so on. 
Therefore, I request the hon. Minister to 
sanction all the pending power projects so 
that we .. can get more power. When we get 
more power, we get more energy_ When we 
get more energy, more industries can be set 
up and· thereby we can regain our position. 
We may even occupy the first position in the 
entire nation. 

As far as Madras city is concerned, we have 
the problem of water scarcity. There is acute 
scarcity even for drinking water for which we 
have to tap the ground water. Tapping 
ground water means we have \0 use high 
horse-power pumps. For this purpose also, 
energy is required. From all angles, power is 
the main obstacle fo us. I request the hone 
Minister to consider these points and try to 
give us more power so that we can try to 
compete with the other States in India. Here 
I would like to mention that I do not grudge if 
other States get more. Nor do I want to cast 
aspersion on any State by putting questions 
such as "Why have you given them more and 
why have you given us less?' and so on. We _ 
are all brothers an J we are part and parcel of 
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India. We have no objection if they get more. 
But atthe same time, please try to give us our 
due share. We always shake our hands with 
you in friendship and we also raise our voice 
and ask for our rights. We are always very 
consistent in our poHcies and we always fight 
for our rights. 

So, I request the han, Minister to give 
clearance to all the pending projects like the 
one which I have already mentioned in 
Thanjavur which is also my Leader's district, 
i.9. Kovilkallapal for 5 MW Unit and the North 
Madras District wherefrom my friend Shri 
Somu comes for 630 MW Unit Thermal 
Power Plant which has to be expanded and 
to be modernised. Also a second view or an 
expert opinion should be taken regarding 
Kudankulam Project in view of the tragedy 
that had happened in the USSR. You have to 
take all that into account. I request the con-
cerned Minister, please accede to the re-
quests of the people of Tamil Nadu. Already 
the verdict is in our favour. So, please try to 
understand that and try to give us more- and 
more power so that let us have a better and 
cordial relationship with you. Mr. Sathe will 
always be remembered in the hearts of the 
people of Tamil Nadu. 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF POWER IN THE MINIS-
TRY OF ENERGY (SHRI KAlPNATH RAI): 
Mr. Deputy Speaker, Sir, I thank you for 
permitting me at this juncture to intervene in 
the on-going discussions on the Demands 
for Grants of the Ministry of Energy for the 
financial year 1989-90. At the outset, as 
Minister of State I would like to place on 
record my grateful thanks to the hon'ble 
Members who have participated in this lively 
debate and those who would be participating 
after my intervention. Energy is synonymous 
with economic progress and in developing 
countries like India, power or electricity i$ a 
major component of this energy. Conse-
quentry, it will not be out of place if I mention 
that the activities of the Department of Power 
are of vital concern to all citizens of this 
country. especially those who are vitally 

concerned with economic development. 
) 

It would be a cliche if I mention that 
electric power is one of the basic require-
ments of development. It is in fact an axiom. 
Realising this, that great builder of India, 
Pandit Jawaharlal Nehru, with his great vi-
sion and understanding of deveJopmentaJ 
requirements, right in the beginning of the 
new India gave much needed emphasis to 
investment in the mUlti-purpose hydro proj-
ects which, at the same time, gave a push to 
the agricultural production and also gener-
ated the much needed electric power. This 
emphasis, as Members are aware. was 
continued by the late Prime Minister, and I 
would not be wrong if I say, my mentor, Smt. 
Indira Gandhi. The present Government, I 
am happy to say, under the dynamic leader-
ship of Shri Rajiv Gandhi, ;s continuing this 
emphasis and providing the Department 
with invaluable support for the development 
of this all important sector. 

As Member are already aware, and 
strictly speaking, I need not point this out at 
this juncture here, but nevertheJess for con-
tinuity sake, I would like to mention that this 
emphasis has resulted in the installed ca-
pacity of power generation increasing from 
1362 (Thirteen Hundred Sixty Two) MW in 
1947 to 42,585 (Forty Two Thousand Five 
Hundred Eighty Five) MWatthe beginning of 
the 7th Plan, and which today stands above 
58,000 (Fifty Eight Thousand) MW. If we 
take the whole energy sector as such, the 
total commitment of the Government to this 
sector can be seen from the fact that nearly 
30 per cent (Thirty per cent) of the plan funds 
is allocated to this sector and nearly 70 per 
cent (Seventy per cent) to these funds is 
allocated to electric power. 

Mr. Deputy Speaker, Sir, it would not be 
out of place if I mention that 6 per cent (Six 
per cent) rate of growth target fixed by the 
Planning Commission for the country during 
the 8th Five Year Plan, is concomitant on the 
power sector achieving an incremental ca .. 
pacity addition'of around 150.000 (One Lakh 
Fifty Thousand) MW in the next decade. This 
is the task before us. It is gigantic, difficult, 
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but not unachievable. I humbly solicit mop-
aralian of all Members in the efforts of this 
Department to fuHiI its obligations towards 
the nation. 

I have been listening with rapt attention 
to the various points made by the Honble 
Members and have been thinking what are 
the basic issues that are involved in provid-
ing to the citizen of· this country power: 
where he wants it; when he wants it; of the 
quality that he wants. Many of the sugges-
tions that have been made by the Members 
are of utmost importance and I assure you. 
Sir. that the Department of Power would act 
on these sincerely. But let me take a few 
minutes before I come to these crucial ques-
tions of issues and options available to us in 
the energy scenario. 

To highlight some of the achievements 
of the Departments. Mr. Speaker. Sir, as all 
Honble Members are aware, the country 
had an installed capadty of 42,585 (Forty 
Two Thousand Five Hundred Eighty Five) 
MW at the oommencement of the 7th Rve 
Year Plan comprising of 14.460 (Fourteen 
Thousand Four Hundred Sixty) MWof hydro 
power, 27,030 (Twenty Seven Thousand 
Thirty) MW of thermal power and about 
1.095 (Dna Thousand Ninety Five) JAW of 
nuclear power. Based on the periodical elec-
tric power survey that is carried out by the 
Central Electricity Authority and the re-
sources available. the Planning Commis-
sion had fixed a target of adding 22.245 
(Twenty Two Thousand Two Forty FIVe) MW 
additional power generating installed capac-
ity in the country during the 7th Five Year 
Plan. I have great pleasure in reporting to 
this Augu~~ House that not only we will be 
able to achieve this target, but over-shoot it 
by the end of the 7th Five Year Plan. I have 

'" also great pleasure in announcing that for 
the second year in succession, the capacity 
addition programme which was 4496 (Four 
Thousand Four Hundred Ninety Six) MW for 
the year 1988-89. has been exceeded and a 
capacity of 4810 (Four Thousand Eight 
Hundred Ten) MW has been added. Not only 
this, the National Thermal Powers Corpora-
tion, one of the premier public sector organ-

isations under the administrative control of 
this Department, has been completing its 
projects ahead of schedule. The new 9as-
based power plants at Anta and Auraiya 
have been completed almost 6 to 7 months 
ahead of schedule. Similarly, the 500 (Five 
Hundred) MW units at Ramagundam and 
Korba have also been completed much 
ahead of schedule. I need not emphasise 
that the additional quantity of power that is 
available from such synchronisations ahead 
of schedule leads to almost 1 O-fold improve-
ment in the economic fall-out. 

It would still be fresh in the mind of this 
August House as to how the performance of 
this Department during the severe drought 
year of 1987-88 had helped in maintaining 
the agricultural production of this country 
and was perhaps a significant factor in suc-
cessful combat of the severe drought situ-
ation that engulfed whole of the country. We 
have continued that trend. The total genera-
tion has shown a remarkable 21 % (Twenty 
One per cent) increase on the hydel side and 
an overall generation has been ~bout 9.5% 
(Nine point five per cent) more than that of 
the last year. In other words, the total gen-
eration in 1988-89 has been of the order of 
221 (Two Hundred Twenty One) billion units 
against 201.8 (Two Hundred One point 
Eight) biUions units of 1987-88. It is not my 
intention to load the Members with the pleth-
ora of statistics which are available in the 
Annual Report of the Department. but I am 
keen to highlight the performance of this 
crucial sector since we are in the penultimate 
year of 7th Five Year Plan so that the Gov-
ernment could benefit from the advice that 
we would receive from the Members of this 
August House regarding the issues and 
options availa~le in the 8th Five Year Plan in 
so far as power sector is concerned. 

Before I go over to the consideration of 
the 8th Plan scenario. it would not be out of 
place to howsoever briefly highlight, with 
some statistics, other aspects of the power 
scenario in the country during the year under 
review. 

ME!mbers are aware of the efforts made 
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by the Department in increasing" the Plant 
load Factor of the ThermaJ Power Stations 
in the country. both in the Central and the 
State Sectors. I am glad to say that ths,PLF 
of some of the plants have shown consider-
able improvement as a result of our empha-
sis on Renovation and Modernisation of old 
units. Considerable improvement in PLF has 
been registered by some of the oldest units 
of the country. As Members are no doubt 
aware, a Renovation & Modernisation 
Scheme has boon in operation with a total 
central assistance of almost As. 500 Crores 
(Five Hundred Crores). Nearly 43 (forty 
three) units at about 14 (Fourteen) locations 
have been partially renovated resulting in 
the PLF of these units going up over 40% 
(Forty per cent) in some of the units. 

Mr. Deputy-Speaker, Sir, I do not want 
any more to dwell on our past achievements. 
If I can parody a famous piece which was a 
favourite of our late Prime Minister Pandit 
Nehru, uThere are many more miles to go 
before the Department of Power can rest". 
Let me turn my attention to the future. 

As members are aware, and as I men-
tioned earlier in my intervention, the Plan-
ning Commission has fixed a growth rate of 
six per cent in the GOP of the country, and if 
this has to be achieved, the power sector has 
to perform at peak of its efficiency, which 
would mean making available 10 the country 
an incremental capacity addition 'of nearly 
150,000 MW during the next one decade. 
Many energy models were tried out by the 
Planning Commission in arriving at this 
scenario and one of the suggestions is that 
if a 25 per cent uprating in the efficiency of 
the existing utilities is achieved, then an 
incremental capacity addition of nearly plus 
1,00.000 MW in the next one decade should 
be adequate in order to maintain a growth 
rate of six per cent in the GOP. As members 
are well aware, sJ.l1ultaneously the 13th 
Power Survey conducted by the Centra 
Electricity Authority also estimated the need 
for nearly 48,000 MW of incremental capac-
ity during the Eighth Plan and about 62,000 

/ 

MW in the Ninth Plan in order to meet the 
existing shortages in power. As is well 
known, the country would be facing an en-
ergy shortage of nearly six per cent at the 
end of the Seventh Plan. This energy short-
age could be made marginally surplus in the 
Eighth five Year Plan if 48,000 MW were to 
be added during this period. However, as 
Members of this August House are aware, 
physical resources are not the only con-
straint, perhaps of equal importance and 
magnitude are the fiscal constraints. To 
achieve an incremental capacity of about 
1,00,000 MW it will be necessary for us to 
have nearly Rs. 2,00,000 crores. Looking to 
the magnitude of the fiscal and physical 
resources that are needed to implement a 
task of such gigantic magnitude, it is felt not 
more than 38,000 MW can be added during 
the Eighth Five Year Plan. Consequently, it 
is necessary for us to look beyond the capac-
ity addition programmes in the power sector. 
It is these that I wish to emphasis~ before the 
han. members of this August House. 

Hon. members are aware that I had 
personally addressed a letter to all the im-
portant functionaries of the power sector in 
the country, central Ministers, State Minis-
ters, Members of Parliament. Members of 
the Legislatures, people connected with 
Implementation of the energy programmes, 
placing before them and soliciting their ad-
vice and suggestions regarding implemen-
tation of Eighth Five Year Plan power pro-
grammes .. Subsequently, the suggestions 
that were received were discussed at length 
in the Annual State Power Ministers' Confer-
ence held in Delhi on the 23rd and 24th 
January, 1989. Needless to say. this was my 
first State Power Ministers' Conference and 
it was personally illuminating and educative 
to me. One of the crucial issues that came 
out of the Power Ministers' Conference re-
lated to the fact that while the capacity addi-
tion programme should have the needed 
priority, the major emphasis however should 
be on numberof other options and strategies 
available to develop the power sector 
through uprating of efficiencies. In fact, in 
view of the physical and fiscal resources 
constraints that the country is facing. jf W9 
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term the capacity addition programmes as 
the hard options available to the country and 
the other area of uprating systems, since it 
should be done at a much le·ss expense and 
consequently term it as soft options, then I 
have no doubt in my mind, during the Eighth 
Five Vear Plan, the Department of Power 
should really bring up these soft options 
activities to the forefront. Since these are so 
important, especially at this juncture, when 
the power programmes scenario is at the 
take off stage, I crave the indulgence of the 
members of this august body for a few more 
minutes. 

Before I take up these Issues of soft 
options, let me assure the members that the 
Government have analysed as to how the 
Department of Power wouid be achieving 
the 38.000 MW capacity addition pro-
gramme. As Members are aware, the power 
projects have long gestation and it is neces-
sary that docisions about new projects are 
taken now so that we are able to ensure the 
required levels of availability by the end of 
the 8th Plan period. I would like to assure the 
House that Government is trying its level 
best to see that the phy~ical and fiscal con-
straints do not impede the implefT'entation 
programme in the power sector. Towards 
this, the Department of Power has under its 
consideration, implementation of numerous 
gas-based projects, which have ·a short 
gestation period and would be able to give 
the required benefns in the 8th Plan itseH 
even if the projects are started during the 8th 
Plan. An Inter-Ministerial Grc'tup appointed 
by the Government has already concluded 
its deliberations and has recommended 
numerous sites for locating gas-based 
power stations, which are under active con-
sideratIOn of the Government. I am quite 
sure, the Members are with me when I say 
that looking to the Department of Power's 
past performance in achieving its targets it 
would not be out of reach of the Department 
of Power to achieve the .38,000 (Thirty Eight 
Thousand) MW capacity addition pro-
gramma during the 8th Five Year Plan. Han. 
Member from Rajasthan has suggested use 
of lignite resources in Rajasthan. It is 
Government's earnest desire to use all 

available resources. The Parana lignite 
Project of Rajasthan is under active consid· 
eration of the Government. 

Mr. Deputy-Speaker Sir. Members are 
also aware that the Government have en-
tered into a long term cooperation pro-
gramme in the power sector with the USSR 
for 6,000 MW of capacity addition during the 
next decade. The Indo .. USSR Cooperation 
Programme is proceeding smoothly and 
according to schedule, and nearly 3270 MW 
are likely to be added during the 8th Five 
Year Plan. 

While I have no doubt that it will be 
possible for us to add the 38,000 MW of 
power, the real emphasis, as I mentioned a 
few minutes before, has to be laid on the so-
called soft options. These are in effect realty 
the hard options. These comprise of variety 
of programmes, action that will improve the 
efficiency of the power systems scenario 1n 
thewhole of the country. I shall nowdeafwith 
them in detail. 

As Members are aware, if we take an all 
India average, the transmission and distribu-
tion losses are averaging around 22 per cent 
in the country. It is necessary for us to reduce 
these T & 0 losses through uprating of the 
systems. It is an evolutiooary fact of history 
that the country has, espeCially in the North 
and the Eastern Sector electricity regions, 
long leads of low voltage transmission lines, 
which tend to lose more power during trans-
mission. Numerous programmes have been 
initiated by the Department of Power to 
reduce the T & D losses through projects like 
reactive compensation projects and I am 
glad to inform that in many States, the T & 0 
losses have gone down to nearly 17 per 
cent. In some 01 the States like Maharashtra. 
the T & 0 losses, when we take an average, 
is 14 per cent. During the debate, many hon. 
Members have been mentioning about the 
quality of power supplied. While the effort of . 
State Eiectricity Boards and the Central 
power t}enerating stations ha':e been to 
improve the quality of supply in general, 
Me.-nbers will realise that reduction in T & 0 
losses through Capacitors Compensation 
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project would inevitably result in improving 
the q ualitv of power supplied to the oon-
sumer. 

Mr. Deputy-Speaker Sir. I will like to 
submit that the entire distribution and sale of 
power is being managed by StateslUnion 
Territories through Electricity 8oardsIDe-
partments in different States. The State 
Electricity Boards have been incurring huge 
losses year after year and the estimated 
losses during 1988-89 are of the order of 
over As. 2,100 crores. I fully agree with Mr. 
Madhav Reddi that it is very important to 
improve the financial health of Electricity 
Boards. The health can only be improved 
through carrying out their operations on 
commercial lines on one hand and for taking 
concerted measures to improve their overall 
productivity through optimal capacity utilisa-
tion, reduction of transmission and distribu-
tion losses, oontrolling of operational cost on 
the other hand. Acoording to the provisions 
of the Electricity Supply Act, the Electricity 
Boards have to earn a profit for part financing 
of their developmental activities after meet-
ing their expenses and to achieve this, con-
certed efforts have to be made. I have beon 
laying stress on this aspect on the State 
Governments/Electricity Boards. 

I would also like to submit that due to 
poor financial health of the Eledricity Boaras 
the outstandings of NTPC for purchase of 
power have reached a level of abOut Rs. 480 
crores. If the Electricity Boards fail to im-
prove their financial health and do not work 
on commercial lines it will be detrimental to 
the growth and development of power sec-
tor. 

I have no hesitation in agreeing with the 
views expressed by the Members that power 
supply should be of the quality that is needed 
or promised and I have been often writing to 
the State Electricity Boards to this end. We 
have also requested the Rural Electrification 
Corporation underthe administrative control 
of the Ministry to take up an 'area develop-
ment approach' and take up projects which 

would assist the SEes in improving the 
power system as a whole through such 
capacitor correction projects and through 
application of right techno~ for load 
management and systems for consumer 
servicing. 

This brings me to another im~rtant 
issue of load management. As Members are 
aware. the (Duntry is divided into fIVe elec>-
tricity regions and at present, planning is 
done on the basis of the electricity regions. 
Even so a look at the geographical map 
would show that the hydro power potentials 
in India are in the northern and north-eastern 
belt of this country. In fact, almost 30,000 to 
35,000 MWof power is waiting to be tapped 
in the upper reaches of Arunachal Pradesh, 
but then there are no load centres in and 
around these ~reas. Development of load in 
this area would necessarily take time though 
that is also needed and our attention must be 
directed towards this end. But if this power, 
which is not only assisting us to alleviate our 
peaking power shortage, but also a very 
important weapon for flood management of 
that area through which the Brahmaputra 
flows, it is necessary for us to devise ways 
and means of bringing this power to the load 
centre~ which are situated in south of these 
project areas. In fact, our objective should be 
to achieve a capability of transferring the 
surplus power from the Northern most re-
gion to the Southern most area of the coun-
try. H this has to be made feasible, then 
adequate attention has to be paid on the 
construction of transmission and distribution 
lines which are at the same time adequate to 
carry the power which is generated and also 
capable of taking adequate load. We have 
thus bQen working towards evolution of a 
national power grid to facilitate anothar re-
gional transmission of power. The develop-
ment of technology of 400 kv transmission 
systems in the central sector along with 
inter-State extra high voltaga transmission 
system is expected to consolidate the forrna-
tion of regional grids. Strengthening of the 
regional grids through the accelerated de-
velopment of a central transmission system 
would ultimately lead to the formation of a 
national power grid. I am glad ,to say that 
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Government have under consideration the 
formation of a Transmission Corporation of 
India which would enable, as I mentioned a 
few minutes before, not only timely evacu-
ation of power from generating stations but 
also such inter-state exchanges. This would 
also con1ribute to effective load manage-
ment. 

I must admit that an analysis of the 
performance of service indicators of various 
energy producing and energy utilising or-
ganisationslinstitutions point out the neces-
sity of making concerted efforts by all con-
cerned on a sustained basis towards pro-
ducing energy economically and efficiently, 
avoiding wastages in handling and maximis-
ing the energy conservation. The Depart-
ment of Power shares the responsibility of 
carrying out coordination and monitoring of 
all efforts in this regard. I would like to submit 
that strategies are being developed to inte-
grate efforts of different organisations cover-
ing areas namely, energy pricing, informa-
tion awareness, education and training tech-
nical developments, initiating demonstration 
projects, initiating energy bus/audit pro-
grammes, carrying out studies related to 
regulation of energy efficiency, .incentives 
and disincentives. 

SHAI BASUDEB ACHARIA: Please lay 
it on the Table. 

SHRI KALPNATH RAI: If you want to 
know the pulse ofthe Government as to what 
we are doing, what we want to do, then 
please listen to me. The way you are speak-
ing, I can also speak. 

MR. DEPUTY SPEAKER: No distur-
bance pJease. You continue Mr. Minister. 

SHRI KALPNATH RAI: I am glad to 
inform this August Body that the Department 
of Power is setting up an Energy Manage-
ment Centre with collaboration of European 
Economic Community at Nagpur. The 
Centre is being inaugurated on the 12th of 
April, 1989. This Centre shall provide solid 
support to Department of Power in undertak-
ing important roles in the energy manage-

ment sector, development of software pack-
ages. training of energy managers. ex-
change of research on energy policy and 
energy management planning techniques, 
establishment of data base, energy audit 
programmes, demonstration projects,.etc. I 
would like to inform the Members that contin-
ued thrust has been given to energy conser-
vation. Specific energy consumption targets 
are fixed for energy intensive industries and 
results monitored regularly. The industries 
were motivated to introduce energy audits. 
Efforts were initiated leading to the standar-
disation of, electric equipment and appli-
ances commonly used in domestic and 
commercial centres, efficient lighting sys-
tem and awareness campaign. Limited ef-
forts made by Department of Power in this 
regard have produced significant results. 
Attention has also been given to agriculture 
front. Technical and financial assistance has 
been provided in these areas to instal energy 
efficient pumping systems. 

We have fixed targets for reduction in 
specific energy consumption to the extent of 
five per cent in 1989-90, as cbmpared to 
specific consumption level for 1987-88, by 
fifteen percent by the end of 1994-95, and by 
thirty-five per cent by the year 1999-2000. 

Our Prime Minister Shri Rajiv Gandhiji 
has been putting stress again that care and 
attention must be given to the vital aspect of 
hum~n resources development. The Power 
Engineers Training Society (PETS) and 
Central Power Research Institute (CPRI) at 
Bangalore serve to fuHiI this requirement. 
Major projects under various stages of exe-
cution under Central Power Research Insti-
tute are 2,500 MWA High power Testing 
Station. VHV AC Research Laboratory at 
Hyderabad and Power System Simulation 
System and Study Centre. 

I shalJ be failing in my duty if I do not 
share my thoughts regarding the major 
Corporations/Organisations at the national 
level contributing to the growth of power 
development in the country. I have already 
spoken about 1he important contributions 
being made by National Thermal Power 
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Corporation (NTPC) for adding thermal 
generating capacity in the country. I am glad 
to inform the House that NTPC, during the 
year 1988-89, as against a target of 1,420 
MW, has commissioned 2,2.as MW. Pres-
ently. NTPC is the biggest power utility in the 
country, responsible for managing and oper-
ating 7.718 MW of thermal generating ca-
pacity. The Corporation also undertakes the 
construction of transmission lines for evacu-
ation of power from its generating stations. 
The Corporation has been able to operate 
and maintain aU thermal generating stations 
and the stations have been maintaining an 
optimal plant load factor. Eight generating 
units of an aggregate generating capacity of 
1,900 MW have been maintaining plant load 
factor from seventy per cent to as high as 
ninety--one per cent. Five employees of this 
Corporation have been given the PM's 
Shram Vibhushan Award for the year 1988 
for their outstanding and meritorious work 
performance. Similarly, National Hydro-
electric Powsr Corporation (NHPC). rural 
Electrification Corporation, North Eastern 
Electric Power Corporation, Damodar Val-
ley Corporation, Bhakra Beas Management 
Board and Beas Construction Board are all 
functioning effectively in their respective 
jurisdictions to herald an era of progress and 
prosperity. 

Han. Members are already aware that 
Tehri Hydro-electric Project has been incor-
porated as a joint venture of public sector 
undertaking in July, 1988 for execution of 
Tehri Hydro-electric Power Complex in U.P. 
This Corporation will also execute all other 
hydro-electric projects with the consent of 
U.P. Government. Works of development of 
new Tehri township and rehabilitation of the 
affected families have been taken in hand. 

Similarly, the Nathpa Jakhri Power 
Corporation has been incorporated in May, 
1988 for execution of Nathpa Jakhri Power 
Project (6 x 250 MW) in Himachal Pradesh. 
The Corporation will also execute other 
hydro-electric projects in the region wilh the 
consent of H.P. Government. Currently. ;n-

frastructural work on the project is under 
execution. 

Honble Members of this august House 
are aware-about the capital intensiveness of 
the power sedor. Power Finance Corpora-
tion (PFC) has been set up with the main 
objective of providing term finances for 
power projects. PFC has already sanctioned 
loans for over 100 (Hundred) proposals for 
Rs. 913 (Nine Hundred Thirteen) Crores and 
covering all areas of generating. transmis-
sion and distribution. 

Mr. Speaker, Sir, while concluding, I will 
like to subm it that the country achieved inde-
pendence in 1947. The power scenario of 
the country has made a very significant 
change in this period of over four decades. 
The power sector has been able to success-
fully meet the challenges of natural calami-
ties like droughts etc. At times. there have 
been failures, and the power sector has 
taken lessons from such failures. We have 
already entered into the last year of the 7th 
Plan and the Power Sector has drawn out 
plans for effective implementation during the 
next two decades aiming at only improving 
the quantitative growth by the beginning of 
the century but also consolidation of the 
quantitative growth of the past into qualita-
tive values. Sir, I hope un~er the dynamic 
Minister, Shri Vasant Sathe and under the 
dynamic leadership of our han. Prime Minis-
ter, Shri Rajiv Gandhi, the power sector 
through improvement of overall productivity, 
would give to the citizens adequate and right 
quality of power at reasonable cost to all 
cross sedions of society-domestic, agricul-
ture, industrial and commercial. Thank you. 

YR. DEPUTY-SPEAKER: Shri Tham-
pan Thomas. 

SHRIMA TI GEETA MUKHERJEE: Sir. 
when I spoke, Shri Sathe was not in the 
House. I drew his attention on certain points 
( Intsrruptions) 

MR. DEPUTY-SPEAKER: Mr. Tham-
pan Thomas, you speak. 
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(Interruptions) 

MR. DEPUTY-SPEAKER: Nothing will 
go on record. I am not allowing others. 

(IntsmJptions) * 

SHRI THAMPAN THOMAS (Mav-
slikara): Sir, it is true, about the claims made 
by the hone Minister, that there are improve-
ments in the power scenario. It is also true 
that there is self-sufficiency in North-Eastern 
regions and in the Western region, there is a 
deficiency of 70/0. But in the Southern region, 
the deficiency is 20%. Sir, I glanc&d thro·ugh 
the various schemes of the Ministry. I find 
that even in the 1990-1995 Plan pro-
gramme, the Southern region will be fa,cing 
the power shortage to the extent of 20%. 
This is one of the major problems which I 
would like the han. Ministerto look into. 1 and 
Mr. Sathe, originally belonged to the same 
political party. I know his attitude and he 
agrees that there is regional imbalance in the 
availability of power. I hopethe han. Minister 
will look into this aspect and see that regional 
imbalance in the Southern States is wiped 
out in the future. 

Sir, I would also like to submit that out of 
this 20% power deficiency in the Southern 
region, Kerala alone is facing power short-
age of about 40%. With very good monsoon 
this year, there should be no problem in 
hydel power production. With the availability 
of water due to good monsoon this year in 
this region, I hope hydel projects will be 
considered for this region. Even though 
Kerala had a very good monsoon this year, 
the State would be deficient in power by 
about 400/0. This is a very important point 
which I would like to project before you, Sir. 

PROF. P.J. KURIEN: Will there be 
shortage of power in Kerala even then? 

SHRI THAMPAN THOMAS: You come 
from Idukki constituency and hydel power 
generation is there. So, Sir, what I would like 
to point out to you is that there are certain 
problems which you may come gross in the 
coming years. I WOUld, therefore, suggest 

*Not recorded. 

that there should be long-term planning in 
the matter of powefprodudion. There is a 
need for meeting the minimum requirement 
of power as far as Southern region is con-
cerned, especially States like Kerala, the 
minimum requirement can be met from the 
Neyveli Thermal Power Project. Neyveli is 
the oldest. From Ramagundam and Kal-
pakkani we are getting. I am not sure how 
much we are getting from Kalpakkam, but 
we had a share in Neyveli and that share we 
are not getting. Over and above that, Sir, I do 
remember, in the last year's debate on this 
subject you told us, to all the Kerala M. Ps. 
also in a delegation, that something would 
be done in Kerala. But in yesterday's press 
conference of the Chairman of the National 
·Thermal Power corporation, he pointed out 
that Kayamkulam is there and ·today in an 
answer'to the question it is said about cap-
tive port for Kayamkulam area. Some an-
swer was also given to that. Whatever it be, 
my suggestion is, till the permanent arrange-
ments are made, the gas gestation is the 
shortest one and from gas if electricity can 
be produced and more priority is given to that 
sector in the places where there are deficien-
cies, the requirements can be met. Sir, from 
Gujarat if we could lay the pipe line to the 
North and this area for power supply, why 
can't we think of a direct pipe line'from the oil 
procuring area to .the major thermal power 
stations which we are planning in that area-
a direct pipe line from Gujarat so that the oil 
can go there and immediately power can be 
generated? Here we are very much in need 
of power and without that power we cannot 
improve and there will be a further drastic 
regional imbalance between South and 
North and other areas. So, my earnest re-
quest to the Minister is that in the schemes 
and in the events to come, thinking has to be 
made in that line and priority has to be given 
to this line. 

Sir, I am not going into the details. There 
are certain other things which I would like to 
point out while participating in this debate. , 
There is one major problem of tariff because 
the tariff differs. We ~r9 all Indians and why 
we, being a nation in the name of India and 
having the pride in India, differ in the pay-
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mant 01 aladtLty charges in ~ partsd 
the country? Of course, I know there ~8 
problems tar the Centre in this matter. (Inter: 
1'I.fJfhns). That is what I ~ arguing. Of 
course. it is a Concurrent subject both fo~tha 
State and the Centre, and the distrbution 
part you have entrusted to the State, but I 
there is the alarming difference in thoe ~es, 
that has to be ooordinated. Some modardies 
have 10 be made out and my request is thai 
there should be a T arIf Commission to be 
appointed for the whole country to study the 
tariff and see that every :itizen in India gets 
alaclricitylpowar with not much of variation 
In th8 rate .• is an important point because 
recently I know when Xerala Government 
triad 10 raise some of their revenues, a 
marginal increase was gilrea. It became a 
potIicaI issue and when • becmmas a politi-
cal issue, you know that it creates ,problems 
tor the Stata and in such silualions, .Sir. to 
avoid such lbings-this is V8I'J important-
for having the problem in view, my submis-
sion is thai there should be aT ariI Commis-
sion appointed tor facing the eledricitr rates 
and ooordinatingthase things. In fact, Kerata 
is supplying eledricity much cheaper than 
many other places. SuI when 0 the Kerala 
Government war4ed 10 increase something. 
it had become a political issue. When • 
becomes a pollical issue ... (lnterit.,tbns). I 
there is some coordination, I some effort is 
made by the hone Minister in coordinating 
this, it .. be vary good. 

AnoIher aspect is this. You look at the 
problem. some achiflY8ments have been 
made. I agree. But you look at the problem at 
the internalional level and sea what is the 
consumption. You know that it is 1/,Oth of 
the international average consumption of a 
citizen--lhat is what is pr~ent in India 
Ioday. 

SHRI KALPNAlH RAI: Thera is 80 
CIOr8S population 

SHRI THAMPAN THOMAS: It is not 
only becallse of the population. This energy 
should be made use of according to the 

requirement of the people. Thatw8 could not 
achieve, that we have to make. 

Another important aspect is where this 
power generation is going to face the pr0b-
lem. Of course. in the anxiety for generating 
power, the hone Minister and the Govern-
ment of India sod also State Governments 
il'lCll.qing my State Government made de-
mands to get loans from abroad. You ap-
proached the World Bank, you took loans 
from the Wortd Bank and the Soviet Union 
has co~e forward 10 help you. I know Can .. 
ada is helping in the Idukki project. 

16.00 hrs. 

But, Sir, now you look back at the prob-
lem. When you took the loan, the exchange 
value of rouble might be Rs. 12 or As. 15 per 
one rouble. Now, it is As. 24. When you are 
going to repay, it would be more and it is a 
very important aspect. If foreign debt that 
has been incurred, if the foreign loan which 
we have taken, at whatever interest may bet 
subsidised rata of interest. you have to pay 
back and ultimately when the ratio of rouble.. 
rupee or dollar-rupee is .changed, we pay 
through the nose. Ultimately because of 
that, our production rost is going up and it 
becomes unbearable for the people. In 
haste we have gone and taken these ad-
vances from the foreign countries. You will 
"have to have a second look at this problem. 
You are adding upon: on the basis of Tariff 
Commission report. and increasing the unit 
cost, to keep a balance for the whole coun-
try. What we find is, economists have 
worked out that 40% of the rate is bai, tg 
ina-eased because of debt, interest you are 
paying ~ other money which you have 
received and the exchange value differ .. 
encase It is because of that, you are now 
producing electricity at 40% more than the 
real cost Suppose wa taka some percent-
age of loan from the people, say you in-
crease 3 paise per unit, perhaps this can be 
neutralised. If you take 3 paise each from 80 
crores of people, instead of taking some 
rouble 'from Russia or soma dollar from 
America. it wiD be useful and ultimately you 
will see that the cost will be less. H you 
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generate the fund from the people and cfis.. 
trblle the power to the people, rather than 
going abroad for the fund. that would-be wery 
economical. I am only warning the Gmlem-
menl and giving an instance where the cost 
01 production has gone up. So. Sir. at a 
lesser cost of production. we should be able 
to generate electricity and distrbJte I-

Finally I would like to point ouIthat in my 
consIluency. i.e. in Kavankulam. you have 
promised 10 sIart Kayankulam Thermal 
Power projed. People are anxiously.waiting 
for it when it is to b8 started and commis-
sioned. When it was to be commissioned, 
that was the question eartier everybody was 
asking. But IBI now. the first phase is not 
complete. Tbe Stale Govemment sarli it as 
.. State project. But the Centre said, we 
should help you and NTPC has takan it. But 
usually NTPC programmes, according to my 
information. wiD be dearad within 6 weeks' 
time. But even 3 months are ovar but it is not 
cleared. So, at the earliest opportunity, you 
should intervene and see that something is 
done. 

I know. the hone Minister has taken 
some initiative in the matter aarlier-called 
the Chief Minister, Electricity Minister and 
talked to them and made them agrae to the 
NTPC taking over. That was dona. But slit 
further delay is there. Therefore. soma pri0r-
ity has to be given 10 iL 

Second thing is about the Cochin Oil 
Refinery in Karala. Oil can be used and smal 
captive power project or smaD project can be 
put there in a decentraflSed way. I wanted 10 
point out to you OOIHXKIVentional energy 
point also. 

JAR DEPUTY-SPEAKER: Pleasewind 
up. 

Prof.P.J.kurien 

PROF. P.J. KURIEN (ldukkll: Mr. 
Deputy-Speaker. Sir. my hone friend. -Mr. 
Thampan Thomas has spoken about the 
cost of electi icily generation. He is a labour 
leader and he must also know that the ~ 
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of ala ctricity genaation was also ~ 
bacall880fthe Iabourstrlca aIao 1rtuIdQ". my 
conduency and when IduIcki IJftJiad lIaS 
commissioned, it was delayed by5 yaars.1or 
five years. the WDIk was daIayad due to 
strIuJ and the mst d fNfIIY malarial oviw 
those 5 years incraased. Therefore, ... aId 
say increase in the cost ~ prock!diDn it-naI 
due to labour sIrIuJ also. I ... makifIg a 
request to aI labour iaaders who .. also 
Mambars siting here 10 see that -..:h un-
necessary strkes are nat ra so.""1ad 10 eo thai 
the cost of production can be r~ 

I must mngralulate the M;nislar for .. 
commendable pertonnance It, .... paw_ 
sedor, in 1he genandion and in 1he 1raIanis-
sm. The power gen&lation is aI rUhL He 
could minimise the loss in even IriIIlSlniasion 
sector. I congratulate hiIn and I wish him aI 
success. 

Coming 10 my Stale. my Stale's concI-
lion with.regard to eladlicily is very precari-
ous. As has 'already been said by my tri8lKI. 
4O%(is the shortage. Thera is practicaIy no 
hea\Iy industry there. In spila m thai. the 
power shortage is .as and thera is power 
aJlforfourtoeighi hours avery dar. Ovartha 
next fIVe years. there is no projad under 
execution which can be c:ommiSsianed- For 
the next five years. the power aisis is going 
to be much aIiirrnmg in the Slate of Kanda. 
For 1he 1asr.f1V8 years. what is the IMIdiIionaI 
capacIy added to KaraIa? Only 75 UWfrom 
1,400 MW to 1.475 UW. Whereas in aIhar 
Stales I am noI grudging or mmpIainiIlg 
the capacity instaled has been double or 
treble. In view of this, the Govemment was 
pie a sad to a scn:tionthe _ ther-
mal pIIri I thank the membertorthaL I thank 
the Ministry and the Prima Minister also tor 
sanctiOOing thaL ThaI is only a «X) power 
project. 

ntE MINISTER OF ENERGY (SHRI 
VASANT SATHE): 2.000 tIN. 

PROF.P_J.KUREN: Thehan.. .... _ 
have agread il10 be super thermal pM" 
project. I thar* him for that. The most impar-
tant 1hir* is the Stale ~ of course 
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due to its own mismanagement. has no 
resources to invest there. evan a single pie. 

SHRI THAMPAN THOMAS: It is your 
people who drained the treasury. 

PROF. P.J. KURIEN: Due to the mis-
management of the present Karala Govern-
ment. their resources are drained and they 
have nothing to invest. Therefore, I am re-
questing the Central Government to come to 
thair rescue and the rescue of the State so 
that the whole project is financed by the 
Central Government and undertaken by 
NTPC. NTPC has been proved to be a very 
successful organisation and you have very 
good profit margin. Kayam Kulam should be 
taken up by NTPC. 

Central government has identified an-
other place Trikarippure for setting up a 
thermal plant. That is a suitable place. One 
thermal power project is not sufficient for 
Kerala. I request you to sanction another 
project at Trikarippure or any other place. 

With regard to the temporary and mint-
mum needs of the States, a gas based 
turbine generator has to be located at eo-
chin with 500 MW capacity. The by products 
of Cochin Oil Refinery or even gas refineries 
in other states can be used forthis purpose. 

The full potential of hydel power has not 
been tapped in Kerala and we are not able to 
tap because of over emphasis on envIron-
mental protection. Environmental protection 
is "aeded whereever development causes 

.. environmental hazards. But, unfortunately 
in this country instead of development caus .. 

.ing environmental hazard, environmental 
protedion is trying to stall development it-
self. This is what I am feeling. One of my 
friends recently told me that some of these 
self-styled environmentalists who were ar-
guing, were not interested in the develop-
ment of our country. The basic thing is that 
you should not stop all hydat projects in 
Kerala in the name of environment protec-
tion. You should examine each one case and 

after taking sufficient environmental precau-
tion and sanction some hydal projeds also. 
Pooyankutty scheme is also pending with 
you. 

On sentence about the non-conven-
lienal energy. This js a very innovative 
scheme about which f am telling. One gen-
tleman in New Delhi Ur. Ashok Rai has 
discovered that electricity can be generated 
from the ·Charkha'. I will read only two sen-
tences from Newspaper. h is very interest-
Ing. This 'Charicha' eJectricity can be used in 
a house for lighting two bulbs and for domes-
tic purposes. I wilt read only two sentences. 
I quote: 

"Mr. Ashok Raiof New Delhi has devel-
oped a device to generate power to 
meet limited domestic needs using 
'Charkha'. He has connected the 
charkha to a low-cost generator 
through a gear. By turning the 
'charkha', the generator could be 
worked to charge a 12 volt battery in an 
hour"l This generates electricity to light 
a bulb. Mr. Rai said that the equipment 
would be improved further to increase 
its efficiency." 

A lot of manpower is wasted in this 
country. I would only request you to call this 
gentleman and examine the viability of this 
project and do something about it. He should 
be encouraged. Thank you. 

[ Translation] 

DR. CHANDRA SHEKHAR TRIPATHI 
(f<halilabad): Mr. Deputy Speaker, Sir, I 
support the demands for grants of the Minis .. 
try of energy and congratulate both the hone 
Ministers Shri Sathe and Shri Rai for the 
appreciable achievement recorded in pro-
duction: transmission and conservation of 
energy during their period. 

Sir, just now our two han. members 
placed their demands for electricity genera- . 
tion but very humbly I would like to urge upon 
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Mr. Sathe that Uttar Pradesh is the largest 
state of this country. the population of which 
was 13 crores and it would have now 
reached 16 crere. It is the most backward 
state of the country. In Uttar Pradesh even 
25 per cent demand for power is not being 
met while in Maharashtra hundred per cent 
requirement of power is being met. Similarly 
hundred per cent power is being supplied in 
Kerata, Tamil Nadu and Haryana This is 
grave injustice. 

Sir. I appeal to our hon. Minister to give 
an assurance that the most backward re-
gions, where development is tardy and 
schemes are not being implemented due to 
lack of power, will be granted their due 
share. I am confident that our han. Minister 
will take appropriate steps in this regard. 

While intervening in the debate just now 
Shri Rai threw light on all the aspeds, which 
affect us directly or indirectly. But I would like 
to remind that it has been the policy of energy 
ministry to increase production of energy 
and to reduce the oost of production. Sec-
ondly we should achieve self-sufficiency at 
the earliest and thirdly the resources of 
power generation should not pollute the 
environment so that the ecological balance 
is maintained. In this connection, l would like 
to submit that we have definitely made prog-
ress in the sphere of power generation ac-
cording to our plans. But going through the 
figures from 1947 to 1988-89 this fact ap-
pears to have been lost sight ot that no 
nuclear system had been introduced in 
194 7. At that time there were only two sys-
tems of Thermal and Hydel power genera-
tion viz. Hydel power was the majorcontribu-
tor while the thermal power was minor. 

16.16 hrs. 

[SHRI SHARAD DIGHE in the Chail1 

With the increase in energy production. 
the expenditure on Thermal power genera-

tion has been going up. In fact there is still 
ample water flowing down the rivers in India 
today but we are not able to harness it. 
Therefore maximum attention should be 
paid to our environment, resources, de .. 
mands and conditions. Hydel-generation 
system should be encouraged because its 
input cost or finished cost is less in compari-
son to the input cost of thermal power sys-
tem. thus the water going waste down the 
rivers can be put to proper use. The devas-
tation caused by floods and natural calami-
ties can be avoided. So far we have concen-
trated our attention towards thermal power 
generation, now we should divert our atten-
tion towards t?est management of water-
resources. I would congratulate the hon. 
Minister for introducing incentives to Micro 
and mini hydel"plants: I am confident that if 
more attention is paid to it. the water which is 
now going waste can be utilised and power 
generation will be augmented. Recently it 
came to light that power generation in-
creased in some places after sustained ef-
forts for six months in a year but the problem 

I 

of load-factor cropped up. The difficulty is in 
handling the load although more power is 
being generated. Therefore concerted ef-
forts should be made so that the load prob-
lem does not arise. India is a country made 
up of villages. I congratulate the han. Minis-
ter for providing necessary aid and issuing 
guJdelines to states under the Rural Electri-
fication scheme. While studying the report 
relating to this scheme it is noted that more 
than 64:2 per ~ent ~illages have been ener-
gised .and energisation of 47.5 per cent of 
total potential of pumpsets has been accom-
plished. Just now as an hon. mamberstated. 
the reality is that in some villages electric 
poles only have been laid. in some villages 
electric lines have been laid. It is not proper 
to treat thesa villages as energised without 
doing anything further and claim that so 
much money has been spent on rural eledri-
fication, which was earmarked for the benefit 
of villages all over India. rheretors, a moni-
toring committee should be set up to oversee 
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the proper uti1isation 01 funds. The States. 
which daceiv8 the Central Government and 
the nation by submiIting fictlious statistics to 
avaIfinanciaI aid underlhe Rural EIactrifica-
tion Schema. should be penaIisad and ef-
forts should be m.sa1D sea that the benefit 
of the funds aIocated for rural alactrilication 
in fact reaches the rural people. Uttar 
Prafesh is facilllJtha maiorproblem of trans-
mission and cflSlriJution losses I congratu-
late the minister of anergy for his efforts to 
mimnisa these losses. Our hone Minister of 
Stale lor energy has stated that these losses 
wII be brought down from 22 per cent of 17 
per cad. In this connection I would Ike to 
draw aIIantion 10 the system 01 supplying 
aledaicl, at high voltage adopted in some 
developed counbies oftha world.. Undarthis 
technique break~. fluctuations and 
several other faults in powar~uppIy as also 
transmission and distrbution loses can be 
reduced to a considerable exienlln practice 
we have seen that under the presiJnt system 
first poles are erected and then wires are 
drawn from poIO'to pole to supply electricity 
10 the rural and urban areas but I think-that 
this system needs to be irllproved upon. In 
case of dust storm poles fal down. wires get 
~ at places and they remain unat-
tended for weeks and this. at times result in 
casuaIities ~ from br~ 01 pourer 
supply. I would recal that in the recent past 
a mnferenca had been convened by the 
Government and views of han. Members 
had also been invited as to how to improve 
the peNler supply system and a number of 
suggestions were given. In this connection I 
would Ike to submit that Government should 
evolve and introduce a system which. 
though costly. is durable. safe and ensures 
maximum utilisation •• the system of laying 
undargmund cables is introduced for $IJPPIy 
of ala :bicity. I think that the chances of 
falling down of poles. snapping of wires. 
disruption 01 power supply. casualitias due 
to aIacbocutioo will be aminated. Some-

times we get reports that live wire fel on 
moving bus and 5910 60 persons wera kJled. 
Such incidents are becoming frequent in this 
1=QUntry. Therefore, Govemmant should find 
out some way to _"id such casualities and 
disruption of supply. 

You have devised ways to economising 
consumption of power and I think it is the 
need of the hour. I look at it from a different 
angle. Lota of electricity is wasted in this 
country on illuminations. dacorations. etc. 
and As. 20 lakh are spent where As. 2 lakh 
can serve the purpose. Air-conditioners 
consume maximum power and it is difficult 
even to imagine the quantum of power 
wasted in India. H we conserve this power. I 
am sure that industrial production in our 
factories, which are not able to work upto 
their fully capacity now due to powar short-
age, can be ina-eased to a large extent. Due 
to restrided power supply some factories 
run two shifts instead of three and some run 
just one shift in place of two. H this wastage 
is oontroUed. I believe that production in all 
sectors agricuhural or industrial win in-
crease. Today production is severely af-
fected due to load shedding. 

Now I come to my area. Eastern Uttar 
Pradesh which is the poorest. most back-
ward and neglected area. I thank you for the 
efforts made by you during your tenure. 
foundation stone of a power station with 1 
Iakh 32 thousand unit capacity has been laid 
in my area but the hone Minister must be 
aware of the fact that district Basti is the most 
backward and the poorest district of Easlem 
U.P. Lakhs of weavers reside inaAzamgarh. 
Gorakhpur, Basti and Faizabad who eam 
their livelihood through weaving but there 
powerlooms are badly affected by insuffi-
cient powor supply. Therefore. I request you 
to lay foundation stone of a power station 
with 1 lakh 32 thousand unit capacity in 
Mehdaval. Oharaminghwa and Rajesingha 
and make arrangements to generate ample 
power there so that nobody may get a 
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chance to complain that his fadory is closed 
or he is unable to eam his bread and butter 
due to shortage of power. 

The scheme of awarding cash-rewards 
is praise worthy and all the electricity gener ... 
ating centres have availed benefit of this 
scheme and transmission and distribution 
losses have been reduced. But I would 
appeal that the amount of incentives should 
be increased so that loss of power or energy 
in the country could be further controlled. 

Shri Vasant Sathe had introduced a 
scheme viz. ·Urja Gram- for areas where 
Government could not make electricity avail-
able. There were some conditions attached 
to that scheme. But, it has not been success-
fully implemented. The much needed elec-
tricity faciJities have not yet been p~v~ed. 
This scheme is not capable of providing 
electricity in the far-flung and remote areas. 
I would, therefore request the Government 
to explore and develop the non-conventional 
sources of energy and develop at least five 
villages as "Urja Gram- in each parliamen-
tary oonSlituency. All the sources of energy 
like solar energy. wind energy and biogas 
and phatavoltech system etc. should be tried 
far this purpose. 

Sir Rai is very well aware that a very 
huge quantity of waste grass grows in the 
ponds in Uttar Pradesh, which in local par-
lance is called ·Jal Kumbhi-. According to a 
news item published in a newspaper, power 
can be generated from it. h grows .in the 
ponds in Uttar Pradesh in lonnes and can be 
collected very easily. I would like to say that 
if steps are taken to conduct research in this 
regard, this huge .waste available in tannes 
can be utilised for generating power and 
electricity can be provided to our villages. 

Mr. Chairman, Sir, since you are ringing 
the bell, I conclude my speech. Thank you. 

SHRI BALWANT SINGH RAMOOW-
ALIA (Sangrur): Mr .. Chairman, Sir, I was 

listening very attentively to the speech of 
Shri Kalpnath Rai. Whenever" we the M.Ps 
from Punjab appro3ched Shri ~ or Shri 
Kalpnath FJai about the power problem of 
Punjab. we were given a sympathetic hear-
ing. We are very grateful to them for this and 
I express my thanks to them but. .. 

SHRI RAM PYARE PANIKA: Why are 
you now qualifying it with a -txJt~ 

SHRI BAlWANT SINGH RAMOOW-
ALIA: I have not used this bufforhim, it has 
been used to point out the other problems. 

As regards finances we are facing seri-
ous diffICulties. The present power position 
in Punjab is so grave that if powergenaration 
in Punjab is not stepped up by 200 mega watt 
every year, there wiD an accute problem of 
power in future. I would, therefore, like to 
make CI request to your that the Central 
Government should adopt a more sympa-
thetiC attitude and approach towards Punjab 
State Electricity Board and the state of 
Punjab. The first difficulty is that Punjab is 
located far away from the coal heads, which 
means higher cost of carrying coal from the 
coal heads. Secondly. Punjab is a disturbed 
area But. inspite of these factors the power 
generation is baing maintained in Punjab. 
Therefore, the Govemment sholfld oonsider 
both these factors sympathetically. FIrStly. 
m~ expenditure has 10 be incurred in 
generating power and secondly despite 
being a -disturbed area more power is to be 
generated in Punjab. Therefore. priority 
should be given to Punjab in the mattarof the 
generation of power. . 

I would Ike to make a submission about 
the Thermal Power Plant at Rapar. We have 
made repeated requests to you to give clear-
ance to its third stage .. Nacassary clearance 
in regard to supply of mal has since been 

. given. Point of pollution in raspect d this 
project has also been dearad by the Central 
as well as the Stale Governments. Now the 
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final clearance is to be given by the hone 
Minister of Energy, Shri Sathe. Last time 
also I had made this request to him. It does 
not look nice to remind good man like him 
time and again. I had requested him last year 

.and this year also I am making the same 
request. As such I would like to request him 
emphatically to give his clearance to the 
application about the third stage of Thermal 
Power Plant at Ropar which has been pend· 
ing with him. Shri Roy had convened a 
meeting of the M.Ps on 13th instant in which 
he had listened to our views. 

Secondly, he had advised us to make a 
little change in the present location of the 
Guru Nanak Dev Thermal Power Project 
from Bhatinda to some-where else. Accord-
ingly we changed the cite of the project to a 
place which was 9 kilometres from its pres-
ent site. All the objections and queries raised 
in connection with this project has since 
seen cleared. I WOUld, therefore. like to re-
quest him to give clearance on the third 
stage of the Guru Nanak Dev Thermal Plant. 

I would also like to request him to pro-
vide a gas based Thermal plant in Punjab. I 
had written a letterto the Hon. Prime Minister 
in this regard. In reply to that letter, the Prime 
Minister has stated that:-

[English] 

"In view of the quantity of availability of 
gas at present and the commitment already 
made for delivery of gas, there is no plan for 
extending the pipeline to Punjab." 

[ Translation] 

If that cannot be done, I would like to 
request you that 

[English] 

gas linkage for the gas Therm al Power Plant 
has to be set up near Ludhiana 

[ Translation] 

Please do make some provisions for this. It 
will provide an additional 216 MW power to 
Punjab. Once you clear the Third stage of 
Thermal Power Stations at Ropar and Bhat-
inda, Punjab will get additional power of 220 
MW from each of these two stations. 

The State Electricity Boards of both 
Haryana and Punjab have apprised you of 
their problem that coal for both of these 
Boards, comes from far off places and it 
increases the expenditure manifold. About 
50 lakh tonnes of coal reaches Punjab every 
year and almost 50 per cent expenditure of 
the Electricity Board is incurred on account 
of freight charges of coal. I had written a 
letter in this regard. I am just repeating some 
of the sentences of that letter. 

[English] 

The only remedy. therefore, lies in ra-
tionalising the coal price on F.D.R. basis 
throughout the country as in the case of 
steel, cement and petroleum products. The 
adoption of uniform price on F.O.R. basis 
throughout the country would help in the 
growth of power in all the States and elimi-
nate the element of discrimination which is 
existing in the present set up. 

[ Trans/ationl 

Only two-three things were very neces-
sary for our State. Once the Ranjit Sagar 
Dam and the Shahpur project is commis-
sioned, no hydel power problem will be left 
unsolved in Punjab. I WOUld, therefore, re-
quest you to fulfill our demand for a gas 
based therma1 projects. 
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Recently the Central Government has 
honoured the Chairman of the Punjab State 
Electricity Board, Shri N.S. Vasant for his 
Qutstanding performance. "The financial 
position of the board is very sourld. We the 
Congress Party and the Altali Dal may be 
having differences in other fields, but ... out 
view are identical on the performance of the 
Puniab State Electricity Board and the wor~ 
of its Chairman, Shri N.S. Vasant. 

At the same time I would like to request 
you to expedite the construction work of 
Thein Dam which. is presently running at a 
slow speed. With these words I express my 
thanks to you. 

SHRI BIRINDEt:l SINGH (Hissar): Mr. 
Chairman, Sir, I would like to congratulate 
Mr. Sathe for his nice work despite drought 
and floods at many places and for not allow-
ing the power generation to go down. The 
han. Minister has been successful in achiev-
ing the power generation target to a great 
extent. 

Now, I would like to draw attention of the 
hen. Minister to a few things. Price escala-
tion in respect of Thermal Power Plants and 
construction of Hydro electric dams has 
reached unprecedented dimensions. H this 
situation continues, it will further rise up in 
the coming years. I would like to cite an 
example in this regard. A sum of rupees 1 
lakh and 80 thousand crores was spent 
during the Seventh Five Year Plan. If proper 
contml is not exercised on this expenditure, 
I am afraid the expenses will go up to such a 
proportion that in the next 10 years a pmvi-. 
sian of this much of amount will be required 
only for energy. An Advisory Board had been 
constituted in 1984. The Board had submit-
ted its report to the Ministry in 1985. This 
Advisory Board gave its projactions in re--
gard to the supply and demand and said that 
in the next few years, it will increase three to 
four times. What I mean to say is that while 
the Government helped the .farmers in the 

villages and also extended assistance to 
industries, it should alsd make some efforts 
to improve the lot of these farmers. There 
was green revolution in the agriculture sec-
tor, but we still find it that ev.en today the 
farmers do not get remunerative prices for 
their produce. You will have to find someway 
out forthis. We will have to make our farmers 
more capable so that they could compete in 
the international market. It will be possible 
only when we have a low cost economy. The 
Han. Prime Minister has also said this thing. 
When our products will be available at low 
costs. We wil! be able to establish our credit 
in the international market and we can 
mobilise more resources. 

I would like to make a submission about 
the gestation period in respect of the hydro 
electric or the thermal power projects. The 
funds are allocated by the Planning 
Commission. If the gestation period of a 
hydro-electric project is 10 years, the total 
cost of the project should be equally spread 
over 10 years. 10 per· cent of this amount 
could be spent in three years arid the bal-
ance 90 per cent amount could be kept in the 
form of deposits so that it oould draw an 
interest at the rate of 12-15 per cent. This will 
nUllify the impact of Price escalation. This 
will also help us in making our slogan of 'low 
cost economy' a success. It will protect the 
exchequer of the Government of India 
against the ad~itional pressure likely to be 
borne by it. With it we will be able to generate 

:r 
money from our own resources. 

In the coming years the Government is 
going to lay more emphasis on the thermal 
power. The ratio of hydro electric and ther-
mal power was 51 and 49 respectively dur-
ing fifties. But today the percentage of hydro 
power has gone down to 32 percent and that , 
of the thermal power has touched the rnark 
of 68 per cent. In the coming years. the 
Government will have to depend axdusively 
on hydro-electric power. As such the Gov-
emment will have to take '8 quick decision 
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the same day when any project is conceived. 
and find out whether the State would exe-
cute the project or it will be entrusted to the 
Hydro-electric corporation. In this context, I 
would like to cite the example of Nathpa 
Jhakhari project. The Nathapa Jhakhari 
project which wiJI prove a great boon for 
Haryana and Himachal Pradesh was can .. 
ceived 15 to 16years ago and at that time its 
estimated cost was As. 500 crores. But at 
the present price level. the cost of this project 
has gone up to Rs. 1600 crores. Had a 
decision been taken at that time that the 
project would be executed with World Bank 
assistance, it would have been completed 
with an expenditure of Rs. 500 crores or Rs. 
600 crores or As. 700 crores instead of Rs. 
1600 crores. 

Secondly, I would like to point out that 
transmission and distribution losses amount 
to 21 per cent on an average in this country. 
In certain electricity boards, it is up to 26 to 28 
per cent. Whereas this percentage IS very 
low in other developed countries of the 
world.lt is 5.3 per cent in Japan, 6.6 per cent 
in the U.S.A. and 4.7 per cent in Germany. 
Losses to the extent of 21 per cent suffered 
by the electricity boards or the Government 
are not due to any technological defects, but 
due to power pilferages with the connivance 
of big officials of the electricity boards. Big 
political leaders of the State are also in-

volved in this racket. Now take the case of 
Haryana for example. In Haryana, the distri-
bution losses amou nt to 23 per cent. The 
Government of that State did not bother to 
find the ways how to reduce this loss, instead 
they raised the rate of duty and tariff on 
electricity totalling it to Rs. 100 crores which 
put a direct burden on the consumers and 
the farmers. 

( Trans/ation] 

The consumer and the farmer were 

directly affected by it. The Government did 
not sufter any loss, only the farmers or the 
poor people had to bear the loss. In Haryana 
alone there are about 5 lakhs tubewells. 

J would like to submit that in regard to the 
power supply from the Thermal Power Plant 
or Central Base Hydro-electric Plant to the 
State Government, there should be a provi-
sion or a law under which the staff posted at 
the sub station should be made accountable 
for any shortfall between th~ electricity 
transmitted to It and the electricity supplied 
to the consumer. Although the Government 
have provided incentives but they are not 
likely to serve the purpose because how can 
a person, who otherwise manages to earn 
about Rs. 10,000 per month, can be satisfied 
with your certificate and an incentive of Rs. 
1,0001- in a year. 

The Government will have to introduce 
a provision in the service rules that an 
employee in any way found involved in the 
theft of electricny is liable to criminal pro-
ceedings for this offence which shall be 
punishable with an imprisonment besides 
dismissal from service. Neither the farmer 
nor a comrilon consumer indulges in theft of 
power. Big industrialists and owners of big 
firms are found to be engaged in this type of 
theft. If the bills of these people. for whom 
electricity. is the raw material, are examined, 
it will be discovered that they show paltry 
sums. Now I would like to say something 
about the non-conventional energy sources. 
The etfbrts made by Government to encour-
age non-conventional energy are com-
mendable. But I disapprove the manage-
ment strategy formulated by the Govern-
ment. It has been stated that about ten lakh 
and eighty thousand biogas plants have 
been distributed to individuals and 85 per 
cent of them are in working condition. 
Through you. I would like to submit to the 
han. Minister that if he pays an on the spot 
visit, hd' will find that not even 25 per cent of 
the total plants given to individuals are in 
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working order. Keeping in view our social set 
up, use of solar energy and biogas energy 
should be introduced community-wise treat-
ing the villages as a unit. Government efforts 
will succeed if non-<:enventional energy is 
used for operating fodder cutting machines. 
lighting etc. 

Besides, I would also like to say some-
thing about Rural Eledrification Cqrpora-
tion. The Rural Electrification Corporation 
has decided to instal about 23 lakh pump 
sets and as per their estimate the average 
expenditure works out to about As. 20 thou-
sand for each such set. The annual interest 
on Rs. 20,000/- works out to approximately 
Rs. 2800/-. The Electricity Boards. who 
grant subsidy to the farmers, charge As. 
9401-. It makes it clear that the Electricity 
Boards have to share a very heavy burden. 
Government should see that the corporation 
does not indulge in profiteering. They should 
make an indepth study to identify the ways to 
help the farmers. During the last drought, 
water level in the tubewells had gone down 
by as much as 30 feet. In such a situation the 
Rural Electrification Corporation should 
have come forward to help the farmers, by 
providing interest free loans etc. They 
should have worked out some arrangement 
to energise their motors to tide over the 
crisis. So I would urge upon the Governmer:-t 
that while framing schemes and laying down 
targets (here you have set a target of 251akh 
pumps), you should also pay attention to the 
problems fi3ced by the farmers and find out 
ways and means to solve them. 

Besides. there had been prolonged 
discussion for several years as to who 
sho~ld be entrusted the job of execution of 
proposed Thermal Power Plant at Yamuna 
Nagar, the State·Government or some other 
agency ,and finaJly the job was awarded to 
the N.T.P.C. I would urge upon the Govern-
ment to expedite the execution of this work 
since we do not have any other source of 
energy-neither coal nor any national 

source for setting up hydel projects. Then 
you said that a Nuclear Power Plant would 
be set up in the northern zone during the 
Seventh Five Year Plan, and a survey has 
already been conducted in some pJaces of 
Haryana for thie; purpose. At present the 
position of electricity in Punjab is quite satis .. 
fadory. Jammu and Kashmir and Himachal 
Pradesh too, have rich hydef potential, so 
they do not need it. Then oomes Rajasthan, 
where a N ucJear Power Plant has already 
been set up. AHhough it is not advisable to 
establish a Nuclear Power Plant in North 
Zone from the point of view of defence strat-
-egy but this plea hords good no more since 
Pakistan has now acquired capacity to at-
tack deep into India even upto Nagpur. Thus 
the claim of Haryana for establishing a 
Nuclear Power Plant is justified. Therefore, 
such a plant may be set up in Haryana so that 
our power requirements are met in the 
absence of: other sources. 

With these words I thank you for giving 
me an opportunity to speak. 

[Eng/ish] 

SHRI B.B. RAMAIAH (Eluru): Mr. 
Chairman, Sir. regarding energy policy, I 
have only a few suggestions to make. We 
depend in this country more on thermal1hat 
is based on coal, oil and ga~. Then we have 
also hydel power generation and nuclear 
power stations. I suggest that we should 
develop more of the other energies like solar 
energy. wind velocity and ocean waves 
energy. All these energies we shouJCf utilise, 
but we may not get them immediately. For 
getting Golar energy, we have to do a Jot of 
study; after that, we can be able to use it. But, 
out of these things, the standard of any 
country is judged by the per capita power 
generation. Today our per capita is only 
around 200 units per ahead; this has to be 
improved substantially. In the 8th Plan, we 
pion 10 have about 10,000 MW per year; in 
the 8th and the 9th Five Year Plans or say by 
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2000 AD. we expect to. produce about one 
lakh and 60 thousands MWs of power 'in this 
country, although it will not be sufficient for 
our requirement. As it is, we are prpducing 
35 per cent hydel power, 65 per ~ent thermal 
power and 2 per cent nuc\ear power. But, in 
my opinion, we should incr.ease more hydel 
power though it is more expensive. But it has 
a mUlti-purpose advantage; it will have more 
advantages of utilising power generation 
and also for irrigation purposes. At the same 
time, we will reduce losses of power due to 
floods. Every year, due to floods, we are 
destroying in this country property worth 
several thousands crores of rupees. This Will 

be more adv~ntageous for us to utilise till we 
have tremendous amount of resources and 
hydel schemes. Nuclear power is very ex-
pensive, long gestation period and safety 
factors required are very costly; out of avalla-
billty of nuclear power, a substantial amount 
is utilised for the generation of power itself 
because heavy water consumes lot of 
power; and also the cost of other things 
requit ad for the generation of this power is 
high; and a substantial amount of money we 
have to spend after the nuclear power sta-
tions have been set up; that is a very difficult 
job. Today, about 40 por cent of our onergy 
is co~ing from non-commerda' side, if we 
start from dung, fIre wood, agriculture waste, 
even labour force, cattle force and other 
things which we are using. Whereas fOi 
other purposes, for thermal power, as I said 
earlier, coal, gas and oil, we are also plan-
ning to save energy that we are producing. 
The transmission losses haveto be reduced 
substantially; that IS one ptac€! where we can 
save probably without spending too much of 
money also; we can also increase the pro-
duction capacity of the installed c~acjty. 
Still about 52 per cent of the installed capac-
ity we are able to utilise; by increasing the 
also, we can improve substantially the 
amount of production Without much waste of 
money. 

Our Vijayawada Thermal Station is one 
of the best stations. It has also got a_n Award. 
But these awards are not exempted from 
income tax. I think we should make a provi-
sion that these awards should b9 exempted 
from income tax. 

NTPC is putting up a number of stations 
at different places, but the rates that they 
charge are different at different places: the 
rates that they charge at different places 
should be uniform. Just like what you have 
done in the case of telephone or some other 
steel industries. Here also you have to 
charge uniform rates in:espective of the cost. 
For all India basis, the funds are utilised from 
the Government of India; whether the pro-
duction cost is more at one place and less at 
other place, but the rates for distribution of 
power should be charged at a uniform level 
throughout the country. 

The National Grid has to be improved. 
.In fact. earlie~, the Minister's statement says 
that there are certain places where the 
power has not been properly utilised. 

If we have a national grid for power 
transmission, probably this problem would 
not have arisen and we could utilise it more 
effectively and generate more resources 
from that. 

Borrowing finances from others is not a 
probrem because many countries have bor-
rowed from different places, but the utilisa-
tion of the money and generating the re-
sou rces are '!lore important. If we are 'I"'Ot 

able to utilise properly and we keep it idle it 
will only result in problems at debt. E\len 
Germany and Japan have borrowed under 
the Marshal Aid programme and they have 
generated their resources and repaid. We 
have to utilise it property and we can gener-
ate more resources and repay it. That is 
more important, That is why we have to 
concentrate on our efficiency factors and 
improve the power generation. utilisation 
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part and transmission part. As the hone 
Minister has also said just now I the transmis-
sion losses are up to 22 per cent, which is· a 
very high figure .. It has now come down to 17 
per ce~t. Still it has to come down substan-
tially compared to other nations. It has to be 
still reduced. But whatever it is, the Govern-
ment should give more incentives and offer 
more attractive terms and conditions so that 
they should be able to improve thase things. 

Like that. the availability of linkages in 
coal sector is another important point. For 
example, in Andhra, the World Bank has 
recommended that the pit head cost is also 
more important. Transport of coal is very 
expensive and again handling of ash and 
~upply of water are also problems. These 
are the problems. If you take the Andhra coal 
mines which .are by the side of the river 
Godavari, water is available and ash can be 
taken into the mines and the coal is not to be 
transported for a long distance. It is much 
cheaper than transport of coal to oth~r 
places. 

I only suggest that we should be able to 
utilise more the thermal power stations near, 
the pit-head so that it is more economical 
and it can also be of assistance to various 
parts of the country. 

·As , suggested earlier,. the national 
hydel power generation should also be 
improved substantially so that it helps the 
mUlti-purpose projects, and it reduces on 
flood damages and power generation ~nd 
irrigation also are helped. In the case of 
Godavari, you can s~e the Polavaram proj-
ect where it has got more hydro' power and 
also irrigation. If you can utilise 80 per cent of 
the water which is going to the sea, it would 
be more advantageous. I only reques1 the 
hen. Minister to consider these points., and 

.. take up a national hydro power scheme. 

16.58 hrs. 

[SHRI SOMNATH RATH in the Chailj 

5.HRI SRIBALLAV PANIGRAHI (Deog-
arh): M~. Chairman, Sir, I rise to support the 
Demands fOr Grants of the Ministry of En-
ergy. At the outset, I would like to congratu-
'ate the Union, Government and the Energy 
Ministry for the overall good performance of 
that Ministry in the power sector al'ld also the 
coal sector. 

As you know, we are a developing 
country and it is Energy-rather it is Power-
which holds the key to development. And, 
therefore, there is no escape from laying 
more emphasis on Energy. We have to give 
still priority. We are giving priority, but we 
have to give higher priority to Energy and it 
is also lin the fitness ot things that we are 
taking up for discussion the Demands for 
Grants· of the Ministry of Energy first, as it is 
the first and foremost from the development 
point of view also. 

After the intervention of our powerful 
Power Minister, the Mini~ter of State in the 
Department of Power, Shri Rai, I need ~ot 
spend much time on how we have made lot 
of strides in the field of Power. We have 
made a very continuous and forward march. 
We have started with a humble beginning of 
about 2,000 MW of power at 1he time of 
independence, not only Independence, but 
at the time of the First Five Year Plan, and 
now we are nearing the target of about 
60,000 MW of power. 

17.00 hrs. 

But I would like to give a note of caution 
to the P.ower Minister that there is no room 
for complacency. The Minister himself has 
admitted that at the end of this Plan, we will 
have six per cent shortage of power in the 
country. We are a developing country. We 
have to compete with the rest at the world, 
which we are dOing. If we compare our 
coun1ry with the developed countries, our 
per capita consumption of power is far be-
hind. We should not forget about that. The 
Ministe·r himself said that to keep it at that 
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level, we would be required to generate 
48000 MW power in the 8th Plan. Sir, 48000 
MW is the minimum requirement. I feel that 
even with this, we will be heading for power 
shortage. Forty-eight thousand MW power 
would mean an investment of about one lakh 
erore rupees Rs. 1 lakh crore-where from 
the money is going to come. Some rule was 
1 MW means. As. 1 crers earlier. Now it is 1 
MW means Rs. 1.25 crore. It will further be 
revised to 1 MW means 1.5. Again we have 
transmiss!<,n lines and all those things. So, it 
will come to Rs. 1 lakh crore. It is time not 
only for the Ministry but the Government as 
a whole to think about this. It is a challenge 
for us. As I said earlier, we have to give f,rst 
priority to power. We know what Soviet 
Union was fifty or sixty years before. But now 
it is a very big country in the world today. In 
replYing to a question about the fantastic 
development that It had achieved, tr.@ Soviet 
leader said, Itt is a combination of electric 
power and the Soviet people's power'. Thus, 
we have to give emphasis on power energy 
together with people's power. It is gratifying 
to know that we are now ra organ,smg our 
Panchayat system. We are ra-vrtaltsing the 
system. 'Ne are marching towards a new 
era. The largest democracy in the world, i 9. 

~ 

india should have an effective and meanlng-
ful Panchayat Raj. Peopl@'s participation 
shoutd be there in all the.process of develop-
ment. planning and administration. 

, congratulate the Ministry tor its over an 
performance. 

NTPC deserves special appreclattOn 
for its brilliant performance. But again PLF IS 

only about 54 per cent, which is less than 
your targeted figure. Then you say that 
power generation is less by five billion units 
and for that you have given an explanation 
that it is due to low demand system. In the 
hydel sector, we made an improvement. 
because of the good monsoon. we achieved 

22 per cent ever and above the last year 
figure. In Eastern States like Orissa, we have 
power famine. Still the lower generation is 
attributed to lower demand. I am not con-
vinced. As there is no natiena' grid, they 
could n01 herp it. Therefore, national grid 
construction has to be taken up on a priority 
basis. Otherwise, there will be a lot pf power 
in some areas and there will be power fam-
ine in some other areas. There should be a 
jUdicious combination of hyder sector, ther-
mar sector, renewable energy, non-conven-
tional, nuclear and others. I do not want to go 
into the details as the time is very short. 

There is imbaJance in our present £ys-
tern. This is not a very balanced system-67 
per cent in the thermal sector and 33 per cent 
in the rest. This is not a very ideal system. 
Every system has its advantages and disad-
vantages. Therefore, If given a caref.ul con-
sideration, there could be combination of 
these sectors in the field of generation. 
There is no harm in allowing generation of 
power even in the private sector. WhilQ I say 
so. I am quite conscious of some dangers. 
But if proper restrictions are put on distribu-
tion, transmission, etc.-Gov9rnm~nt will do 
transmission work here should be no prob-
lem-NRls could be involved in this task. 
Otherwise, it is just not possible on the par1 
of the Government alone to go in for power 
generation on a mass scale which is re~ 

quired for the overall development of this 
country. A situation will have to be created 
fer the big industries to go in for captive 
power plants for their own consumption so 
that the power which they are consuming 
can be diverted to other sectors like agricul-
tural sector. In this five-year period they have 
22,500 MW fo power. This year they have 
added 5000 MW of power which is the larg-
est single year production. 

Most of the SEBs are in the red. Tran~
mission losses or theft of power are still on 
the increase. We have gone in for strict 
legislation. We have made power theft a 
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cognisable offence. In spite of that, there is 
no remarkable progress in bringing that 
down. 

If you go to a village you will find the 
main village electrified, but a few hemlets 
with Harijan basti are left unattended. I would-
appeal to the Government "that a village 
cannot be taken as electrified un1ess aii its 
hemlets together with Harijan basti, Adivasi 
bast; are also given power. Nowthe situ~tlon 
is that if you go to a village where there is no 
power, people there are clamouring for 
power. They are pressuring for power to be 
provided immediately. Even if the power if 
given to the interior village, it actually does 
not serve the people. I have got instances 
where people do not get power for 25 days in 
a month because of some defect some-
where. My humble submission is that if there 
is no steady supply of power for two-third of 
the period i.e. 20 days in a month and 16 
hours in a day, SEBs should not have any 
authority or power to demand money from 
the consumers. Otherwise, SEBs would not 
improve their performance. 

I would go to coordination and R&M 
programme. This is also to be given more 
emphasis. BH EL has to be brought under 
the control of Energy Ministry for better 
coordination. We know what is happening in 
Uppar Kalab. BHEL has supplied some 
parts and they have gone out of order imme-
diately after they were put in operation. 

Now I come to the coal sector. At the 
outset, I congratulate the coal workers of the 
country. They have contributed Rs. 1 erere 
to the Prime Minister's South Africa Fund to 
help people there to fight against rascis~ 
and apartheid. The overall performance in 
the coal sector is good. Revision of their pay. 
scales and wages has been completed re-
cently. There is a good atmosphere now. But 
what is the problem with regard to the pro-
duction of coal? At the time of nationalisa-
tion. the production of coal was around 70 

million tonnes. It has now gone up to 194 
million tonnes or something like that. Stilt we 
are slightly lagging behind the target But 
that is not the problem. The problem is how 
tp improve the quality of coal, how to raise 
the productivity. Of course. we are improving 
it steadily but compared to China, compared 
to some other countries, we have to cover a 
lot of ground more in this regard. We have to 
bring in a newworkculture. We have 10 make 
the workers' participation in the coal man-
agement really meaningful. Also, the hor-
rible wastage in this field has to be curtailed. 
There are some officers whose conduct has 
to be watched, whose activities have to be 
wa,ched. I do not wish to speak much about 
this but if proper guidance is given to work-
ers, if proper atmosphere is created, n there 
is real partnership between the workers and 
the officers, much more can be achieved in 
the field of coal. There has got to be the 
combination of both the underground mining 
and the opencast mining, and not only the 
opencast mining. The officers are preferring 
opencast mining but that involves lot of fot-
eign tours and more mechanisation. Consid-
ering India's position, we have to do it both 
rpanually and with machines. 

Now I will just touch upon two or three 
demands of our State ... (Interruptions) 

MR. CHAIRMf'N: Just touch upon 
those points. 

SHRI SRIBALLAV PANIGRAHI: I will 
just mention the points and then conclude. 
As you know, Sir, the entire coalfield of 
Orissa lies in my constituency alone. Orissa, 
whic:;h has very rich coal deposits and good 
quality coal, has be~,n neglected so far. We 
should have a subsidiary coal company in 
Orissa immedjat~ly. 

. Lot of privata agricultural land is being 
acquired. We have to pursue a liberal policy 
and give adequate compensation and jobs 
to those whose lands are acquired. 



583 D. G .• 89-90 of APRil 6, 1989 Min. of Energy 584 

(Sh. Sriballav Panigrahi] 

In Brajrajnagar, people were inter-
viewed in 1984 but jobs are not being given 
to them. About hundred persons are:still 
waiting. "Eighteen persons were given jobs 
but after two days of their reporting, they 
were asked to sit down. Like that, lot of local 
problems are there. 

In Talcher area also the problems of 
local employment. inadequate compensa-
tion, etc. are there. 

You, know, Sir, the coaHields pollutethe 
atmosphere~ They pollute the water also. 
Therefore, community development pro-
gramme has to be taken up on a larger scale 
In th~ coal area and the villagers living near 
the coaHields have to be given the benefit of 
this programme. 

Th~ Government of India have taken a 
decision to set up a Coal. Directorate In 

Onssa But why there is delay? In Orissa, the 
office of the T eohnical Dir9Clor of Coal has to 
be set up as quickly as possible, without 
further delay. 

I would say that our hon. Minister, Mr. 
Sathe's-unfo"unaiely he is not present. 
here right now-visittoOrissa is overdue. By 
paying a visit to OUI' State, he can have a 
better appreciation of our difficulties. We 
have the headquarters at Bilaspur and Cal-
cutta but they do not seem .to appreaate our 
dlff,culties. People's discontent is growing 
In the matter of problems like roads, water, 
schools, heafth, etc .• local discontent has 
got to be looked into. 

With these words I conclude, giving my 
full support to the Demands of the Energy 
Ministry. 

[ TranslatIOn] 

SHRI HARISH·RAWAl (Almora)· Mr 

Chairman. Sir. I would like to congratulate 
the hon. Minister of Energy and the Ministry 
of Energy for the efficient performance in-
spite of adverse circumstances. In the first 
place they have not allowed plant load factor 
to fall, rather they have made earnest efforts 
to improve it and secondly. they have suc-
ceeded in mobilising resources for the on-
going projects in sp~e of financial ,. 'In-
straints. 

Today, we are faCing a serious I"ck of 
resources in the energy sector. Shrimati 
Gandhi had stressed the need for generat-
ing more power in the Sixty Five Year Plan. 
Unfortunately we were not able to maintain 
the tempo during the Seventh Plan. which 
was created during the sixth plan. The Plan-
ning Commission did not allocate desired 
amount of funds to the Ministry of Energy. I 
would like to urge upon the COmmission to 
provide maximum funds, particularly for the 
completion of hydel projects. I would like to 
point out to the hon. Minister of Energy that 
no efforts are being m!ide to strike and 
maintain a balance among the various 
sources of generation of energy. We prefer 
to make use of resources which give quick 
results. We dig out coal and instal a thermal 
power plant hoping that power generation 
Will start within a period of three years. We 
are not sufficiently exploiting the hydel 
power potential giving preference to short 
term inter~sts over the long range benefits .. 
ThiS approach is not good. h has two draw: 
backs. FIrstly, our natural resources would 
be over exploited or go waste in case they 
rernam unexploited Secondly, we would 
n e It her be able to maintain it balanced indus-
trial growth not succeed in maintaining the 
deSired balan~e between thermal power 
hydel power We should fix the targets right 
now so as to achieve the final1arget of hydel 
production, which has been fixed at 3~ per 
cent or the total power generation. 

Tho GovprnmeF1t IS paying inadequate 
attention to the area~ ·Nhere hydel projects 
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can prove to be a rich source of energy tough 
certain measures"have been taken to set up 
such projects in Jammu-Kashmir and Hima-
chal Pradesh but abundant hydel PQWer 
potential in Uttar Pr~d8sh is going waste. ' 
Shard a Valley Project can meet the demand 
of the entire northem grid if it is utilised 
property. We have not utili~ed even 1/100th 
part of it. Just one hydel project at Tanakpur 
has been set up. We are relying more on 
Pancheshwar but it is not certain as to in how 
many years it will be completed. It is difficult 
to say how long it would take to complete the 
Yahri Dam. Dhauli Gan.ga Project, investiga-
tion in raspect of which was completQd five 
years ago, is yet to be cleared. 1t has been 
given·technical clearance but your Ministry 
has not started work on it. Even the required 
funds are yet to be allotted. I charge the 
Ministry of energy of adopting a eallours 
attitude towards Uttar Pradesh with Plan-
ning Commission conniving with it. When-
ever major projects are submitted, the Plan-
ning Commission tries to stall the proposal. 
Irldia can never progress if Uttar Pradesh 
and Bihar remain backward. 

Only 2 per cent of the total outlay on 
energy has been allocated to UHar Pradesh, 
while on the basis of population it should be 
1 8 per cent and according to the total area it 
should be 12 per cent. Apart from it the 
investment on hydel projects is nil. 

Power Finandal Corporation has been 
constituted. A .number of projects are pend-
ing with it for sanction of funds. Investigation 
has -alt'aady been completed in respect of 
110 micro hyder projects. The U.P. Govern-
ment has been pressing for release of funds 
but you are turning a deaf ear and not giving-
money_ The State Government approached 
the financiaJ institutions for funds for layihg 
distribution lines but 'banks are also not 
sanctioning the necessary funds. 

Now, .' take up .R.E.C.· There are a 
number of schemes which are not being 

cleated by. ttie Government. Micro REC 
schemes are being executed at various 
places. But Uttar Pradesh is far lagging 
behind in this regard. almost 100 percent. 
The· hill areas of Chamoli, Pithoragarh. 
Paurhi. Uttar Kashi and TIhri stiR fall short by 
25 per cent as oompared to the nationaJ 
average. The Government sh'¥lld pay 
adequate attention to thesa areas in respect 
of which a number of projects are pending. 
The Government are not advancing finance 
to this State on those very terms on which 
you have given money to other States, rather 
the conditions are being mad~ more rigid. 

I would like to submit just one mora point 
before concluding. The Govemment of Uttar 
Pradesh has done its best to increase the 
plant load factor for the Thermal Power 
'Plant. But its request forgrantofloans for the 
schemes for expansion and modernisation 
are pending with the Ministry of Finance.' I 
would urge uoon the han. Minister to get 
them dearoo. The Power Finance CorpOra-
tion did not extend full help. The Central 
Government should direct it to provide 

• l' 

adequate assistance to. Uttar Pradesh~ 

With'these words I thank the han. Mini$ter. 

SHRI DAMODAR PANDEY (Hazar-
ibagh): Mr. Speaker, Sir, I expfess my 
gratitude for giving me an opportunity to 
speak. • 

A lot of discussion was made here on 
Demand for Grants of Ministry of Energy 
and the members irrespective of their party 
affiliations. who took part in the debate 
appreciated the achievement of Energy 
Ministry for this magnificent achievement. I 
heartily congratulate both the two dedicated 
hon. Ministers for this creditable work. But 
we should not abandon our efforts in com-
placenoy. I think it is not appropriate. 

We have exceeded in our tprget of 
production of coal. Not only this year alone. 
we have been exceeding our target of coal-
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production for the last four years. 'Wo have 
exceeded in target of coal-production. At the 
time of nationalisation of coal mines, seven 
and haH lakh workers were engaged in it and 
at that time 74 millions tonnes of coal was 
produced which has now increased to 194 
million tonnes. Today India has becOme the 
4th largest coal producing country of the 
world. This has been achieved with the 
concerted efforts of one and the all and I can 
not underestimate the contribut~ns of work-
ers to this achievement but I would certainly 
like to say that due attention has not been 
paid towards their wett are by the society and 
the nation as .they deserved to be paid. I do 
not say that their salaries have not been 
increased over the periods and their stan-
dard of living has not raised. But for the last 
two-three years, they have been subjected 
to a very lop-sided treatment, which I would 
like to bring to the notice of the House. The 
annual report of the ministry about the per-
formance of coal-mines has been circulated 
to us. It has been mentioned in the report that 
a lot of work has been accomplished in the 
field of labour welfare. In support thereof, 
some charts have been given therein. Seven 
lakh labourers are working in coal-mines 
and we have been told all works are accom-
plished as per norms fixed by the Bureau of 
Public Enterprises. But I am not aware as to 
whether any norms have been fixed by the 
Bureau with regard to providing basic facili-
ties such as supply of drinking water, hous-
ing and kinds of houses to be provided to the 
workers. Similarfy no attention has been 
paid 10 the points as to how many percent of 
workers should be provided with housing. 
facility and what type of houses shOUld be 
constructed for them. According to the chart 
given in the report, you will find that only 
three thousand houses have so far been 
constructed during the last 3 years. Still 
there is a backlog about three and half lakh 
of workers who are to be provided shelters. 
If the speed of construction remains the 
same, I don't know when the construction of 
houses will be completed. Despite the fact 
that the Member after Member, irrespective 
of their parties' affiliation, appreciated the 

good work done by them for increasing the 
production of coal and nobody made any 
complaint against them, adequ"t8 attention 
was not paid to their welfa(;9. Every year we 
see that cut in expendjture is affected in the 
budget but only weH$re schemes such as 
provision of housing facility and supply of 
drinking-water are brought under cut.· This 
was a matter to be pondered over which I 
wanted to present before you 

Secondly, we have fixed a target of 
Coal-production for the ensuing two years. 
As perourtarget. we are to make production 
of 222 million tonnes of coal but the present 
year's production will exceed the production 
of previous year. On a average, production 
of two months of coal is added to the reserve 
stock. As a result of addition to the stock, re .. 
handling cost increases and quality deterio-

. rates, due ;to which Coal has to be sold at 
reduced rates and Coal India and other 
companies have to bear the cost of prod uc ... 
tion, resulting in losses to the Coal India. 
Ohe hand target of coal production is fixed 
by the Government, but due to less con-
sumption of coat, surplus coal is added to the 
stock." Therefore, the Government should 
think over the commercial viability of that 
coal. Secondly, there is a very strange phe-
nomenon that all big coal consuming com-
panies show profits by not paying the dues of 
coal outstanding against them. Their 
amount of profit is equal to the amount of 
duesofcoaloutstanding against them. Thus 
they are taking credit at the cost of coal 
producing companies. If a coal company 
incur a loss amounting to Rs. 350 crores of 
rupees, they are branded as most inefficient. 
But this is not a good thing. Therefore, 
Government should seriously ponder ·over 
this ~spect and try to find out its solutions. 
Today the question regarding coaJ is hardly 
raised in the House. Even in the debate that 
is taking place today. most of the members 
have expressed their views on power and 
made demands for more electricity wher-
ever needed. As a matter of fact, we raised 
the voice of big consumers of coal and their 
demands were fulfilled. But no one cared for 
the poor consumers Ijving in huts. All big 
consumers have been satisfied' as their all 
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aemands have been fulfilled. Ther, is a 
move to import coal and in fact CX)al is being 
imported every year. The· result is that on 
~ne hand coal is being imported from Austra-
lia and on the other coal is not being lifted 
from washery in which Coking -coal is pro-
duced. Consequently production of coking 
coal is increasing but consumption is declin-
ing. Coking-Coal which is a scarcecommod-
ity and which is being imported from foreign 
countries and on which we are spending' 
scarce foreign exchange and purchasing it 
at the double price of our coal. I fail to 
understand the rationale behind this deci-
sion. 

Demands for setting up a Super Ther-
mal power stations are being raised from all 
corners of the country. Bihar produces one 
third of the total production of coal in the 
country. When some cess on coal is in-
creased, a lot of hue and cry is made against 
it on the plea that it would lead to increase in 
expenditure ofthewholecountry.1 would likE. 
to pose a question as to whether a thought 
has been given to the considerable increase 
in the freight charges on coal by the Rail-
ways after nationalisation of coal mines. 

Today the coal which is available at Rs. 
300 tonnes at pithead in Bihar, the same coal 
is available at Rs. 1200 a tonne in Bombay 
due to the freight charges incre~sed by the 
railways and further in Punjab the same coal 
is available at As. 1500 a tonne. But nobody 
pays attention 10 this point. When coal is not· 
supplied to the power plants in Ropar .. jt 
attracts Wide stream criticism in the newspa-
per that the all business in Ropar are going 
to be closed due to non-supply of coal. 
Powerhouse is going to be closed due to 
non-supply of coal. The consumers have to 
bear additional burden and people think that 
they 'are being supplied coal at exorb.itant' 
rate of Rs. 1800 a tonne. But they do not 
know as to how much money goes to the 
Coal companies out of this amount. At the 
time of nationalisation, ouf of As. 100 per 
tonne, Rs. 60 used to be spent on the labour-
ers but today it has come down to' As. 40 
only. A number of people express their 
concern when w~ges of the workers are not 

increased. Several people are expressing 
their concern as to why an agreement was 
not made forthe last3 years and on the other 
side the difficulties which we have bean 
facing could be realised by us only. Inspit9 of 
all this, it is a fact that the labour cost has 
·been reduced. This is mentioned in the 
annual report and this ;s not my self-com-
posed statement. We are in agreement that 
despit~ so many constraints ooal in India is 
cheaper. It is a different matter that the 
prices of coal have increased due to other 
infrastructural 'reasons such as increased 
freight charges on coal and royalty and cess 
imposed on coal. Therefore, this should be 
thought upon and -10 my view attention 
should be paid to it. 

Now, I want to speak a few words about 
my constituency. Previously J was speaking 
about the State of affairs in the entire coun~ 
try. As I said earlier that one third of the total 
coal prdduction is produced in my State. The 
railways are not in a position to transport 
entire coal produced in our state. Power-
houses are also needed forthis purpose and 
there is unsat~sfied demand of power. As 
coal produced in our State cannot be trans-
ported in full, some remedial measures are 
required to be found out. What is its remedy? 
The remedy is there. It has been realised 
that thermal power plants should be set up at 
pithead itself. You will be surprised to know 
that evE!rywhere discussions are being held 
to set up super thermal power stations and 
providing coal-linkage. But nobody talks 
about setting up thermal power plants at 
pitheads. One Super Thermal Power Plants 
is proposed to be set up Kahalgaon in Bihar 
but no thought has been given to set up at 
thermal plants in Jharia or Hazaribagh which 
are located near pithead. Similarly the Han. 
Prime Minister himself has made an an-
nouncement to set up a thermal power sta .. 
tion at North Karanpura. When' he visited 
Ranch;. he ·viewed all aspects and then 
made an announcement that a Super Ther-
mal Power Station would be set up there. 

. The Energy Minister made announC9~ent 
time and again in the Parliament and in 
Consultative Committee att~hed to his 
Ministry that we could generate power at the 
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cheapest rates because the pitheads are 
located at a Y8ry short distance. Thermal 
power ·could be generated at a rate aven 
-cheaper than hydel power. But no attention 
is being paid to this. Even today no mention -
has been made in this report about North 
Karanpura. Even a single step of construc-
tion work has not been started there. Even a 
token amount for setting up the proposed 
power plant has not been allocated. On one 
hand dacision is being taken that a power 
house will be set up at pithead but on the 
other no provision is being made. No other 
country in the world commits such mistake 
as we are committing. On one hand we are 
paying freight charges on coal on its trant-
portation to a distance of thousand kilom-
etres and on the other no action is being 
taken to set up thermal plants at places 
where there is plenty of coal depOsits. 

I would like to suggest that the hon. 
Minister of Energy should oonsider ~ this 
matter seriously and should set up a super 
power station at North Karanpura at the 
earlier. H nothing has been mentioned in the 
report in this connection, the han. Minister 
should at least make mention in his speech 
as to what steps are going to be taken in this 
regard. 

Secondly, the hon. Members have re-
ferred to the energy crisis in Bihar and Orissa 
and statistics are also available in this mat-
ter .. I do not want to repeat the", but I want to 
draw your attention towards the delay in the 
installation of the Super Power Station at 
Kahlgaon and I would like to know the rea-
sons for such delay. If there are any difficul-
ties in respect of the state, they should be 
explained. 

Thirdly. I want to draw your attention 
towards· non-conventional sources of en-
ergy. Efforts should be made to find out such 
sources of Energy. No one has any objec-
tions to it. Everyone feels that non-a>nven-
tional sources of energy should be encour-
aged but I regret 10 say that limited funds are 
made available In th,s regard. It is not pos-

sble to obtain non-convantional sources of 
energy with such a meagre amount. It is not 
only in the coastal arEtBS that non .. Conven-
tional sources like wind, water. sun, light and 
Gobar are available but these are available 
in other areas cltso .. The areas where it is not 
possible tol:>rovide the conventional sources 
of power, should be seleded for generating 
energy through the non-conventional 
sources. H the same is provided only to the 
native villages of the Members of the Con-
sultative Committee, it wiD not do and we 
shall not be able to make much progress in 
this field. Therefore, my suggestion is that 
more funds should be provided for this pur-
pose. Instead of limiting it to the respective 
villages of the Members of the Consultative 
Committee, this facility should be extended 
to at least five villages of every Parliamen-
tary Constituency in the (X)untry and it should 
not be provided to serve as a mere model but 
it should be a plant generating Energy in the 
real sense. Whatever funds are required for 
this purpose should be arranged for. 

W~h these words, I support the De-
mands of the Ministry of energy_ 

DR. G.S. RAJHANS(Jhanjharpur): Mr. 
Chairman .. Sir .. I want to submit only 2 or 3 . 
points without taking. much time. 

Unless there· Is an integrated energy 
policy in the country, we will oontinue to face 
problem in this regard. The Government will 
have to adopt a balanced apprQach among 
hydel.. thermal and non-co/1ventional 
sources of energy and develop them simul-
taneously. At the same time, nuclear energy 
should also be developed but nuclear en-
ergy does not come under the purview of 
your Ministry. All these aspects have to. be 
paid attention to at the same time. I read the 
book the 'Economists'. In that book it has 
been mentioned that in the 21 st century 
there will not be any shortage of foodgrains 
but there will be shortage of energy and 
consequently of the cooking fuel. This mat-
ter should be looked into seriously. 

Several points have been raised which 
I will not like to repeat. However. I would like 
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to submit two or three points. I would like tel _ 
thank Shri Kalpanath Rai for this latter and 
four reminder thereafter inviting suggestions 
for improvements. No other Minister has 
done this so far. I was also asked whether 
any improvements could be made in my 
constituency and I have got an opportunity 
today to make my submission in this respect. 
Bihar produces the- maximum quantitY of 
coal in the country but there is an acute 
shortage of power in the state. I am making 
this point with considerable regret. If you go 
to North Bihar or South Bihar. You will find 
that there are neither any provisions for 
electric lighting or for kerosene lamps. It has 
been said that India is an area of darkness 
and I think this is true in the case of Bihar if 
not for the entire country ~ There is total 
darkness in certain villages in Bihar .• 

When I was listening tothe submissions 
.of the hone Members I was just thinking 
whether th~ people are familiar with the fads 
or not. In certain villages of Bihar power is not 
available through out the day whereas in 
certain other villa~es it is made available 
only for two hours or so. I can claim whatever 
I am submitting. You will of course say that 
this maHer falls under the jurisdidion of the 
State and therefore it is the responsibility of 
the State. Government. But Sir. the Central 
Government can also direCt the State 
Governments to take certain measures for 
the improvement of the position in their re-
spective states. There are ample stocks of 
coal in Bihar. 

[English] 

MR. CHAIRMAN' Now your new Chief 
Minister has come. 

DR. G.S. RAJHANS: He will take a little 
more time. He is doing very well Sir. 

[ Translation) 

SHRI V. TULSIRAM (Nagarkumool): 
Whom wiD you direct in that state when the 
Chief Min_ister keep changing so frequently? 

DR. G.S. RAJHANS: ""rulsi kahar na 

jaiye kanchan barsa.megh 
Aayiat hi ~han 

nahill nayan nohin sapet 

I want to inform you tt;ritt there ar.1arge 
deposits of coal in Bihar ./But the coal is QOt 
available for domestic fuel. Therefore, 
people are cutting the trees from the fore~s. 

There is an acute shortage of power 
generation in the state. Whatever little power 
is generated. it is not distributed uniformly. 
Ii.s regards the petting up of the propOsed 
National Grid. I support it. 

But Sir, tile State which provides raw 
materials and infrastructural facilities like 
coal, land workers etc. should be supplied, 
80 per cent qI the power generated. Other-
wise,. the people of that State will show thair 
resentment. You should accept this fad. I 
have informed you about the feelings of 
those peopl&. I will say the same about Uttar 
Pradesh and other States as well. A National 
Grid should be set ~p. but before that, the 
State which has made so much sacrifICe 
should be provided with maximum power 
supply. It is not justified to exploit them in this 
manner. It is not justified to deny power to 
those states which make maximum contri-
bution for the generation of power by suppw-
ing coal and providing workers, land anci 
water etc. Just because they lag benlnd ill 
development. The poor people of these:. 
states have been left with no alternative but 
to go and work as agriCultural labourers in 
Punjab and Haryana. Power will not be 
supplied to them because it is not meant for 
them. 

The next point which I am going to 
submit is very important and considerable 
atlantic:" ~hould be paid to it. A Super Ther-
mal Power Station is, proposed to be set at 
Kehlgaon. Our han. f~i9nd was "saying that 
the Government is mak;ng efforts to start 
power generation wit., in 3 to 4 years or even 
earlier. I would urge upon th~ G. Y9mment to 
provide 80 percent power from tt ,is Power 
station to Bihar. Sl:ICh sophisticated techno~ 
ogy is available today whereby a pillar can 
be constructed in the river Ganga and power 
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can be supplied through it. Sir. if this meas-
ure is taken, it will change the face of Bihar. 
Sir. the han. Minister has stated that he win 
get it done. I am very happy about ~ and I will 
convey it to all the people of the ·stats. 'It is 
also gratifying to note that the Chairman of 
the Gas Authority of India Limited has en-
sured selling up of a Gas Plant in the state. 
This measure win also help in revitalising 
BIhar. 

I want to raise another point and which 
no one should misunderstand. There should 
be an increase in the rate of cess to be levied 
on coal in order to enhance the revenue 
earnings of the state. As regards Transmis-
sion losses, I want to submit that these are 
outright thefts. You will find the same situ-
ation in every state. The Rabi crop has been 
just harvested. I have observed in Bihar, 
U.P. and Haryana that people obtain illegal 
power connections for operating their ma-
chines and for other purposes. This is not a 
transmission loss but is a theft of power. 
AHhough a law in this respect was enacted 
last year but it did not ",ake an~' lmpact so 
far. 

I want to congratulate the Government 
for the increase of coal production Your 
Minister has busted the Coal Mafia gang and 
It is reaUy a big achievement. 

There IS ample scope for hydel power 
projects to be set up in Bihar, particularly In 
South Bihar. Mini hydel projects should be 
set up there. If necessary attention IS paid in 
this direction, sufficient quantity of hydel 
power Gan bQ generated. WIth the coopera-
tion of Nepal we can generate ~ufftcient 
quantity of power which will meet the power 
reQuirements of both the countries. It will 
also prevent floods In BrhaT and U.P. 
thereby. Finally, I want to submit that much 
hullabaloo is being made for adopting the 
non-conventional sources of energy. I wrote 
so many letters in this·regard. No work has 
been undertaken duting the last 4 1/2 years 
anywhere for the development of non-con .. 
ventionat sources of e:1ergy. No 'Urja Gram' 

was set up. elections are round the corner. 
We are going to face the elector~e within 6 
months. We keep on assuring the people 
that they wilt be able to get powerthrough the 
non-conventional sources. The supporters 
of the non-conventional sources of energy 
cJajm that the entjre country wm be suppJied 
with sufficient power through these sources. 
But there are no concrete results anywhere. 
At least one 'Urja Gram' should be set in 
each district of the country. With these 
words,l conclude. 

[English] 

PROF. SAIFUDDIN SOZ (Baramulla): 
Mr. Chairman, of course, Mr. Kalpnath Rai is 
here bait I expected Mr. Sathe also to be here 
because later he will" have to answer my 
points. Energy is a very important depart-
ment and it pains metofindthat many people 
are not here. 

Many people have tarked about national 
grid. That is very much needed. Even the 
regional grids are not the kind of grids that 
answer the needs of the situation. I do not 
suppose northern grid is very viable and all 
the time we can look to the northern grtd to 
f\.11111 the needs. Anyway, I think, both the 
hen. Ministers are very much interested In 
·this as we have received a couple of circu-
lars. 

SmCQ you are aware of the national 
scene I directly come to the J & K situation. 
I must say that J & K State is in a very bad 
shaped and the Ministry of Energy has fur-
ther added to the difficulties of Dr. Farooq 
Abdullah. People want him to work wonders. 
But he requires cooperation. He has so 
many difficulties in the economic and other 
fields but I put energy on the top. J & K State 
has one of the largest potentials of hydro-
electriC power which you are not tapping for 
national nQed. We have water resources. 
We can generate about 1"5000 MW of elec-
tricity from ourv/ater resources but our water 
are rUT,lning wastefully to Pakistan. It is 
something disheartening that a State which 
CQuid generate el9ctric~y to the tune of 
15,000 megawatts. has harnessed only 208 
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megawatts so far. Now, the Salal had added 
something which is not known to the people 
of Kashmir. This winter and even now" Ka-
shmir is passing through a very difficult 
phase-during a week, there was shut down 
for four days and this electricity shut down in 
creating much more difficulties for the 
people. I bring this to the notice of the hone 
House. It has a double-edged sword. There 
is a group of people who are not happy with 
the accord between the National Confer-
ence and the Congress. These ate the secu-
larist parties wedded to the principles of 
socialism and securarism IJld there is a 
group which from the very beginning. is a 
sessionist group and which is not very 
happy. But now because the Chief Minister 
has economic difficulties for which he seeks 
the co-operation from the Central Govern-
ment, his difficulties are added and the se-
cessionist forces receive a shot in the arn,. 
There is no electricity; they wiH abuse Mr. 
Farooq Abdullah and his Government; and 
we shall come here and raise this problem 
before the Ministry of Energy and the Minis-
try of Energy watches the situation help-
lessly. Therefore, the Ministry of energy 
should rise to the occasion. understand the 
situation in Jammu and Kashmir. Jammu 
and Kashmir is a border State and it is a very 
important State also. It has strategic impor-
tance. I do not want you to give doles to the 
people of Kashmir and' do not want to derive 
any undue advantage by our special status 
but I want an honourable treatment for the 
people of Jammu and Kashmir. Our waters 
are running waste. That energy is not being 
harnessed and you commission Salal with-
out having transmission lines to take elec-
triCity to the Kashmir VaUey. It ;s a special 
case which should be understood. I request 
Mr. Kalpnath Rai to share these thoughts 
with Mr. Sathe so that he could answer these 
points. Your bureaucrats should also under-
stand that Kashmir Valley is a speciaJ case. 
They cannot decide on the problems of 
energy Sitting in cosy and warm rooms. The 
whole team should visit the State.of Jammu 
and Kashmir and see the practical difficulties 
as to why there was shut-down for four days 
in a week. Why do you add to our problerns? 

. Why do you make us commit during' the 

elections that we shall do this and that? We 
can'.t get the moon in our hands. Kashmir 
Valley has a special right because we are 
sometirttes land locked. The road which was 
previously caJled as Banihal Kath road is not 
a dependable road. Even the Jawahar tun-
nel is not giving the way. It may break down 
some time and we want an alternative road 
to Srinagar. We get land locked. Sometimes, 
there is no petrol, no diesel and no kerosene. 
Shri Sheik Mohammad Abdullah told the 
group of people that we have acceded to 
India irrevocably ,our accession to India is 
final and irrevocable. We want to tell those 
secessionist elements who now IJook on the 
right and left, who want to weaken us, that 
they will never succeed in their nefarious 
game. Jammu and Kashmir is an integral 
part of the Union of India. r want to raise this 
issue because we are in a difficult situation. 
Sometimes we are land locked. You may 
remember that last time you had sent us 
petrol through aeroplanes. Under these 
circumstances our problems should receive 
special recognition and understanding from 
the Central .Government. We have 208 
megawatts against a capacity of 15000 
megawatts. You never care for Salal which 
you had commissioned. First preference 
should have been given to Kashmir problem. 
When electric power is ready, they say that 
they have no· transmission lines. Who is 
responsibl$ for that? You are doing that 
operation and that operation is sluggish and 
slow. The result is that electricity position 
has improved a little in Jammu and Kashmir 
remains in total darkness. 

The Dulhasti project has been going on 
for the last 8 to 10 years and now it has 
become a joke. People have aspirations~ 
they are very much concerned about tomor-
row, but they do not want their today to be 
dull and drab. How long would they wait? 
The progress has been very. slow. There is 
no explanation for that. You cannot tell us at 
the fag-end that there ;s no money. We are 
not responsible for that. 

Dr. Rajhans was mentioning about the 
difficulties of Bihar. I share his point of view, 
but Kashmir is also in very great difficulty . 



599 D.G •• 8~90o' APRil 6, 1989 Min. of Energy 600 

(PrM~ Saifuddin Soz] 

Why has this project not been completed 
over a period of eight years? There is hope. 
You wiD send some engineer and he will 
prepare a report. But to what avail? People 
have become restive. They do not care for 
your files and whattha persons sitting in their 
cozy warm rooms of the Secretariat do. 

People get tensions and those tensions 
break in the kind of situations that we have in 
Kashmir. Of course, the situation is well 
under control, but this kind of slackness, 
non-response from the Ministry of Energy 
has added to our difficuHies. 

Now. what about the Uri project Last 
year I had requested Satheji to visit Uri 
project and try to complete this project very 
quickly. My contention is that even As. 20 
erores have not been spent so far on thiS" 
project. There is a saying in Persian: 

( Translation] 

"UmrQ Baayad Keyar Aayad Baknar" 

H I translate it. it will be as the couplet 
given below: 

aKaun jeeta hai teri zuH ke sar houe 
tak" 

The estimated cost of this project is Rs. 450 
erore and the Government have spent only 
Rs. 20 crore so far. H this amount of Rs. 450 
erare is divided by 20 crore rupees spent so 
far then we shall come to know as to how 
many ye ~ - will Uri pr'ljed take in its comple-
tion. 

[Eng/Ish] 

We are in a great difficulty and this 
project needs to be expedited. 

Take another thing. You wanted to give 
some elaotricity to Srinagar and for that you 
wanted gas turbines. For the last eight 
months we have been hearing ~ut gas 

turbines. but the problem has not been 
solved. 

The situation is very difficult so far as 
ladakh is concerned. Some people say that 
Stakna is complete. but it will req uire another 
Rs. 1.5 crores and something has gone 
wrong there. It requires an enquiry. The 
canal got siRed. Responsibility will have to 
be fixed. You send money, but you should 
also take interest to find.outwhy did the canal 
get silted and therefore that project is in 
difficulty . 

One more thing and Shri Kalpnath Rai. 
I hope. will take a special note of it. I have 
been told that for Uri project, you have got 
even the labourers from outside. It is not 
correct. Only the top engineers could come 
from -outside the State, but the labourers 
right up tathe Executive Engineer should be 
our men and women from there. You should 
conduct an enqLAiry and see whether these 
people are being brought from outside. 

18.00 hrs.· 

I request you to'ensure that the people 
not only from Uri tahsil but from Baramulla 
district. which is a backward district. should 
be posted there and nobody from the labour 
to the level of the executive ~ngineer should 
be posted from outside. We have a lot of 
engineers who are unemployed. So, we will 
not tole'rate this thing. My special request to 
the han. Minister is to kindly conduct an 
inquiry and see whether there are people 
who have come from outside. 

Thank you. Sir. 

SOME. HON. MEMBERS: Sir, we will 
continue tomorrow. 

MR. CHAIRMAN: No, there are some 
more s~akers who want to speak. 

THE MINISTER OF STATE IN THE 
DEPARTIAENT OF POWER IN THE MINIS-
TRY Of ENERGY (SHRI.KALPNATH RAI): 
Sir, the Minister wi" reply tomorrow. 
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MR. CHAIRMAN: Yes, we will continue 
with the debate. Yes, Shri Lal Vijay Pratap 
Singh. 

[ Trans/ation] 

SHRI LAL VIJAY PRATAP SINGH 
(Sarguja): Mr. Chairman, Sir, I support the 
demands of grants presented by the hon. 
Minister. As far as Minister in the Depart-
ment of Energy, Shri Sathe is concerned he 
is not only dynamic and vigilant but has his 
own thinking and own ideology which are' 
absolutely appropriate in present circum-
stances. The views of Shri Sathe about the 
public sector or about the accountability of 
the persons working in the public sector are, 
whether expressed in newspapers, in can· 
sultative committee or in the parliament, 
really commendable. It is, no doubt, correct 
but when we see things practically we do not 
feel as happy as we ought to be. It looks as 
if something is lacking somewhere. 

Mr. Chairman, Sir, fortunately there are 
large coal deposits available in our country. 
These coal reserves may be less in quantity 
as compared to some big countries like 
U.S.S.R, U.S.A., Canada, China and Brazil 
but it is beyond doubt that we have large 
deposits of coal in our country which are 
being properly exploited. It _is a matter 0' 
satisfaction for us that this year we have 
achieved a new landmark in coal production. 
I think that this is a big achievement. Now, 
the present target of coal production is J 94 
metric tonnes. Mr. Chairman, Sir, through 
this House, I would like to submit one thing to 
the han. Minister and the Finance Commis-
sion that we have received for the Depart-
ment of coal only Rs. 6.68 thousand crores 
during the Seventh Five Year Plan. Though 
it appears quiet a big amount, but looking 
into the requirements of the Department of 
Coal it is really a negligible amount. I would, 
therefore, like to demand that this amount 
should be increased adequately. 

Mr. Chairman, Sir, in the same way we 
need large sums of money for the depart-
ment of electricity in power sector. We are 
finding ourselves in trouble and the works 

are not being completed in the ~bsQnce of 
availability of adequate funds. As you know, 
my constituency falls under South Eastern 
Coal Area and we feel proud that w~ are 
having the best coal mines in this area which 
contribute a major part in the total production 
of coal in the country. 

I would like to make a submission 
thr~ugh you. Though we have been contrib-
,uting to national exchequer by producing 

, large quantity of coal, yet we feel extremely 
disappointed when we find that we are get-
ting no return for it. Coal companies may pay 
a big amount as ct:)ss or royalty or sales tax 
to the State Governments but this amount 
goes to the St,ate exchequer and no extra 
funds are provided to the coal producing 
area. It ha~ been causing a great problem. 

The han. Minister is a vigilant man and 
I hope he would understand the problem. I 
believe that this fact would be kept in view 
while formulating policy for future and 
adequate provision will be made for the 
areas where exploitation or mining of coal 
takes p,ace. 

We produce coal on a large scale but 
the local residents remain deprived of their 
own rights when they demand coal for their 
own consumption because our policy has 
been to supply the coal to heavy industries 
priority basis. But now we have come to 
know through newspapers that the Govern-
ment is thinking to liberalise this policy inor-
der to meet the demands of the petty con-
sumersi But the requirements of those petty 

, consumers in our area who one engaged in 
BricK Kiln business and those who require 
coat for cooking purposes, have n01 been 
met with so far. I would like to draw the 
aHention of the hon. Minister to this fact. 

My other submission is that the Govern-
ment should not only provide adequate 
compensation to those whose land comes 
under the collieries or is acquirpd by Coal 
India Limited. but should also take measures 
to see that such people are properly rehabili-
tated and employment is provided to them. . 
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Power Sector is very important. The 
total number of villages in our country is 5 
lakh 75 thousand, out of which 4.40 lakh 
villages have been electrified. Power suPr>1y 
to about 74 thousand pump sets has also 
been claimed. It is indeed very encouraging. 
Power supply in some areas is satisfactory 
but our country is so big that we are still 
facing power crisis in certain areas. I would 
like the Government to give priority to power 
generation. A national grid should be set up 
to meet the challenge. 

It would be economical to generate 
power by setting up thermal power plants or 
some other smaller units at the pitheads 
instead of carrying coal elsewhere because 
transportation cost is considerably expen-
sive. The problem of transmission loss is 
also a serious one. This is a fact that there 
are transmission losses. But the apprehen-
sion regarding power theft through high 
tension wires does not seon) to be correct. 
The Government should encou!age non-
conventional sources of energy also. I think 
it is the only medium through which we can 
meet the shortage and supply power tQ the 
whole country. In the same way, we have not 
paid proper attention towards producing of 
nuclear power. We should take effective 
measures to produce nuclear energy. 

With these words I conclude. 

SHRI MOTILAL SINGH (Sidhi): Mr. 
Chairman, Sir, I support the demands of tho 
Ministry of Energy. 

So far as the energy is concerned, it is 
the most essential requirement of people 
throughout the country. But certain regions 
are still deprived of this facility and it is also 
against the policy prescribed by the Govern-
ment in this regard. In spite ottha fact that all 
the infrastructural facilities are available 
there. electricity has not been provided lathe 
people in these areas. I would like to say 
something about Madhya Pradesh. Madhya 
Pradesh is a big State. but the power gen-
eration there is inadequate to fulfil the re-

quirements of the people. Though Thermal 
Power Plants are there and the State is very 
rich in coal deposits, yet the electricity is not 
'available to the people residing in rural areas 
as envisaged in the plan and ensured by the 
Government policy. In our policy, there was 
a provision to provide one connection to 
each family residing in rural areas. But there 
are families in those areas which have not 
yet been provided with these mnnections. 
The Government claims to have electrified 

I 

the village by just installing one electric pole 
there. A scheme was prepared in 1982 to 
build a dam and set up Thermal Power Plant 
in Madhya Pradesh to supply electricity to 
this State and to the state of Gujarat. But the 
scheme has not been implemented so far. 
No final decision has been taken regarding 
the construction of dam and regarding the 
supply .of the coal to the Power Plant. The 
proposed dam and the Thermal Power Plant 
are to be constructed in my constituency. 
The Government of Madhya Pradesh and 
Gujarat were supposed to set up the plant, 
but it has been stated that they have refused 
to undertake the work and have request the 
Centre to undertake it. My submission is that 
in case the Government of Madhya Pradesh 
has refused to undertake this project, Cen-
tral Government should see whether they 
can undertake it or not. There is a great need 
of electricity in that area The proposal for a 
dam and a Thermal Power Plant in Raigarh 
was also submitted to the Central Govern-
ment. Coal is also available there. It would 
be unfair on the part of the Government to 
reject this proposal. I think that there would 
be no environmental problems also. The 
proposed site for Thermal Power Plant can 
be shifted to some other place and land 
acquired for the purpose can be exchanged 
with Government land. I would urge upon the 
Government to pay special attention to-
wards setting up of such Thermal Power 
Plants inorder to meat the shortage of power 
generation and to supply power to the 
people in the rural areas as ensured by the 
Governments policy. It is essential to imple-
ment the scheme to provide irrigation facili-
ties to the poor people. Priority should be 
given to the farmers because due to drought 
and power crisis farmers find it difficult to 
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irrigate their fields and they have to suffer 
production loss. The Government should 
pay special attention to thesa matters. My 
constituency is a mal producing area. Sin-
grauli coal mines and South Eastern Coal 
Fields fall in my constituency. I feel sorry to 
say that the coal mines workers are not 
getting even those facilities which were 
available for them before the na1ionalisation 
of coal mines. 

The workers who are working in the 
mines should be provided with safe drinking 
water. electricity. health facilities transport 
facilities and educational facilities for their 
children. Special attention should be paid 
towards these points. little attention has 
been paid in this direction so·far. The water 
which is supplied in the colonies of the min-
ers is impure water drawn out of the mines. 
Whereas this water is sieved. boiled and 
purified for supplying it to the officers. This 
sort of discrimination between human 
beings is unjustified. b is the mine workers 
who are actually mining coal and it is on 
account of them that coal is reaching the 
different parts of the country. Thermal power 
or power produced from coal is sued for the 
running factories. Therefore, it is essential to 
pay special attention towards the welfare of 
the mine workers. They should be provided 
with necessary facirities so that their stan-
dard of living is raised. Their wages have 
been increased but they should also get the 
necessary resources. For example, in areas 
where coal minas are located, the mine 
workers should at least get coal for their 
domestic needs. I am referring to Singrauli in 
thtsconnection where at least coal should be 
SUpplied to the workers for domestic con-
sumption. The Government has acquired 
land forthe setting up of Vindhyachal Super 
Power Station. The units of NCL and NTPC 
are located near this site and 2 or 3 villages 
are there between them. The adjacent land 
has been denotified. Earlier a notification 
was issued for acquiring it. Thereafter. it was 
denotified. But this land is not frt for habita-
tion. I would like to request the han. Minister, 
through you, that the persons whose land 
have been denotified should be provided 
compensation and their lands acquired. 

Land is acquired for the setting up of Super 
Thermal Power Stations or for mining pur-
poses, but not even a single member of such 
displaced familie~ are provided with jobs. At 
least one member of such families whose 
land has been acquired by NCL in the border 
areas of Uttar \ Pradesh and Madhya 
Pradesh should be provided with jobs. They 
should not be discriminated against. How 
can they tolerate injustice to such an extent? 
Therefore, I would like to request that an 
enquiry should be conducted to ascertain 
whether the same rules apply to Madhya 
Pradesh as are applicable in Uttar Pradesh. 

With these words, I ti1ank you for giving 
me an opportunity to make my submission 
and I also support the deman(Js of the Min-
istry of Energy. 

SHRI MOHO. MAHFOOZ ALI KHAN 
(Etah): Mr. Chairman. Sir, I am grateful to 
you for allowing me to speak on the De-
mands 10r Grants of the Ministry of Energy. 
At the same ·time, I also thank the hone 
Minister of State, in the Department of 
Power, Shri Kalpanath Rai for eliciting our 
opinion regarding such matters from time to 
time. I think that he is the first such Minister 
who has started this precedent of desiring to 
know the point of views of the hon. Members 
as well. However, I have also been a culprit 
for being unable to reply and for which I 
would like to beg forgiveness. 

More than 40 years have passed since 
Independence but this Department has not 
made desired progress so far. We ara com .. 
pletely dependent on power supply. No 
progress can be made if power is in short 
supply. Neither can industries run nor can 
fields be cultivated without it. I will not take 
much time of the House because saveral 
hone Members have submitted this position 
in detail and have provided comparisons etc. 
in this regard. I hail from the rural areas and 
I would like to draw your attention to the 
problems of these areas. The han. Minister 
is aware that Etah in Uttar Pradesh, is a 
backward district in every raspect. There is 
neither any industry nor any good college or 
university located there. Although the I and is 



607 D"G., 89-90 of APRIL 6, 1989 &fin. of E'*1/Y 608 

[Sh. Mohd. Mahfooz Alikhan] 

very fertile, the cultivators are facing a lot of 
hardships. There is an acute shortage of 
water and unless the engineer is given a 
bribe of Rs. 2,000 he does not sanction 
water connections to the agriculturists. I 
would like to know whether there is any 
possible remedy to the situation? How can 
agricultural production be enhanced under 
such circumstances? Even after securing 
the connection he has to be at the mercy of 
nature because of the erradic supply of 
power. This is the oondition which is prevail-
ing today. The Government of Uttar Pradesh 
has sanctioned two 132 KW Power Stations 
for Aliganj and Jalesar in Etah district. I have 
been elected from Etah on the opposition 
ticket. I would like to inform the House that 
the material for installing the said power 
station at Aliganj had arrived but it was 
shifted to Jalesar because it is the constitu .. 
ency of Shri Kailash Yadav who is a Con-
gress (I) M.P. This power station should 
have baen first installed at Aliganj but we 
have been given step motherly treatment 
Aliganj is a very backward area and a centre 
of crim inal activities. It is imperative to supply 
electricity there. If power supply is available 
there, it will help in curbing criminal activities 
because such activities take place in the 
darK. I would like to request the han. Minister 
that he may direct the Uttar Pradesh Govern-
ment to complete the installation work of the 
132 KW power station at Aliganj because the 
same has been completed at Jalesar. The 
Government should ensure its early com-
pletion so that this area can make some 
progress. 

The biggest problem which the Govern-
ment has to face in such matters is the 
pressure of the Employees Unions which 
are responsible for th, harassment of the 
people. In case of power cuts. these people 
do not make any efforts to resume power 
supply and similarly in the case of tele-
phones, they are laast bothered to make 
necessary repairs. If they are dealt with 
sternly, they go on strikes.. It is a vary big 
problem which you may also be aware of. At 
the same time. theft of power is also there. 

The Govemmem is trying to prodIa mont 
power and as Shri Harish Rawat has submI-
ted sufficient quantity of power is generated 
in Uttar Pradesh which can fulil the require-
ments of the entire country. Attention should 
be paid to power thefts as wei. Why should 
there be power thefts? .. is because the 
Govemment does not provide the required 
number of power connections. The officers 
demand bribes for giving power connections 
and when the people are unable to offer 
brbes, they take unauthroised connections 
and indulge in illegal mnsumption of power. 
Therefore steps should be takan to chack 
theft of electricity. II is the policy of the 
Government to electrify those vilages which 
have a population of 1000 and also those 
villages which are inhabited by Scheduled 
Castes. I want to submit thai there are many 
villages inhabited by the minorities and 
Scheduled Castes in Etah which have not 
bean electrified so far. One spell vilage is 
Bhargan. In Patiyali T ehsil. It consists of 30 
thousand people belonging to the Sched-
uled Castes and minority communities but it 
has not been electrified even though mora 
than 40 years have passed since independ-
ence. This is the sort of situation prevailing in 
my area. Electric poles are installed at the 
tima of elections and as soon as the elec-
tions are over the poles ara removed. Thera 
are hundreds of such villages in my district 
where electricity has not reached so far and 
people are facing enormous hardships. You 
are aware that people have become used to 
television. radio and such oth .. amenities 
and eledricily is 8SS8(ItiaJ for such pur-
poses. 

I would Ike to submit one point more. In 
Haryana. aI the villages are eIadrifiad. I 
have observed that even if there are two 
houses in a certain area there is an electric 
pole in between and there is a roaf as wei. 
Every house is electrified in thai Stale. 

SHRI AZIZ QURESHI (Satna): But 
power is in short supply. 

SHRI MOHO. MAHFOOZ AU KHAN: 
Yas, there is an acute of shortage of power. 
But I am referring m my oonstituency in this 
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regard. Ow State .Is" vary big one. Haryana 
is a smaD Stat •. Bur the fact is that this State 
is completely elactrirted.. . 

SHR. AZIZ QURESHI: Shn· BansBal 
Ift8da aD the arrangements for it- He was the 
Chief Minister of Haryana and belonged to 
the Congress party. 

SHRI MOHO. MAHFOOZ AU KHAN: 
You cannot draw comparisons with Hary-
ana. Anyway, let us leave this matter aside. 
I was simply expressing my own grievances. 
I wil request the hon., Minister to extend 
necessary funds for the electrification of 
these areas. 

Aliganj tahsil is located in my constitu-
ency. Thatehsil headquarters is also located 
there. But no S.D.O. is posted there. The 
Govamment should post a S.D.O. there. 

[English) 

MR CHAIRMAN: What th~ .Union 
Minister will do? 

SHRI MOHO. MAHFOOZ ALI ~HAN:. 
Why are we hera? 

[T rans/aOOn] 

In that case we should have been the 
Members of the State legislatures. We are 
requesting the hone Minister so that he may 
convey our feelings to the Uttar Pradesh 
Govemmanl 

I would like to request that keeping in 
via _ J the prevailing circumstances power is 
an essential requirement there. As such 
Uttar Pradesh is a very backward State, 
particularly, in the matter of power supply. 
There is an acute shortage of power there. 
You should solve this problems somehow. 

Fmally, I would like to thank the han. 
Minister. 

SHRI KP. SINGH OEO (Dhenkanal): 
Sir, I rise to support the Oemands for Grants 
for Energy. First of an I would Ike to con-

gratulate the energetic Minister of Energy 
and the powerful Minister of Power for their 
ImplOVad perfonnanca as compared to the 
last year. 

Sir, generation and COhsumption of 
~ergy constitute a very crucial criteria for 
measuring the country's economic develop ... 
mente 10 fact, it is one of the parameters for 
measuring the progress of the country. 
SpeCially in this Ministry. we have power, 
cOal and alternative sources of energy. We 
are not discussing nuclear fuel and oil which 
ate in a separative Ministry. Therefore, I 
wOuld have been happy if energy has an 
integrated and more systems approach, 
whereby all sources of energy could have 
baan under one Ministry. 

We had given emphasis and priority to 
energy, which can be seen from the First 
Plan itsert. In the First Plan it was As. 260 
crores, which cama to 13.3 per cent. In the 
Second Plan; it was Rs. 460 crores, which 
came to 10 per cant. In the Third Plan. it was 
As. 1252.3 crores, which came to 14.6 per 
cent. In the Fourth Plan. it was As. 2931.5 
C[Q[es, which came to 18.1 per cent. In the 
Fifth Plan, it was Rs. 740.7 crores, which 
came to 19.2 percent. In the Sixth Plan, it 
was Rs. 19265.4crores. which came to 19.8 
per cent. In this Plan, it was Rs. 42000 
crores. 

let us have a look at the Plan achieve .. 
ments now. In the First Plan. out of the target 
figure of 1300' MW. the achievement was 
1100 MW. ;which was 84.6 per cent. In the 
Second Plan, out of the target figure of 3500 
MW. the achievement was 2250 MW, which 
came to 64.5 per cent. In the Third Plan. out 
of the target figure of 7040 MW, the achieve-
ment was 4715 MW. which was 67 per cant. 
In the Fourth Plan, out of the target figure of 
9260 MW, the achievement was 4610 MW, 
which was 49.8 per cent. In the Sixth Plan. 
the target was 19666 MW. The achievement 
expected was 14000 MW. But it was revised 
in September 1976 to 12500 MW. which 
came to sixty per cent. So. this has been the 
earlier track record of targets and achieve-
ments. The cum ulative shortage today is 
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10,000 MW. One can imagine what impact it 
will have on the industry and agricultural 
sector of the country and specially in industry 
where engineering. iron and steel and alu-
minium comprise 25 per cent of the entire 
gamut of economic activity. This is also a 
barometer of economic progress of a coun-
try. I do admit that in the power sector. the 
hone Minister and his able Ministers of State, 
both in the coal sector as well as power 
sector. have brought in many innovations 
and improvements over the last four. five 
years. In fact, we are trying to instal addi-
tional capacity of 22,245 UW. there has 
been implementation of programmes of 
renovation and modernisation. An amount of 
Rs. 500 crores has been spent on that. 
Some of us had the opportunity of going and 
visiting some of the plants which were under-
going renovations and modernisation. We 
have submitted a report to the hone Minister 
of the lacunae. lack of supervision and coor-
dination and lack of will for implementation at 
the plant level, which is hampering the prog-
ress of these power plants. These are not 
NTPC plants. They are doing well. I would 
request the han. Minister of State, since he 
has written to us four or five letters. to take 
the trouble to go through these various re-
ports submitted by the sub-camm ittee of the 
Consultative Committee. It will be an eye-
opener to him when he will find that 11 to 12 
months are wasted on correspondence be-
tween the State Government and the Cen-
tral Electricity Authority or between the 
Central Electricity Authority and the NTPC 
and some of the State po\¥er plants. No 
minutos are kept of the discussion. There-
fore, the intention with which we are going in 
for modernisation and renovation pro-
gramme and the intention with which we 
have allocated Rs. 500 crores, sometimes, 
is not optimally utilised. Ther&fore. the inter-
est, which you are taking, will bear fruit only 
if there is better coordination and monitoring. 

Then there is the aspect of tra1ning of 
manpower and upgrading of skills arid of 
setting up of institutions by the Central 
Government for that purpose. But there is a 

pathetic lack of such institutions in the State 
sector." am emphasising on this issue be-
cau~e it is not only thG Ministry of energy 
which is responsible for development of 
power but the cooperation of various States 
is very much needed for development of 
power. Most of the States today are suffering 
from power famine. I come from a State 
which is abundantly rich in ooal, water, forest 
and other materials. But by the end of 1987 
Orissa was short of power by more than 550 
MW.Sama is the case in irrigation. So in 
spite of abundance there is shortfall. back-
wardness and under-developmenl This is 
one aspect I would like the Ministry to take a 
look at. 

In the report it is mentioned that Ta1cher 
Super Thermal Power Station is one of the 9 
projects which are to be taken up by the 
NTPC. We have been hearing this since 
1980. The hone Minister was not in the Min-
istry then. His predecessor. who was here in 
the last Lok Sabha. changed the priority of 
Talcher. From number four we came to 
number seven. And in the Sixth Plan. only 
five projects were taken up. Now we are 
fortunate that the administrative approval for 
Talchar has been given in November. 1988. 
But the foundation stone to be laid is being 
shifted. We heard that the han. Energy 
Minister Mr. Vasant Sathe was supposed to 
go day after tomorrow. But today we are told 
'that he has cancelled his programme. Same 
is the case with the SOO-bedded hospital in 
T alcher. He was supposed to lay the founda-
tion stone day after tomorrow. In fact I was 
ready to go tomorrow to my district. But 
again I am told that he has cancelled the 
programme. So, this sort of slip between the 
lip and the cup seems to be the order of the 
day as far as my State is concerned. I hope 
the hone Minister will rectify that and see that 
the Talcher Super Thermal Power Plant 
sees the Jight of the day which the people of 
Orissa, the Government of Orissa and the 
Parliamentarians of Orissa have been de-
manding and have been stressing. 

Then, I come to the point of transmis-
sion arid distribution losses. about which 
many of the Members have said. 21.5 per 
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cent are the losses that we have been incur-
ring and which is sought to be brought down 
to seventeen per cent. 

I would like to give some -food for 
thought to the han. Minister. Since the Min-
istry of energy is already having a dialogue 
with various organisations, institutions, etc. 
which are non-government, and are trYing to 
associate them with the generation of elec-
tricity and generation of energy, will they 
consider associating such institutions. Cor-
porate bodies, cooperative bodies with the 
transmission and distribution? This would 
not only bring in an element of completion, 
but the Government would save certain 
scarce resources in only generating and 
give the responsibility of transmission and 
distribution to a particular body. T his is food 
for thought and I hope that they will ponder 
over it. 

The Central Electricity Authority has 
issued comprehensive guidelines to the 
various State Electricity Boards for making 
certain improvements in their functioning, in 
their management, in their various day-to-
day affairs and also for carrying out energy 
orders, installation of capacitors and various 
other modernisation methods. Now, Sir. 
what is the state of affairs of the Electricity 
Boards? In fact. Coal India limited itself is 
dependent on these State Electricity Boards 
who have not paid them more than Rs. 1,000 
crores cumulative overpayments which they 
should be getting. How can they expect Coal 
India to fundion property? I would not like to 
go into the details. The hon. Minister has.got 
all the figures. But the cumufative out-
standings of the State Electricity Boards to 
Coal India itself is a phenomenal ast~ollQmi
cal figure. Same is the question with Rail-
ways, same is the question with BACl, same 
is the question with NTPC. Therefore. until 
and unless the State Electricity Boards 
improve their performance and their finan-
cial performance, just giving simple guide-
lines and comprehensive guidelines by the 
Central Electricity Authority is not going to 
achieve anything. 

There was a Conference last year of all 

the State Electricity Boards, the NTPC, the 
Railways and various other organisations. 
which was inaugurated by no less a person 
than Mr. Vasant Sathe himseH .. This was the 
National Conference of Power Utility which 
was attended by power engineers. Evan Dr. 
T ata Rao, who is a very well·known figure in 
the field of power was also present. They 
came to some very specific suggestions and 
a consensus was arrived at whereby the 
State Electricity Boards will improve their 
performance. One was the debt equity ratio 
which was 19:1. So, how can we expect any 
Bo~rd to function with 19:1 debt equity ratio. 
in which case the Electricity Board have 
har~ly six per cent to plough back for addi-
tional generation or for additional capacity 
installation? 

Same is the question with power tariff to 
agriculture. Agriculture takes about eighty 
per cent of the power. But the outstandings 
are of an astronomical figure. Then comes 
the questidn of the capital structure of the 
entire State Electricity Boards. This financial 
loss is not only on the'Electricity Boards or on 
the power sector but it has the cumulative 
effect on the entire economy as such be-
cause it affects various other sectors of the 
economy. Then comes the depreciation 
rates, return on capitalisation of interest on 
work during construction, the electricity duty, 
the need for central subsidy, need for State 
subsidy, the restructuring of power utilities 
and then we come to the Rural Electrification 
Corporation which is charged with the re-
sponsibility of providing electricity even to 
the remote areas, to the tribal and Sched-
uled Caste areas and it is where the trans-
mission and distribution loss takes the 
heaviest toll. Therefore, the other sugges-
tion I would like make is the decentralisaHon 
of the energy system. Sir, our Prime Minister 

1t. 

has been emphasising decentralisation of 
ad mtnistration , decentralisation of democ-
racy, so that power can go back to the people 
and today NTPC and other organisations 
have become very unwieldy. They have a 
gamut of activities. So, it is time for us to think 
whether we should not decentralise and 
have a holding company with regional bod-
ies so that there may be better competition. 
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batter performance, better accountability 
and better financial viability. Sir. my next 
point would be that a lot of useful work has 
been done by the Ministry of Energy. But the 
question of making the people aware. the 
information system. the communication 
system is something which we are lacking. 

Sir, in this connection, I would like to 
quote an extract of a study made by the 
Federation of Commerce and Industry on 
energy and anergy efficiency. I quote: 

"Energy cannot be destroyed, but can 
be easily wasted and once wasted, the 
loss is permanent. energy efficiency 
ensures more production at lesser 
costs and enables the economy to 
achieve high growth without additional 
investment. It provides an ideal way out 
of persistent energy shortages. 

Industry as a major consumer of energy 
awake to the immense opportunities 
and potential for energy saving. A 10% 

saving in the electricity consumed in the 
industrial sector will alone result in a 
saving in power costs to.the tune of As. 
400 crores and eliminate to need for 
energy As. 1900 crores of inv-estment in 
the power sector. There will also be 
corresponding reduction in the ~eal 
consumption in the power sector by 
around 4.2 million tennes valued over 
As. 88 crores. Export of manufactured 
products may go up by about Rs. 700 
crores. Imports can be reduced for an 
approximately equal amount." 

Sir, my last point is about the Talcher 
coal field. My previous Speaker, Shri Pani-
grahi, was saying about the Talcher Coal-
field. In the lalcher area, there is the entire 
coal belt from Talcher in Rairakhol which is 
known as Rampur. This passes through 142 
kilometres of my constituency. Now, since 
you are increasing your coal production, the 
entirs area of Augul Sub-division. Athmallik 
and Rairakhol sub-divisions is tying in coal-
field area. Once you start exploiting them. 

you will have to uproot the population be-
cause most of it is open cast. You will have 
to think in futuristic ways as to how yo,,", are 
going to resettle about more than two lakh 
people if you are going to exploit the coal-
field there. an integrated rehabilitation sys-
tem along with training of people who will be 
uprooted will have to be taken into consid-
-eration because we had faced the music 
when the NAlCO was set upthere. We know 
the Jaw and order situation, the sociaJ up-
heaval which is taking place, the discontent-
ment which has come there. So, lalcher was 
once under N.C.D.C., then it went to CCL 
and now it is under SECL from Calcutta to 
Ranchi and from Ranchi to Bilaspur. I hepe 
Mr. Jaffar Sharief, the hon. Minister in the 
Department of coal iO the Ministry of Energy, 
will being it into one integrated area Orissa 
coal-field including Ib-Valley and Talcher. 

[ Translation] 

SHAI R.P. SUMAN (Akbarpur): Mr. 
Chairman, Sir. I am grateful to you for provid-
ing me an opportunity to speak on the 
Demands for Grants of the Ministry of En-
ergy. I rise to support these Demands. In the 
present age energy is an essential of life and 
it has assumed a special importance. There 
cannot be two opinions about it that our 
Government has done well in improving the 
power position in the country. But a lot re-
mains to be done to meet the demands likely 
to be increased day by day with the rising 
trend in.the population. The Central Govern-
ment has undertaken many important pow&r 
projects and so are the Governments of the 
States Which, at the behest of the Centre, are 
also doing a lot of important works in the 
energy sector. A number of projects have 
been taken up, but a lot remains to be done 
at various levels. 

Mr. Chairman, Sir, you are aware that in 
terms of population, Uttar Pradesh is the 
largest State in the country. In. view of its 
geographical situation and its growing de-
mand of energy, a lot is yet to be done, a lot 
needs to be done in Uttar Pradesh in the 
energy sector. Each and every village needs 
power today an we have to fulfil their needs. 
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But we cannot fulfil those demands until and 
unless various projects in this sector are 
commissioned. Work on the projects which 
have since been cleared is not running at the 
desired speed. A large number of projects 
are yet to be cleared. A number of projects 
submitted by the Government of Uttar 
Pradesh are pending clearance of the Cen-
tral Government. First of all. I would like to 
request the hone Minister to get the long 
pending projects examined and accord 
clearance to them so that work could be 
started on them right now. 

Sir, at the end of December, 1988, the 
all India average of plant load factor was 
57.7 per cent. As on 31 st January 1989. the 
State Government set up a new record by 
generating maximum thermal power of 
55.655 million units in the Thermal Power 
Station. In spite of that a lot remains to be 
done. As I said earlier work on the approved 
thermal power projects at Ankara and Dbra 
is not running at the desired speed. I WOuld 
like to cite an example inthis regard. Work or; 
the Thermal Power Project at Hon. Tanda 
which is located in my constituency was 
started in 1979. The original estimated Cost 
of this project was Rs. 159 crores. Ten years 
have elapsed since the project was started, 
but the work has not so far been completed. 
The Government has already spent Rs. 350 
croreS and its second unit with a capacity of 
110 MW has reached the point of genera-
tion. Work on the remaining two units is yet 
to be completed. It seems that an additional 
Rs. 100 crores will be spent on this project. 
I raise this point here and urge the Govern-
ment that oneil a project is cleared, it should 
be ensurp,d that the work on the project is 
completed within a definite time frame so 
that we,~e not required to incur additional 
amounts on it. The original estimate of the 
projed was Rs. 159 crores and it was to be 
commissioned within a period of 4 to 5 years. 
Its first unit was to start generation in 1982. 
But after much difficulty we could be able to 
start its first unit as late as in 1988. There was 
the proposal to start the second unit in 1989, 
but sir, what I see that if the present state of 
affair continues I doubt if the remaining two 
units of this project could be commissioned 

by 1990 even. Though it is being said that 
I 'work on the project weD be mmplated will 
ahead of schedule, it does not seem pos-
sible in view of the pace at which the work is 
being carried out. I, therefore, ten you that 
once a project is taken up, it should be 
completed within a definite time frama. 

Sir9 so.far as the question of the targat 
fixed for eledrification of villages, I would .. 
to submit that the Govemment of India had 
made an announcement. last year that the 
houses of people living below the poverty 
line which incfude among others the Sched-
uled Castes, Scheduled Tribes also ..... 
be lighted with electricity. A scheme called 
'the Kuteer Jyotr was started for this pur-
pose. A year has elapsed since 1he above 
announcement was made and on:iers were 
passed that free light connedions will be 
given to as many as 1,08000 Scheduled 
Castes families in Uttar Pradesh. But so far 
I know progress in this regard is very neg6-
gible. I feel that the Government of India 
should issue necessary instructions to furi 
the abo"e commitment. 

Thr:. Government has sanctioned 2.16 
lakh ronnectiOns for the yaar 1989-90. Last 
financial year has since come to an end and 
we coutd be able to provide connections to 
1,08000 families only, what wiD be the poSi-
tion in next financial year? The 
Government's intention to provide fight to 
poor families will not be materialised this way 
if present pace of work continues. Hence it 
should be ensured that the State Govern-
ments implement the guidelines issued t7t 
the Central Government, expedite the proj-
ects and complete them as per the wishes of 
the Government and the Prime Minister. 
When we go from village to village and visit 
our constituencies. we find that tall ~ms 
are made about electrification of huts be-
longing to Harijan and Adivasi, but on 
enquiry it can be seen that 80 per cents of 
the daims are bogus. In the name of provid-
ing lights to the huts of poors, colonies be-
longing to rich people are baing electrified. 
The poor are being neglected. I, therefore. 
demand that electricity to Harijan and Adi-
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vasi colonies may please be supplied elec-
tricity on priority basis. 

The position of State Electricity Boards 
is very ridiculous. People term the State 
Electricity Boards as aWhile Elephants.· 
there is rampant corruption there. Thougtl 
the State Govemments are trying to be vig-
ilant on th,is count~ a lot still remains to be 
done. There is a need to check this corrup-
tion. Maximum corruption is committed in 
the matter of reservation of ~sts. The obj~
tives of the Central Government'S are not 
being fuHilied and various ordei's and in-
strudions issued by the Centre are not being 
implemented. The percentage of resEtfYa-
tion in a number of positions in the Electricity 
Boards is still far below. I would like to urge 
the Government to expedite tha filling up of 
'the reserved vacancies on priority basis. 

I would definitely like to say that de-
mands forwarded by the State Governments 
should be fuHifled and projects submitted by 
them should be cleared on priority basis. 
Efforts should be made to tone up the De· 
partment of Power and eledricity should be 
suppliEKf to places where it is needed. Gen· 
erally, power is supplied for 2 to 4 hours only 
in rural areas. the hone Minister is sitting 
here. He is very vigilant. He is also visiting 
the States. He visited my district and took 
stock of the situation. I would like to request 
him to expedite the work of electrification in 
the villages so that electricity could reach 
there and the people could avair of its bene-
fits. I have to say this much only. 

[Englis~ 

SHRI CHARANJIT SINGH WALIA 
(Paliala): Mr. Chairman. we ara discussing 
the Demands for Grants of the Ministry of 
Energy. The importance of energy has been 
emphasised by almost all my hone col-
leagues.. I should say that energy has be-
come indispensable and it is the backbone of 
our economy and life-line of our society. But 

the Energy Ministry is not taking so much 
pains. (In~) 

No doubt our Minister of State for En-
ergy, Mr. Kalpanath Rai who is sitting here, 
is very energetic and dynamic also and it 
seems, he takes keen interest in giving 
impetus to him Ministry. But one man cannot 
do anything. I hope the Government of India 
and the Ministry of energy will rise to the . , 
occasion. 

My friends from the Treasury Benches 
in their speeches have made complaints and 
expressed grievances and in the end they 
have said that they support the Demands of 
the Ministry of Energy. Ustening to them, it 
seems that the aspirations and demands of 
the various States and regions have not 
been kept in view by the Government. 

I am happy that in the tight conditions 
and disturbing circumstances, the employ-
ees and workers of the"State of Punjab in the 
Electricity Board have worked hard with effi-
ciency and. as a result of that they have 
produced enough and the balance of de-
mand and supply is satisfactory. Pu'njab has 
exhausted almost all hydel resources and it 
is very far from the coaJ fields and, therefore, 
it consumes a big chunk of amount ear-
marked for energy. Therefore. the third • stage of Bhatinda Thermal Power Plant and 
of Ropar Power Plant which are pending with 
the Government of India in the Ministry of 
Energy or with the Planning Commission 
should be cleared so that the expected 
shortage of energy in the coming years and 
in the next Plan would be averted. 

The Thein Dam Project should also be 
completed. A big amount has been spent on 
·it and many years have passed. I would 
request the Energy Minister to pay special 
attention to the Demands of Punjab. Keep. 
ing the performance and production of 
Punjab in view, they should not be compla-
cent. There is a general feeling in Punjab 
that it is given a step-motherly treatment and 
it is discri~inated against. The impression 
and feeling in the minds of the people of 
Punjab should be removed. 
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I hope, the Energy Minister will rise to 
the occasion and ciaar the third stage of both 
the Projects Bhatinda. Thermal Power Proj-
ect and the Ropar Thermal Povver Project. 

As I have said, hydel has been ex-
hausted in Punjab and thermal is very costly. 
A proposal for a gas-based thermal plant in 
Ludhiana district of Punjab is lyif!9 with.the 
Central Government and this should also b& 
cleared. 

As everybody has rightly stressed. the 
non-conventional sources of energy should 
be tapped keeping in view that a very 
meagre amount has been earmarked for this 
purpose. 

I would request tna Government and 
the Ministry of energy to enhance the Budget 
for tapping the non-oonventional sources of 
energy. 

19.00 hrs. 

Lastly. I would like to mention one thing. 
I have raised this point so many times in this 
House. It is concerning the locatio.", of an 
atomic power .plant. Regarding the atomic 
energy plant. a team has already visited 
Punjab and they have seen and examined 
so many places for the location of an atomic 
power plant in Punjab. Places and sites have 
been recommended. 10-15 years have 
passed. But no decision has been taken so 
far about the location of an atomic power 
plant. I would request that as per the recom-
mendations of the Site Selection Commit-
tee, it should be located. The Committee has 
recommended Patra in Patiala district for the 
location of an atomic power plant. I would, 
therefore, raquest that an atomic power 
plant should be sanctioned and located in 
Punjab so that the energy needs of the State 
of Punjab would be met 

With these words, I conclude.. I am 
thankful to you for having given me this 
opportunity to speak. 

[ Translation) 

SHRI BHARAT SINGI:i (Outer Delhi): 
Mr. Chairman, Sir. I rise to support the 
Demands for Grants of the Ministry of En .. 
ergy. 

Power is available in Delhi in abun-
dance. We are aware that more our popula-
tion increases and more we make progress, 
more will be the requirement of power lor us. 
Earlier there used to be-very less generation 
of power, but now power has been supplied 
to village even. Earlier people took powar 
connections for lighting the bulbs and tube 
lights and playing radios. But now television 
are also there. Today apart from television, 
peopJe operate threshers and need aD kinds 
of comforts through powers. A lot work has 
been undertaken in Delhi and it is very as-
sential to provide transformers for the 
smooth supply of power. There is only one 
\;ansmitter or Najafgarh. Narela. Mehrauli, 
Badarpur, lawrence Road and Nangloi 
Districts. When power breaks dQNn in these 
localities, transformers have to be carried 
from a distance of 12 to 20 Kilometres and it 
takes time to repair them. I want that one 
transformer should be made available in 
each district. It will be better if two transform-
ers are installed in each distrid so that small 
villages could be relieved of the power prob-
lems. Earlier the number of connections 
against each transformer was very small, 
but now the number of connections has 
'increased manifold. Small transformers go 
out of order and get burnt. I want that big 
transformers should be installed in each 
distrid so that power supply could be re-
stored within shortest time with the help of 
these big transformers. 

Secondly, I would like to submit that 
DeSU was very helpful to the people of Delhi 
when the Union Territory suffered drought 
last year. The Ministry of Energy made vig-
orous efforts and supplied water to drought 
affected areas. When water was chanelised 
from Najafgarh drain to Munak drain, the 
water level of the wells of the area camp up 
and they were in a position to irrigate their 
fields. this helped in increasing the produc-
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lion of toodgra;ns and rnaating the drought 
slualion. But the elactra, bils oftha Power 
consumed by farmers were sent at -commer-
cial rates. The farmers were not able to make 
payment of the bills at mmm~ rates. 
That is why the Delhi Administration irKl not 
supply Md_this year. This water was meant 
forAigriculure and tube wells purposes. The f-.. have not so far been able to pay the 
COI'IIIINIICiaI bils. That is why I want that 
...... of charging at mmmarciaJ rates. 
ca.g.1 may bepnderred at agricu.ura and 
tdIe ... rat_ 80 that farmers could gat 
.... supply as usUaL 

1he papaMtioA 01 Delhi has increased 
manIc*t. The MinistIy of Energy has issued 
insIrudionsto....-pow_m ... houses 
which ..... constructed by 1981. t want that 
..., steps mar please be takM to pe 
connediow. to these hOuses so that the 
problem m power could be solved. You 
m~ "have seen thai thera is a shortage of 
Electricity Technicians in Delhi. because the 
connections have increased manifold and 
there is a ban on their recruitments.. I would 
like to request you to lit this ban so that 
adequate number of technician could be 
made available to attend the complaints in 
time. 

There are very few complaint offices 
and they are unable to deal with all the 
complaints. The number of Complaint Of-
fICeS should be increased so that problems 
of farmers such as those relating to tubew-
eBs etc. are solved aI the earliesL It is impor-
tant to note thai in the resettlement mbnies 
set up by Shrimati Indira Gandhi, there is a 
frequent breakdown in power supply. It has 
been told that the transformer in the area is 
of smal capacity and has burnt out. We will 
get power supply openly when the trans-
former of a larger capacity is installed there. 
I request that tho transformar d Iarg&r ca-
pacity should be installed in those colonies 
to solve our problem. 

Power is generated in Delhi. Badarpur 

Plant produces 500 Megawatt of power and 
the LI.T. produces 150 Magawalt An add;" 
tionaI350 Megawalt is drawn from Bhakra. A 
Thermal Power Plant should be sat up in my 
constituency to fuli. power raquirements of 
the area Such a Plant is aD the more impor-
tant oonsidering the increases in number of 
light.connectidns with the increasing popula-
tion. Smoke emanating from the Badarpur 
plant during the power generation process 
mixes wittu:altle fodder and the food stuffs to 
be consunad by human beings in the form of 
ash. Steps should be taken to prevent 
spreading of ash through the atmosphere. 

I thank you for giving me an opportunity 
to speak. I also thank the hon. Minister for 
making consistent enquiries regarding prob-
lerns being f.:ed by us. 

SHRIMATI PATEL RAMABEN 
RAMJIBHAI MAVAN. (Rajkot): Mr. Chair-
man Sir. Jthank you for allowing a woman to 
express her views.. I have risen to support 
the Demands for Grants for the Ministry of 
Energy. 

The power problem in the country is 
deteriorating day by day. the han. Minister of 
energy Shri ~ath Rai had written letterto 
all hone Members seeking their valuable 
suggestions. I had suggested that wa should 
find solutions to the country's energy prob-
lem if we want to see the India 01 our dreams 
taking shape. This should be given serious 
thought 06mand for energy is increasing in 
India At soma places there is wasteful con-
sumption of energy. 'Efforts should be made 
to conserve such energy ~ Long-term plan-
ning is needed to identify various sources of 
energy and its subsequent distribution to 
States where thera is a shortage. Several 
countries have made rapid progress by the 
utilisation of their energy resources. We are -
moving' into the 21 st Century. Energy is a 
necessary tool for women working in the 
kitchen. Maximum benefits should derive 
from various sources of energy like petro~ 
natural gas, mal, wind-mill and the sun. 
Electricity can be generated from water, 
wind-mills and the sun. 1lle Centre should 
look at the example set by Gujarat whera 
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solar anergy and wind-mils are being used 
on river-banks to produce eIactricily. . 

My constituency of Rajkot experiences 
drought every sacorld year. Lad( of electric-
ity affects irrigation work. Demands of farm-
ers for. provision of electricity connections 
are not fulfiDed. The Centre should see what 
it can do to provide reBel to the droughl-
stricken areas. Projeds should be started in 
the area on a priority basis so that electricity 
is available during drought. On my extensive 
tours of these areas I have found that most 
of the demands relate to electricity. And 
demand for electricity is not confined to 
agriculture and irrigation alone but to indus-
try as wen. Dro~ht has spread panic among 
local people because supply of water for 
irrigation is uncertain. Lad( of water supply 
also acts as a deterrent to perspective entre-
preneurs. Only industries in which ron~mp
tion of water is minimal can be set up. ~ 
vidad the power supply is sufficient Many 
people in my ronstituency are engaged in 
the diamond industry. People have to use 
generators to avoid delays caused by the 
erratic power supply. This increases the 
burd~n of expenditure on the craftsmen. I 
thank the hone Prima Minister Shri Rajiv 
Gandhi for introducing the 'Kutir Udyog' 
schema. This scheme is being fully imple-
mented in my constituency and its benefits 
are being enjoyed by Adivasis and Harijans. 

There should be decentralisation of 
Electricity Boards. There are many short-
comings in the functioning of thasa Boards. 
One of the main problems. as some of my 
hone colleagues pointed out. is that of 
unionism. This and other problams are an, . 
impediment in the s'4JPly ~ power to the· 
Stales. The Centre should look into this and 
issue a warning to each ElectricitY .Board. I 
we are to take the country into the- 21st 
Century we should find an early soI~ to 
the power aisis and for this we need 
Centre's co-operation in a big way. 

I thank you for giving me an opportunity 
to speak on the Demands fqr Grants of the 
MinistrY of Energy. -

[English) 

SHRI MAHABIR PRASAD YADAV 
(Madhapura): Mr. Chairman Sir. I raise to 
support the Demands for Grants in respect 
of the Ministry of Energy. I also thank and 
congratulate the Ministries along with the 
officials of the Department for working in a 
dedicated and disciplined way. 

Words come out of intellect. but works 
come out of spirit They are men of dedica-
tion and discipline and therefore they have 
brought about a growth in power generation. 
development and discovery of non-conven-
tional anergy. In one word, they have acted 
with vigour and vitality. Forthat I thank them. 

Sir. I win take up one project. h is a very 
important project for Bihar. Therefore, I wiD 
quote one sentence of that philosopher 
Pascal: 

·Power and justice must be brought 
together so that whatever is powerful 
must be just and whatever is just must 
be powerf~l.· 

The main Object of the government is to 
ensure adequate energy supply at minimal 
cost. achieve self-sufficiency in energy sup-
ply and protect the environment from the 
adverse impact of injudicious ublisa1ion of 
energy resources. That is the aim of the 
Govemment but what is the fate of Koel-
Karo project in Bihar? I have nothing to say 
except read from the pages of the perf0rm-
ance budget of the govammenl It is page 
12. The Central Government has taken up 
execution of a number of thermal and hydro-
electric projects and the last mR1es KoeI-
Karo project in Bihar. Again on page 24 it is 
said that the Corporation is presently an-
gaged in the construction of four projects. 
namely. Dulhasti (J&K); Chamera (HP). 
Koel-Karo (Bihar) and T anakpur (UP). Now 
you see at page 12 it is written the Central 
Govef1111en1 has taken up the executive of a 
number of thermal and hydro-eIecIric proj-
ects and altha last mfn8S KoeI-Karo projad 
in Bihar but at page 24 the proiads and 
programmes thus covered in datal are SaJaI 
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hydro-eledric project; Dulhasti hydro-elec-
tric project. Chamera hydro-electric project, 
Tanakpur hydro-electric project. Chamera 
transmission system, Dulhasti transmission 
system, Chukha transmission system and 
new schemes. There is no nama of KoeI-
Kaaro proiect. What is to be done" now? I 
have read from the performance budget of 
the government. Everything is there that 
execution is going on, construction is going 
on but at page 24 there is no mention of Koel-
Karo project. 

In the ConsuttativA Committee of the 
Energy Department the whole body of Bihar 
MPs.G)(cept myseH staged a walk-out on 
account of the non-execution of Koel-Karo 
project. Mr. Kalpnath Rai was not the State 
Minister then. Shrimati Sushila Rohatgi was 
the Minister at that time. the whole body of 
Bihar MPs staged a walk-out on this project. 

Mr. Sathe told us that above Rs. 50,000 
crores is required for the project for which the 
Government is not ready. At the same time 
he told this also that the State Government is 
not in a position to make the land available 
for the project Now, you come to a conclu-
sion. I am leaving the matter to the discretion 
of the Minister. The Minister told that the 
execution is going on and at the other end, 
he says that Rs. 50,000 cror as will be re-
quired. 

SHRI KALPNA TH RAI: It is As. 1100 
crares. Your fagure is wrong. 

SHRI MAHABIR PRASAD YADAV: 
may be wrong in the figure. You gave us the 
report that the \YOrk is going on but V/Ork has 
not yet started. 

Thera is one Kataiya hydel power proj-
ect in the distrid of Saharsa of Bihar on the 
river Kosi. There is problem of siltation as a 
result of which this power project becomes 
sick and we are suffering on that account. 

What about the Head Office of Damo-
dar Valley Corporation? In 1954. it was 

decided that the Head arlee of Damodar 
Valley Corporation shaH be at Maithon but on 
account of connivance of certain interested 
persons, the Head Office is working at Cal-
cutta. For no fault of its own, the State o! 
Bihar is suffering. So. I appeal to the Minister 
to see that the Corporation gets its Head 
Office at Maithon. I expect justice will be 
given to Bihar in these matters by the Gov-
ernment and to meet the ends of justice. 
Keel Karu Project must be taken up us early 
as possible. With these words. In conclude. 

{ Translation] 

SHRI AZIZ QURESHI (Satna): Mr. 
Chairman, Sir, I am grateful to you and I 
congratulate the hone Minister and the hon. 
Minister of State for giving a new direction to 
this Ministry. I would like to speak about my 
constituenyy, Satna only. The Ban Sagar 
dam is under construdion over ther9. Con-
struction work has b~n going on for the last 
several years and crores of rupees have 
already been spent on it. The 'Tamas' bar-
rage has been built on the Ban Sagar dam for 
the purpose of a power station in Birsingpur. 
But the Central Government has not given 
clearance in \;,jew of the forest and environ-
ment. rearmers in the area have been unable 
to get a one-point connection. There are no 
street-lights over there. The hon. Minister is 
requested to look ;nto this. The local popula-
tion should be given the right to live even if 
the dam's completion takes 10,20. 50 years. 
h was mentioned that the Ministry has done 
good work in the field of non-conventional 
energy. I am not aware as what is being done 
regarding generation of Energy by the wind 
system. When solar and other sources of 
energy" are being encouraged, the wind 
system should also be given due attention. A 
number of things were said about Electricity 
Boards. I have had the good fortune to serve 
as Irrigation Minister in Madhya Pradesh 
from 1972 to 1977. I would suggest the 
formation of an Indian Power Service on the 
lines of the Indian Forest Service. The Min-
istry under the Central Government should 
have overall control over inter-state power 
houses and super power houses. Similarly a 
national grid should be made for4he storage 
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of energy for subsequent distribution on 
demand. Thus needy States like Madhya 
Pradesh, Bihar and U.P. can avail 01 eledric-
ity. Power should be supplied on the basis of 
quota system. To those who approve the 
location and sanction of power houses I 
would request that no State be given out-of-
turn priority. The principle for location of 
power houses the world over is same--that 
they be located on the pit head IS of coal 
mines. Nature provided us with a coal mine 
at Singrauli. But we have been subjeded to 
injustice in this regard. The Government 
should pay attention to the one-point con-
nection scheme. Information should be 
sought about the RE.C. schemes as to the 
year in which they were approved and the 
progress made by each. I am saying this 
because the villages approved by me in the 
R.E.C. schemes in 1974, when I was a 
Minister, have not been included in the list 
finalised for rural electrification. I had sent 
proposals for electricity connections in Adi-
vasi, Harijan and backward areas but elec-
tricity has been provided tn other areas and 
not in these areas. Why have the schemes 
approved in 1974 not been completed tiIJ 
now? Responsibility should be fixed for this 
sort of a mis-management and action should 
be against the guilty. With these words I 
express my gratitude and also express my 
support for the Demands for Grants of1his 
Ministry. . 

SHRI C. JANGA REDDY (Han-
namkonda): Mr. Chairman. Sir, I am grateful 
to you for giving me an opportunity to speak. 
I would like io thank the han. Minister of 
Energy for sanctioning the amount of As. 20 
lakh for non-oonventionaJ energy based 
gobar gas scheme for community T.V. and 
radio in my area. Ifeel the need for amending 
the Electricity Act. Large amount of mOney is 
charged from the people as service charges 
in Andhra Pradesh. The person desirous of 
having an electric connection in his house in 
a village has to bear the entire expenses on 
poles and wire from the existing point of 
power supply upto his house. If there is only 
electric pole in between and five pOles are 
needed, the consumer win. have to pay for 
the four poles. The authorities of the depart-

ment of eledricity do not give connection 
unless the expenditure to be incurred on 
poles and cables is deposited in advance by 
the prospective consumer. Earlier the Elec-
tricity Board was responsible to bear the cost 
of providing a new supply point from the 
-existing public supply point and the service 
charges to be recovered from the consumer 
from that point to h4S house were not to 
exceed the charges for 200 feet. So I seek an 
amendment to the Electricity Act. 

Andhra Pradesh accounts for 14 per 
cent of the; total coal production while the 
remaining 86 per cent is extraded in the 
various other parts -of the country barring 
states lika Karnataka, Kerala and Tamil 
Nadu where no coal is produced. The coal is 
distributed to various parts of the country 
resulting in inadequate supply of coal to the 
Thermal Power Stations in Andhra Pradesh, 
who are thus unable to generate enough 
power to meet their requirement I would like 
the Government to modify the schemes in 
respect of coal in such a way that they stand 
·the test of time. Andhra Pradesh is facing 
such a serious power crisis that power shed-
ding is resorted to quite early from the month 
of November while in other parts of the 
country it is started in January or March. Due 
to the power crisis the rates of steel and 
cement have doubled. Power is not gener-
ated even when there is plenty of surface 
water. As a result farmer is greatly handi-
capped in carrying on his agricultural 
operations. What are the causes respon-
sible for this malady? I would like to empha-
sise the need for optimising the availability of 
coal. As one of the hon. Members pointed 
out, thermal power stations should be set up 
near the coal heads. Coal deposits have 
been found in my village VupalpafJi, Waran-
gal district a'ld pits have baan dug and rich 
yield is expeded. I would like the Govern-
ment to set up at the earliest a thermal power 
station ther& under the NTPC so that the coal 
available there is utilized and the power 
shortage is overcome. Andhra Pradesh is 
facing serious power crisis these days. 
Power generation during last five years has 
been constantly going down in tum affecting 
the produdion of other commodities also. 
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Therefore, ·the Central Government should 
augment the supply of coal to Andhra 
Pradesh. 

A programme known as IKutir Jyoti' is 
being implemented in our state and the local 
ULA or the collector has been vested with 
the discretion of identifying the villages to be 
covered under the programme. I want to 
submit that similar powers should be given to 
the UPs to select one or two villages like the 
MlAs. The Central Government should is-
sue orders to this effect. The Central Gov-
emment advances to the State Govern-
ments hundred percent cost of the works 
under the rural electrification scheme but 
powers are vested in M.l.A.s to select a 
vIIage for electrification whereas MPs have 
no such power although the "Rural Electrifi-
cation Scheme is fully funded by the Central 
Government. I would like to request the 
Government to grant discretionary powers 
to the M.Ps. also to .select two or three 
vilages for electrification. Natl)ral Gas is 
available in abundance in Andhra Pradesh. 
Therefore. maximum possible number of 
gas based power plants should be set up 
there. I would like to urge upon the Govern-
ment that whenever land of a farmer or any 
other parson is acquired by the N.T.P.C. at 
least one member of such a family should be 
provided employment so that the affected 
persons are mmpensated to some extent. I 
have already written a letter to you in this 
regard. I congratulate you for the progress 
made at Ramagundam. About 500 Megawat 
electricity is being produced there. Whole of 
this power should be supplied to Andhra 
Pradesh to enable to tide over the power 
crisis in the state. With these words I thank 
you for living .me an opportunity" to speak. 

SHRI RAMASHRAY PRASAD SINGH 
(Jahanabad): Mr. Chairman. sir. I rise 10 
express my views on the demands for grants 
of the Ministry of energy. This department 
Shas an important role to play in the prog· 
rass of the country. Our country can prosper 
rapidty if we succeed in mobiliSing energy 
resources. But at present there is acute 

shortage of energy in our country and per 
capita average consumption is 200 units. 
Besides, 21.5 per cent of it is lost during 
transmission and distribution. t would like 
the Government to take measures to reduce 
this loss. 

There are rich coal deposits in Bihar. 
But this State is perpetually backward and is 
failing further behind each day. The main 
factor responsible for it is power shortage 
although it has abundant coal deposits. I 
would like to cite an example. The Govern-
ment of Bihar had invited big companies to 
set up industries in Bihar but they declined 
the offdr due to power shortage. This in itself 
is a pointer to tha conditions prevailing in 
Bihar. The present incumbent of the office of 
chairman, Bihar Electricity Board has an 
unparellel record as compared to his prada· 
cessors but due to paucity of funds and non-
availability of its due share in grants or loans 
from the Central Government to the State 
Government, the work of Bihar State Elec-
tricity Board is going to come to a grinding 
halt. I would appeal to the Central Govern-
ment af'td the hen. Minister in particular that 
when this extreme degree of backwardness 
of Bihar is going to Qpen flood gates for 
Punjab type of extremist movement, they 
should open their eyes and take stock of the 
situation and see .that the work of Bihar 
Electricity Board does not come to a stand 
still and it gets sufficient funds. At the same 
time farmers may get power, industries may 
be started and backwardness of Bihar may 
be reduced. The Central Government is 
responsible for the increase in' backward-
ness of Bihar. Neither it has given the due 
share to Bihar nor the leaders of Bihar have 
ever launched a crusade against the Centre 
fortheir due share. They have simply towed 
the line of their bosses at the Centre. So I 
would urge upon the Government to grant 
adequate amount as loans and grants to 
Bihar Electricity Board in orderto enable it to 
overcome the backwardness of the State. 

[Eng/ish] 

SHRI ABDUL RASHID KABULI 
(Srinagar): In Ouran it is written like this: 
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It means that light of God Is light of 
universe and earth. Again. at one place, it is 
written like this: 

Mim Jjulmat Val Ard" 

It means that God leads us from darkness 
into light. Light is very important; light is life; 
without light, we cannot progress, we cannot 
develop in any field. This is unfortunate that 
Kashmir Valley, which can produce 1 0.000 
MW of electricity -this has been proved by 
a survey, by a study-has been suffering 
from electricity during winter. Out of seven 
days, for five to six days, we suffer from ~uts 
in electricity supply; rest of the days, for one 
f"r two days, we have got five-six hours 
electricity supply. This had hard hit the public 
there, tt,e industry there. The entire life has 
been badly affected; small scale industry 
has been affected; medium scale industry 
has been affected; handicraft has been af-
fected. It has resulted in the lowest produc-
tion in any field during winter; there are also 
no employment opportunities. Now, you can 
understand our difficulty. This is most tragic. 
I request Mr. Kalpnath Rai, who is very 
progressive man, aforthrightperson, totryto 
understand our difficulty and enquire when 
Salal Project was instituted. It took more 
than 16 years. It would have been very 
easier for the planners to connect with the 
high tension lines, that Salal Project with the 
Kashmir Valley. In the last 4-5 years, of our 
Government had been honest, had been 
dedicated, had been realistic to the problem, 
then it would have been easier for them to 
construct that Project. Only by spending As. 
2-3 crores, these hydro electric lines, this 
high tension line could have been con-
structed and the Kashmir Valley would have 
been saved from suffering further. The 
people of the Valley are feeling regional 
discrimination. 

When Jammu was getting enough 
power, when other parts were getting 
enough power for industry, for the consump-
tion of the people, why should the people of 
the Valley suffer? As a result, this has ere-

ated a law and order problem. Hundreds and 
thousands of young' men came out in the 
streets; innocent people were massacred, 
killed with bullets. This is our problem. You 
try to understand this and solve this issue. 

In this regard, again I would say that 
Kashmir is full of resources. Everybody 
knows about them. We have rivers; we have 
rivulots; we have streams. We ean produce 
enough of electricity; not only that we will be 
compensated but we can supply it to other 
States also in the country. Why are we being 
discriminated? 

There was a Commission under the 
auspices of Liquat Ali Khan and Pandit 
Nehru. Three rivers were given to India; 
three riyers were given to Pakistan, but at 
our cost. Now a Wular Barrage is being 
constructed. There are allegations from the 
other side. they do not like that the Wular 
Barrage should constructed. It would gener-
ate electricity, it would give us more potential 
to supply electricity to the State. But there 
are problems. In this matter, I do not want to 
go into the details because there is an inter-
national treaty and I cannot say anything 
against the treaty. But, with your permission, 
Sir, I would say that the governrl'\ent of India 
has to compensate the Jammu and Kashmir 
State. You have to compensate us, because 
we have our own problems. We need more 
and more electricity and we need water for 
our irrigation. We have many other prob-
lems. Because, Mr. Kalpnath Rai, if you 
really want to help Kashmir, the backward 
pockets of Kashmir should be looked after. 
These areas have been suffering political 
tensions. there are many factors responsible 
for these tensions and this one of the rea-
sons and these tensions must be resolved 
and they must be removed. 

There are some~ projects still pending 
like the Uri, Satana and there is the Dolhasti. . 
There are also other projects. Nothing prac-
tically is bei,ng done and nothing is achieved. 
during winter we have problems because of 
lesser water in the rivers and it creates 
deficiency in the production of electricity. 
Why do you not compensate us by giving 
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10m. thermal project or lome gal turbln •• 
which I, our nl.d? If this I, don., tourlam will 
prosp.r, employment opportunltl.1 will In· 
cr •••• number of times than whit WI hay. 
today t and many many other i.ctor. wlll,,11O 
b. helped. therefore, this my e.rn •• t re-
qu •• t 11m not going to prolong my .p •• ch~ 
The tlma II very limited. With the p.rml.,ton 
of the hon. Chairman, I r.quI.t the progre,-
IlvI, tha dynamic Minister. Mr. Kalpnlth Ral 
that h. should plrlonally I •• to It that thl.e 
probllml Ira r •• olved ~hlch Ir. connected 
with the loclo-economlc tlnllonl of KI· 
Ihmlr which WI .r. flclnQ today. Therlfore, 

thl. II my r.qu •• t that lome Iplclal consld· 
.ratlon Ihould b. ahown In thlt r.gard thlt 
our problema Ihould be lelved, and WI 
.hould ba compensated. whatev.r dltcrlml· 
nation I, being meted out to K •• hmlr It 
should b. ramoved. 

MR. CHAIRMAN; The hen, Minister will 
reply tomorrow. 

18.43 hr •• 

Th' Lok Sabha thin IdJoum.d till EI,v.n 
of the Clock on Friday, April 7, 19B~1 

Chl/tr. 17, 1911 (Slkl) 
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